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INTRODUCTION 

1. I, Umesh Aggarwal, Chairperson of the Subject Committee on Education, 
Technical Education Vocational Education, Medical Education and Health 
Services having been authorized by the Committee in this behalf, present the 
Third Report of the Subject Committee on Education, Technical Education, 
Vocational Education, Medical Education, and Health Services. 

2. The Committee considered and approved this report at their sitting held 
on 27th February, 2018 

3. A brief record of the proceedings of the meetings of the Committee has 
been kept separately in the Haryana vidhan Sabha Secretariat.  

4. The Committee would like to express their thanks to the Government 
Officers and other representatives of Education, Health and Medical Education 
and Research Departments who appeared for oral evidence before them for the 
cooperation in giving information to the Committee. 

5. The Committee is also thankful to the Secretary, Under Secretary and 
other Officials of Haryana Vidhan Sabha Secretariat.  

  

 

Chandigarh: (Umesh Aggarwal) 
The 27th Feb, 2018 Chairperson, 
  Subject Committee on Education, Technical  
  Education, Vocational Education, Medical 
  Education and Health Services 

INTRODUCTION 

1. I, Umesh Aggarwal, Chairperson of the Subject Committee on Education, 
Technical Education Vocational Education, Medical Education and Health 

Services having been authorized by the Committee in this behalf, present the 
Third Report of the Subject Committee on Education, Technical Education, 
Vocational Education, Medical Education, and Health Services. 

2. The Committee considered and approved this report at their sitting held 
on 27" February, 2018 

3. A brief record of the proceedings of the meetings of the Committee has 
been kept separately in the Haryana vidhan Sabha Secretariat. 

4 The Committee would like to express their thanks to the Government 
Officers and other representatives of Education, Health and Medical Education 
and Research Departments who appeared for oral evidence before them for the 
cooperation in giving information to the Committee. 

5. The Committee is also thankful to the Secretary, Under Secretary and 
other Officials of Haryana Vidhan Sabha Secretariat. 

Chandigarh: (Umesh Aggarwal) 
The 27th Feb, 2018 Chairperson, 

Subject Committee on Education, Technical 
Education, Vocational Education, Medical 

Education and Health Services



Report 

 The Subject Committee on Education, Technical Education Vocational 
Education, Medical Education and Health Services for the year 2017-2018 
consisting of nine members and two Special Invitees were nominated by the 
Hon’ble Speaker, Haryana Vidhan Sabha on under Rule 279-A of the Rules of 
Procedure & Conduct of Business in the Haryana Legislative Assembly. 
 
 The Functions of the Committee are as under:- 
 

1. to scrutinize the demands for grants; 

2. to examine the working of these departments and to suggest 

measures for improvements in administration and in different 

programmes/schemes/projects 

3. to examine legislation; 

4. to advice Government on a question of policy or legislation on which 

Government may consult a Committee 

5. to discuss generally and formulate view on- 

a) State’s Five Year Plan Programme relating to these departments and 

their implementation; 

b) Report of Public Undertaking under these department; 

c)  Reports of any statutory or other body, including any Commission of 

Inquiry, which are laid before the House relating to these 

departments; and  

d) Annual Performances Reports of these Departments. 

 

 The Subject Committee held 47 sittings during the year 2017-18  
(till finalization of the Report) 

 

Report 

The Subject Committee on Education, Technical Education Vocational 
Education, Medical Education and Health Services for the year 2017-2018 
consisting of nine members and two Special Invitees were nominated by the 
Hon’ble Speaker, Haryana Vidhan Sabha on under Rule 279-A of the Rules of 
Procedure & Conduct of Business in the Haryana Legislative Assembly. 

The Functions of the Committee are as under:- 

1... (0 scrutinize the demands for grants; 

2. to examine the working of these departments and to suggest 

measures for improvements in administration and in different 

programmes/schemes/projects 

to examine legislation; 

to advice Government on a question of policy or legislation on which 

Government may consult a Committee 

5. todiscuss generally and formulate view on- 

a) State’s Five Year Plan Programme relating to these departments and 

their implementation; 

b) Report of Public Undertaking under these department; 

c) Reports of any statutory or other body, including any Commission of 

Inquiry, which are laid before the House relating to these 

departments; and 

d) Annual Performances Reports of these Departments. 

The Subject Committee held 47 sittings during the year 2017-18 
(till finalization of the Report)



 
 

 

2 

Health Services Department 

 The Committee discussed its scope and functions and framed the 
following questionnaires:- 

1. The organization of the Department and its subordinate offices,  
(The information should be shown in the form of diagram chart 
supported by short explanatory notes). 

2. The functions of the Department and its subordinate offices. 

3. Broad details on which the budget estimates for the current year are 
based, along with the budget estimates head wise. 

4. Volume of work in the Department and its subordinate offices 
covering the period of budget estimates. The budget estimates for 
the last four years head –wise may also be supplied.  

5. Scheme or projects which the Department has undertaken.(the 
names and details of the Scheme, the estimate of expenditure and 
period within which likely to be completed, yield if any, progress 
made to date, should be stated) 

6. Actual expenditure incurred under each sub-head of estimates 
during the preceding four years. 

7. Reasons for variations, if any, between the actual of the past four 
years and the current estimates. 

8. Annual Reports, if any issued by the Department on its working. 

9. Acts and Rules concerning the Department. 

10. Documents pertaining to current State’s five years plan    

Programme relating to Department and their implantation 

11.  Estimate submitted by the departments from different heads. 

12.  Amount sanctioned for departments. 

13.  Amount Received. 

14.  Actual Received by departments. 

15.  Utilization of money by these departments 
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Reply recivied from the Health Services Department 
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POINT NO. 1 ORGANIZATION OF THE DEPARTMENT 

 Health Department, Haryana is headed by the Director General, Health 
Services, Haryana and is assisted by One Additional Director General Health 
Services, 5 Director Health Services, One Additional Director (Administration), 
One Joint Director (Administration) at the Head Office. There are 60 Hospitals, 
123 Community Health Centres and 498 Primary Health Centres in the State. 
The head of office at the district is Civil Surgeon assistted by eight deputy civil 
surgeons. The civil hospitals are headed by Principal Medical Officers/Medical 
Superintendents / Senior Medical Officers. Community Health Centres and 
Primary Health Centres are headed by Senior Medical Officers and Medical 
Officer in-charge respectively.  

POINT NO. 2 FUNCTIONS OF THE DEPARTMENT AND ITS 
SUBORDINATE OFFICES: 

Director General, Health Services, Haryana 

 The post of Director General Health Services is a promotional post. 
DGHS works as the Head of the Department and looks after the work of all 
officers of the department. The officer in addition to administrative and financial 
powers, is responsible for implementing all the national /state schemes of the 
Health Department. The officer works under the supervision, direction and 
control of the Principal Secretary, Health. DGHS is assisted by one Additional 
Director General, 5 Directors, Health Services, One Additional Director 
(Administration) and One Joint Director (Administration). 

Civil Surgeon 

 Civil Surgeon is the head of the office at district and is answerable to 
Director General, Health Services. He looks after the administration of staff of 
all categories working under his control in the district and carry out various 
national /state programmes and provide preventive, promotive and curative 
services to the general public within his district. 

Principal Medical Officer/Medical Superintendent 

 Principal Medical Officer/Medical Superintendent is the in-charge of the 
civil hospitals and is concerned with day to day activities of that hospital. The 
PMO/MS reports to the Civil Surgeon for all the affairs.  

Senior Medical Officer  

 Senior Medical Officer is the in-charge of the Community Health Centre 
and is concerned with day to day activities of the Community Health Centre. 
The Senior Medical Officer reports to the Civil Surgeon for further necessary 
action. 

Medical Officer 

 Medical Officer is the in-charge of the Primary Health Centre & Sub 
Health Centres under its PHC and is concerned with day to day activities of the 
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Primary Health Centre and Sub Health Centres. The Medical Officer reports to 
the Senior Medical Officer in-charge of his respective Community Health 
Centre. 

 Health department, Haryana is constantly guided by the W.H.O definition 
of Health which states that “Health is a state of complete physical, mental and 
social well being and not merely an absence of disease or infirmity. 

Government of Haryana is committed to provide quality health care to all its 
citizens. Health department has been constantly upgrading itself in terms of 
infrastructure, human resource, drugs, equipments etc. Haryana Health 
Department is responding to the health needs of all categories of population 
including infants, children, adolescents, mothers, eligible couples and the 
elderly in addition to the sick and trauma victims. Also, there is a constant 
endeavor to keep communicable and non-communicable diseases in check and 
to have strong systems of recording, reporting, evaluating and planning.  

 The departments’ aim is to improve the quality of life of people by 
providing better Health Services. Heath department, Haryana strives to help 
people improve their productivity and reduce risks of diseases and injury in a 
cost-effective way. The department is guided by the W.H.O principle of 
Universal Health “Ensuring that all people have access to needed promotive, 
preventive, curative and rehabilitative health services, of sufficient quality to be 
effective, while also ensuring that people do not suffer financial hardship when 
paying for these services”. 

 The ultimate function of the department is to provide adequate, 
accessible, equitable, quality healthcare services to all, leading to the reduction 
of out of pocket expenditure on health of a common man. 

POINT NO. 3 BROAD DETAILS ON WHICH THE BUDGET ESTIMATES 
FOR THE CURRENT YEAR ARE BASED, ALONG WITH THE 
BUDGET ESTIMATES HEADWISE: 

 

 The budget estimates are broadly prepared on the basis of the 
expenditure incurred during the previous year and the new 
Services/Schemes/activities being Proposed /launched by the Department. The 
main principles, on which the estimates are based are as follows: 

 Budget received by the Health Department from Finance Department in 
the starting of the financial year. 

 Supplementary budget is asked by the department when the actual 
expenditure in a certain scheme exceeds the quarterly ceiling fixed by FD 
and the trends shows that the expenditure will be more than the provision 
or if any new scheme/activity is launched inbetween. 

 Department sends the Revised estimates to Finance Department when 
department is asked to do so. 
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 In the revised estimates the excess budget in a particular scheme is 
surrendered and demand of additional budget in the demanded scheme 
is raised by the Health Department to the Finance Department. 

 Demand of budget for the next financial year in Recurring schemes is 
prepared on the basis of memorandum received from the various 
divisions/program officers of the Health Department. 

 The expenditure on Establishment is calculated on the basis of the 
sanctioned posts and likely recruitment in the coming financial year based 
on the requisition sent to various recruitment agencies. This covers the 
expenditure on pay /increments/ allowances, re-imbursement of medical 
expenses, Medical allowance, HRA etc. 

 The expenditure on account of Dearness Allowance is worked out on DA 
sanctioned by the State Government from time to time on the basis of pay 
of the staff. 

 The provision of Travelling Allowance is made to cover the expenditure of 
the touring officers/officials for various journeys undertaken in the 
discharge of their official duties. This is generally based on the actual 
expenditure incurred during the past three years. 

 The expenditure on Electricity/Water Charges, Stationary, Stamps, 
Telephone charges etc. is met from the contingencies. The estimates are 
based on the average expenditure incurred during the past three years 
and the anticipated requirements due to increase/decrease in the 
activities of the Health Department. 

Budget Estimates for FY 2017-18 

Recurring/Non-Recurring (Rs. In lacs) 

Major Head-2210 Major Head-2211 Major Head-4210 Total 

200751.95 4658.76 10000.00 215410.71 

POINT NO. 4 VOLUME OF WORK IN THE DEPARTMENT AND ITS 
SUBORDINATE OFFICES COVERING THE PERIOD OF 
BUDGET ESTIMATES. THE BUDGET ESTIMATES FOR THE 
LAST FOUR YEARS HEAD-WISE MAY ALSO BE SUPPLIED. 

1. Establishment work of all the categories of Medical, para medical and 
ministerial Satff like Medical Officers, Senior Medical Officers, Dental 
Surgeon, Senior Dental Surgeon, Staff Nurses, Nursing Sisters, Matrons, 
Pharmacists, Chief Pharmacists, Lab Technicians, Radiographers, OTA, 
Ophthalmic Assistants, MPHW (M&F), MPHS (M&F),clerks,assistants,dy. 
Suptt.,suptt., drivers etc. in the Health Department. 

In the revised estimates the excess budget in a particular scheme is 
surrendered and demand of additional budget in the demanded scheme 
is raised by the Health Department to the Finance Department. 

Demand of budget for the next financial year in Recurring schemes is 
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Telephone charges etc. is met from the contingencies. The estimates are 
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2. All complaints, irregularities & Disciplinary cases of these categories. 

3. Proposing service rules of all the categories in the Department and its 
amendment. 

4. Appointment, Promotion, Transfer and Granting of Grade promotion of 
these categories as per the competency of the appointing authority. 

5. Pensionary claims of these officers/officials. 

6.  Proposals for D.P.C. for officers for promotion. 

7. Appeals and Revisions on disciplinary cases of these categories as per 
the competency. 

8. All types of training programmes of various medical and paramedical 
staff. 

9. Monitoring, Supervision and evaluation of various state and national 
programmes. 

10. Implementaion of various schemes to improve health services. 

11. All RTI and other misleneous cases. 

 

BUDGET ESTIMATES FOR THE LAST FOUR YEARS HEAD-WISE 

Plan Schemes (Rs. in Lacs) Non Plan Schemes 

(Rs. in Lacs) 

Financial 

Year 

Major 

Head 

2210 

Major 

Head 

2211 

Major 

Head 

4210 

Total Major 

Head 2210 

Major 

Head 

2211 

Major 

Head 

4210 

Total 

2013-14 47872.00 14033.00 1700.00 63605.00 68700.73 -- -- 68700.73 

2014-15 60635.00 15735.54 2000.00 78370.54 67283.05 -- -- 67283.05 

2015-16 104121.00 17199.96 3000.00 124320.96 72110.51 -- -- 72110.51 

2016-17 104731.40 18245.00 5000.00 127976.40 91434.40 -- -- 91434.40 

 

All complaints, irregularities & Disciplinary cases of these categories. 

Proposing service rules of all the categories in the Department and its 
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8. All types of training programmes of various medical and paramedical 
staff. 

9. Monitoring, Supervision and evaluation of various state and national 
programmes. 

10. Implementaion of various schemes 10 improve health services. 

11.  AllRTI and other misleneous cases. 

BUDGET ESTIMATES FOR THE LAST FOUR YEARS HEAD-WISE 

Financial Plan Schemes (Rs. in Lacs) Non Plan Schemes 

Year (Rs. in Lacs) 

Major Major Major Total Major Major | Major Total 

Head Head Head Head 2210 | Head | Head 

2210 2211 4210 2211 | 4210 

2013-14 | 47872.00 |14033.00 | 1700.00 | 63605.00 | 68700.73 . . 68700.73 

2014-15 | 60635.00 | 15735.54 | 2000.00 | 78370.54 | 67283.05 . . 67283.05 

2015-16 | 104121.00 | 17199.96 | 3000.00 |124320.96 | 72110.51 . . 72110.51 

2016-17 | 104731.40 | 18245.00 | 5000.00 |127976.40 | 91434.40 . . 91434.40 
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POINT NO. 5 SCHEMES OR PROJECTS WHICH THE DEPARTMENT 
HAS UNDERTAKEN (THE NAMES AND DETAILS OF THE 
SCHEME, THE ESTIMATE OF EXPENDITURE, PERIOD 
WITHIN WHICH LIKELY TO BE COMPLETED, YIELD IF 
ANY, PROGRESS MADE TO DATE, SHOULD BE STATED). 
FY 2017-18 

Sr. 
No. 

Name of the Scheme Detail of the 
Scheme 

Estimate of 
Expenditure 
(Rs. In Lacs) 

Period 
within 
which likely 
to be 
completed 

 1 P-01-13-2210-Medical & Public 
Health 01- Urban Health 
Services-Allopathy 

001- Direction and 
Administration 93-51-R-V- 
Implementation of 
Recommendation of Haryana 
Governance Reform Authority 
(HGRA) by Health 

No scheme details 
are available. 
Provision directly 
made in the budget. 

1.00 
(Notional) 

          - 

 2 P-01-13-2210-Medical & Public 
Health 01- Urban Health 
Services-Allopathy 001- 
Direction and Administration 
98-51-N-V- District Staff -
Continuation of Staff for Civil 
Surgons 

 It is a salary scheme 
for Staff working in 
various Civil Surgeon 
Offices.  

4379.10 It is likely to 
continue on 
year to year 
basis. 

 3 P-01-13-2210-Medical & Public 
Health 01- Urban Health 
Services-Allopathy  
001- Direction and 
Administration 98-51-R-V- 
District Staff -Continuation of 
Staff for Civil Surgons 

It is a Recurring 
scheme for the object 
head of Energy 
Charges only. 

40.00 It is likely to 
continue on 
year to year 
basis.. 

 4 P-01-13-2210-Medical & Public 
Health 01- Urban Health 
Services-Allopathy  
001- Direction and 
Administration 99-51-N-V- 
Headquarter staff-Improvment 
& Strengthening of Health 
Directrorate 

It is a salary scheme 
for Staff working at 
state HQ consisting 
of One post of 
DGHS, One post of 
Joint Director (Admn) 
& Two Posts of 
Pharmacists. 

1964.30 It is likely to 
continue on 
year to year 
basis. 

 5 P-01-13-2210- Medical & Public 
Health 01- Urban Health 
Services-Allopathy  
001- Direction and 
Administration 99-51-R-C- 
Headquarter staff-Improvment 
& Strengthening of Health 
Directrorate 

It is a charged 
scheme of Health 
department regarding 
payment on various 
occasions as per 
various decisions of 
Court Cases. 

25.00  It is likely to 
continue on 
year to year 
basis as per 
the awards 
given by 
various 
courts. 

POINT NO. 5 SCHEMES OR PROJECTS WHICH THE DEPARTMENT 
HAS UNDERTAKEN (THE NAMES AND DETAILS OF THE 
SCHEME, THE ESTIMATE OF EXPENDITURE, PERIOD 
WITHIN WHICH LIKELY TO BE COMPLETED, YIELD IF 
ANY, PROGRESS MADE TO DATE, SHOULD BE STATED). 
FY 2017-18 

fl Name of the Scheme Detail of the Estimate of Period 

No. Scheme Expenditure | within 
(Rs. In Lacs) | which likely 

to be 

completed 

1 P-01-13-2210-Medical & Public No scheme details 1.00 . 
Health 01- Urban Health are available. (Notional) 

Services-Allopathy Provision directly 
001- Direction and made in the budget. 

Administration 93-51-R-V- 
Implementation of 
Recommendation of Haryana 
Governance Reform Authority 
(HGRA) by Health 

2 P-01-13-2210-Medical & Public It is 8 salary scheme | 4379.10 It is likely to 

Health 01- Urban Health for Staff working in continue on 
Services-Allopathy 001- various Civil Surgeon year to year 
Direction and Administration Offices. basis. 

98-51-N-V- District Staff - 
Continuation of Staff for Civil 
Surgons 

3 P-01-13-2210-Medical & Public It is a Recurring 40.00 It is likely to 
Health 01- Urban Health scheme for the object continue on 
Services-Allopathy head of Energy year to year 
001- Direction and Charges only. basis.. 
Administration 98-51-R-V- 
District Staff -Continuation of 
Staff for Civil Surgons 

I P-01-13-2210-Medical & Public It is a salary scheme 1964.30 It is likely to 

Health 01- Urban Health for Staff working at continue on 
Services-Allopathy state HQ consisting year to year 
001- Direction and of One post of basis. 
Administration 99-51-N-V- DGHS, One post of 

Headquarter staff-lmprovment Joint Director (Admn) 
& Strengthening of Health & Two Posts of 
Directrorate Pharmacists. 

5 P-01-13-2210- Medical & Public | Itis a charged 25.00 It is likely to 
Health 01- Urban Health scheme of Health continue on 
Services-Allopathy department regarding year to year 
001- Direction and payment on various basis as per 
Administration 99-51-R-C- occasions as per the awards 
Headquarter staff-lmprovment various decisions of given by 
& Strengthening of Health Court Cases. various 
Directrorate courts. 
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 6 P-01-13-2210- Medical & Public 
Health 01- Urban Health 
Services-Allopathy  
001- Direction and 
Administration 99-51-R-V- 
Headquarter staff-Improvment 
& Strengthening of Health 
Directrorate 

 The scheme is 
regarding payment of 
Honorarium to 
various staff working 
at HQ and object 
head of Energy 
Charges of 
Headquarter. 

27.50 It is likely to 
continue on 
year to year 
basis. 

 7 P-01-13-2210-Medical & Public 
Health 01- Urban Health 
Services-Allopathy 109- School 
Health Scheme 99- Other 
Health Scheme School Health 
Services 51-R-V- Other Health 
Scheme School Health 
Services. 

It is a Salary scheme 
for the various staff 
working under School 
Health Scheme. 

831.25 It is likely to 
continue on 
year to year 
basis. 

 8 P-01-13-2210- Medical & Public 
Health 01- Urban Health 
Services-Allopathy  
110- Hospital & Dispensaries 
35-51-N-V- Implementation of 
Swaran Jayanti Yojna 

 This is a scheme for 
Implementation of 
various schemes 
under Swaran Jayanti 
Yojna like Atal 
Jeevan Rakshak 
Tikakaran Yojna, 
ASHA Kanya 
Mulyakan Parnali, 
Laproscopic Centre 
Etc.  

2000.00 It is likely to 
continue till 
the 
completion 
of the 
schemes/ 
year to year 
basis. 

 9 P-01-13-2210- Medical & Public 
Health 01- Urban Health 
Services-Allopathy  
110- Hospital & Dispensaries 
37-51-N-V- Haryana State 
Health Resource Centre for 
Quality Improvement of Health 
Institution & HMIS 

It is a scheme for 
Quality Improvement 
of various Health 
Institution & HMIS. 

2400.00 It is likely to 
continue till 
the 
completion 
of the 
schemes/ 
year to year 
basis. 

 10 P-01-13-2210-Medical & Public 
Health 01- Urban Health 
Services-Allopathy  
110- Hospital & Dispensaries  
38-51-N-V- Mukhyamantri Muft 
Ilaaj Yojna 

It is a welfare scheme 
consisting of seven 
components of free 
drugs/indoor/dental 
treatment/ 
diagnostics/surgeries/
transport, to the 
general public. 

1800.00 It is likely to 
continue on 
year to year 
basis. 

 11 P-01-13-2210-Medical & Public 
Health 01- Urban Health 
Services-Allopathy  
110- Hospital & Dispensaries 
39-51-N-V- Indira Bal 
Swasthaya Yojna 

In this scheme 
children in Govt. 
schools and 
Aanganwaries upto 
age ogf 18 years are 
covered for diseases, 
deficiencies, defects 
at birth and 
developmental delays 
includinf disability. 

200.00 It is likely to 
continue on 
year to year 
basis. 

I P-01-13-2210- Medical & Public The scheme 15 27.50 It is likely to 
Health 01- Urban Health regarding payment of continue on 
Services-Allopathy Honorarium to year to year 
001- Direction and various staff working basis. 
Administration 99-51-R-V- at HQ and object 
Headquarter staff-lmprovment head of Energy 
& Strengthening of Health Charges of 
Directrorate Headquarter. 

7 P-01-13-2210-Medical & Public It is a Salary scheme 831.25 It is likely to 
Health 01- Urban Health for the various staff continue on 
Services-Allopathy 109- School | working under School year to year 
Health Scheme 99- Other Health Scheme. basis. 
Health Scheme School Health 
Services 51-R-V- Other Health 
Scheme School Health 
Services. 

I P-01-13-2210- Medical & Public This is a scheme for 2000.00 It is likely to 
Health 01- Urban Health Implementation of continue till 

Services-Allopathy various schemes the 
110- Hospital & Dispensaries under Swaran Jayanti completion 

35-51-N-V- Implementation of Yojna like Atal of the 
Swaran Jayanti Yojna Jeevan Rakshak schemes/ 

Tikakaran Yojna, year to year 

ASHA Kanya basis. 
Mulyakan Parnali, 

Laproscopic Centre 
Etc. 

I P-01-13-2210- Medical & Public | Itis a scheme for 2400.00 It is likely to 
Health 01- Urban Health Quality Improvement continue till 
Services-Allopathy of various Health the 
110- Hospital & Dispensaries Institution & HMIS. completion 
37-51-N-V- Haryana State of the 
Health Resource Centre for schemes/ 
Quality Improvement of Health year to year 
Institution & HMIS basis. 

10 P-01-13-2210-Medical & Public It is a welfare scheme | 1800.00 It is likely to 
Health 01- Urban Health consisting of seven continue on 
Services-Allopathy components of free year to year 
110- Hospital & Dispensaries drugs/indoor/dental basis. 
38-51-N-V- Mukhyamantri Muft treatment/ 
llaaj Yojna diagnostics/surgeries/ 

transport, to the 

general public. 

11 P-01-13-2210-Medical & Public In this scheme 200.00 It is likely to 
Health 01- Urban Health children in Govt. continue on 
Services-Allopathy 

110- Hospital & Dispensaries 
39-51-N-V- Indira Bal 

Swasthaya Yojna 

schools and 

Aanganwaries upto 
age ० 18 years are 

covered for diseases, 

deficiencies, defects 

at birth and 

developmental delays 
includinf disability. 

year to year 

basis. 
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 12 P-01-13-2210-Medical & Public 
Health 01- Urban Health 
Services-Allopathy  
110- Hospital & Dispensaries 
40-51-N-V- Urban Health 
Mission 

 It is the salary 
scheme of various 
staff working under 
Urban Health 
institutions like urban 
dispensaries, 
polyclinics & urban 
health centres. 

1305.00 It is likely to 
continue on 
year to year 
basis. 

 13 P-01-13-2210- Medical & Public 
Health 01- Urban Health 
Services-Allopathy  
110- Hospital & Dispensaries 
44-51-N-V- 
Strengthening/opening of De-
Addition Centres. 

It is the salary 
scheme of various 
staff working under 
Drug De-Addiction 
Centres. 

194.00 It is likely to 
continue on 
year to year 
basis. 

 14 P-01-13-2210-Medical & Public 
Health 01- Urban Health 
Services-Allopathy  
110- Hospital & Dispensaries 
46-51-N-V- Out Sourcing of 
Support Services 

It is a scheme for Out 
Sourcing of Support 
services like class IV, 
security, cleaning 
/sanitation etc. at 
various health 
institutions upto CHC 
level.  

6000.00 It is likely to 
continue on 
year to year 
basis. 

 15 P-01-13-2210-Medical & Public 
Health 01- Urban Health 
Services-Allopathy  
110- Hospital & Dispensaries 
48-51-N-V- Providing 
Independent Feeder Line & 
Water Supply in Hospitals 

It is a scheme for 
providing 
Independent Feeder 
Lines in Hospitals 
and augmentation of 
the Water Supply in 
various Health 
Institutions. 

250.00 It is likely to 
continue on 
year to year 
basis. 

 16 P-01-13-2210- Medical & Public 
Health 01- Urban Health 
Services-Allopathy  
110- Hospital & Dispensaries 
49-51-N-V- Strengtheningh of 
Urban Hospitals and 
Dispensaries 

It is a Salary scheme 
for various staff 
working in various 
civil hospitals and 
Dispensaries  

28577.60 It is likely to 
continue on 
year to year 
basis. 

 17 P-01-13-2210- Medical & Public 
Health 01- Urban Health 
Services-Allopathy  
110- Hospital & Dispensaries 
49-51-R-V- Strengtheningh of 
Urban Hospitals and 
Dispensaries 

It is a Recurring 
scheme for the object 
heads of RRT, Minor 
Works, Honorarium 
and Energy Charges. 

1939.00 It is likely to 
continue on 
year to year 
basis. 

 18 P-01-13-2210-Medical & Public 
Health 01- Urban Health 
Services-Allopathy  
110- Hospital & Dispensaries 
64-51-N-V- Grant-In Aid to 
Haryana Blood Transfusing 
Council 

It is a scheme to 
develope 
infrastructure for 
setting up blood 
component 
separation units, 
unintrupted supply of 
consumables for 
blood banks, 
arranging voluntary 
blood camps etc.  

110.00 It is likely to 
continue on 
year to year 
basis at the 
pleasure of 
the Govt. 
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12 P-01-13-2210-Medical & Public It is the salary 1305.00 It is likely to 
Health 01- Urban Health scheme of various continue on 
Services-Allopathy staff working under year to year 
110- Hospital & Dispensaries Urban Health basis. 

40-51-N-V- Urban Health institutions like urban 
Mission dispensaries, 

polyclinics & urban 

health centres. 

13 P-01-13-2210- Medical & Public | It is the salary 194.00 It is likely to 
Health 01- Urban Health scheme of various continue on 

Services-Allopathy staff working under year to year 
110- Hospital & Dispensaries Drug De-Addiction basis. 

44-51-N-V- Centres. 
Strengthening/opening of De- 
Addition Centres. 

14 P-01-13-2210-Medical & Public It is a scheme for Out | 6000.00 It is likely to 
Health 01- Urban Health Sourcing of Support continue on 
Services-Allopathy services like class IV, year to year 

110- Hospital & Dispensaries security, cleaning basis. 
46-51-N-V- Out Sourcing of /sanitation etc. at 

Support Services various health 
institutions upto CHC 
level. 

15 P-01-13-2210-Medical & Public It is a scheme for 250.00 It is likely to 
Health 01- Urban Health providing continue on 
Services-Allopathy Independent Feeder year to year 

110- Hospital & Dispensaries Lines in Hospitals basis. 
48-51-N-V- Providing and augmentation of 

Independent Feeder Line & the Water Supply in 
Water Supply in Hospitals various Health 

Institutions. 

16 P-01-13-2210- Medical & Public | Itis a Salary scheme 28577.60 It is likely to 

Health 01- Urban Health for various staff continue on 
Services-Allopathy working in various year to year 

110- Hospital & Dispensaries civil hospitals and basis. 
49-51-N-V- Strengtheningh of Dispensaries 
Urban Hospitals and 
Dispensaries 

17 P-01-13-2210- Medical & Public | Itis a Recurring 1939.00 It is likely to 
Health 01- Urban Health scheme for the object continue on 

Services-Allopathy heads of RRT, Minor year to year 
110- Hospital & Dispensaries Works, Honorarium basis. 

49-51-R-V- Strengtheningh of and Energy Charges. 
Urban Hospitals and 
Dispensaries 

18 P-01-13-2210-Medical & Public It is a scheme to 110.00 It is likely to 
Health 01- Urban Health develope continue on 
Services-Allopathy 

110- Hospital & Dispensaries 
64-51-N-V- Grant-In Aid to 
Haryana Blood Transfusing 
Council 

infrastructure for 

sefting up blood 
component 

separation units, 

unintrupted supply of 
consumables for 

blood banks, 

arranging voluntary 
blood camps etc. 

year to year 

basis at the 
pleasure of 
the Govt. 
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 19 P-01-13-2210-Medical & Public 
Health 01- Urban Health 
Services-Allopathy  
110- Hospital & Dispensaries 
65-51-N-V- Devi Rupak 
Rashtriya Utthan Evam Parivar 
Kalyan Yojna 

It is a Scheme to 
Promote one child 
norm and spacing of 
children. 

70.00  It is likely to 
continue on 
year to year 
basis . 

 20 P-01-13-2210- Medical & Public 
Health 01- Urban Health 
Services-Allopathy  
110- Hospital & Dispensaries 
69-51-N-V- Financial 
Assistance for Bio Medical 
Waste Management 

It is a Scheme for 
Providing payment to 
various service 
providers for disposal 
of Bio-Medical Waste 
Material. 

800.00 It is likely to 
continue on 
year to year 
basis. 

 21 P-01-13-2210- Medical & Public 
Health 01- Urban Health 
Services-Allopathy  
110- Hospital & Dispensaries 
73-51-R-V- Blood Transfusion 
Centres 

It is a Salary scheme 
of various staff 
working in various 
Blood banks. 

576.50 It is likely to 
continue on 
year to year 
basis. 

 22 P-01-13-2210-Medical & Public 
Health 01- Urban Health 
Services-Allopathy  
110- Hospital & Dispensaries 
79-51-N-V- Purchase of 
Medicine for the Hospitals 

It is a Scheme for 
purchase of 
medicines/cosumable
s in various health 
institutions of the 
state. 

6500.00  It is likely to 
continue on 
year to year 
basis. 

 23 P-01-13-2210-Medical & Public 
Health 01- Urban Health 
Services-Allopathy  
110- Hospital & Dispensaries 
82-51-N-V- Grant-in-aid to New 
Saket Hospital,Panchkula 

It is a scheme of 
providing Grant-in-aid 
to Saket Hospital 
Panchkula for salary 
of various staff / 
activities. 

280.00 It is likely to 
continue on 
year to year 
basis at the 
pleasure of 
the Govt. 

 24 P-01-13-2210- Medical & Public 
Health 01- Urban Health 
Services-Allopathy  
110- Hospital & Dispensaries 
86-51-N-V- Oral Health 
Carefacilities in Primary Health 
Clinics 

It is a Salary scheme 
of various staff 
providing Oral Health 
Care Facilities. 

4717.25 It is likely to 
continue on 
year to year 
basis. 

 25 P-01-13-2210- Medical & Public 
Health 01- Urban Health 
Services-Allopathy  
110- Hospital & Dispensaries 
86-51-R-V- Oral Health 
Carefacilities in Primary Health 
Clinics 

It is a scheme for the 
object head of 
Energy Charges. 

2.50 It is likely to 
continue on 
year to year 
basis. 

 26 P-01-13-2210- Medical & Public 
Health 01- Urban Health 
Services-Allopathy  
110- Hospital & Dispensaries 
87-51-N-V- Grant-in-aid to St. 
John Ambulance Association 
for replacement of old 
Ambulance 

It is a scheme 
ofproviding Grant in 
Aid to St John 
Ambulance 
Association for the 
replacement of Old 
Ambulance Vans. 

7.00 It is likely to 
continue on 
year to year 
basis at the 
pleasure of 
the Govt. 
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19 | P-01-13-2210-Medical & Public | Itis a Scheme to 70.00 It is likely to 
Health 01- Urban Health Promote one child continue on 
Services-Allopathy norm and spacing of year to year 
110- Hospital & Dispensaries children. basis . 
65-51-N-V- Devi Rupak 

Rashtriya Utthan Evam Parivar 
Kalyan Yojna 

20 P-01-13-2210- Medical & Public | Itis a Scheme for 800.00 It is likely to 
Health 01- Urban Health Providing payment to continue on 
Services-Allopathy various service year to year 
110- Hospital & Dispensaries providers for disposal basis. 
69-51-N-V- Financial of Bio-Medical Waste 
Assistance for Bio Medical Material. 

Waste Management 

21 P-01-13-2210- Medical & Public | Itis a Salary scheme 576.50 It is likely to 
Health 01- Urban Health of various staff continue on 
Services-Allopathy working in various year to year 
110- Hospital & Dispensaries Blood banks. basis. 
73-51-R-V- Blood Transfusion 
Centres 

22 P-01-13-2210-Medical & Public It is a Scheme for 6500.00 It is likely to 
Health 01- Urban Health purchase of continue on 
Services-Allopathy medicines/cosumable year to year 
110- Hospital & Dispensaries s in various health basis. 
79-51-N-V- Purchase of institutions of the 
Medicine for the Hospitals state. 

23 | P-01-13-2210-Medical & Public | It is a scheme of 280.00 It is likely to 
Health 01- Urban Health providing Grant-in-aid continue on 

Services-Allopathy to Saket Hospital year to year 
110- Hospital & Dispensaries Panchkula for salary basis at the 
82-51-N-V- Grant-in-aid to New | of various staff / pleasure of 
Saket Hospital,Panchkula activities. the Govt. 

24 P-01-13-2210- Medical & Public | Itis a Salary scheme 4717.25 It is likely to 

Health 01- Urban Health of various staff continue on 
Services-Allopathy providing Oral Health year to year 
110- Hospital & Dispensaries Care Facilities. basis. 

86-51-N-V- Oral Health 
Carefacilities in Primary Health 

Clinics 

25 | P-01-13-2210- Medical & Public | It is a scheme for the 2.50 It is likely to 
Health 01- Urban Health object head of continue on 
Services-Allopathy Energy Charges. year to year 
110- Hospital & Dispensaries basis. 
86-51-R-V- Oral Health 

Carefacilities in Primary Health 
Clinics 

26 P-01-13-2210- Medical & Public | Itis a scheme 7.00 It is likely to 
Health 01- Urban Health ofproviding Grant in continue on 
Services-Allopathy 
110- Hospital & Dispensaries 
87-51-N-V- Grant-in-aid to St. 
John Ambulance Association 
for replacement of old 
Ambulance 

Aid to St John 
Ambulance 
Association for the 
replacement of Old 
Ambulance Vans. 

year to year 

basis at the 
pleasure of 
the Govt. 
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 27 P-01-13-2210-Medical & Public 
Health 01- Urban Health 
Services-Allopathy  
110- Hospital & Dispensaries 
93-51-N-V- Grant-in-aid to Red 
Cross Society Haryana 
/P.G.I.Chandigarh for Blood 
Donation 

 It is a scheme to 
provide Grant-in-aid 
to Red Cross Society 
Haryana 
/P.G.I.Chandigarh for 
Blood Donation 
camps. 

3.35 It is likely to 
continue on 
year to year 
basis at the 
pleasure of 
the Govt. 

 28 P-01-13-2210-Medical & Public 
Health 01- Urban Health 
Services-Allopathy  
110- Hospital & Dispensaries 
96-51-N-V- Improvement and 
Expansion of Hospital 

It is scheme of 
providing machinery 
& equipments in all 
the health institutions 
of the State. 

4500.00 It is likely to 
continue on 
year to year 
basis. 

 29 P-01-13-2210-Medical & Public 
Health 01- Urban Health 
Services-Allopathy  
110- Hospital & Dispensaries 
97-51-R-V- T.B.Sanatoria,other 
Hospitals/Clinic 

It is a Salary scheme 
for staff working in 
various T.B. 
Hospitals/Clinics. 

1740.00 It is likely to 
continue on 
year to year 
basis. 

 30 P-01-13-2210-Medical & Public 
Health 01- Urban Health 
Services-Allopathy  
192-Assistance to other Non- 
Government Institution 99-51-
R-V- Grant to Panchyati Raj 
Institutions (PRIs) by Health 

It is a scheme 
ofproviding Grant to 
Panchyati Raj 
Institutions (PRIs) for 
carrying out various 
activities at sub 
health centres level. 

1.00 
(Notional) 

It is likely to 
continue on 
year to year 
basis at the 
pleasure of 
the Govt. 

 31 P-01-13-2210-Medical & Public 
Health 03- Rural Health 
Services Allopathy 103-Primary 
Health Centres 91-51-R-V- 
Continuance of P.H.Cs 

It is a Salary scheme 
for various staff 
working in P.H.Cs. 

21767.10  It is likely to 
continue on 
year to year 
basis. 

 32 P-01-13-2210-Medical & Public 
Health 03- Rural Health 
Services Allopathy  
103- Primary Health Centres 
98-51-N-V- Purchase of 
Medicines and Material for 
P.H.C/C.H.Cs. 

It is a scheme for 
Repair / 
maintenance/AMC/C
MC of equipments 
and furniture in 
various health 
institutions of the 
state. 

850.00 It is likely to 
continue on 
year to year 
basis. 

 33 P-01-13-2210-Medical & Public 
Health 03- Rural Health 
Services Allopathy  
103- Primary Health Centres 
99-51-N-V- 
Opening/Continuation of 
Primary Health Purchase of 
Medicine for P.H.Cs. 

It is a Salary scheme 
for various working 
engazed in P.H.Cs. 

9475.00 It is likely to 
continue on 
year to year 
basis. 

 34 P-01-13-2210- Medical & Public 
Health 03- Rural Health 
Services Allopathy  
104- Community Health 
Centres 99-51-R-V- Continuace 
of CHC Rural Referred 
Hospitals 

It is a Salary scheme 
for various staff 
working in C.H.Cs. 

8184.00 It is likely to 
continue on 
year to year 
basis 
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27 P-01-13-2210-Medical & Public It is a scheme to 3.35 It is likely to 
Health 01- Urban Health provide Grant-in-aid continue on 
Services-Allopathy to Red Cross Society year to year 
110- Hospital & Dispensaries Haryana basis at the 

93-51-N-V- Grant-in-aid to Red /P.G.l.Chandigarh for pleasure of 
Cross Society Haryana Blood Donation the Govt. 
/P.G.I.Chandigarh for Blood camps. 

Donation 

28 P-01-13-2210-Medical & Public It is scheme of 4500.00 It is likely to 
Health 01- Urban Health providing machinery continue on 
Services-Allopathy & equipments in all year to year 

110- Hospital & Dispensaries the health institutions basis. 
96-51-N-V- Improvement and of the State. 

Expansion of Hospital 

29 P-01-13-2210-Medical & Public It is a Salary scheme 1740.00 It is likely to 
Health 01- Urban Health for staff working in continue on 
Services-Allopathy various T.B. year to year 
110- Hospital & Dispensaries Hospitals/Clinics. basis. 
97-51-R-V- T.B.Sanatoria,other 

Hospitals/Clinic 

30 P-01-13-2210-Medical & Public It is a scheme 1.00 It is likely to 
Health 01- Urban Health ofproviding Grant to (Notional) continue on 
Services-Allopathy Panchyati Raj year to year 
192-Assistance to other Non- Institutions (PRIs) for basis at the 
Government Institution 99-51- carrying out various pleasure of 
R-V- Grant to Panchyati Raj activities at sub the Govt. 
Institutions (PRIs) by Health health centres level. 

31 P-01-13-2210-Medical & Public It is a Salary scheme 21767.10 It is likely to 
Health 03- Rural Health for various staff continue on 
Services Allopathy 103-Primary | working in P.H.Cs. year to year 
Health Centres 91-51-R-V- basis. 
Continuance of P.H.Cs 

32 P-01-13-2210-Medical & Public It is a scheme for 850.00 It is likely to 

Health 03- Rural Health Repair / continue on 
Services Allopathy maintenance/AMC/C year to year 
103- Primary Health Centres MC of equipments basis. 
98-51-N-V- Purchase of and furniture in 
Medicines and Material for various health 
P.H.C/C.H.Cs. institutions of the 

state. 

33 P-01-13-2210-Medical & Public It is a Salary scheme 9475.00 It is likely to 
Health 03- Rural Health for various working continue on 
Services Allopathy engazed in P.H.Cs. year to year 
103- Primary Health Centres basis. 
99-51-N-V- 
Opening/Continuation of 
Primary Health Purchase of 
Medicine for P.H.Cs. 

34 P-01-13-2210- Medical & Public | Itis a Salary scheme 8184.00 It is likely to 

Health 03- Rural Health for various staff continue on 
Services Allopathy 
104- Community Health 
Centres 99-51-R-V- Continuace 
of CHC Rural Referred 
Hospitals 

working in C.H.Cs. year to year 

basis 
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 35 P-01-13-2210-Medical & Public 
Health 03- Rural Health 
Services Allopathy  
110- Hospital & Dispensaries 
98-51-N-V- Referred Hospital 
(M.N.P) 

It is a Salary scheme 
for various staff 
working in C.H.Cs. 

2633.00 It is likely to 
continue on 
year to year 
basis. 

 36 P-01-13-2210-Medical & Public 
Health 03- Rural Health 
Services Allopathy 110-Hospital 
& Dispensaries 99-51-R-V- 
Continuance of Rural Hospital 
and Dispensary 

It is a Salary scheme 
for various staff 
working in various 
civil hospitals and 
Dispensaries. 

8847.50 It is likely to 
continue on 
year to year 
basis. 

 37 P-01-13-2210-Medical & Public 
Health 03- Rural Health 
Services Allopathy 789- Special 
Component Plan for Scheduled 
Caste 97-51-N-V- Purchase of 
Medicines for Scheduled 
Castes Patients in Hospitals 

It is a Scheme for 
purchasing of 
medicines/cosumable
s in various health 
institutions of the 
state . 

1500.00  It is likely to 
continue on 
year to year 
basis. 

 38 P-01-13-2210-Medical & Public 
Health 03- Rural Health 
Services Allopathy 789- Special 
Component Plan for Scheduled 
Caste 99-51-N-V- Jananee 
Suraksha Yojna for Schedule 
Caste 

It is a scheme to 
provide cash 
incentive to SC/ST 
benefiaries @ Rs. 
1500 per institutional 
delivery for promoting 
anti natal care, 
institutional care 
during delivery and 
post partum period. 

400.00 It is likely to 
continue on 
year to year 
basis. 

 39 P-01-13-2210-Medical & Public 
Health 06-Public Health  
003-Training 93-51-N-V- 
Training of Medical & Para 
Medical Staff 

It is a Non-Recurring 
scheme for the object 
head of Office 
Expenses and Grant-
in-Aid- for Training of 
various Medical & 
Para Medical Staff. 

183.80 It is likely to 
continue on 
year to year 
basis. 

 40 P-01-13-2210-Medical & Public 
Health 06- Public Health  
003- Training 93-51-R-V- 
Training of Medical & Para 
Medical Staff 

It is a Salary scheme 
for staff working in 
various training 
offices of state HQ 
and subordinate 
offices. 

1560.5 It is likely to 
continue on 
year to year 
basis. 

 41 P-01-13-2210-Medical & Public 
Health 06- Public Health 101-
Prevention and Control of 
Diseases 58-51-R-V- Other 
Disease Control Programme 

It is a Salary scheme 
for staff working in 
various categories of 
staff. 

1448.55 It is likely to 
continue on 
year to year 
basis. 

 42 P-01-13-2210-Medical & Public 
Health 06- Public Health  
101- Prevention and Control of 
Diseases 91-51-N-V- Setting up 
of Opthalmic Cell at Directorate 
Level 

It is a Salary scheme 
for staff of ophthalmic 
assistants. 

33.00 It is likely to 
continue on 
year to year 
basis. 
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35 | P-01-13-2210-Medical & Public | Itis a Salary scheme | 2633.00 It is likely to 
Health 03- Rural Health for various staff continue on 
Services Allopathy working in C.H.Cs. year to year 
110- Hospital & Dispensaries basis. 
98-51-N-V- Referred Hospital 

(M.N.P) 

36 P-01-13-2210-Medical & Public It is a Salary scheme 8847.50 It is likely to 
Health 03- Rural Health for various staff continue on 
Services Allopathy 110-Hospital | working in various year to year 
& Dispensaries 99-51-R-V- civil hospitals and basis. 
Continuance of Rural Hospital Dispensaries. 
and Dispensary 

37 P-01-13-2210-Medical & Public It is a Scheme for 1500.00 It is likely to 
Health 03- Rural Health purchasing of continue on 
Services Allopathy 789- Special | medicines/cosumable year to year 
Component Plan for Scheduled s in various health basis. 
Caste 97-51-N-V- Purchase of institutions of the 
Medicines for Scheduled state . 
Castes Patients in Hospitals 

38 | P-01-13-2210-Medical & Public | It is a scheme to 400.00 It is likely to 
Health 03- Rural Health provide cash continue on 
Services Allopathy 789- Special | incentive to SC/ST year to year 
Component Plan for Scheduled | benefiaries @ Rs. basis. 
Caste 99-51-N-V- Jananee 1500 per institutional 
Suraksha Yojna for Schedule delivery for promoting 
Caste anti natal care, 

institutional care 
during delivery and 
post partum period. 

39 | P-01-13-2210-Medical & Public | Itis a Non-Recurring 183.80 It is likely to 
Health 06-Public Health scheme for the object continue on 
003-Training 93-51-N-V- head of Office year to year 
Training of Medical & Para Expenses and Grant- basis. 
Medical Staff in-Aid- for Training of 

various Medical & 
Para Medical Staff. 

i P-01-13-2210-Medical & Public | Itis a Salary scheme 1560.5 It is likely to 
Health 06- Public Health for staff working in continue on 

003- Training 93-51-R-V- various training year to year 
Training of Medical & Para offices of state HQ basis. 
Medical Staff and subordinate 

offices. 

41 P-01-13-2210-Medical & Public | Itis a Salary scheme 1448.55 It is likely to 
Health 06- Public Health 101- for staff working in continue on 

Prevention and Control of various categories of year to year 
Diseases 58-51-R-V- Other staff. basis. 
Disease Control Programme 

42 P-01-13-2210-Medical & Public It is a Salary scheme 33.00 It is likely to 
Health 06- Public Health for staff of ophthalmic continue on 
101- Prevention and Control of 
Diseases 91-51-N-V- Setting up 
of Opthalmic Cell at Directorate 
Level 

assistants. year to year 

basis. 
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 43 P-01-13-2210-Medical & Public 
Health 06- Public Health  
101- Prevention and Control of 
Diseases 99-51-N-V- Malaria 

It is a Salary scheme 
for staff working 
under Malaria 
programme. 

18864.90 It is likely to 
continue on 
year to year 
basis. 

 44 P-01-13-2210-Medical & Public 
Health 06- Public Health  
101- Prevention and Control of 
Diseases 99-51-R-V- Malaria 

 It is a Recurring 
scheme for the object 
heads of RRT and 
Energy Charges. 

19.00 It is likely to 
continue on 
year to year 
basis. 

 45 P-01-13-2210-Medical & Public 
Health 06- Public Health  
112-Public Health Education 
99-51-R-V- Nutrition and Health 
Education 

It is a Salary scheme 
for various categories 
of staff. 

247.60 It is likely to 
continue on 
year to year 
basis. 

 46 P-01-13-2210-Medical & Public 
Health 80-General 004-Health 
Statistics and Evaluation  
93-51-N-V- Establishment of 
Computer Cell in Health 
Department 

It is a Salary scheme 
for staff working in 
Computer Cell in 
Health Department 

395.00 It is likely to 
continue on 
year to year 
basis. 

 47 P-01-13-2210-Medical & Public 
Health 80- General 004- Health 
Statistics and Evaluation  
97-51-R-V- Health Statistics 
and Evaluation 

It is a Salary scheme 
for staff working 
under Health 
Statistics and 
Evaluation. 

352.65 It is likely to 
continue on 
year to year 
basis. 

 48 P-01-13-2210-Medical & Public 
Health 80- General 800-Other 
Expenditure 96-51-N-V- 
Strenghtening of Civil 
Registration System 

It is a Salary scheme 
for staff under 
Strenghtening of Civil 
Registration System 

50.00 It is likely to 
continue on 
year to year 
basis. 

 49 P-02-13-2210- Medical & Public 
Health 01- Urban Health 
Services-Allopathy  
110- Hospital & Dispensaries 
36-51-N-V- Rashtriya Mazdoor 
Swasthya Bima Yojana for BPL 
Families 

 It is a social security 
insurance scheme for 
BPL Families. 

200.00 
(Notional) 

Scheme yet 
to be 
launched. 

 50 P-02-13-2210- Medical & Public 
Health 01- Urban Health 
Services-Allopathy  
110- Hospital & Dispensaries 
43-51-N-V- Implemention of 
NPCDCS (National Programme 
for Prevention and Control of 
Cance and Stroke) and 
NPHCE. 

 It is the scheme for 
establishment of 
tertiary cancer care 
centre at Civil 
hospital Ambala 
Cantt. 

922.53  It is likely to 
continue till 
completion 
of the 
project. 
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43 P-01-13-2210-Medical & Public It is a Salary scheme 18864.90 It is likely to 
Health 06- Public Health for staff working continue on 
101- Prevention and Control of under Malaria year to year 
Diseases 99-51-N-V- Malaria programme. basis. 

i P-01-13-2210-Medical & Public It is a Recurring 19.00 It is likely to 
Health 06- Public Health scheme for the object continue on 
101- Prevention and Control of heads of RRT and year to year 
Diseases 99-51-R-V- Malaria Energy Charges. basis. 

45 P-01-13-2210-Medical & Public It is a Salary scheme 247.60 It is likely to 
Health 06- Public Health for various categories continue on 
112-Public Health Education of staff. year to year 
99-51-R-V- Nutrition and Health basis. 
Education 

I P-01-13-2210-Medical & Public It is a Salary scheme 395.00 It is likely to 
Health 80-General 004-Health for staff working in continue on 
Statistics and Evaluation Computer Cell in year to year 
93-51-N-V- Establishment of Health Department basis. 

Computer Cell in Health 
Department 

47 P-01-13-2210-Medical & Public It is a Salary scheme 352.65 It is likely to 

Health 80- General 004- Health | for staff working continue on 
Statistics and Evaluation under Health year to year 
97-51-R-V- Health Statistics Statistics and basis. 

and Evaluation Evaluation. 

i P-01-13-2210-Medical & Public It is a Salary scheme 50.00 It is likely to 
Health 80- General 800-Other for staff under continue on 

Expenditure 96-51-N-V- Strenghtening of Civil year to year 
Strenghtening of Civil Registration System basis. 

Registration System 

P-02-13-2210- Medical & Public It is a social security 200.00 Scheme yet 
Health 01- Urban Health insurance scheme for | (Notional) to be 
Services-Allopathy BPL Families. launched. 
110- Hospital & Dispensaries 
36-51-N-V- Rashtriya Mazdoor 
Swasthya Bima Yojana for BPL 
Families 

50 P-02-13-2210- Medical & Public It is the scheme for 922.53 It is likely to 
Health 01- Urban Health establishment of continue till 
Services-Allopathy tertiary cancer care completion 
110- Hospital & Dispensaries centre at Civil of the 
43-51-N-V- Implemention of hospital Ambala project. 
NPCDCS (National Programme 
for Prevention and Control of 
Cance and Stroke) and 
NPHCE. 

Cantt. 
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 51 P-02-13-2210- Medical & Public 
Health 01- Urban Health 
Services-Allopathy  
110- Hospital & Dispensaries 
68-51-N-V- Arogya Kosh for the 
Patients below Poverty Line 

It is a Scheme of 
providing financial 
assistance to the 
patients below 
poverty line in cases 
of serious illness.  

210.00 It is likely to 
continue on 
year to year 
basis. 

 52 P-02-13-2210- Medical & Public 
Health 03- Rural Health 
Services Allopathy  
103- Primary Health Centres 
84-51-N-V- Grant-in-aid under 
NRHM 

It is a scheme of 
providing Grant in Aid 
to State Health 
Society, Haryana, 
Panchkula as 40% 
contribution of State 
Share for National 
Health Mission. 

50000.00 It is likely to 
continue on 
year to year 
basis as per 
the policy of 
GOI. 

 53 P-03-13-2210- Medical & Public 
Health 06- Public Health  
101- Prevention and Control of 
Diseases 85-51-N-V- Aids 
Control Programme 

It involves various 
activities for 
prevention of AIDS. 

1283.47 It is likely to 
continue on 
year to year 
basis. 

 54 P-03-13-2210- Medical & Public 
Health 06- Public Health  
101-Prevention and Control of 
Diseases 86-51-N-V- National 
Goitre Control Programme 

It is a Salary scheme 
for the staff working 
in goiter control. 

82.00  It is likely to 
be continue 
on year to 
year basis. 

 55 P-03-13-2210- Medical & Public 
Health 80- General 800- Other 
Expenditure 97-51-N-V- 
Strengthening of the Office of 
the Chief Registrar of Death & 
Birth 

It is a Salary scheme 
for one post of 
Nosologist which at 
present is under 
litigation so only 
notional provision has 
been made. 

1.00  

 56 P-01-08-4210-Capital Outlay on 
Medical & Public Health- 

01-Urban Health services-
Allopathy 

110-Hospital & Dispensaries 

(99) Buildings 

It is a scheme for 
construction/ of 
various health 
institutions e.g. 
hospitals, Community 
Health Centres/ 
Primary  Health 
Centres/Sub Health 
Centres/DTCs and 
Blood Bank 
Construction/ANM-
GNM Training 
Schools etc. 

10000.00 It is likely to 
continue 
from year to 
year basis. 
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51 P-02-13-2210- Medical & Public | Itis a Scheme of 210.00 It is likely to 
Health 01- Urban Health providing financial continue on 
Services-Allopathy assistance to the year to year 
110- Hospital & Dispensaries patients below basis. 
68-51-N-V- Arogya Kosh for the | poverty line in cases 
Patients below Poverty Line of serious illness. 

52 P-02-13-2210- Medical & Public | Itis a scheme of 50000.00 It is likely to 
Health 03- Rural Health providing Grant in Aid continue on 
Services Allopathy to State Health year to year 
103- Primary Health Centres Society, Haryana, basis as per 
84-51-N-V- Grant-in-aid under Panchkula as 40% the policy of 
NRHM contribution of State GOl. 

Share for National 

Health Mission. 

53 P-03-13-2210- Medical & Public | It involves various 1283.47 It is likely to 
Health 06- Public Health activities for continue on 
101- Prevention and Control of prevention of AIDS. year to year 
Diseases 85-51-N-V- Aids basis. 
Control Programme 

54 P-03-13-2210- Medical & Public | Itis a Salary scheme 82.00 It is likely to 

Health 06- Public Health for the staff working be continue 
101-Prevention and Control of in goiter control. on year to 

Diseases 86-51-N-V- National year basis. 
Goitre Control Programme 

55 P-03-13-2210- Medical & Public | Itis a Salary scheme 1.00 

Health 80- General 800- Other for one post of 
Expenditure 97-51-N-V- Nosologist which at 
Strengthening of the Office of present is under 

the Chief Registrar of Death & litigation so only 
Birth notional provision has 

been made. 

56 P-01-08-4210-Capital Outlay on | Itis a scheme for 10000.00 It is likely to 
Medical & Public Health- construction/ of continue 

i various health from year to 

01-Urban Health services- institutions e.g. year basis. 
Allopathy 

110-Hospital & Dispensaries 

(99) Buildings 

hospitals, Community 
Health Centres/ 
Primary Health 
Centres/Sub Health 
Centres/DTCs and 
Blood Bank 
Construction/ANM- 
GNM Training 
Schools etc. 
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POINT NO. 6  ACTUAL EXPENDITURE INCURRED UNDER EACH SUB 
HEAD OF ESTIMATES DURING THE PRECEDING FOUR 
YEARS. 

Actual Expenditure Incurred During The Year 2013-14 (Non Plan Schemes) (Rs. In Lacs) 

Sr. No. Name of the Scheme Budget 
Estimates 

Budget 
Revised 

Total 
Expenditure 

%age of 
Expenditure 

1 N-51-13-2210-01-001-98-
51-R-V- District  
Staff - Continuation of Staff 
for Civil Surgeons 

2989.30 3409.50 2521.44 84.35% 

2 N-51-13-2210-01-001-99-
51-R-C- Headquarter  
staff-Improvement & 
Strengthening of Health 
Directorate 

25.00 25.00 13.38 53.52% 

3 N-51-13-2210-01-001-99-
51-R-V- Headquarter  
staff-Improvement & 
Strengthening of Health 
Directorate 

952.68 1357.50 894.57 93.90% 

4 N-51-13-2210-01-109-99-
51-R-V- Other Health 
Scheme School Health 
Services. 

674.02 778.78 589.91 87.52% 

5 N-51-13-2210-01-110-49-
51-R-V- Strengthening of 
Urban Hospitals and 
Dispensaries 

19338.84 20205.50 16357.35 84.58% 

6 N-51-13-2210-01-110-73-
51-R-V- Blood Transfusion 
Centres 

419.62 491.55 318.17 75.82% 

7 N-51-13-2210-01-110-86-
51-R-V- Oral Health Care 
facilities in Primary Health 
Clinics 

1722.50 2108.00 1541.27 89.48% 

8 N-51-13-2210-01-110-97-
51-R-V- T.B. Sanatoria, 
other Hospitals/Clinic 

1224.68 1529.00 1121.47 91.57% 

9 N-51-13-2210-03-103-91-
51-R-V- Continuance of 
P.H.Cs 

13264.40 14624.00 12074.43 91.03% 

10 N-51-13-2210-03-104-99-
51-R-V- Continuance of 
CHC Rural Referred 
Hospitals 

4001.00 4741.00 3810.08 95.23% 

11 N-51-13-2210-03-110-99-
51-R-V- Continuance of 
Rural Hospital and 
Dispensary 

5243.50 5174.95 4622.61 88.16% 

12 N-51-13-2210-06-003-93-
51-R-V- Training of Medical 
& Para Medical Staff 

897.25 842.70 701.93 78.23% 
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POINT NO.6 ACTUAL EXPENDITURE INCURRED UNDER EACH SUB 
HEAD OF ESTIMATES DURING THE PRECEDING FOUR 
YEARS. 

Actual Expenditure Incurred During The Year 2013-14 (Non Plan Schemes) (Rs. In Lacs) 

fl No. Name of the Scheme Budget 
Estimates 

Budget 
Revised 

Total 
Expenditure 

%age of 
Expenditure 

N-51-13-2210-01-001-98- 
51-R-V- District 
Staff - Continuation of Staff 
for Civil Surgeons 

2989.30 3409.50 2521.44 84.35% 

N-51-13-2210-01-001-99- 
51-R-C- Headquarter 
staff-Improvement & 
Strengthening of Health 
Directorate 

25.00 25.00 13.38 53.52% 

N-51-13-2210-01-001-99- 
51-R-V- Headquarter 
staff-Improvement & 
Strengthening of Health 
Directorate 

952.68 1357.50 894.57 93.90% 

N-51-13-2210-01-109-99- 
51-R-V- Other Health 
Scheme School Health 

Services. 

674.02 778.78 589.91 87.52% 

N-51-13-2210-01-110-49- 
51-R-V- Strengthening of 

Urban Hospitals and 
Dispensaries 

19338.84 20205.50 16357.35 84.58% 

N-51-13-2210-01-110-73- 

51-R-V- Blood Transfusion 
Centres 

419.62 491.55 318.17 75.82% 

N-51-13-2210-01-110-86- 

51-R-V- Oral Health Care 
facilities in Primary Health 
Clinics 

1722.50 2108.00 1541.27 89.48% 

N-51-13-2210-01-110-97- 
51-R-V- T.B. Sanatoria, 

other Hospitals/Clinic 

1224.68 1529.00 1121.47 91.57% 

N-51-13-2210-03-103-91- 
51-R-V- Continuance of 
P.H.Cs 

13264.40 14624.00 12074.43 91.03% 

10 N-51-13-2210-03-104-99- 

51-R-V- Continuance of 
CHC Rural Referred 
Hospitals 

4001.00 4741.00 3810.08 95.23% 

11 N-51-13-2210-03-110-99- 
51-R-V- Continuance of 
Rural Hospital and 
Dispensary 

5243.50 5174.95 4622 .61 88.16% 

12 N-51-13-2210-06-003-93- 
51-R-V- Training of Medical 
& Para Medical Staff 

897.25 842.70 701.93 78.23% 
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13 N-51-13-2210-06-101-58-
51-R-V- Other Disease 
Control Programme 

1364.10 1370.65 1218.04 89.29% 

14 N-51-13-2210-06-101-99-
51-R-V- Malaria 

11135.90 11676.50 9126.15 81.95% 

15 N-51-13-2210-06-112-99-
51-R-V- Nutrition and 
Health Education 

142.87 165.50 141.04 98.72% 

16 N-51-13-2210-80-004-97-
51-R-V- Health Statistics 
and Evaluation 

190.34 200.60 154.16 80.99% 

  Grand Total 63586.00 68700.73 55206.00 86.82% 

 

Actual Expenditure Incurred During The Year 2014-15 (Non Plan Schemes) (Rs. In Lacs) 

Sr. 
No. 

Name of the Scheme Budget 
Estimates 

 Budget 
Revised 

Total 
Expenditure 

%age of 
Expenditure 

1 N-51-13-2210-01-001-98-51-
R-V- District Staff - 
Continuation of Staff for Civil 
Surgeons 

3973.50 3081.50 2739.01 68.93% 

2 N-51-13-2210-01-001-99-51-
R-C- Headquarter staff-
Improvement & Strengthening 
of Health Directorate 

25.00 25.00 16.79 67.16% 

3 N-51-13-2210-01-001-99-51-
R-V- Headquarter staff-
Improvement & Strengthening 
of Health Directorate 

1481.20 1150.40 991.13 66.91% 

4 N-51-13-2210-01-109-99-51-
R-V- Other Health Scheme 
School Health Services. 

1248.55 778.90 577.52 46.26% 

5 N-51-13-2210-01-110-49-51-
R-V- Strengthening of Urban 
Hospitals and Dispensaries 

23127.55 19495.35 18283.35 79.05% 

6 N-51-13-2210-01-110-73-51-
R-V- Blood Transfusion 
Centres 

619.40 464.60 367.21 59.28% 

7 N-51-13-2210-01-110-86-51-
R-V- Oral Health Care facilities 
in Primary Health Clinics 

2404.75 1950.50 1800.54 74.87% 

8 N-51-13-2210-01-110-97-51-
R-V- T.B. Sanatoria, other 
Hospitals/Clinic 

1822.50 1493.00 1194.23 65.53% 

9 N-51-13-2210-03-103-91-51-
R-V- Continuance of P.H.Cs 

16310.00 14537.00 13736.98 84.22% 
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13 N-51-13-2210-06-101-58- 
51-R-V- Other Disease 
Control Programme 

1364.10 1370.65 1218.04 89.29% 

14 N-51-13-2210-06-101-99- 
51-R-V- Malaria 

11135.90 11676.50 9126.15 81.95% 

15 N-51-13-2210-06-112-99- 
51-R-V- Nutrition and 
Health Education 

142.87 165.50 141.04 98.72% 

16 N-51-13-2210-80-004-97- 
51-R-V- Health Statistics 

and Evaluation 

190.34 200.60 154.16 80.99% 

Grand Total 63586.00 68700.73 55206.00 86.82% 

Actual Expenditure Incurred During The Year 2014-15 (Non Plan Schemes) (Rs. In Lacs) 

E 
No. 

Name of the Scheme Budget 
Estimates 

Budget 
Revised 

Total 
Expenditure 

%age of 
Expenditure 

1 N-51-13-2210-01-001-98-51- 
R-V- District Staff - 
Continuation of Staff for Civil 
Surgeons 

3973.50 3081.50 2739.01 68.93% 

N-51-13-2210-01-001-99-51- 

R-C- Headquarter staff- 
Improvement & Strengthening 
of Health Directorate 

25.00 25.00 16.79 67.16% 

N-51-13-2210-01-001-99-51- 
R-V- Headquarter staff- 
Improvement & Strengthening 
of Health Directorate 

1481.20 1150.40 991.13 66.91% 

N-51-13-2210-01-109-99-51- 
R-V- Other Health Scheme 

School Health Services. 

1248.55 778.90 577.52 46.26% 

N-51-13-2210-01-110-49-51- 
R-V- Strengthening of Urban 
Hospitals and Dispensaries 

23127.55 19495.35 18283.35 79.05% 

N-51-13-2210-01-110-73-51- 
R-V- Blood Transfusion 
Centres 

619.40 464.60 367.21 59.28% 

N-51-13-2210-01-110-86-51- 
R-V- Oral Health Care facilities 

in Primary Health Clinics 

2404.75 1950.50 1800.54 74.87% 

N-51-13-2210-01-110-97-51- 
R-V- T.B. Sanatoria, other 

Hospitals/Clinic 

1822.50 1493.00 1194.23 65.53% 

N-51-13-2210-03-103-91-51- 
R-V- Continuance of P.H.Cs 

16310.00 14537.00 13736.98 84.22% 
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10 N-51-13-2210-03-104-99-51-
R-V- Continuance of CHC 
Rural Referred Hospitals 

5467.00 4801.00 4334.55 79.29% 

11 N-51-13-2210-03-110-99-51-
R-V- Continuance of Rural 
Hospital and Dispensary 

6705.50 5525.00 5181.85 77.28% 

12 N-51-13-2210-06-003-93-51-
R-V- Training of Medical & 
Para Medical Staff 

1065.00 962.50 853.20 80.11% 

13 N-51-13-2210-06-101-58-51-
R-V- Other Disease Control 
Programme 

1657.90 1476.30 1365.82 82.38% 

14 N-51-13-2210-06-101-99-51-
R-V- Malaria 

13082.50 11185.70 10376.03 79.31% 

15 N-51-13-2210-06-112-99-51-
R-V- Nutrition and Health 
Education 

240.00 156.50 125.10 52.13% 

16 N-51-13-2210-80-004-97-51-
R-V- Health Statistics and 
Evaluation 

256.00 199.80 166.70 65.12% 

  Grand Total 79486.35 67283.05 62110.01 78.14% 

 

Actual Expenditure Incurred during The Year 2015-16  
(Non Plan Schemes) (Rs. In Lacs) 

Sr. 
No. 

Name of the Scheme Budget 
Estimates 

Budget 
Revised 

Total 
Expenditure 

%age of 
Expenditure 

1 N-51-13-2210-01-001-98-
51-R-V- District Staff - 
Continuation of Staff for 
Civil Surgeons 

3782.00 3782.00 2879.45 93.15 

2 N-51-13-2210-01-001-99-
51-R-C- Headquarter staff-
Improvement & 
Strengthening of Health 
Directorate 

28.00 28.00 7.55 75.50 

3 N-51-13-2210-01-001-99-
51-R-V- Headquarter staff-
Improvement & 
Strengthening of Health 
Directorate 

1456.00 1456.00 1014.27 91.71 

4 N-51-13-2210-01-109-99-
51-R-V- Other Health 
Scheme School Health 
Services. 

1144.10 1144.10 565.86 89.39 
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10 |N-51-13-2210-03-104-99-51- 5467.00 4801.00 4334.55 79.29% 
R-V- Continuance of CHC 
Rural Referred Hospitals 

11 |N-51-13-2210-03-110-99-51- 6705.50 5525.00 5181.85 77.28% 
R-V- Continuance of Rural 
Hospital and Dispensary 

12 | N-51-13-2210-06-003-93-51- 1065.00 962.50 853.20 80.11% 
R-V- Training of Medical & 
Para Medical Staff 

13 |N-51-13-2210-06-101-58-51- 1657.90 1476.30 1365.82 82.38% 
R-V- Other Disease Control 
Programme 

14 |N-51-13-2210-06-101-99-51- 13082.50 11185.70 10376.03 79.31% 
R-V- Malaria 

15 |N-51-13-2210-06-112-99-51- 240.00 156.50 125.10 52.13% 
R-V- Nutrition and Health 
Education 

16 | N-51-13-2210-80-004-97-51- 256.00 199.80 166.70 65.12% 
R-V- Health Statistics and 
Evaluation 

Grand Total 79486.35 67283.05 m 78.14% 

Actual Expenditure Incurred during The Year 2015-16 
(Non Plan Schemes) (Rs. In Lacs) 

E Name of the Scheme Budget Budget Total %age of 
No. Estimates Revised Expenditure | Expenditure 

1 N-51-13-2210-01-001-98- 3782.00 3782.00 2879.45 93.15 
51-R-V- District Staff - 
Continuation of Staff for 
Civil Surgeons 

2 N-51-13-2210-01-001-99- 28.00 28.00 7.55 75.50 
51-R-C- Headquarter staff- 
Improvement & 
Strengthening of Health 
Directorate 

3 N-51-13-2210-01-001-99- 1456.00 1456.00 1014.27 91.71 
51-R-V- Headquarter staff- 
Improvement & 
Strengthening of Health 
Directorate 

I N-51-13-2210-01-109-99- 1144.10 1144.10 565.86 89.39 
51-R-V- Other Health 
Scheme School Health 
Services. 
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5 N-51-13-2210-01-110-49-
51-R-V- Strengthening of 
Urban Hospitals and 
Dispensaries 

24306.60 24306.60 20112.68 94.43 

6 N-51-13-2210-01-110-73-
51-R-V- Blood Transfusion 
Centres 

668.00 668.00 358.58 81.57 

7 N-51-13-2210-01-110-86-
51-R-V- Oral Health Care 
facilities in Primary Health 
Clinics 

2375.20 2375.20 1965.00 87.95 

8 N-51-13-2210-01-110-97-
51-R-V- T.B. Sanatoria 
,other Hospitals/Clinic 

1720.00 1720.00 1228.53 89.09 

9 N-51-13-2210-03-103-91-
51-R-V- Continuance of 
P.H.Cs 

16990.05 16990.05 14688.69 95.05 

10 N-51-13-2210-03-104-99-
51-R-V- Continuance of 
CHC Rural Referred 
Hospitals 

5787.26 5787.26 4638.57 92.48 

11 N-51-13-2210-03-110-99-
51-R-V- Continuance of 
Rural Hospital and 
Dispensary 

6427.50 6427.50 5634.30 92.35 

12 N-51-13-2210-06-003-93-
51-R-V- Training of 
Medical & Para Medical 
Staff 

1442.20 1442.20 941.81 90.92 

13 N-51-13-2210-06-101-58-
51-R-V- Other Disease 
Control Programme 

1779.24 1779.24 1428.57 90.01 

14 N-51-13-2210-06-101-99-
51-R-V- Malaria 

13601.25 13601.25 11192.10 90.44 

15 N-51-13-2210-06-112-99-
51-R-V- Nutrition and 
Health Education 

205.60 205.60 135.84 88.95 

16 N-51-13-2210-80-004-97-
51-R-V- Health Statistics 
and Evaluation 

237.10 237.10 178.92 90.23 

  Grand Total 81950.10 81950.10 66970.72 92.87 

 

19 

N-51-13-2210-01-110-49- 
51-R-V- Strengthening of 
Urban Hospitals and 
Dispensaries 

24306.60 24306.60 20112.68 94.43 

N-51-13-2210-01-110-73- 

51-R-V- Blood Transfusion 
Centres 

668.00 668.00 358.58 81.57 

N-51-13-2210-01-110-86- 
51-R-V- Oral Health Care 
facilities in Primary Health 
Clinics 

2375.20 2375.20 1965.00 87.95 

N-51-13-2210-01-110-97- 

51-R-V- T.B. Sanatoria 
,other Hospitals/Clinic 

1720.00 1720.00 1228.53 89.09 

N-51-13-2210-03-103-91- 
51-R-V- Continuance of 
P.H.Cs 

16990.05 16990.05 14688.69 95.05 

10 N-51-13-2210-03-104-99- 
51-R-V- Continuance of 
CHC Rural Referred 
Hospitals 

5787.26 5787.26 4638.57 92.48 

11 N-51-13-2210-03-110-99- 
51-R-V- Continuance of 
Rural Hospital and 
Dispensary 

6427.50 6427.50 5634.30 92.35 

12 N-51-13-2210-06-003-93- 
51-R-V- Training of 
Medical & Para Medical 
Staff 

1442.20 1442.20 941.81 90.92 

13 N-51-13-2210-06-101-58- 

51-R-V- Other Disease 
Control Programme 

1779.24 1779.24 1428.57 90.01 

14 N-51-13-2210-06-101-99- 
51-R-V- Malaria 

13601.25 13601.25 11192.10 90.44 

15 N-51-13-2210-06-112-99- 
51-R-V- Nutrition and 
Health Education 

205.60 205.60 135.84 88.95 

16 N-51-13-2210-80-004-97- 
51-R-V- Health Statistics 
and Evaluation 

237.10 237.10 178.92 90.23 

Grand Total 81950.10 81950.10 66970.72 92.87 
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Actual Expenditure Incurred during The Year 2016-17  
(Non Plan Schemes) (Rs. In Lacs) 

Sr.
No. 

Name of the Scheme  Budget Budget 
Revised 

Budget 
Allocated 

Total 
Expenditure 

% Exp 

1 N-51-13-2210-01-001-98-51-R-
V- District Staff - Continuation of 
Staff for Civil Surgons 

4051.00 3239.30 3239.30 3029.70 93.53 

2 N-51-13-2210-01-001-99-51-R-
C- Headquarter staff-
Improvment & Strengthening of 
Health Directrorate 

15.00 15.00 15.00 14.73 98.20 

3 N-51-13-2210-01-001-99-51-R-
V- Headquarter staff-
Improvement & Strengthening of 
Health Directorate 

1709.00 1258.18 1258.18 1206.61 95.90 

4 N-51-13-2210-01-109-99-51-R-
V- Other Health Scheme School 
Health Services. 

854.90 725.75 725.75 675.91 93.13 

5 N-51-13-2210-01-110-49-51-R-
V- Strengtheningh of Urban 
Hospitals and Dispensaries 

26416.60 23640.96 23640.96 22854.05 96.67 

6 N-51-13-2210-01-110-73-51-R-
V- Blood Transfusion Centres 

612.00 426.50 426.50 406.95 95.42 

7 N-51-13-2210-01-110-86-51-R-
V- Oral Health Carefacilities in 
Primary Health Clinics 

2693.50 2713.75 2713.75 2383.92 87.85 

8 N-51-13-2210-01-110-97-51-R-
V- T.B.Sanatoria,other 
Hospitals/Clinic 

1808.00 1427.00 1427.00 1375.33 96.38 

9 N-51-13-2210-03-103-91-51-R-
V- Continuance of P.H.Cs 

19637.00 17714.00 17714.00 17207.36 97.14 

10 N-51-13-2210-03-104-99-51-R-
V- Continuace of CHC Rural 
Referred Hospitals 

6285.00 5456.00 5456.00 5321.31 97.53 

11 N-51-13-2210-03-110-99-51-R-
V- Continuance of Rural 
Hospital and Dispensary 

7436.50 6670.50 6670.50 6369.51 95.49 

12 N-51-13-2210-06-003-93-51-R-
V- Training of Medical & Para 
Medical Staff 

1522.50 1235.50 1235.50 1113.69 90.14 

13 N-51-13-2210-06-101-58-51-R-
V- Other Disease Control 
Programme 

2197.90 1763.55 1763.55 1617.07 91.69 
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Actual Expenditure Incurred during The Year 2016-17 
(Non Plan Schemes) (Rs. In Lacs) 

E 
No. 

Name of the Scheme Budget Budget 
Revised 

Budget 
Allocated 

Total 
Expenditure 

% Exp 

N-51-13-2210-01-001-98-51-R- 
V- District Staff - Continuation of 

Staff for Civil Surgons 

4051.00 3239.30 3239.30 3029.70 93.53 

N-51-13-2210-01-001-99-51-R- 
C- Headquarter staff- 
Improvment & Strengthening of 
Health Directrorate 

15.00 15.00 15.00 14.73 98.20 

N-51-13-2210-01-001-99-51-R- 
V- Headquarter staff- 
Improvement & Strengthening of| 
Health Directorate 

1709.00 1258.18 1258.18 1206.61 95.90 

N-51-13-2210-01-109-99-51-R- 

V- Other Health Scheme School 
Health Services. 

854.90 725.75 725.75 675.91 93.13 

N-51-13-2210-01-110-49-51-R- 
V- Strengtheningh of Urban 
Hospitals and Dispensaries 

26416.60 23640.96 23640.96 22854.05 96.67 

N-51-13-2210-01-110-73-51-R- 
V- Blood Transfusion Centres 

612.00 426.50 426.50 406.95 95.42 

N-51-13-2210-01-110-86-51-R- 
V- Oral Health Carefacilities in 

Primary Health Clinics 

2693.50 2713.75 2713.75 2383.92 87.85 

N-51-13-2210-01-110-97-51-R- 

V- T.B.Sanatoria,other 

Hospitals/Clinic 

1808.00 1427.00 1427.00 1375.33 96.38 

N-51-13-2210-03-103-91-51-R- 
V- Continuance of P.H.Cs 

19637.00 17714.00 17714.00 17207.36 97.14 

10 N-51-13-2210-03-104-99-51-R- 

V- Continuace of CHC Rural 
Referred Hospitals 

6285.00 5456.00 5456.00 5321.31 97.53 

11 N-51-13-2210-03-110-99-51-R- 
V- Continuance of Rural 
Hospital and Dispensary 

7436.50 6670.50 6670.50 6369.51 95.49 

12 N-51-13-2210-06-003-93-51-R- 
V- Training of Medical & Para 
Medical Staff 

1522.50 1235.50 1235.50 1113.69 90.14 

13 N-51-13-2210-06-101-58-51-R- 
V- Other Disease Control 

Programme 

2197.90 1763.55 1763.55 1617.07 91.69 
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14 N-51-13-2210-06-101-99-51-R-
V- Malaria 

15704.00 12796.50 12796.50 12524.06 97.87 

15 N-51-13-2210-06-112-99-51-R-
V- Nutrition and Health 
Education 

213.00 195.36 195.36 174.89 89.52 

16 N-51-13-2210-80-004-97-51-R-
V- Health Statistics and 
Evaluation 

278.50 266.15 266.15 215.50 80.97 

 Sub Total 91434.40 79544.00 79544.00 76490.59 96.16 

 

Actual Expenditure Incurred During The Year 2013-14 (Plan Schemes) (Rs. In Lacs) 

Sr. 
No. 

Name of the Scheme Budget 
Estimates 

Budget 
Revised 

Total 
Expenditure 

%age of 
Expenditure 

1 P-01-13-2210-01-001-98-
51-N-V- District Staff - 
Continuation of Staff for 
Civil Surgeons 

300.00 300.00 229.49 76.50% 

2 P-01-13-2210-01-001-99-
51-N-V- Headquarter staff-
Improvement & 
Strengthening of Health 
Directorate 

55.00 55.00 34.05 61.91% 

3 P-01-13-2210-01-110-38-
51-N-V- Mukhyamantri Muft 
Ilaaj Yojna 

0.00 1500.00 0.00 0.00% 

4 P-01-13-2210-01-110-39-
51-N-V- Indira Bal 
Swasthaya Yojna 

150.00 150.00 50.00 33.33% 

5 P-01-13-2210-01-110-40-
51-N-V- Urban Health 
Mission 

1400.00 400.00 235.37 16.81% 

6 P-01-13-2210-01-110-41-
51-N-V- Reduction in Infant 
Mortality Rate (IMR) (TFC) 

1222.00 1222.00 1222.00 100.00% 

7 P-01-13-2210-01-110-42-
51-N-V- Development of 
Health Infrastructure (TFC) 

5000.00 5000.00 5000.00 100.00% 

8 P-01-13-2210-01-110-43-
51-N-V- Implementation of 
NPCDCS and NPHCE. 

300.00 0.00 0.00 0.00% 

9 P-01-13-2210-01-110-44-
51-N-V- 
Strengthening/opening of 
De-Addition Centres. 

360.00 160.00 46.53 12.93% 
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14 N-51-13-2210-06-101-99-51-R- 
V- Malaria 

15704.00 12796.50 12796.50 12524.06 97.87 

15 N-51-13-2210-06-112-99-51-R- 
V- Nutrition and Health 
Education 

213.00 195.36 195.36 174.89 89.52 

16 N-51-13-2210-80-004-97-51-R- 
V- Health Statistics and 

Evaluation 

278.50 266.15 266.15 215.50 80.97 

Sub Total 91434.40 79544.00 79544.00 76490.59 | 96.16 | 

Actual Expenditure Incurred During The Year 2013-14 (Plan Schemes) (Rs. ॥ Lacs) 

E 
No. 

Name of the Scheme Budget 
Estimates 

Budget 
Revised 

Total 
Expenditure 

%age of 
Expenditure 

P-01-13-2210-01-001-98- 
51-N-V- District Staff - 
Continuation of Staff for 
Civil Surgeons 

300.00 300.00 229.49 76.50% 

P-01-13-2210-01-001-99- 

51-N-V- Headquarter staff- 
Improvement & 
Strengthening of Health 
Directorate 

55.00 55.00 34.05 61.91% 

P-01-13-2210-01-110-38- 

51-N-V- Mukhyamantri Muft 
llaaj Yojna 

“ 1500.00 “ 0.00% 

P-01-13-2210-01-110-39- 
51-N-V- Indira Bal 
Swasthaya Yojna 

150.00 150.00 50.00 33.33% 

P-01-13-2210-01-110-40- 
51-N-V- Urban Health 
Mission 

1400.00 400.00 235.37 16.81% 

P-01-13-2210-01-110-41- 
51-N-V- Reduction in Infant 
Mortality Rate (IMR) (TFC) 

1222.00 1222.00 1222.00 100.00% 

P-01-13-2210-01-110-42- 
51-N-V- Development of 

Health Infrastructure (TFC) 

5000.00 5000.00 5000.00 100.00% 

P-01-13-2210-01-110-43- 
51-N-V- Implementation of 
NPCDCS and NPHCE. 

300.00 “ “ 0.00% 

P-01-13-2210-01-110-44- 
51-N-V- 

Strengthening/opening of 
De-Addition Centres. 

360.00 160.00 46.53 12.93% 
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10 P-01-13-2210-01-110-46-
51-N-V- Out Sourcing of 
Support Services 

2000.00 1200.00 1091.91 54.60% 

11 P-01-13-2210-01-110-47-
51-N-V- State Institute for 
Cancer, Mental, T.B. and 
Respiratory Disease 

514.00 514.00 500.00 97.28% 

12 P-01-13-2210-01-110-48-
51-N-V- Providing 
Independent Feeder Line & 
Water Supply in Hospitals 

250.00 250.00 43.80 17.52% 

13 P-01-13-2210-01-110-49-
51-N-V- Strengthening of 
Urban Hospitals and 
Dispensaries 

8600.00 8600.00 6788.75 78.94% 

14 P-01-13-2210-01-110-64-
51-N-V- Grant-In Aid to 
Haryana Blood Transfusing 
Council 

60.00 60.00 60.00 100.00% 

15 P-01-13-2210-01-110-65-
51-N-V- Devi Rupak 
Rashtriya Utthan Evam 
Parivar Kalyan Yojna 

55.00 55.00 18.04 32.80% 

16 P-01-13-2210-01-110-69-
51-N-V- Financial 
Assistance for Bio Medical 
Waste Management 

450.00 450.00 385.72 85.72% 

17 P-01-13-2210-01-110-79-
51-N-V- Purchase of 
Medicine for the Hospitals 

1000.00 1600.00 1249.93 124.99% 

18 P-01-13-2210-01-110-82-
51-N-V- Grant-in-aid to New 
Saket Hospital, Panchkula 

210.00 210.00 210.00 100.00% 

19 P-01-13-2210-01-110-86-
51-N-V- Oral Health Care 
facilities in Primary Health 
Clinics 

1600.00 1600.00 1327.79 82.99% 

20 P-01-13-2210-01-110-87-
51-N-V- Grant-in-aid to St. 
John Ambulance 
Association for replacement 
of old Ambulance 

5.00 5.00 5.00 100.00% 

21 P-01-13-2210-01-110-93-
51-N-V- Grant-in-aid to 
Haryana Red Cross Blood 
Donation Services, Rohtak 
and P.G.I. Chandigarh 

5.00 5.00 5.00 100.00% 
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10 P-01-13-2210-01-110-46- 
51-N-V- Out Sourcing of 
Support Services 

2000.00 1200.00 1091.91 54.60% 

11 P-01-13-2210-01-110-47- 
51-N-V- State Institute for 
Cancer, Mental, T.B. and 

Respiratory Disease 

514.00 514.00 500.00 97.28% 

12 P-01-13-2210-01-110-48- 
51-N-V- Providing 
Independent Feeder Line & 
Water Supply in Hospitals 

250.00 250.00 43.80 17.52% 

13 P-01-13-2210-01-110-49- 

51-N-V- Strengthening of 
Urban Hospitals and 
Dispensaries 

8600.00 8600.00 6788.75 78.94% 

14 P-01-13-2210-01-110-64- 
51-N-V- Grant-In Aid to 
Haryana Blood Transfusing 
Council 

60.00 60.00 60.00 100.00% 

15 P-01-13-2210-01-110-65- 
51-N-V- Devi Rupak 
Rashtriya Utthan Evam 
Parivar Kalyan Yojna 

55.00 55.00 18.04 32.80% 

16 P-01-13-2210-01-110-69- 

51-N-V- Financial 
Assistance for Bio Medical 
Waste Management 

450.00 450.00 385.72 85.72% 

17 P-01-13-2210-01-110-79- 
51-N-V- Purchase of 
Medicine for the Hospitals 

1000.00 1600.00 1249.93 124.99% 

18 P-01-13-2210-01-110-82- 
51-N-V- Grant-in-aid to New 
Saket Hospital, Panchkula 

210.00 210.00 210.00 100.00% 

19 P-01-13-2210-01-110-86- 
51-N-V- Oral Health Care 
facilities in Primary Health 
Clinics 

1600.00 1600.00 1327.79 82.99% 

20 P-01-13-2210-01-110-87- 
51-N-V- Grant-in-aid 10 St. 
John Ambulance 
Association for replacement 
of old Ambulance 

5.00 5.00 5.00 100.00% 

21 P-01-13-2210-01-110-93- 
51-N-V- Grant-in-aid to 
Haryana Red Cross Blood 

Donation Services, Rohtak 

and P.G.l. Chandigarh 

5.00 5.00 5.00 100.00% 
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22 P-01-13-2210-01-110-96-
51-N-V- Improvement and 
Expansion of Hospital 

1000.00 1000.00 733.30 73.33% 

23 P-01-13-2210-03-103-84-
51-N-V- Grant-in-aid under 
NRHM 

12000.00 12400.00 10664.00 88.87% 

24 P-01-13-2210-03-103-98-
51-N-V- Purchase of 
Medicines and Material for 
P.H.C/C.H.Cs. 

300.00 300.00 140.17 46.72% 

25 P-01-13-2210-03-103-99-
51-N-V- 
Opening/Continuation of 
Primary Health Purchase of 
Medicine for P.H.Cs. 

1700.00 1700.00 1430.37 84.14% 

26 P-01-13-2210-03-110-98-
51-N-V- Referred Hospital 
(M.N.P) 

1415.00 1415.00 953.03 67.35% 

27 P-01-13-2210-03-789-96-
51-N-V- 
Opening/continuation of 
Sub Centres in Majority SC. 

10.00 10.00 0.00 0.00% 

28 P-01-13-2210-03-789-97-
51-N-V- Purchase of 
Medicines for Scheduled 
Castes Patients in Hospitals 

2200.00 2700.00 1983.14 90.14% 

29 P-01-13-2210-03-789-98-
51-N-V- Arogya Kosh for 
Schedule Caste Patients 

328.00 328.00 0.00 0.00% 

30 P-01-13-2210-03-789-99-
51-N-V- Jananee Suraksha 
Yojna for Schedule Caste 

1590.00 1090.00 434.61 27.33% 

31 P-01-13-2210-06-003-93-
51-N-V- Training of Medical 
& Para Medical Staff 

100.00 100.00 17.08 17.08% 

32 P-01-13-2210-06-003-94-
51-N-V- 
Opening/Strengthening 
ANM/GNM Nursing/ 
Training School 

300.00 300.00 0.00 0.00% 

33 P-01-13-2210-06-101-91-
51-N-V- Setting up of 
Ophthalmic Cell at 
Directorate Level 

40.00 40.00 21.90 54.75% 

34 P-01-13-2210-06-101-99-
51-N-V- Malaria 

850.00 850.00 647.94 76.23% 
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22 P-01-13-2210-01-110-96- 
51-N-V- Improvement and 
Expansion of Hospital 

1000.00 1000.00 733.30 73.33% 

23 P-01-13-2210-03-103-84- 
51-N-V- Grant-in-aid under 
NRHM 

12000.00 12400.00 10664.00 88.87% 

24 P-01-13-2210-03-103-98- 
51-N-V- Purchase of 
Medicines and Material for 
P.H.C/C.H.Cs. 

300.00 300.00 140.17 46.72% 

25 P-01-13-2210-03-103-99- 
51-N-V- 

Opening/Continuation of 
Primary Health Purchase of 
Medicine for P.H.Cs. 

1700.00 1700.00 1430.37 84.14% 

26 P-01-13-2210-03-110-98- 
51-N-V- Referred Hospital 
(M.N.P) 

1415.00 1415.00 953.03 67.35% 

27 P-01-13-2210-03-789-96- 
51-N-V- 
Opening/continuation of 
Sub Centres in Majority SC. 

10.00 10.00 “ 0.00% 

28 P-01-13-2210-03-789-97- 
51-N-V- Purchase of 

Medicines for Scheduled 
Castes Patients in Hospitals 

2200.00 2700.00 1983.14 90.14% 

29 P-01-13-2210-03-789-98- 
51-N-V- Arogya Kosh for 
Schedule Caste Patients 

328.00 328.00 “ 0.00% 

30 P-01-13-2210-03-789-99- 

51-N-V- Jananee Suraksha 
Yojna for Schedule Caste 

1590.00 1090.00 434.61 27.33% 

31 P-01-13-2210-06-003-93- 

51-N-V- Training of Medical 
& Para Medical Staff 

100.00 100.00 17.08 17.08% 

32 P-01-13-2210-06-003-94- 
51-N-V- 
Opening/Strengthening 
ANM/GNM Nursing/ 
Training School 

300.00 300.00 ' 0.00% 

33 P-01-13-2210-06-101-91- 
51-N-V- Setting up of 

Ophthalmic Cell at 
Directorate Level 

40.00 40.00 21.90 54.75% 

34 P-01-13-2210-06-101-99- 
51-N-V- Malaria 

850.00 850.00 647.94 76.23% 
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35 P-01-13-2210-80-004-93-
51-N-V- Establishment of 
Computer Cell in Health 
Department 

220.00 270.00 227.38 103.35% 

36 P-01-13-2210-80-800-96-
51-N-V- Strengthening of 
Civil Registration System 

250.00 0.00 0.00 0.00% 

37 P-02-13-2210-01-110-68-
51-N-V- Arogya Kosh for the 
Patients below Poverty Line 

300.00 300.00 200.00 66.67% 

38 P-02-13-2210-03-103-84-
51-N-V- Grant-in-aid under 
NRHM 

0.00 0.00 0.00 0.00% 

39 P-03-13-2210-06-101-85-
51-N-V- Aids Control 
Programme 

0.00 0.00 0.00 0.00% 

40 P-03-13-2210-06-101-86-
51-N-V- National Goiter 
Control Programme 

32.00 32.00 16.42 51.31% 

41 P-03-13-2210-80-800-97-
51-N-V- Strengthening of 
the Office of the Chief 
Registrar of Death & Birth 

1.00 1.00 0.00 0.00% 

42 P-01-08-4210-01-110-99-
51-N-V- Buildings 

1700.00 1700.00 541.36 31.84% 

  Grand Total 47872.00 47872.00 36514.08 76.27% 

 

Actual Expenditure Incurred During The Year 2014-15 (Plan Schemes) (Rs. In Lacs) 

Sr. 
No. 

Name of the Scheme Budget 
Estimates 

Budget 
Revised 

Total 
Expenditure 

%age of 
Expenditure 

1 P-01-13-2210-01-001-98-51-N-V- 
District Staff - Continuation of Staff 
for Civil Surgeons 

338.00 509.00 263.20 77.87% 

2 P-01-13-2210-01-001-99-51-N-V- 
Headquarter staff-Improvement & 
Strengthening of Health 
Directorate 

60.00 49.50 39.16 65.27% 

3 P-01-13-2210-01-110-37-51-N-V- 
Haryana State Health Resource 
Centre for Quality Improvement of 
Health Institution & HMIS 

0.00 1244.00 0.00 0.00% 

4 P-01-13-2210-01-110-38-51-N-V- 
Mukhyamantri Muft Ilaaj Yojna 

5300.00 2800.00 2738.00 51.66% 
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35 P-01-13-2210-80-004-93- 
51-N-V- Establishment of 
Computer Cell in Health 
Department 

220.00 270.00 227.38 103.35% 

36 P-01-13-2210-80-800-96- 
51-N-V- Strengthening of 
Civil Registration System 

250.00 “ “ 0.00% 

37 P-02-13-2210-01-110-68- 300.00 300.00 200.00 66.67% 
51-N-V- Arogya Kosh for the 
Patients below Poverty Line 

P-02-13-2210-03-103-84- “ “ 0.00% 
51-N-V- Grant-in-aid under 

“ 

NRHM 

39 P-03-13-2210-06-101-85- 

51-N-V- Aids Control 
Programme 

“ “ “ 0.00% 

n P-03-13-2210-06-101-86- 
51-N-V- National Goiter 
Control Programme 

32.00 32.00 16.42 51.31% 

41 P-03-13-2210-80-800-97- 

51-N-V- Strengthening of 
the Office of the Chief 
Registrar of Death & Birth 

1.00 1.00 “ 0.00% 

42 P-01-08-4210-01-110-99- 
51-N-V- Buildings 

1700.00 1700.00 541.36 31.84% 

Grand Total 47872.00 47872.00 36514.08 76.27% 

Actual Expenditure Incurred During The Year 2014-15 (Plan Schemes) (Rs. In Lacs) 

E 
No. 

Name of the Scheme Budget 
Estimates 

Budget 
Revised 

Total 
Expenditure 

%age of 
Expenditure 

P-01-13-2210-01-001-98-51-N-V- 

District Staff - Continuation of Staff 
for Civil Surgeons 

338.00 509.00 263.20 77.87% 

P-01-13-2210-01-001-99-51-N-V- 
Headquarter staff-lmprovement & 
Strengthening of Health 
Directorate 

60.00 49.50 39.16 65.27% 

P-01-13-2210-01-110-37-51-N-V- 
Haryana State Health Resource 
Centre for Quality Improvement of 
Health Institution & HMIS 

“ 1244.00 “ 0.00% 

P-01-13-2210-01-110-38-51-N-V- 
Mukhyamantri Muft llaaj Yojna 

5300.00 2800.00 2738.00 51.66% 
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5 P-01-13-2210-01-110-39-51-N-V- 
Indira Bal Swasthaya Yojna 

150.00 150.00 150.00 100.00% 

6 P-01-13-2210-01-110-40-51-N-V- 
Urban Health Mission 

1500.00 1121.00 1074.61 71.64% 

7 P-01-13-2210-01-110-41-51-N-V- 
Reduction in Infant Mortality Rate 
(IMR) (TFC) 

1222.00 1222.00 1108.00 90.67% 

8 P-01-13-2210-01-110-42-51-N-V- 
Development of Health 
Infrastructure (TFC) 

5000.00 10000.00 5000.00 100.00% 

9 P-01-13-2210-01-110-43-51-N-V- 
Implementation of NPCDCS and 
NPHCE. 

300.00 1.00 0.00 0.00% 

10 P-01-13-2210-01-110-44-51-N-V- 
Strengthening/opening of De-
Addition Centres. 

450.00 266.00 187.34 41.63% 

11 P-01-13-2210-01-110-46-51-N-V- 
Out Sourcing of Support Services 

2500.00 1800.00 1749.59 69.98% 

12 P-01-13-2210-01-110-47-51-N-V- 
State Institute for Cancer, Mental, 
T.B. and Respiratory Disease 

100.00 86.00 75.88 75.88% 

13 P-01-13-2210-01-110-48-51-N-V- 
Providing Independent Feeder 
Line & Water Supply in Hospitals 

250.00 250.00 171.27 68.51% 

14 P-01-13-2210-01-110-49-51-N-V- 
Strengthening of Urban Hospitals 
and Dispensaries 

9900.00 9835.00 8315.49 83.99% 

15 P-01-13-2210-01-110-64-51-N-V- 
Grant-In Aid to Haryana Blood 
Transfusing Council 

60.00 60.00 60.00 100.00% 

16 P-01-13-2210-01-110-65-51-N-V- 
Devi Rupak Rashtriya Utthan 
Evam Parivar Kalyan Yojna 

50.00 49.50 46.07 92.14% 

17 P-01-13-2210-01-110-69-51-N-V- 
Financial Assistance for Bio 
Medical Waste Management 

450.00 450.00 399.72 88.83% 

18 P-01-13-2210-01-110-79-51-N-V- 
Purchase of Medicine for the 
Hospitals 

2600.00 2600.00 2270.92 87.34% 

19 P-01-13-2210-01-110-82-51-N-V- 
Grant-in-aid to New Saket 
Hospital, Panchkula 

210.00 210.00 210.00 100.00% 

20 P-01-13-2210-01-110-86-51-N-V- 
Oral Health Care facilities in 
Primary Health Clinics 

1900.00 1681.00 1610.72 84.77% 
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P-01-13-2210-01-110-39-51-N-V- 
Indira Bal Swasthaya Yojna 

150.00 150.00 150.00 100.00% 

P-01-13-2210-01-110-40-51-N-V- 
Urban Health Mission 

1500.00 1121.00 1074.61 71.64% 

P-01-13-2210-01-110-41-51-N-V- 
Reduction in Infant Mortality Rate 
(IMR) (TFC) 

1222.00 1222.00 1108.00 90.67% 

P-01-13-2210-01-110-42-51-N-V- 
Development of Health 
Infrastructure (TFC) 

5000.00 10000.00 5000.00 100.00% 

P-01-13-2210-01-110-43-51-N-V- 
Implementation of NPCDCS and 
NPHCE. 

300.00 1.00 “ 0.00% 

10 P-01-13-2210-01-110-44-51-N-V- 
Strengthening/opening of De- 
Addition Centres. 

450.00 266.00 187.34 41.63% 

11 P-01-13-2210-01-110-46-51-N-V- 
Out Sourcing of Support Services 

2500.00 1800.00 1749.59 69.98% 

12 P-01-13-2210-01-110-47-51-N-V- 
State Institute for Cancer, Mental, 

T.B. and Respiratory Disease 

100.00 86.00 75.88 75.88% 

13 P-01-13-2210-01-110-48-51-N-V- 
Providing Independent Feeder 
Line & Water Supply in Hospitals 

250.00 250.00 171.27 68.51% 

14 P-01-13-2210-01-110-49-51-N-V- 
Strengthening of Urban Hospitals 
and Dispensaries 

9900.00 9835.00 8315.49 83.99% 

15 P-01-13-2210-01-110-64-51-N-V- 
Grant-In Aid to Haryana Blood 
Transfusing Council 

60.00 60.00 60.00 100.00% 

16 P-01-13-2210-01-110-65-51-N-V- 
Devi Rupak Rashtriya Utthan 
Evam Parivar Kalyan Yojna 

50.00 49.50 46.07 92.14% 

17 P-01-13-2210-01-110-69-51-N-V- 
Financial Assistance for Bio 
Medical Waste Management 

450.00 450.00 399.72 88.83% 

18 P-01-13-2210-01-110-79-51-N-V- 
Purchase of Medicine for the 
Hospitals 

2600.00 2600.00 2270.92 87.34% 

19 P-01-13-2210-01-110-82-51-N-V- 
Grant-in-aid to New Saket 
Hospital, Panchkula 

210.00 210.00 210.00 100.00% 

20 P-01-13-2210-01-110-86-51-N-V- 
Oral Health Care facilities in 
Primary Health Clinics 

1900.00 1681.00 1610.72 84.77% 
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21 P-01-13-2210-01-110-87-51-N-V- 
Grant-in-aid to St. John 
Ambulance Association for 
replacement of old Ambulance 

5.00 5.00 5.00 100.00% 

22 P-01-13-2210-01-110-93-51-N-V- 
Grant-in-aid to Haryana Red Cross 
Blood Donation Services, Rohtak 
and P.G.I. Chandigarh 

5.00 5.00 5.00 100.00% 

23 P-01-13-2210-01-110-96-51-N-V- 
Improvement and Expansion of 
Hospital 

1500.00 1500.00 1116.04 74.40% 

24 P-01-13-2210-03-103-98-51-N-V- 
Purchase of Medicines and 
Material for P.H.C/C.H.Cs. 

500.00 500.00 252.15 50.43% 

25 P-01-13-2210-03-103-99-51-N-V- 
Opening/Continuation of Primary 
Health Purchase of Medicine for 
P.H.Cs. 

2300.00 2400.00 2432.65 105.77% 

26 P-01-13-2210-03-110-98-51-N-V- 
Referred Hospital (M.N.P) 

1700.00 1700.00 1229.56 72.33% 

27 P-01-13-2210-03-789-96-51-N-V- 
Opening/continuation of Sub 
Centres in Majority SC. 

10.00 10.00 0.00 0.00% 

28 P-01-13-2210-03-789-97-51-N-V- 
Purchase of Medicines for 
Scheduled Castes Patients in 
Hospitals 

3100.00 3100.00 2134.44 68.85% 

29 P-01-13-2210-03-789-98-51-N-V- 
Arogya Kosh for Schedule Caste 
Patients 

0.00 0.00 0.00 0.00% 

30 P-01-13-2210-03-789-99-51-N-V- 
Jananee Suraksha Yojna for 
Schedule Caste 

1590.00 1590.00 733.76 46.15% 

31 P-01-13-2210-06-003-93-51-N-V- 
Training of Medical & Para 
Medical Staff 

100.00 16.00 13.31 13.31% 

32 P-01-13-2210-06-003-94-51-N-V- 
Opening/Strengthening ANM/GNM 
Nursing/ Training School 

300.00 1.00 0.00 0.00% 

33 P-01-13-2210-06-101-91-51-N-V- 
Setting up of Ophthalmic Cell at 
Directorate Level 

50.00 39.00 26.37 52.74% 

34 P-01-13-2210-06-101-99-51-N-V- 
Malaria 

1000.00 873.00 681.28 68.13% 

35 P-01-13-2210-80-004-93-51-N-V- 
Establishment of Computer Cell in 
Health Department 

350.00 230.00 201.64 57.61% 
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21 P-01-13-2210-01-110-87-51-N-V- 
Grant-in-aid to St. John 
Ambulance Association for 
replacement of old Ambulance 

5.00 5.00 5.00 100.00% 

22 P-01-13-2210-01-110-93-51-N-V- 
Grant-in-aid to Haryana Red Cross 
Blood Donation Services, Rohtak 

and P.G.l. Chandigarh 

5.00 5.00 5.00 100.00% 

23 P-01-13-2210-01-110-96-51-N-V- 
Improvement and Expansion of 

Hospital 

1500.00 1500.00 1116.04 74.40% 

24 P-01-13-2210-03-103-98-51-N-V- 
Purchase of Medicines and 
Material for P.H.C/C.H.Cs. 

500.00 500.00 252.15 50.43% 

25 P-01-13-2210-03-103-99-51-N-V- 
Opening/Continuation of Primary 
Health Purchase of Medicine for 

P.H.Cs. 

2300.00 2400.00 2432.65 105.77% 

26 P-01-13-2210-03-110-98-51-N-V- 
Referred Hospital (M.N.P) 

1700.00 1700.00 1229.56 72.33% 

27 P-01-13-2210-03-789-96-51-N-V- 
Opening/continuation of Sub 
Centres in Majority SC. 

10.00 10.00 का 0.00% 

28 P-01-13-2210-03-789-97-51-N-V- 
Purchase of Medicines for 
Scheduled Castes Patients in 
Hospitals 

3100.00 3100.00 2134.44 68.85% 

29 P-01-13-2210-03-789-98-51-N-V- 
Arogya Kosh for Schedule Caste 
Patients 

“ “ “ 0.00% 

30 P-01-13-2210-03-789-99-51-N-V- 
Jananee Suraksha Yojna for 
Schedule Caste 

1590.00 1590.00 733.76 46.15% 

31 P-01-13-2210-06-003-93-51-N-V- 
Training of Medical & Para 
Medical Staff 

100.00 16.00 13.31 13.31% 

32 P-01-13-2210-06-003-94-51-N-V- 

Opening/Strengthening ANM/GNM 
Nursing/ Training School 

300.00 1.00 “ 0.00% 

33 P-01-13-2210-06-101-91-51-N-V- 
Setting up of Ophthalmic Cell at 
Directorate Level 

50.00 39.00 26.37 52.74% 

34 P-01-13-2210-06-101-99-51-N-V- 

Malaria 

1000.00 873.00 681.28 68.13% 

35 P-01-13-2210-80-004-93-51-N-V- 
Establishment of Computer Cell in 
Health Department 

350.00 230.00 201.64 57.61% 



 
 

 

27 

36 P-01-13-2210-80-800-96-51-N-V- 
Strengthening of Civil Registration 
System 

150.00 50.00 0.00 0.00% 

37 P-02-13-2210-01-110-68-51-N-V- 
Arogya Kosh for the Patients 
below Poverty Line 

150.00 150.00 25.00 16.67% 

38 P-02-13-2210-03-103-84-51-N-V- 
Grant-in-aid under NRHM 

39000.00 41247.00 31483.20 80.73% 

39 P-03-13-2210-06-101-85-51-N-V- 
Aids Control Programme 

800.00 800.00 800.00 100.00% 

40 P-03-13-2210-06-101-86-51-N-V- 
National Goiter Control 
Programme 

34.00 34.00 21.06 61.94% 

41 P-03-13-2210-80-800-97-51-N-V- 
Strengthening of the Office of the 
Chief Registrar of Death & Birth 

1.00 1.00 0.00 0.00% 

42 P-01-08-4210-01-110-99-51-N-V- 
Buildings 

2000.00 2000.00 1953.59 97.68% 

  Grand Total 86985.00 90635.00 68584.02 78.85% 

 

Actual Expenditure Incurred During The Year 2015-16 (Plan Schemes) (Rs. In Lacs) 

Sr. No. Name of the Scheme Budget 
Estimates 

Budget 
Revised 

Total 
Expenditure 

%age of 
Expenditure 

1 P-01-13-2210-01-001-98-51-
N-V- District Staff - 
Continuation of Staff for Civil 
Surgeons 

480.00 561.00 360.52 64.26 

2 P-01-13-2210-01-001-99-51-
N-V- Headquarter staff-
Improvement & Strengthening 
of Health Directorate 

60.00 16.00 14.26 89.13 

3 P-01-13-2210-01-110-37-51-
N-V- Haryana State Health 
Resource Centre for Quality 
Improvement of Health 
Institution & HMIS 

6500.00 5500.00 5500.00 100 

4 P-01-13-2210-01-110-38-51-
N-V- Mukhyamantri Muft Ilaaj 
Yojna 

3500.00 2900.00 2863.15 98.73 

5 P-01-13-2210-01-110-39-51-
N-V- Indira Bal Swasthaya 
Yojna 

150.00 150.00 150.00 100 

6 P-01-13-2210-01-110-40-51-
N-V- Urban Health Mission 

1400.00 1415.00 1300.31 91.89 
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36 P-01-13-2210-80-800-96-51-N-V- 
Strengthening of Civil Registration 
System 

150.00 50.00 “ 0.00% 

37 P-02-13-2210-01-110-68-51-N-V- 
Arogya Kosh for the Patients 
below Poverty Line 

150.00 150.00 25.00 16.67% 

38 P-02-13-2210-03-103-84-51-N-V- 
Grant-in-aid under NRHM 

39000.00 41247.00 31483.20 80.73% 

39 P-03-13-2210-06-101-85-51-N-V- 
Aids Control Programme 

800.00 800.00 800.00 100.00% 

H P-03-13-2210-06-101-86-51-N-V- 
National Goiter Control 
Programme 

34.00 34.00 21.06 61.94% 

41 P-03-13-2210-80-800-97-51-N-V- 
Strengthening of the Office of the 
Chief Registrar of Death & Birth 

1.00 1.00 “ 0.00% 

42 P-01-08-4210-01-110-99-51-N-V- 
Buildings 

2000.00 2000.00 1953.59 97.68% 

Grand Total 86985.00 90635.00 68584.02 78.85% 

Actual Expenditure Incurred During The Year 2015-16 (Plan Schemes) (Rs. In Lacs) 

fl No. Name of the Scheme Budget 
Estimates 

Budget 
Revised 

Total 
Expenditure 

%age of 
Expenditure 

P-01-13-2210-01-001-98-51- 

N-V- District Staff - 
Continuation of Staff for Civil 
Surgeons 

480.00 561.00 360.52 64.26 

P-01-13-2210-01-001-99-51- 
N-V- Headquarter staff- 
Improvement & Strengthening 
of Health Directorate 

60.00 16.00 14.26 89.13 

3 P-01-13-2210-01-110-37-51- 
N-V- Haryana State Health 

Resource Centre for Quality 
Improvement of Health 
Institution & HMIS 

6500.00 5500.00 5500.00 100 

- P-01-13-2210-01-110-38-51- 
N-V- Mukhyamantri Muft llaaj 
Yojna 

3500.00 2900.00 2863.15 98.73 

5 P-01-13-2210-01-110-39-51- 
N-V- Indira Bal Swasthaya 
Yojna 

150.00 150.00 150.00 100 

- P-01-13-2210-01-110-40-51- 
N-V- Urban Health Mission 

1400.00 1415.00 1300.31 91.89 
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7 P-01-13-2210-01-110-41-51-
N-V- Reduction in Infant 
Mortality Rate (IMR) (TFC) 

0.00 1302.63 1302.63 100 

8 P-01-13-2210-01-110-42-51-
N-V- Development of Health 
Infrastructure (TFC) 

0.00 0.00 0.00 0.00 

9 P-01-13-2210-01-110-43-51-
N-V- Implementation of 
NPCDCS and NPHCE. 

1.00 0.00 0.00 0.00 

10 P-01-13-2210-01-110-44-51-
N-V- Strengthening/opening of 
De-Addition Centres. 

510.00 214.00 187.10 87.43 

11 P-01-13-2210-01-110-46-51-
N-V- Out Sourcing of Support 
Services 

2800.00 3000.00 2976.93 99.23 

99.2312 P-01-13-2210-01-110-47-51-
N-V- State Institute for 
Cancer, Mental, T.B. and 
Respiratory Disease 

116.00 100.00 100.00 100 

13 P-01-13-2210-01-110-48-51-
N-V- Providing Independent 
Feeder Line & Water Supply 
in Hospitals 

250.00 250.00 168.15 67.26 

14 P-01-13-2210-01-110-49-51-
N-V- Strengthening of Urban 
Hospitals and Dispensaries 

12536.00 10947.00 10471.36 91.70 

15 P-01-13-2210-01-110-64-51-
N-V- Grant-In Aid to Haryana 
Blood Transfusing Council 

60.00 60.00 60.00 100 

16 P-01-13-2210-01-110-65-51-
N-V- Devi Rupak Rashtriya 
Utthan Evam Parivar Kalyan 
Yojna 

50.00 50.00 44.71 89.42 

17 P-01-13-2210-01-110-69-51-
N-V- Financial Assistance for 
Bio Medical Waste 
Management 

450.00 450.00 374.56 83.24 

18 P-01-13-2210-01-110-79-51-
N-V- Purchase of Medicine for 
the Hospitals 

4090.00 4090.00 2401.20 58.71 

19 P-01-13-2210-01-110-82-51-
N-V- Grant-in-aid to New 
Saket Hospital, Panchkula 

210.00 210.00 210.00 100 

20 P-01-13-2210-01-110-86-51-
N-V- Oral Health Care 
facilities in Primary Health 
Clinics 

2170.00 1920.00 1789.49 93.20 
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P-01-13-2210-01-110-41-51- 
N-V- Reduction in Infant 
Mortality Rate (IMR) (TFC) 

“ 1302.63 1302.63 100 

P-01-13-2210-01-110-42-51- 
N-V- Development of Health 
Infrastructure (TFC) 

“ n “ “ 

P-01-13-2210-01-110-43-51- 
N-V- Implementation of 
NPCDCS and NPHCE. 

1.00 n “ “ 

10 P-01-13-2210-01-110-44-51- 
N-V- Strengthening/opening of 
De-Addition Centres. 

510.00 214.00 187.10 87.43 

11 P-01-13-2210-01-110-46-51- 
N-V- Out Sourcing of Support 

Services 

2800.00 3000.00 2976.93 99.23 

99.2312 P-01-13-2210-01-110-47-51- 
N-V- State Institute for 
Cancer, Mental, T.B. and 

Respiratory Disease 

116.00 100.00 100.00 100 

13 P-01-13-2210-01-110-48-51- 

N-V- Providing Independent 
Feeder Line & Water Supply 
in Hospitals 

250.00 250.00 168.15 67.26 

14 P-01-13-2210-01-110-49-51- 
N-V- Strengthening of Urban 
Hospitals and Dispensaries 

12536.00 10947.00 10471.36 91.70 

15 P-01-13-2210-01-110-64-51- 
N-V- Grant-In Aid to Haryana 
Blood Transfusing Council 

60.00 60.00 60.00 100 

16 P-01-13-2210-01-110-65-51- 
N-V- Devi Rupak Rashtriya 
Utthan Evam Parivar Kalyan 
Yojna 

50.00 50.00 44.71 89.42 

17 P-01-13-2210-01-110-69-51- 
N-V- Financial Assistance for 
Bio Medical Waste 
Management 

450.00 450.00 374.56 83.24 

18 P-01-13-2210-01-110-79-51- 

N-V- Purchase of Medicine for 
the Hospitals 

4090.00 4090.00 2401.20 58.71 

19 P-01-13-2210-01-110-82-51- 
N-V- Grant-in-aid to New 
Saket Hospital, Panchkula 

210.00 210.00 210.00 100 

20 P-01-13-2210-01-110-86-51- 
N-V- Oral Health Care 

facilities in Primary Health 
Clinics 

2170.00 1920.00 1789.49 93.20 
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21 P-01-13-2210-01-110-87-51-
N-V- Grant-in-aid to St. John 
Ambulance Association for 
replacement of old Ambulance 

7.00 7.00 7.00 100 

22 P-01-13-2210-01-110-93-51-
N-V- Grant-in-aid to Haryana 
Red Cross Blood Donation 
Services, Rohtak and P.G.I. 
Chandigarh 

5.00 0.00 0.00 0.00 

23 P-01-13-2210-01-110-96-51-
N-V- Improvement and 
Expansion of Hospital 

4500.00 4500.00 2894.49 64.32 

24 P-01-13-2210-03-103-98-51-
N-V- Purchase of Medicines 
and Material for 
P.H.C/C.H.Cs. 

500.00 500.00 299.07 59.81 

25 P-01-13-2210-03-103-99-51-
N-V- Opening/Continuation of 
Primary Health Purchase of 
Medicine for P.H.Cs. 

3175.00 8116.00 7776.11 95.81 

26 P-01-13-2210-03-110-98-51-
N-V- Referred Hospital 
(M.N.P) 

2420.00 1845.00 1433.58 77.70 

27 P-01-13-2210-03-789-96-51-
N-V- Opening/continuation of 
Sub Centres in Majority SC. 

10.00 0.00 0.00 0.00 

28 P-01-13-2210-03-789-97-51-
N-V- Purchase of Medicines 
for Scheduled Castes Patients 
in Hospitals 

3410.00 3410.00 3245.72 95.18 

29 P-01-13-2210-03-789-98-51-
N-V- Arogya Kosh for 
Schedule Caste Patients 

100.00 0.00 0.00 0.00 

30 P-01-13-2210-03-789-99-51-
N-V- Jananee Suraksha Yojna 
for Schedule Caste 

1590.00 800.00 611.11 76.39 

31 P-01-13-2210-06-003-93-51-
N-V- Training of Medical & 
Para Medical Staff 

70.00 20.00 7.44 37.20 

32 P-01-13-2210-06-003-94-51-
N-V- Opening/Strengthening 
ANM/GNM Nursing/ Training 
School 

10.00 1.00 0.00 0.00 

33 P-01-13-2210-06-101-91-51-
N-V- Setting up of Ophthalmic 
Cell at Directorate Level 

55.00 40.00 26.17 65.43 

34 P-01-13-2210-06-101-99-51-
N-V- Malaria 

1000.00 950.00 704.68 74.18 
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35 P-01-13-2210-80-004-93-51-
N-V- Establishment of 
Computer Cell in Health 
Department 

350.00 132.00 63.61 48.19 

36 P-01-13-2210-80-800-96-51-
N-V- Strengthening of Civil 
Registration System 

140.00 10.00 0.00 0.00 

37 P-02-13-2210-01-110-68-51-
N-V- Arogya Kosh for the 
Patients below Poverty Line 

110.00 50.95 50.95 100 

38 P-02-13-2210-03-103-84-51-
N-V- Grant-in-aid under 
NRHM 

46700.00 49700.00 38263.86 76.99 

39 P-03-13-2210-06-101-85-51-
N-V- Aids Control Programme 

1600.00 3000.00 2067.60 68.92 

40 P-03-13-2210-06-101-86-51-
N-V- National Goiter Control 
Programme 

35.00 35.00 15.79 45.11 

41 P-03-13-2210-80-800-97-51-
N-V- Strengthening of the 
Office of the Chief Registrar of 
Death & Birth 

1.00 1.00 0.00 0.00 

42 P-01-08-4210-01-110-99-51-
N-V- Buildings 

3000.00 3000.00 2660.22 88.67 

  Grand Total 104121.00 104121.00 104525.92 100.38 % 

 

Actual Expenditure Incurred During The Year 2016-17 (Plan Schemes) (Rs. In Lacs) 

Sr. 
No. 

Name of theScheme Budget  Budget 
Revised 

Expenditure  % Exp. 

1 P-01-13-2210-01-001-98-51-N-V- 
District Staff - Continuation of Staff 
for Civil Surgons 

501 471.9 457.67 96.98 

2 P-01-13-2210-01-001-99-51-N-V- 
Headquarter staff-Improvment & 
Strengthening of Health Directrorate 

32 39 36.23 92.90 

3 P-01-13-2210-01-110-35-51-N-V- 
Implementation of Swaran Jayanti 
Yojna 

0 1490 0 0.00 

4 P-01-13-2210-01-110-37-51-N-V- 
Haryana State Health Resource 
Centre for Quality Improvement of 
Health Institution & HMIS 

2621 2621 0 0.00 
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5 P-01-13-2210-01-110-38-51-N-V- 
Mukhyamantri Muft Ilaaj Yojna 

1800 1800 1800 100.00 

6 P-01-13-2210-01-110-39-51-N-V- 
Indira Bal Swasthaya Yojna 

200 200 200 100.00 

7 P-01-13-2210-01-110-40-51-N-V- 
Urban Health Mission 

1598 1581.23 1487.38 94.06 

8 P-01-13-2210-01-110-44-51-N-V- 
Strengthening/opening of De-
Addition Centres. 

220 201.58 151.33 75.07 

9 P-01-13-2210-01-110-46-51-N-V- 
Out Sourcing of Support Services 

3000 4000 3751.48 93.79 

10 P-01-13-2210-01-110-48-51-N-V- 
Providing Independent Feeder Line 
& Water Supply in Hospitals 

250 250 224.29 89.72 

11 P-01-13-2210-01-110-49-51-N-V- 
Strengtheningh of Urban Hospitals 
and Dispensaries 

12262 12589.3 12101.65 96.13 

12 P-01-13-2210-01-110-64-51-N-V- 
Grant-In Aid to Haryana Blood 
Transfusing Council 

100 100 100 100.00 

13 P-01-13-2210-01-110-65-51-N-V- 
Devi Rupak Rashtriya Utthan Evam 
Parivar Kalyan Yojna 

50.4 50.4 42.66 84.64 

14 P-01-13-2210-01-110-69-51-N-V- 
Financial Assistance for Bio Medical 
Waste Management 

450 450 447.26 99.39 

15 P-01-13-2210-01-110-79-51-N-V- 
Purchase of Medicine for the 
Hospitals 

4090 4090 4090 100.00 

16 P-01-13-2210-01-110-82-51-N-V- 
Grant-in-aid to New Saket 
Hospital,Panchkula 

210 210 210 100.00 

17 P-01-13-2210-01-110-86-51-N-V- 
Oral Health Carefacilities in Primary 
Health Clinics 

2090 2282.2 2091.71 91.65 

18 P-01-13-2210-01-110-87-51-N-V- 
Grant-in-aid to St. John Ambulance 
Association for replacement of old 
Ambulance 

7 7 7 100.00 

19 P-01-13-2210-01-110-96-51-N-V- 
Improvement and Expansion of 
Hospital 

4500 4500 4428.15 98.40 

20 P-01-13-2210-03-103-98-51-N-V- 
Purchase of Medicines and Material 
for P.H.C/C.H.Cs. 

850 850 444.84 52.33 
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21 P-01-13-2210-03-103-99-51-N-V- 
Opening/Continuation of Primary 
Health Purchase of Medicine for 
P.H.Cs. 

7994 11812.5 11350.05 96.09 

22 P-01-13-2210-03-110-98-51-N-V- 
Referred Hospital (M.N.P) 

1999 1977.39 1996.85 100.98 

23 P-01-13-2210-03-789-97-51-N-V- 
Purchase of Medicines for 
Scheduled Castes Patients in 
Hospitals 

3800 3800 3799.15 99.98 

24 P-01-13-2210-06-003-93-51-N-V- 
Training of Medical & Para Medical 
Staff 

400 275 155.76 56.64 

25 P-01-13-2210-06-101-91-51-N-V- 
Setting up of Opthalmic Cell at 
Directorate Level 

60 42.41 25.57 60.29 

26 P-01-13-2210-06-101-99-51-N-V- 
Malaria 

1000 927.5 888.02 95.74 

27 P-01-13-2210-80-004-93-51-N-V- 
Establishment of Computer Cell in 
Health Department 

168 168 86.56 51.52 

28 P-01-13-2210-80-800-96-51-N-V- 
Strenghtening of Civil Registration 
System 

28 28 0 0.00 

29 P-02-13-2210-01-110-36-51-N-V- 
Rashtriya Mazdoor Swasthya Bima 
Yojana for BPL Families 

1000 200 0 0.00 

30 P-02-13-2210-01-110-68-51-N-V- 
Arogya Kosh for the Patients below 
Poverty Line 

110 110 75 100.00 

31 P-02-13-2210-03-103-84-51-N-V- 
Grant-in-aid under NRHM 

50000 50000 39275.01 100.00 

32 P-03-13-2210-06-101-85-51-N-V- 
Aids Control Programme 

3300 3300 0 0.00 

33 P-03-13-2210-06-101-86-51-N-V- 
National Goitre Control Programme 

40 40 19.41 84.39 

34 P-03-13-2210-80-800-97-51-N-V- 
Strengthening of the Office of the 
Chief Registrar of Death & Birth 

1 1 0 0.00 

Sub Total 104731.40 110465.40 89743.03 93.30 

35 P-01-08-4210-01-110-99-51-N-V- 
Buildings 

5000.00 5000.00 12143.53 242.87 

 Grand Total 15000.00 15000.00 12143.53 80.95% 
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POINT NO. 7 REASONS FOR VARIATION, IF ANY, BETWEEN THE 
ACTUALS OF THE PAST FOUR YEARS AND THE 
CURRENT ESTIMATES. 

Reason of variation under different object heads is as under- 

1. SALARY 

 Variation is due to the vacant posts of various categories. 

2. DEARNESS ALLOWANCE 

 Variation is due to enhanced rate of Dearness Allowance with effect from 
1st January and 1st July of every year and the rate of DA being more than 
the salary from FY 2013-14 to 2015-16. 

3. TRAVELLING EXPENDITURE  

 Variation is due to increase in the fares, POL/Diesel rates etc. 

4. OFFICE EXPENSES  

 Variation is due to increase in the rates of contingency items, energy/ 
water charges etc.  

5. RENT RATE TAXES  

 Variation is due to shifting of offices in Private buildings. 

6. MACHINERY & EQUIPMENT 

Variation is due to procurement of New Equipments for various health 
institutions firstly through DS & D and later through HMSCL. 

7. MOTOR VEHICLE 

Variation is due to enhanced cost for new Purchase, Insurance and 
repair of vehicles. 

8. OTHER CHARGES (OC) 

 OC includes expenditure for miscellaneous items and for quality 
improvement of various health institutions as per the demand of HSHRC.  

9. MEDICAL REIMBURSEMENT CHARGES 

 Variation is due to the payment of medical bills to the employees as well 
as to retiree as per their demand. 

POINT NO. 8 ANNUAL REPORTS, IF ANY ISSUED BY THE DEPARTMENT 
ON ITS WORKING. 

 The annual administrative reports of Health Department are prepared and 
released annually. The annual report for the FY 2015-16 is enclosed. 
Annual report for the year 2016-17 is under prosses.  
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 POINT NO. 9 ACTS AND RULES CONCERNING THE DEPARTMENT 

1. The various Acts concerning the department are :- 
 The Mental Health Act, 1987 
 The Transplantation of Human Organs and Tissues Act, 1994 
 The Medical Termination of Pregnancy Act, 1971 
 The Pre-Conception and Pre-Natal Diagnostic Technics 

(Pohibition of Sex Selection) Act, 1994 
 The Registration of Births and Deaths Act, 1969 
 

2. The various Rules enacted under Article 309 are :- 
 The Haryana Civil Medical (Group-A) Service Rules, 1981 
 The Haryana Civil Dental (Group –A) Service Rules, 1987 
 The Haryana Health Department Dental (Group –B) Service 

Rules, 1987 
 The Haryana Health Department Para Medical and 

Miscellenious posts (State Group- C) Service Rules, 1998 
 The Haryana Health Department, Nursing Personal and Lady 

House Keepers (Group-C) Service Rules, 1998 
 The Haryana Health Department – Laboratory Technician 

(Group- C) Service Rules, 1998 
 The Haryana Health Department Subordinate Offices, 

Ministerial Staff (Group- C) Service Rules, 1997 
 The Haryana Health Department - Pharmacists (Group- C) 

Service Rules, 1998 
 The Haryana Registration of Births and Deaths Rules, 2002 
 The Haryana Health Department – Multi Purpose Health 

Supervisors and Multi Purpose Health Workers (Group –C) 
Service Rules, 1984 

 The Haryana Health Department- Media Extension (Group –B) 
Service Rules, 1998 

 The Haryana De-addiction Centres Rules, 2010 
 

3. Other instructions and rules concerning the department are same as 
per Civil Services Rules and punishment & appeal rules of Haryana 
Govt. as amended from time to time. 

POINT NO. 10 DOCUMENTS PERTAINING TO CURRENT STATE’S FIVE 
YEARS PLAN PROGRAMME RELATING TO DEPARTMENT 
AND THEIR IMPLANTATION 

  Presently no five year plan is existing in the state.  
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POINT NO.9 ACTS AND RULES CONCERNING THE DEPARTMENT 

1. The various Acts concerning the department are :- 

The Mental Health Act, 1987 

The Transplantation of Human Organs and Tissues Act, 1994 

The Medical Termination of Pregnancy Act, 1971 

The Pre-Conception and Pre-Natal Diagnostic Technics 
(Pohibition of Sex Selection) Act, 1994 

The Registration of Births and Deaths Act, 1969 

2. The various Rules enacted under Article 309 are :- 

The Haryana Civil Medical (Group-A) Service Rules, 1981 

The Haryana Civil Dental (Group —A) Service Rules, 1987 

The Haryana Health Department Dental (Group —B) Service 
Rules, 1987 

The Haryana Health Department Para Medical and 
Miscellenious posts (State Group- C) Service Rules, 1998 

The Haryana Health Department, Nursing Personal and Lady 
House Keepers (Group-C) Service Rules, 1998 

The Haryana Health Department — Laboratory Technician 
(Group- C) Service Rules, 1998 

The Haryana Health Department Subordinate Offices, 
Ministerial Staff (Group- C) Service Rules, 1997 

The Haryana Health Department - Pharmacists (Group- C) 
Service Rules, 1998 

The Haryana Registration of Births and Deaths Rules, 2002 

The Haryana Health Department — Multi Purpose Health 
Supervisors and Multi Purpose Health Workers (Group -C) 
Service Rules, 1984 

The Haryana Health Department- Media Extension (Group —B) 
Service Rules, 1998 

The Haryana De-addiction Centres Rules, 2010 

3. Other instructions and rules concerning the department are same as 
per Civil Services Rules and punishment & appeal rules of Haryana 
Govt. as amended from time 10 time. 

POINT NO. 10 DOCUMENTS PERTAINING TO CURRENT STATE’'S FIVE 
YEARS PLAN PROGRAMME RELATING TO DEPARTMENT 
AND THEIR IMPLANTATION 

Presently no five year plan is existing in the state.
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POINT NO. 11 ESTIMATES SUBMITTED BY THE DEPARTMENT FROM 
DIFFERENT HEADS. 

Plan (Rs. In lacs) Non Plan (Rs. In lacs) 

Financial 
Year  Major 

Head 
2210 

Major 
Head 
2211 

Major 
Head 
4210 

Total 
Major 
Head 
2210 

Major 
Head 
2211 

Major 
Head 
4210 

Total 

2013-14 46172.00 14033.00 1700.00 61905.00 63586.00 -- -- 63586.00 

2014-15 84985.00 16419.16 2000.00 103404.20 79486.35 -- -- 79486.35 

2015-16 101121.00 18068.63 3000.00 122189.60 81950.10 -- -- 81950.10 

2016-17 109394.40 18245.00 15000.00 142639.40 131298.08   131298.08 

POINT NO. 12  AMOUNT SANCTIONED FOR THE DEPARTMENT 

Plan (Rs. In lacs) Non Plan (Rs. In lacs) 

Financial 
Year Major 

Head 2210 
Major 
Head 
2211 

Major 
Head 
4210 

Total Major 
Head 
2210 

Major 
Head 
2211 

Major 
Head 
4210 

Total 

2013-14 46172.00 14033.00 1700.00 61905.00 63586.00 -- -- 63586.00 

2014-15 84985.00 16419.16 2000.00 103404.16 79486.35 -- -- 79486.35 

2015-16 101121.00 17426.00 3000.00 121547.00 81950.10 -- -- 81950.10 

2016-17 104731.40 18245.00 5000.00 127976.40 91434.40 -- -- 91434.40 

POINT NO. 13  AMOUNT RECEIVED 

Plan (Rs. In lacs) Non Plan (Rs. In lacs) 

Financial 
Year Major 

Head 2210 
Major 
Head 
2211 

Major 
Head 
4210 

Total Major 
Head 
2210 

Major 
Head 
2211 

Major 
Head 
4210 

Total 

2013-14 46172.00 14033.00 1700.00 61905.00 68700.73 -- -- 68700.73 

2014-15 88635.00 15735.54 2000.00 106370.54 67283.05 -- -- 67283.05 

2015-16 106253.57 17199.96 3000.00 126453.53 72110.51 -- -- 81950.10 

2016-17 110465.40 20510.00 5000.00 135975.4 79544.00 -- -- 79544.00 
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POINT NO. 11 ESTIMATES SUBMITTED BY THE DEPARTMENT FROM 
DIFFERENT HEADS. 

Plan (Rs. ॥ 1805) Non Plan (Rs. In lacs) 
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Year Major Major Major Major Major | Major 

Head Head Head Total Head Head |Head | Total 
2210 2211 4210 2210 2211 |4210 

2013-14 |46172.00 |[14033.00 | 1700.00 [61905.00 |63586.00 - - 63586.00 

2014-15 |84985.00 [16419.16 | 2000.00 |103404.20 |79486.35 - - 79486.35 

2015-16 |101121.00 | 18068.63 |3000.00 |122189.60 |81950.10 - - 81950.10 

2016-17 | 109394.40 | 18245.00 | 15000.00 | 142639.40 | 131298.08 131298.08 

POINT NO. 12 AMOUNT SANCTIONED FOR THE DEPARTMENT 

Plan (Rs. ॥ 1805) Non Plan (Rs. In lacs) 

Financial . . . . . . 
Year Major Major Major Total Major Major |Major | Total 

Head 2210 | Head Head Head Head |Head 
2211 4210 2210 2211 | 4210 

2013-14 |46172.00 |14033.00 |1700.00 |61905.00 |63586.00 - - 63586.00 

2014-15 |84985.00 |16419.16 |2000.00 |103404.16 |79486.35 - - 79486.35 

2015-16 | 101121.00 | 17426.00 | 3000.00 |121547.00 |81950.10 - - 81950.10 

2016-17 | 104731.40 | 18245.00 |5000.00 |127976.40 |91434.40 - - 91434.40 

POINT NO. 13 AMOUNT RECEIVED 

Plan (Rs. ॥ 1805) Non Plan (Rs. In 1805) 

Financial 
Year Major Major Major Total Major Major | Major |Total 

Head 2210 | Head Head Head Head |Head 
2211 4210 2210 2211 | 4210 

2013-14 |46172.00 |14033.00 |1700.00 |61905.00 |68700.73 - - 68700.73 

2014-15 |88635.00 |15735.54 |2000.00 | 106370.54 |67283.05 - - 67283.05 

2015-16 | 106253.57 | 17199.96 | 3000.00 | 126453.53 |72110.51 - - 81950.10 

2016-17 | 110465.40 | 20510.00 |5000.00 | 135975.4 |79544.00 - - 79544.00 
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POINT NO. 14 ACTUAL RECEIVED BY DEPARTMENT 

Plan (Rs. In lacs) Non Plan (Rs. In lacs) 

Financial 
Year Major 

Head 
2210 

Major 
Head 
2211 

Major 
Head 
4210 

Total Major 
Head 
2210 

Major 
Head 
2211 

Major 
Head 
4210 

Total 

2013-14 46172.00 14033.00 1700.00 61905.00 68700.73 -- -- 68700.73 

2014-15 79983.78 15735.54 2000.00 97719.32 67283.05 -- -- 67283.05 

2015-16 93873.78 17199.96 3000.00 114073.74 72110.51 -- -- 72110.51 

2016-17 96187.41 17023.44 5000.00 118210.85 79544.00 -- -- 79544.00 

POINT NO. 15 UTILIZATION OF MONEY BY THE DEPARTMENT 

Plan (Rs. In lacs) Non Plan (Rs. In lacs) 

Financial 
Year Major 

Head 
2210 

Major 
Head 
2211 

Major 
Head 
4210 

Total Major 
Head 
2210 

Major 
Head 
2211 

Major 
Head 
4210 

Total 

2013-14 36514.08 13237.49 541.36 50292.93 55206.00 -- -- 55206.00 

2014-15 66630.43 12728.17 1953.59 83265.78 62110.01 -- -- 62110.01 

2015-16 88544.03 14124.15 2660.22 121310.30 66970.06 -- -- 66970.72 

2016-17 89743.03 14225.28 12143.58 116111.89 76490.59 -- -- 76490.59 
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POINT NO. 14 ACTUAL RECEIVED BY DEPARTMENT 

Plan (Rs. ॥ 1805) Non Plan (Rs. In lacs) 

Financial 
Year Major Major Major Total Major Major |Major | Total 

Head Head Head Head Head Head 

2210 2211 4210 2210 2211 4210 

2013-14 | 46172.00 | 14033.00 [1700.00 [61905.00 |68700.73 - - 68700.73 

2014-15 |79983.78 | 15735.54 | 2000.00 (97719.32 |67283.05 - - 67283.05 

2015-16 | 93873.78 | 17199.96 |3000.00 |114073.74 |72110.51 - - 72110.51 

2016-17 |96187.41 | 17023.44 | 5000.00 |118210.85 | 79544.00 - - 79544.00 

POINT NO. 15 UTILIZATION OF MONEY BY THE DEPARTMENT 

Plan (Rs. In lacs) Non Plan (Rs. ॥ lacs) 

Financial 
Year Major Major Major Total Major Major |Major | Total 

Head Head Head Head Head Head 

2210 2211 4210 2210 2211 4210 

2013-14 |36514.08 |13237.49 | 541.36 50292.93 |55206.00 - - 55206.00 

2014-15 |66630.43 |12728.17 | 1953.59 |83265.78 |(62110.01 - - 62110.01 

2015-16 |88544.03 |14124.15 [2660.22 |121310.30 | 66970.06 - - 66970.72 

2016-17 |89743.03 |14225.28 [ 12143.58 | 116111.89 | 76490.59 - - 76490.59 
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 The Subject Committee raised the questionnaire during the 
oral examination of Health Department and asked to supply the 
information on the following points:- 

1. Whether there is any incentive scheme for the doctors/employees 
deputed in the area of Mewat; if so, name of the doctors/employees 
who had claimed the incentive/benefit of the scheme in district 
Palwal & Mewat? 

2. Is there case of any doctor/employee claim the benefit/incentive 
unlawful in Mewat & Palwal has been registered/noticed. If yes, what 
action has been registered /noticed? If yes, what action has been 
taken by the department against those doctors/employees?  

3. Whether the Clinical Establishment Act has been passed by Haryana 
Vidhan Sabha during the year 2013-2014. If so, the district & state 
authorities have been constituted as per the provision of Haryana 
Clinical Establishment Act. If not, what are the reasons for not 
constituting the above said authorities? 

4. How many cases of Dengue have been registered in this year and in 
past two years? What all are the action taken by the department to 
prevent the dengue this year? Date-wise details of the fogging & 
other actions, should be provided to Committee for all the districts? 

5. How many hospitals/clinics have been given land by HUDA or any 
other government agency? What are the norms/obligations on the 
part of the hospital/clinics management to follow? Is there any case 
of violation of such norms has been registered and what action has 
been taken against those cases? 

6. Details of premature deliveries in last two years and steps taken by 
the department in direction of prevent the pre-mature delivery cases 
in the State? 

7. How many cases have been registered against those doctors who 
are taken NPA and still running clinic at home & what action has 
been taken by the department against these doctors? 

8. District-wise details of the payment have been made under JSY 
scheme in last three years in the State? 

9. Why the ASHA worker’s payment is not being made on department? 
Detailed information (District-wise) of the expenditure required for the 
schemes. 

10. How many medicines have been purchased in Civil Hospitals Palwal 
in the last two years with the details from where they have been 
perched and in which quantity? Also what is the procedure to 
purchase the medicines?  
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10. 

Whether there is any incentive scheme for the doctors/employees 
deputed in the area of Mewat; if so, name of the doctors/employees 
who had claimed the incentive/benefit of the scheme in district 
Palwal & Mewat? 

Is there case of any doctor/employee claim the benefit/incentive 
unlawful in Mewat & Palwal has been registered/noticed. If yes, what 
action has been registered /noticed? If yes, what action has been 
taken by the department against those doctors/employees? 
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Vidhan Sabha during the year 2013-2014. If so, the district & state 
authorities have been constituted as per the provision of Haryana 
Clinical Establishment Act. If not, what are the reasons for not 

constituting the above said authorities? 

How many cases of Dengue have been registered in this year and in 
past two years? What all are the action taken by the department to 
prevent the dengue this year? Date-wise details of the fogging & 
other actions, should be provided to Committee for all the districts? 

How many hospitals/clinics have been given land by HUDA or any 
other government agency? What are the norms/obligations on the 
part of the hospital/clinics management 10 follow? Is there any case 
of violation of such norms has been registered and what action has 
been taken against those cases? 

Details of premature deliveries in last two years and steps taken by 
the department in direction of prevent the pre-mature delivery cases 
in the State? 

How many cases have been registered against those doctors who 
are taken NPA and still running clinic at home & what action has 
been taken by the department against these doctors? 

District-wise details of the payment have been made under JSY 
scheme in last three years in the State? 

Why the ASHA worker’'s payment is not being made on department? 
Detailed information (District-wise) of the expenditure required for the 
schemes. 

How many medicines have been purchased in Civil Hospitals Palwal 
in the last two years with the details from where they have been 
perched and in which quantity? Also what is the procedure to 
purchase the medicines?
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Reply Recivied from the Department :- 

Point 
No. 

Question Reply 

1 Whether there 
is any 
incentive 
scheme for 
doctors/emplo
yees deputed 
in area of 
Mewat; if so, 
name of the 
doctors/emplo
yees who had 
claimed the 
incentive/bene
fit of the 
scheme in 
district Palwal 
& Mewat . 

 Yes, there is an incentive scheme for doctors posted in distt. Mewat and 
Palwal. The names of the doctors who are getting incentives in district 
Mewat & Palwal are as under :- 

Sr. 
No. 

Name of the doctors in 
distt. Mewat 

Name of the doctors in distt. 
 Palwal 

1 Dr. S.R. Siwach MD Dr. Manish Garg 

2 Dr. S.K.Kaushik Dr. Lalit Kumar 

3 Dr. Kamal Mehra Dr. Pankaj Raj Singh 

4 Dr. Rakesh Chawala Dr. Arvindam Ghosh 

5 Dr. Mohd. Farooq Dr. Mahinder Goyal 

6 Dr. Govind Naryan Dr. Bir Singh Seharawat 

7 Dr. Gulshan Parkash Dr. Rekha Singh 

8 Dr. Krishan Kumar Dr. Sanjay Kumar 

9 Dr. Rakesh Madan Dr. Goving Saran 

10 Dr. Baljinder Singh Dr. Aditya Swaroop Gupta 

11 Dr. Anil Kumar Yadav Dr. Lokveer 

12 Dr. Ashish Singla Dr. Sandhya Gupta 

13 Dr. Vishal Singla Dr. Rekha 

14 Dr. Rajiv Batish 

15 Dr. Poonam Goyal 

16 Dr. Naseem Ahmed 

17 Dr. Sunita 

18 Dr. Renu Sharma 

19 Dr. Vinod 

20 Dr. Neki Ram Yadav 

21 Dr. Arvind Jindal 

22 Dr. Sandeep Beniwal 

23 Dr. Monika 

24 Dr. Jagir Singh 

25 Dr.Gobind Saran 

26 Dr.T.R Prasahar 

27 Dr.Sanjay Phogat 
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Reply Recivied from the Department :- 

m w Reply 

Whether there 
is any 

incentive 
scheme for 
doctors/emplo 

yees deputed 
in area of 

Mewat; if so, 

name of the 
doctors/emplo 

yees who had 
claimed the 
incentive/bene 
fit of the 
scheme in 
district Palwal 
& Mewat . 

Yes, there is an incentive scheme for doctors posted in distt. Mewat and 

Palwal. The names of the doctors who are getting incentives in district 

Mewat & Palwal are as under :- 

E Name of the doctors in | Name of the doctors in distt. 
No. | distt. Mewat Palwal 

1 Dr. S.R. Siwach MD Dr. Manish Garg 

2 Dr. S.K.Kaushik Dr. Lalit Kumar 

3 Dr. Kamal Mehra Dr. Pankaj Raj Singh 

" Dr. Rakesh Chawala Dr. Arvindam Ghosh 

5 Dr. Mohd. Farooq Dr. Mahinder Goyal 

n Dr. Govind Naryan Dr. Bir Singh Seharawat 

7 जि. Gulshan Parkash Dr. Rekha Singh 

E Dr. Krishan Kumar Dr. Sanjay Kumar 

E Dr. Rakesh Madan Dr. Goving Saran 

10 Dr. Baljinder Singh Dr. Aditya Swaroop Gupta 

11 Dr. Anil Kumar Yadav Dr. Lokveer 

12 Dr. Ashish Singla Dr. Sandhya Gupta 

13 Dr. Vishal Singla Dr. Rekha 

14 Dr. Rajiv Batish 

15 Dr. Poonam Goyal 

16 Dr. Naseem Ahmed 

17 Dr. Sunita 

18 Dr. Renu Sharma 

19 Dr. Vinod 

20 Dr. Neki Ram Yadav 

21 Dr. Arvind Jindal 

22 Dr. Sandeep Beniwal 

23 Dr. Monika 

24 Dr. Jagir Singh 

25 Dr.Gobind Saran 

26 Dr.T.R Prasahar 

27 Dr.Sanjay Phogat 
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28 Dr.Amit Kumar 

29 Dr.Sapna Yadav 

30 Dr.Sonia Bharti 

31 Dr.Manpreet Singh 

32 Dr.Priyanka Goel 

33 Dr.Manav Chouhan 

34 Dr.Birjesh Kumar 

35 Dr.Mohd Tahir 

36 Dr.Anil kumar 

37 Dr.Rohit Raman 

38 Dr. Kapil  

39 Dr.Devender Solkanki 

40 Dr. Atul Choudhary 

41 Dr. Vijay Pal 

42 Dr. Man Singh 

43 Dr. Manish Garg 

44 Dr. Krishan Kumar 

45 Dr. B.S.Singhal 

46 Dr. M.S. Nehra 

47 
Dr. Dharmveer Singh 
Nehra 

48 Dr. Ravinder Sahu 

49 Dr. Amit Yadav 

50 Dr. Manish khurana 

51 Dr. Sameem Ahmed 

52 Dr. Hement kumar 

53 Dr. Praveen Raj Tanwar 

54 Dr. Ravikant Sinha 

55 Dr. Raveesh kanodiya 

56 Dr. Trilok s. yadav 

57 Dr. Jitendar singh 

58 Dr. Laxman Kumar Ingua 

59 Dr.Tarun Singh 

60 Dr. Nitesh Aggarwal 
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42 Dr. Man Singh 
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47 Nehra 
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61 Dr. Chand Singh  

62 Dr. Yogesh 

63 Dr. Sahil Sehrawat 

64 Dr. Pankaj Vats 

65 Dr. Manmohan Singh 

66 Dr. Nawal Kishore 

67 Dr. Vijay Kumar 
 

2 Is there case 
of any 
doctor/employ
ee claim the 
benefit/incenti
ve unlawful in 
Mewat & 
Palwal has 
been 
registered/noti
ced. If yes, 
what action 
has been 
taken by the 
department 
against that 
doctor/employ
ee? 

 There is no doctor in distt. Mewat and Palwal who has claimed the 
incentive unlawfully. 

 

3 Whether the 
Clinical 
Establishment 
Act has been 
passed by 
Haryana 
Vidhan Sabha 
during  
the year 2013-
14. If so, the 
district & State 
authorities 
have been 
constituted as 
per the 
provision of 
the Haryana 
Clinical 
Establishment 
Act. If not, 
what are the 
reasons for 
not 
constituting 
the above 
said 
authorities? 

 Yes, the clinical Establishment Act has been passed by Haryana Vidhan 
Sabha in March, 2014. However, the Rules are under consideration for 
implementation of the Act. 

 

40 

61 Dr. Chand Singh 

62 Dr. Yogesh 

63 Dr. Sahil Sehrawat 

m जि. Pankaj Vats 

65 Dr. Manmohan Singh 

m Dr. Nawal Kishore 

67 Dr. Vijay Kumar 

Is there case There is no doctor in distt. Mewat and Palwal who has claimed the 
of any incentive unlawfully. 
doctor/employ 

ee claim the 
benefit/incenti 
ve unlawful in 
Mewat & 
Palwal has 
been 
registered/noti 
ced. If yes, 

what action 
has been 
taken by the 
department 
against that 
doctor/employ 
ee? 

Whether the Yes, the clinical Establishment Act has been passed by Haryana Vidhan 
Clinical Sabha in March, 2014. However, the Rules are under consideration for 

Establishment | implementation of the Act. 

Act has been 
passed by 
Haryana 
Vidhan Sabha 
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the year 2013- 
14. If so, the 

district & State 
authorities 
have been 
constituted as 
per the 
provision of 
the Haryana 
Clinical 
Establishment 
Act. If not, 

what are the 
reasons for 
not 

constituting 
the above 

said 
authorities? 
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4 How many 
cases of 
Dengue have 
been 
registered in 
this year and 
in past two 
years? What 
all are the 
action taken 
by the 
department to 
prevent the 
dengue this 
year. Date-
wise details of 
the fogging & 
other action 
should be 
provided to 
Committee for 
all the  
districts? 

 The details of Dengue cases registered in current year and last two years 
are as under :-   

Year 2015 Year 2016 Year 2017 (Up to 14th November) 

9921 2494 3402 

 

MAIN ACTIVITES CARRIED OUT FOR CONTROL OF DENGUE 
 Adequate stock of all drugs, medicine, equipment and testing kits 

is available in all the Districts.  
 Testing Centre/Labs: 

 Dengue testing facility is available free of cost in all the Districts 
and at present, total 25 SSHs are functional, at least one in each 
District. 

 Besides these facilities in Govt. Institutions, Private Labs have 
been restricted not to charge more than Rs. 600/- for 
recommended dengue tests i.e. ELISA based IgM & NS1.  

 Supportive treatment of Dengue patients is available free of cost in 
the State. Dengue patients are treated symptomatically as there is 
no specific treatment/vaccine against Dengue virus. Wards have 
been kept reserved and all therapeutics are available in all Civil 
Hospitals for dengue case management. 

 Platelet Facility in the State: 

 Blood Component Separation Units (BCSU) in Govt. Health 
Institutions are available in District Karnal, Yamunanagar, 
Faridabad, Rohtak, Agroha (Hisar), Khanpur Kalan (Sonipat) and 
SHKM Mewat.  

 Platelet Apheresis Machines are available in District Gurgaon and 
Panchkula.  

 For establishment of BCSU in District Ambala, Jind, Bhiwani, 
Hisar, Kurukshetra, Kaithal, Rewari and Sirsa, most of the 
equipment of BCSU have been received and the machine will start 
functioning soon.  

 In the remaining four districts viz. Palwal, Jhajjar, Narnaul and 
Fatehabad, indent for procurement of equipment for BCSU and for 
starting District Level Blood Bank has been sent to HMSCL on 
03.08.2017. 

 Platelets to the dengue patients from Government Blood Banks 
are provided as per State Government norms i.e. @Rs. 8500/- for 
Single Donor Platelet (SDP). Private Blood Banks have also been 
asked to provide platelets at fixed rate i.e. @Rs. 11000/- for Single 
Donor Platelet (SDP) and Rs. 400/- for Random Donor Platelets 
(RDP. 

 Platelets to BPL patients admitted in Govt. Hospitals are provided 
free of cost from Govt. Blood Banks. States Govt. reimburse the 
cost of Platelets for BPL patients admitted in Govt. Hospitals for 
management of Dengue, if procured from Pvt. Blood Banks. 

 Monitoring and Supervision 

 VBDs situation is monitored on daily basis by DGHS and 
frequently by Principal Secretary, Health. 

 Teams from State HQs and District HQs are regularly visiting the 
affected areas and immediate steps are taken to prevent the 
spread of diseases. 

41 

How many 
cases of 
Dengue have 
been 
registered in 
this year and 
in past two 
years? What 
all are the 

action taken 
by the 
department to 

prevent the 
dengue this 

year. Date- 
wise details of 
the fogging & 
other action 
should be 
provided to 
Committee for 
all the 
districts? 

The details of Dengue cases registered in current year and last two years 
are 85 under :- 

Year 2015 | Year 2016 Year 2017 (Up to 14" November) 

9921 2494 3402 

MAIN ACTIVITES CARRIED OUT FOR CONTROL OF DENGUE 

» 

» 

Adequate stock of all drugs, medicine, equipment and testing kits 
is available in all the Districts. 

Testing Centre/Labs: 

Dengue testing facility is available free of cost in all the Districts 
and at present, total 25 SSHs are functional, at least one in each 

District. 

Besides these facilities in Govt. Institutions, Private Labs have 

been restricted not to charge more than Rs. 600/- for 
recommended dengue tests i.e. ELISA based IgM & NS1. 

Supportive treatment of Dengue patients is available free of cost in 
the State. Dengue patients are treated symptomatically as there is 
no specific treatment/vaccine against Dengue virus. Wards have 
been kept reserved and all therapeutics are available in all Civil 
Hospitals for dengue case management. 

Platelet Facility in the State: 

Blood Component Separation Units (BCSU) in Govt. Health 
Institutions are available in District Karnal, Yamunanagar, 

Faridabad, Rohtak, Agroha (Hisar), Khanpur Kalan (Sonipat) and 
SHKM Mewat. 

Platelet Apheresis Machines are available in District Gurgaon and 
Panchkula. 

For establishment of BCSU in District Ambala, Jind, Bhiwani, 
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equipment of BCSU have been received and the machine will start 
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In the remaining four districts viz. Palwal, Jhajjar, Narnaul and 
Fatehabad, indent for procurement of equipment for BCSU and for 
starting District Level Blood Bank has been sent to HMSCL on 
03.08.2017. 

Platelets to the dengue patients from Government Blood Banks 
are provided as per State Government norms i.e. @Rs. 8500/- for 
Single Donor Platelet (SDP). Private Blood Banks have also been 
asked to provide platelets at fixed rate i.e. @Rs. 11000/- for Single 
Donor Platelet (SDP) and Rs. 400/- for Random Donor Platelets 
(RDP. 

Platelets to BPL patients admitted in Govt. Hospitals are provided 
free of cost from Govt. Blood Banks. States Govt. reimburse the 
cost of Platelets for BPL patients admitted in Govt. Hospitals for 
management of Dengue, if procured from Pvt. Blood Banks. 

Monitoring and Supervision 

VBDs situation is monitored on daily basis by DGHS and 
frequently by Principal Secretary, Health. 

Teams from State HQs and District HQs are regularly visiting the 
affected areas and immediate steps are taken to prevent the 

spread of diseases. 
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 Advisories received from Directorate of National Vector Borne 
Disease Control Programme, GoI have been circulated to all the 
Districts for their implementation and compliance. Advisories from 
State HQs have been issued to all the Civil Surgeons in the State 
from time to time. 

OTHER ACTIVITES CARRIED OUT FOR CONTROL OF 
DENGUE 

 FOGGING OPERTION 

1 Fogging operation is not carried out by Health Department. 

2 It is carried out by Urban Local Bodies & Panchayati Raj 
Department. 

 SOURCE REDUCTION ACTIVITIES 

 About 89 Lakh domiciliary visits by the teams of health officials 
have been carried out to check probable mosquito breeding sites 
like desert coolers, unused tyres, water tanks, water storage 
containers, bird baths, pets water bowls, plant pots, refrigerator’s 
tray, coconut shell, flat roofs with poor drainage, containers thrown 
in open like broken utensil, unused bottles, tins and other junk etc. 

 380 Domestic Breeding Checkers have been deployed in the 
State. To kill larvae, Temephos larvicide is being provided to 
manage stored & stagnant water.  

 Every Sunday is being observed as ‘Drying Day’ i.e. water from air 
cooler, haudies where water is stored for animal use, overhead 
tanks, flower pots, other household containers etc. are being 
emptied. Awareness is being created among public regarding this. 

 34582 notices under Haryana Municipal (control on Vector Borne 
Diseases) Bye Laws 2010 have been issued to the owner of 
premises wherever mosquito breeding is being found. 

 Gambusia Fish have been released in 5903 water bodies. 

 IEC/BCC ACTIVITIES 

 IEC/BCC through distribution of pamphlets, displaying of 
hoardings/posters/banners at prominent places, group meetings 
etc. are being carried out to sensitize & encourage masses 
including school children to adopt personal protection methods 
and also to take responsibility to eliminate mosquito’s breeding in 
& around their houses. 

 Awareness camps were also organized in the schools to sensitize 
school children.  

 Appeal from Hon’ble Health Minister, Haryana has been circulated 
to all Sarpanchs/Panchs, urging them to take part in VBD control 
activities.  

 Advertisements have been published in various Hindi & English 
Newspapers. 

 Radio Jingle is also being broadcasted.  

 Media briefing is being done regularly in all Districts.  

 Month of July was observed as Anti-Dengue Month and door to 
door awareness campaign along with fever survey was carried out 
during these months. 

 This year, Education Department has carried out DASTAK 
Programme under joyful activity in the month of July. Under this 
programme, students visited door to door to aware people 
regarding prevention & control of Vector Borne Diseases. 
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 Month of May was observed as ‘Cleanliness Month’ by the 
departments of Health, ULB, PRIs, PHE, Education and other 
concerned departments. 

Date wise fogging report cannot be provided because it is being 
carried out on need basis and whenever Dengue case is reported. It is 
done in and around 50 houses of positive cases. No fixed schedule for 
fogging is in operation. 

5 How many 
hospitals/clinic
s have been 
given land by 
HUDA or any 
other 
government 
agency ? 
What are the 
norms/obligati
ons on the 
part of the 
hospital/clinics 
management 
to follow ? Is 
there any 
case of 
violation of 
such norms 
has been 
registered and 
what action 
has been 
taken against 
those cases. 

 List of Hospitals/Clinics that have been given land by HUDA or any 
other Govt. Agency 

 

Sr. 
No. 

District/ 

Urban 
Estate 

HUDA 
Polyclinics 

HUDA 
Dispensaries 

Hospital/Clinic 
on any other 
Govt. agency 

land 

1 Ambala 1 

(Sector 10) 

 

2 Bhiwani  2 

(Sector-3, 13) 

3 Jhajjar 1 

(Sector 9A 
Bahadurgarh) 

1 

(Sector-6 
Bahadurgarh) 

4 Faridabad 1 

(Sector 55) 

4 

(Sector-7, 14, 19, 
21-D) 

5 Fatehabad 1 

(Sector 3) 

 

 

6 Gurgaon 1 

(Sector 31) 

15 

(Sector-4, 7, 23, 
39, 40, 43, 45, 49, 

54, 55 Sushant 
Lok-I , Sushant 
Lok-III, Palam 

Vihar, Sun City, 
Rose Wood City) 

100 Bedded 
Hospital at 

Badshahpur 
(on 8.75 acre 

land by HUDA) 

7 Hissar 2 

(Sector 1, 
Sector 4) 

 

8 Jind 1 

(Sector 8) 

 

9 Karnal 1 

(Sector 16) 

2 

(Sector-13, 6) 

10 Kurukshetra 1 

{Sector 4 (II)} 

 

11 Panchkula 1 

(Sector 26) 

13 

(Sector-8, 11, 
12A, 20, 25, 4 

MDC, 10, 19, 21, 
7, 9, 16) 
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12 Panipat 1 

{Sector 25 (P-
II)} 

1 

(Sector-12) 

2 

(Urabn Health 
Centre, Sector-

11-12, 25) 
HUDA 

13 Rohtak 1 

(Sector 3) 

1 

(Sector-14) 

2 MC 
Dispensaries 

(Dispensary, 
Gandhi Camp 

Area, 
Dispensary, 

Shivaji Colony) 

14 Rewari  1 

(Sector-4) 

15 Sirsa  1 

(Sector-20 P) 

16 Sonepat 1 

(Sector 7) 

 

17 Yamunanag
ar 

 1 

(Sector-17) 

 Total 14 41 

 

There are no norms/obligations on the part of the hospitals/clinics 
management to follow as all these health institutions are under the control 
of State Govt.  

6 Details of pre-
mature 
deliveries in 
last two years 
and steps 
taken by the 
department in 
direction to 
prevent the 
pre-mature 
delivery cases 
in the State. 

Details of premature deliveries in last two years are as under :-  

 

District wise pre-term births (2015-16, Source - DHIS-2) 

Sr. 
No. 

 Total 
Deliveris 

Early 
preterm 
births less 
than 34 
weeks of 
pregnancy 

Preterm 
births 
between 34 
to 37 weeks 
of 
pregnancy 

Total 
pre-
term 
births 

Percenta
ge of pre-
term 
births to 
total 
deliveries 

1 HARYANA 503765 6915 39789 46704 9.27 

2 AMBALA 19802 321 1778 2099 10.60 

3 BHIWANI 27213 317 2623 2940 10.80 

4 FARIDABAD 35922 857 3209 4066 11.32 

5 FATEHABAD 17650 464 2502 2966 16.80 

6 GURGAON 34635 342 3219 3561 10.28 

7 HISAR 32615 524 2712 3236 9.92 

8 JHAJJAR 14080 153 707 860 6.11 

9 JIND 22439 224 639 863 3.85 

10 KAITHAL 19313 307 2057 2364 12.24 

11 KARNAL 26666 372 3075 3447 12.93 

12 
KURU-
KSHETRA 18544 289 1899 

2188 11.80 

44 

12 Panipat 1 1 5 

{Sector 25 (P- (Sector-12) (Urabn Health 
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than 34 | to 37 weeks births births 10 

weeks of | of total 

pregnancy pregnancy deliveries 
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13 MEWAT 39336 316 870 1186 3.02 

14 
MOHINDERG
ARH NNL 

15355 220 1127 
1347 8.77 

15 PALWAL 23760 133 1183 1316 5.54 

16 PANCHKULA 12838 142 1560 1702 13.26 

17 PANIPAT 25565 131 1389 1520 5.95 

18 REWARI 17984 81 355 436 2.42 

19 ROHTAK 25782 620 2501 3121 12.11 

20 SIRSA 22023 353 2229 2582 11.72 

21 SONIPAT 29559 486 2521 3007 10.17 

22 
YAMUNA 
NAGAR 22684 263 1634 

1897 8.36 

 

District wise pre-term births (2016-17, Source - DHIS-2) 

Sr.
No. 

 Total 
Delieris 

Early 
preterm 
births less 
than 34 
weeks of 
pregnancy 

Preterm 
births 
between 
34 to 37 
weeks of 
pregnancy 

Total 
pre-
term 
births 

Percenta
ge of pre-
term 
births to 
total 
deliveries 

1 HARYANA 499143 6602 38238 44840 8.98 

2 AMBALA 19143 318 1943 2261 11.81 

3 BHIWANI 29204 368 1996 2364 8.09 

4 FARIDABAD 35568 842 3008 3850 10.82 

5 FATEHABAD 16452 386 1377 1763 10.72 

6 GURGAON 35314 287 3188 3475 9.84 

7 HISAR 33535 615 2852 3467 10.34 

8 JHAJJAR 13223 116 591 707 5.35 

9 JIND 21424 206 593 799 3.73 

10 KAITHAL 18697 236 1753 1989 10.64 

11 KARNAL 27281 340 3402 3742 13.72 

12 KURUKSHETRA 16677 230 1362 1592 9.55 

13 MEWAT 39210 414 1253 1667 4.25 

14 
MOHINDERGARH 
NNL 

14694 160 702 862 5.87 

15 PALWAL 24044 218 2148 2366 9.84 

16 PANCHKULA 13254 141 885 1026 7.74 

17 PANIPAT 25351 98 1351 1449 5.72 

18 REWARI 14566 62 254 316 2.17 

19 ROHTAK 26281 727 2853 3580 13.62 

20 SIRSA 22938 309 2060 2369 10.33 

21 SONIPAT 29525 317 3150 3467 11.74 

22 YAMUNANAGAR 22762 212 1517 1729 7.60 
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Steps taken by Department to reduce the incidence of pre-mature 
deliveries- 

1. Promotion of institutional deliveries- Haryana has achieved 
89.50% Institutional delivery till August, 2017 (As per Civil 
Registration System (CRS) with 52.5% public institutional 
deliveries. Continuous efforts of the health department have led to 
increase in institutional deliveries in the State.  

2. Launch of zero home delivery campaign-  

  As home delivery poses a great risk to the life of both mother and 
newborn, because home deliveries can lead to complications 
during birth.Any Complications may require interventions like 
blood transfusion, Oxygen, examination of vitals (B.P./ Pulse), Lab 
testing, necessary medications/injections etc. which are not 
available at home. Mother and new born are at risk due to delay in 
getting the appropriate medical interventions in cases of home 
deliveries, which generally leads to maternal and infant mortality 
and morbidity.  

 In order to reduce the incidence of home delivery, National Health 
Mission has launched Zero Home Delivery Campaign with the aim of 
achieving 100% institutional deliveries in the State in June, 2017.  
  

Aim of Zero Home Delivery Campaignis : 

 100% institutional deliveries 

 Birth plan with every ASHA and Pregnant Lady 

 Ensure 4th ANC visits of every pregnant woman 2-4 weeks prior to 
EDOD 

 Line listing of High risk pregnant cases (HRP) and every HRP 
case to be monitored and followed and managed at FRU. 

 HRP case to be transported directly to FRUs in 108 free 
ambulances for delivery instead of taking to CHC, PHC etc. 

 Minimum 48 hours stay after delivery at Govt. Health Facilities 

 Every home delivery is tracked, reviewed with root cause analysis 
and accordingly necessary action will be taken  

3. Devising and Launching of Pre-conception care Package in 
the State for improving Pre conception care for healthy outcome 
mother and baby. It involves risk screening of the women during 
the preconception period for timely identification of the risk factors 
that may lead to preterm delivery in the women, clinical 
assessment by a doctor, awareness and counselling (nutritional) 
along with the provision of nutritional supplements such as Tab. 
Folic acid during the preconception care period.  

Risk screening involves conducting of various lab investigations 
such as Hb, Blood sugar, Urine routine, VDRL, HIV, Hepatitis B, 
TSH. 

4. Devising and implementation of High Risk Pregnancy Policy 
for early detection of High risk Pregnancies and timely 
management of high risk cases during ANC and delivery by 
specialists at FRUs. Timely identification of high risk cases will 
help in timely management of the high risk factor and prevention of 
preterm delivery. 
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7 How many 
cases have 
been 
registered 
against those 
doctors who 
are taking 
NPA and still 
running clinic 
at home & 
what action 
has been 
taken by the 
department 
against these 
doctors ? 

There is no such doctor. 

8 District-wise 
details of the 
payment has 
been made 
under JSY 
scheme in last 
three years in 
the state . 

 District-wise detail of payment under JSY scheme in last three years is as 
under :- 

Financial Year 2014-15 
Name of the District Payment/Exp. (In Rs.) 

AMBALA  69,65,500 

BHIWANI 58,56,500 

FARIDABAD  29,44,000 

PALWAL  28,69,500 

FATEHABAD  51,55,500 

GURGAON  18,54,000 

HISAR  54,22,000 

YAMUNA NAGAR  24,19,900 

JHAJJAR  22,40,500 

JIND  25,78,500 

KURKSHETRA  26,08,300 

KARNAL  74,02,500 

KAITHAL  47,17,000 

NARNAUL  13,93,500 

PANCHKULA  9,12,000 

PANIPAT  16,78,500 

ROHTAK  9,94,500 

REWARI  0  

SONEPAT  39,48,500 

SIRSA  47,45,000 

MEWAT  23,80,100 

TOTAL 7,33,75,800 
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                                     Financial Year 2015-16 

AMBALA  55,03,000 

BHIWANI  31,39,500 

FARIDABAD  10,34,000 

PALWAL  33,22,500 

FATEHABAD  34,53,000 

GURGAON  10,51,500 

HISAR  60,02,000 

YAMUNA NAGAR  26,94,000 

JHAJJAR  13,67,500 

JIND  40,45,500 

KURKSHETRA  48,32,500 

KARNAL  46,45,500 

KAITHAL  26,45,500 

NARNAUL  16,86,000 

PANCHKULA  6,79,500 

PANIPAT  14,64,000 

ROHTAK  13,41,000 

REWARI  35,65,000 

SONEPAT  36,37,500 

SIRSA  45,14,000 

MEWAT  4,88,000 

TOTAL 6,11,11,000 

      In the financial year 2016-17, there was no budget provision under 
JSY Scheme. 

9 Why the 
ASHA worker 
payment is 
not being 
made on 
Department? 

 The budget approved by the Govt. of India and Govt. of Haryana 
for ASHAs’ Incentive is regularly being provided to Districts for their 
monthly payments, as per norms. The GoI funds are sanctioned for the 
entire FY 2017-18 and the State Budget is sanctioned for First-Two 
Quarter of FY 2017-18; as the State Budget is being sanctioned on 
Quarterly basis as per instructions of the Finance Department (Haryana 
Govt). 

Apart from the above, it is also intimated that : 

1. ASHAs are the Volunteer Workers enrolled under the National 
Health Mission (NHM) and entitled for performance based 
incentive, as per Govt. of India (GoI) norms. ASHAs are getting 
incentive payments for performing particular activities approved by 
the GoI (Annexure-9) after monthly appraisal thereof. The Govt. of 
Haryana has also made provision of Comprehensive Incentive 
Package for ASHAs under State Plan Budget. 
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Financial Year 2015-16 

AMBALA 55,03,000 

BHIWANI 31,39,500 

FARIDABAD 10,34,000 

PALWAL 33,22,500 

FATEHABAD 34,53,000 

GURGAON 10,51,500 

HISAR 60,02,000 

YAMUNA NAGAR 26,94,000 

JHAJJAR 13,67,500 

JIND 40,45,500 

KURKSHETRA 48,32,500 

KARNAL 46,45,500 

KAITHAL 26,45,500 

NARNAUL 16,86,000 

PANCHKULA 6,79,500 

PANIPAT 14,64,000 

ROHTAK 13,41,000 

REWARI 35,65,000 

SONEPAT 36,37,500 

SIRSA 45,14,000 

MEWAT 4,88,000 

TOTAL 6,11,11,000 

In the financial year 2016-17, there was no budget provision under 
JSY Scheme. 

Why the 
ASHA worker 
payment is 
not being 
made on 
Department? 

The budget approved by the Govt. of India and Govt. of Haryana 
for ASHAs’ Incentive is regularly being provided to Districts for their 
monthly payments, as per norms. The Gol funds are sanctioned for the 
entire FY 2017-18 and the State Budget is sanctioned for First-Two 
Quarter of FY 2017-18; as the State Budget is being sanctioned on 
Quarterly basis as per instructions of the Finance Department (Haryana 
Govt). 

Apart from the above, it is also intimated that : 

1. ASHAs are the Volunteer Workers enrolled under the National 
Health Mission (NHM) and entitled for performance based 
incentive, as per Govt. of India (Gol) norms. ASHAs are getting 
incentive payments for performing particular activities approved by 
the Gol (Annexure-9) after monthly appraisal thereof. The Govt. of 
Haryana has also made provision of Comprehensive Incentive 
Package for ASHAs under State Plan Budget. 
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2. The Department has made efforts to provide ASHAs incentive 
regularly on monthly basis during the FY 2017-18, but as per the 
Govt. of India directions, ASHAs’ payments are required to be 
made through PFMS (Public Financial Monitoring System) in their 
AADHAR linked Bank Accounts. Accordingly, the Department has 
initiated ASHAs’ payments through PFMS (i.e. 100%) and 
AADHAR linked (i.e. 87%). There are sufficient funds available 
with the Districts for ASHAs’ payments and there is regular follow-
up with the District Teams for streamlining of pending payments (if 
any). 

The detail of ASHA payments for the FY 2017-18 (upto 
September) is as under : 

Budget Sanctioned to 
Districts for 2017-18 (in 
Rs.) 

Incentive Paid 

to ASHA in 2017-18 

Name of 
District 

GoI 

Funds 

State 

Budget 

Total 
Sanctioned 
Budget 
(GoI+State) 

GoI 

Funds 

State 

Budget 

Total  
Incentive  
Paid  
to ASHA 

Ambala 21521140 12096133 33617273 10019610 7720615 17740225 

Bhiwani 33281502 19426488 52707990 14109330 11393342 25502672 

Faridabad 22592555 14987252 37579807 6691400 15974506 22665906 

Fatehabad 21128340 12045128 33173468 12056080 11713225 23769305 

Gurgaon 22575210 14095438 36670648 6570560 9898552 16469112 

Hisar 34360271 19807833 54168104 19101297 12625730 31727027 

Jhajjar 18701160 12928114 31629274 10580998 8968573 19549571 

Jind 28093904 16042820 44136724 15924597 17050000 32974597 

Kaithal 23122931 13453933 36576864 12484620 9625642 22110262 

Karnal 30286131 16394458 46680589 16748431 14730652 31479083 

Kurukshetra 19224530 10532611 29757141 9190465 10222906 19413371 

Mewat 28452266 13027767 41480033 6314980 6692760 13007740 

Narnaul 21530062 12694649 34224711 11759609 8481750 20241359 

Palwal 25032912 14661889 39694801 12565505 13225877 25791382 

Panchkula 9253908.8 4858855 14112764 4304805 832275 5137080 

Panipat 23617394 12206029 35823423 9120836 6551428 15672264 

Rewari 19331793 11686260 31018053 7616275 8044064 15660339 

Rohtak 19817696 10133111 29950807 8964172 7007855 15972027 

Sirsa 25469521 13797424 39266945 12174200 10246975 22421175 

Sonepat 30085084 17928170 48013254 15173444 12549700 27723144 

Y.Nagar 24612864 13903783 38516647 12720210 9784847 22505057 

502091174 286708141 788799315 234191424 213341274 447532698 

Total 

100% 46.64% 74.41% 56.74% 
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2. The Department has made efforts to provide ASHAs incentive 
regularly on monthly basis during the FY 2017-18, but as per the 
Govt. of India directions, ASHAs’ payments are required to be 
made through PFMS (Public Financial Monitoring System) in their 
AADHAR linked Bank Accounts. Accordingly, the Department has 
initiated ASHAs’ payments through PFMS (i.e. 100%) and 
AADHAR linked (i.e. 87%). There are sufficient funds available 
with the Districts for ASHAs’ payments and there is regular follow- 
up with the District Teams for streamlining of pending payments (if 

any). 

The detail of ASHA payments for the FY 2017-18 (upto 

September) is as under : 

Name of | Budget Sanctioned to | Total Incentive Paid 
District Districts for 2017-18 (in | Sanctioned . 

Rs) Budget to ASHA in 2017-18 InTotaI . 
|+5। cenfive (Gol+State) Inee 

m State m State to ASHA 

Funds Budget Funds Budget 

Ambala 21521140 | 12096133 | 33617273 10019610 7720615 17740225 

W 33281502 | 19426488 | 52707990 14109330 11393342 25502672 

Faridabad 20502555 | 14987252 | 37579807 | 6691400 15974506 22665906 

Fatehabad | 21128340 | 12045128 | 33173468 12056080 11713225 23769305 

w 22575210 | 14095438 | 36670648 | 6570560 9898552 16469112 

m 34360271 | 19807833 | 54168104 19101297 12625730 31727027 

Jhajjar 18701160 | 12028114 | 31620274 10580998 8968573 19549571 

Jind 28093904 | 16042820 | 44136724 15924597 17050000 32974597 

m 23122931 | 13453033 | 36576864 12484620 9625642 22110262 

m 30286131 | 16394458 | 46680589 16748431 14730652 31479083 

W 19224530 | 10532611 20757141 9190465 10222906 19413371 

m 28452266 | 13027767 | 41480033 | 6314980 6692760 13007740 

m 21530062 | 12694649 | 34224711 11759609 8481750 20241359 

W 25032012 | 14661889 | 39694801 12565505 13225877 25791382 

m 9253908.8 | 4858855 14112764 | 4304805 832275 5137080 

Panipat 23617394 | 12206020 | 35823423 | 9120836 6551428 15672264 

M 19331793 | 11686260 | 31018053 | 7616275 8044064 15660339 

m 19817696 | 10133111 29950807 | 8964172 7007855 15972027 

m 25469521 | 13797424 | 39266945 12174200 10246975 22421175 

Sonepat 30085084 | 17928170 | 48013254 15173444 12549700 27723144 

Y.Nagar 24612864 | 13903783 | 38516647 12720210 9784847 22505057 

502091174 | 286708141 | 788799315 | 234191424 | 213341274 447532698 
Total 

100% 46.64% 74.41% 56.74% 
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10 Detailed 
information 
(District-wise) 
of the 
expenditure 
required for 
the schemes 
number 2, 4, 
8, 9, 14, 
15,16,17,22,2
4,28,29,31,33,
34,35, 
36,37,38,41,4
3,50, 52, 53 
and 56 
mentioned by 
the Health 
Department in 
their reply 
under point 
number 5 as 
only scheme 
names and 
expenditure 
figures are 
provided in 
earlier reply . 

District wise expenditure of schemes  

Sr. 
No. 

Name of the Scheme Name of the District Exp. as on 13.11.2017  

(in Rs.) 

2 

 

P-01-13-2210-01-001-98-51-N-V- 
District Staff - Continuation of 
Staff for Civil Surgeons 

 AMBALA   1,60,38,665 

  BHIWANI  1,23,38,604 

   FARIDABAD  1,35,65,313 

   PALWAL  1,48,59,872 

   FATEHABAD  76,66,855 

   GURGAON  1,31,73,801 

   HISAR  1,06,46,811 

   YAMUNA NAGAR  1,10,67,734 

   JHAJJAR  96,99,450 

   JIND  85,04,403 

   KURKSHETRA  1,05,26,191 

   KARNAL  1,33,41,983 

   KAITHAL  1,11,21,033 

   NARNAUL  1,15,55,100 

   PANCHKULA  1,12,36,686 

   PANIPAT  80,22,580 

   ROHTAK  1,40,64,389 

   REWARI  70,54,524 

   SONEPAT  1,20,37,825 

   SIRSA  1,15,55,881 

   MEWAT  68,12,435 

   PRINCIPAL MEDICAL 
OFFICER AMBALA 

0 

   BHIWANI  0 

   MLA HOSTEL CHD  71,885 

   FARIDABAD  0 

   GURGAON  11,465 

   CIVIL HOSPITAL HISAR  2,00,000 

   DIRECTOR GENERAL 
HEALTH SERVICES 
HARYANA PANCHKULA  

17,20,871 

   SMO PANCHKULA 61,265 

   

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

TOTAL 23,67,63,111 

Detailed 
information 
(District-wise) 
of the 
expenditure 
required for 
the schemes 
number 2, 4, 
8,9, 14, 

15,16,17,22,2 
4,28,29,31,33, 
34,35, 

36,37,38,41,4 
3,50, 52, 53 

and 56 
mentioned by 
the Health 
Department in 
their reply 
under point 
number 5 as 
only scheme 
names and 
expenditure 
figures are 
provided in 
earlier reply . 

District wise expenditure of schemes 

E Name of the Scheme Name of the District Exp. as on 13.11.2017 

No. (in Rs.) 

2 P-01-13-2210-01-001-98-51-N-V- [ AMBALA 1,60,38,665 
District Staff - Continuation of 

Staff for Civil Surgeons 

BHIWANI 1,23,38,604 

FARIDABAD 1,35,65,313 

PALWAL 1,48,59,872 

FATEHABAD 76,66,855 

GURGAON 1,31,73,801 

HISAR 1,06,46,811 

YAMUNA NAGAR 1,10,67,734 

JHAJJAR 96,99,450 

JIND 85,04,403 

KURKSHETRA 1,05,26,191 

KARNAL 1,33,41,983 

KAITHAL 1,11,21,033 

NARNAUL 1,15,55,100 

PANCHKULA 1,12,36,686 

PANIPAT 80,22,580 

ROHTAK 1,40,64,389 

REWARI 70,54,524 

SONEPAT 1,20,37,825 

SIRSA 1,15,55,881 

MEWAT 68,12,435 

PRINCIPAL MEDICAL - 
OFFICER AMBALA 

BHIWANI _ 

MLA HOSTEL CHD 71,885 

FARIDABAD _ 

GURGAON 11,465 

CIVIL HOSPITAL HISAR | 2,00,000 

DIRECTOR  GENERAL | 17,20,871 
HEALTH SERVICES 
HARYANA PANCHKULA 

SMO PANCHKULA 61,265 

TOTAL 23,67,63,111 



 
 

 

51 

 DIRECTOR GENERAL 
HEALTH SERVICES 
HARYANA PANCHKULA  

6,93,06,251 

DEPUTY DIRECTOR  2,85,920 

4 P-01-13-2210-01-001-99-51-N-V- 
Headquarter staff-Improvment & 
Strengthening of Health 
Directrorate 

TOTAL 6,95,92,171 

 DIRECTOR GENERAL 
HEALTH SERVICES 
HARYANA PANCHKULA  

20,00,00,000 8 P-01-13-2210-01-110-35-51-N-V- 
Implementation of Swaran Jayanti 
Yojna 

TOTAL 20,00,00,000 

9 P-01-13-2210-01-110-37-51-NV - 
Haryana State Health Resources 
Centre for Quality improvement of 
Health Institutions and HMIS 

 No expenditure has been made because there is already an 
opening balance of Rs. 22,40,86,000/- of year 2016-17. 

AMBALA  3,13,41,632 

BHIWANI  1,31,33,654 

FARIDABAD  1,27,20,590 

PALWAL  3,62,99,650 

FATEHABAD  97,55,049 

GURGAON  2,38,46,757 

HISAR  1,01,38,478 

YAMUNA NAGAR  1,55,62,773 

JHAJJAR  1,12,93,889 

JIND  73,09,373 

KURKSHETRA  1,42,53,394 

KARNAL  0 

KAITHAL  1,25,96,599 

NARNAUL  1,58,68,700 

PANCHKULA  3,37,27,114 

PANIPAT  72,96,811 

ROHTAK  4,32,39,439 

REWARI  2,12,49,169 

SONEPAT  1,07,24,373 

SIRSA  1,06,88,624 

MEWAT  1,75,21,871 

14 P-01-13-2210-01-110-46-51-N-V- 
Out Sourcing of Support Services 

TOTAL 35,85,67,939 
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4 P-01-13-2210-01-001-99-51-N-V- | DIRECTOR  GENERAL | 6,93,06,251 
Headquarter staff-Improvment & | HEALTH SERVICES 

Strengthening of Health | HARYANA PANCHKULA 
Directrorate 

DEPUTY DIRECTOR 2,85,920 

TOTAL 6,95,92,171 

I P-01-13-2210-01-110-35-51-N-V- | DIRECTOR  GENERAL | 20,00,00,000 

Implementation of Swaran Jayanti | HEALTH SERVICES 

Yojna HARYANA PANCHKULA 

TOTAL 20,00,00,000 

i P-01-13-2210-01-110-37-51-NV - | No expenditure has been made because there is already an 

Haryana State Health Resources | opening balance of Rs. 22,40,86,000/- of year 2016-17. 

Centre for Quality improvement of 

Health Institutions and HMIS 

14 | P-01-13-2210-01-110-46-51-N-V- | AMBALA 3,13,41,632 
Out Sourcing of Support Services 

BHIWANI 1,31,33,654 

FARIDABAD 1,27,20,590 

PALWAL 3,62,99,650 

FATEHABAD 97,565,049 

GURGAON 2,38,46,757 

HISAR 1,01,38,478 

YAMUNA NAGAR 1,65,62,773 

JHAJJAR 1,12,93,889 

JIND 73,09,373 

KURKSHETRA 1,42,53,394 

KARNAL - 

KAITHAL 1,25,96,599 

NARNAUL 1,68,68,700 

PANCHKULA 3,37,27,114 

PANIPAT 72,96,811 

ROHTAK 4,32,39,439 

REWARI 2,12,49,169 

SONEPAT 1,07,24,373 

SIRSA 1,06,88,624 

MEWAT 1,75,21,871 

TOTAL 35,85,67,939 
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 AMBALA  0 

BHIWANI  0 

HISAR  39,83,000 

KARNAL  11,81,304 

SIRSA  25,50,000 

DIRECTOR GENERAL 
HEALTH SERVICES 
HARYANA PANCHKULA  

41,40,000 

15 P-01-13-2210-01-110-48-51-N-V- 
Providing Independent Feeder 
Line & Water Supply in Hospitals 

TOTAL 1,18,54,304 

 AMBALA  10,30,84,746 

BHIWANI  7,51,23,129 

FARIDABAD  2,72,42,273 

PALWAL  4,08,55,749 

FATEHABAD  8,54,27,006 

GURGAON  7,94,59,346 

HISAR  4,51,13,944 

YAMUNA NAGAR  8,93,71,392 

JHAJJAR  14,28,02,882 

JIND  12,46,51,636 

KURKSHETRA  8,65,70,112 

KARNAL  3,71,34,793 

KAITHAL  6,87,94,717 

NARNAUL  6,55,11,388 

PANCHKULA  5,24,13,075 

PANIPAT  11,53,33,093 

ROHTAK  11,62,73,073 

ROHTAK  5,33,536 

REWARI  6,57,33,586 

SONEPAT  11,28,79,847 

SIRSA  9,17,79,315 

MEWAT  5,65,59,584 

PRINCIPAL MEDICAL 
OFFICER AMBALA 

10,48,34,161 

BHIWANI  9,55,69,826 

MLA HOSTEL CHD  80,03,044 

16 P-01-13-2210-01-110-49-51-N-V- 
Strengtheningh of Urban 
Hospitals and Dispensaries 

FARIDABAD  8,85,85,950 
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||15 P-01-13-2210-01-110-48-51-N-V- | AMBALA _ 
Providing Independent Feeder 

Line & Water Supply in Hospitals BHIWANI _ 

HISAR 39,83,000 

KARNAL 11,81,304 

SIRSA 25,50,000 

DIRECTOR GENERAL | 41,40,000 

HEALTH SERVICES 

HARYANA PANCHKULA 

TOTAL 1,18,54,304 

16 | P-01-13-2210-01-110-49-51-N-V- | AMBALA 10,30,84,746 

Strengtheningh of Urban 
Hospitals and Dispensaries BHIWANI 7,51,23,129 

FARIDABAD 2,72,42,273 

PALWAL 4,08,55,749 

FATEHABAD 8,54,27,006 

GURGAON 7,94,59,346 

HISAR 4,51,13,944 

YAMUNA NAGAR 8,93,71,392 

JHAJJAR 14,28,02,882 

JIND 12,46,51,636 

KURKSHETRA 8,65,70,112 

KARNAL 3,71,34,793 

KAITHAL 6,87,94,717 

NARNAUL 6,55,11,388 

PANCHKULA 5,24,13,075 

PANIPAT 11,53,33,093 

ROHTAK 11,62,73,073 

ROHTAK 5,33,536 

REWARI 6,57,33,586 

SONEPAT 11,28,79,847 

SIRSA 9,17,79,315 

MEWAT 5,65,59,584 

PRINCIPAL MEDICAL | 10,48,34,161 

OFFICER AMBALA 

BHIWANI 9,55,69,826 

MLA HOSTEL CHD 80,03,044 

FARIDABAD 8,85,85,950 



 
 

 

53 

GURGAON  11,73,55,318 

CIVIL HOSPITAL HISAR  11,05,42,572 

DIRECTOR GENERAL 
HEALTH SERVICES 
HARYANA PANCHKULA  

3,65,35,131 

SMO PANCHKULA 12,55,98,771  

  TOTAL 236,96,72,995 

 AMBALA  43,30,274 

BHIWANI  9,05,496 

FARIDABAD  5,11,526 

PALWAL  34,28,089 

FATEHABAD  26,91,262 

GURGAON  51,71,541 

HISAR  2,37,54,019 

YAMUNA NAGAR  26,94,629 

JHAJJAR  59,88,105 

JIND  1,55,56,557 

KURKSHETRA  64,34,843 

KARNAL  40,89,816 

KAITHAL  43,40,636 

NARNAUL  19,71,307 

PANCHKULA  6,27,399 

PANIPAT 14,55,466 

ROHTAK  25,02,841 

REWARI  37,57,347 

SONEPAT  81,96,081 

SIRSA  92,72,935 

MEWAT  49,10,000 

PRINCIPAL MEDICAL 
OFFICER AMBALA 

22,61,306 

BHIWANI  54,61,898 

MLA HOSTEL CHD  3,48,261 

FARIDABAD  51,87,077 

GURGAON  68,91,097 

CIVIL HOSPITAL HISAR  29,60,941 

SMO PANCHKULA 2,06,28,888 

17 P-01-13-2210-01-110-49-51-R-V- 
Strengthening of Urban Hospitals 
and Dispensaries 

TOTAL 15,63,29,637 
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GURGAON 11,73,55,318 

CIVIL HOSPITAL HISAR 11,05,42,572 

DIRECTOR GENERAL | 3,65,35,131 
HEALTH SERVICES 
HARYANA PANCHKULA 

SMO PANCHKULA 12,55,98,771 

TOTAL 236,96,72,995 

P-01-13-2210-01-110-49-51-R-V- | AMBALA 4330274 
Strengthening of Urban Hospitals 

and Dispensaries BHIWANI 9,05,496 

FARIDABAD 5,11,526 

PALWAL 34,28,089 

FATEHABAD 26,91,262 

GURGAON 51,71,541 

HISAR 2,37,54,019 

YAMUNA NAGAR 26,94,629 

JHAJJAR 59,88,105 

JIND 1,65,56,557 

KURKSHETRA 64,34,843 

KARNAL 40,89,816 

KAITHAL 43,40,636 

NARNAUL 19,71,307 

PANCHKULA 6,27,399 

PANIPAT 14,55,466 

ROHTAK 25,02,841 

REWARI 37,557,347 

SONEPAT 81,96,081 

SIRSA 92,72,935 

MEWAT 49,10,000 

PRINCIPAL MEDICAL | 22,61,306 

OFFICER AMBALA 

BHIWANI 54,61,898 

MLA HOSTEL CHD 3,48,261 

FARIDABAD 51,87,077 

GURGAON 68,91,097 

CIVIL HOSPITAL HISAR 29,60,941 

SMO PANCHKULA 2,06,28,888 

TOTAL 15,63,29,637 
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DIRECTOR GENERAL 
HEALTH SERVICES 
HARYANA PANCHKULA  

45,50,00,000 22 P-01-13-2210-01-110-79-51-N-V- 
Purchase of Medicine for the 
Hospitals 

TOTAL 45,50,00,000 

 AMBALA  1,55,84,386 

BHIWANI  2,55,95,654 

FARIDABAD  1,29,20,018 

PALWAL  1,52,60,322 

FATEHABAD  68,45,432 

GURGAON  1,53,36,891 

HISAR  1,12,13,592 

YAMUNA NAGAR  1,47,99,537 

JHAJJAR  1,17,28,737 

JIND  1,17,94,265 

KURKSHETRA  1,10,37,333 

KARNAL  2,03,81,409 

KAITHAL  1,70,86,375 

NARNAUL  1,23,07,090 

PANCHKULA  1,60,10,255 

PANIPAT  1,54,25,717 

ROHTAK  1,99,24,926 

REWARI  1,23,92,544 

SONEPAT  1,87,94,525 

SIRSA  1,14,05,038 

MEWAT  1,22,47,738 

DIRECTOR GENERAL 
HEALTH SERVICES 
HARYANA PANCHKULA  

8,20,553 

SMO PANCHKULA 7,00,825 

24 P-01-13-2210-01-110-86-51-N-V- 
Oral Health Carefacilities in 
Primary Health Clinics 

TOTAL 30,96,13,162 

28 P-01-13-2210-01-110-96-51-N-V- 
Improvement and Expansion of 
Hospital 

YAMUNA NAGAR  1,86,043 

JHAJJAR  86,558 

JIND 0 

KURKSHETRA 3,76,662 
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22 | P-01-13-2210-01-110-79-51-N-V- | DIRECTOR GENERAL | 45,50,00,000 
Purchase of Medicine for the | HEALTH SERVICES 

Hospitals HARYANA PANCHKULA 

TOTAL 45,50,00,000 

24 | P-01-13-2210-01-110-86-51-N-V- | AMBALA 1,565,84,386 

Oral Health Carefacilities in 
Primary Health Clinics BHIWANI 2,55,95,654 

FARIDABAD 1,29,20,018 

PALWAL 1,562,60,322 

FATEHABAD 68,45,432 

GURGAON 1,63,36,891 

HISAR 1,12,13,592 

YAMUNA NAGAR 1,47,99,537 

JHAJJAR 1,17,28,737 

JIND 1,17,94,265 

KURKSHETRA 1,10,37,333 

KARNAL 2,03,81,409 

KAITHAL 1,70,86,375 

NARNAUL 1,23,07,090 

PANCHKULA 1,60,10,255 

PANIPAT 1,54,25,717 

ROHTAK 1,99,24,926 

REWARI 1,23,92,544 

SONEPAT 1,87,94,525 

SIRSA 1,14,05,038 

MEWAT 1,22,47,738 

DIRECTOR GENERAL | 8,20,553 

HEALTH SERVICES 

HARYANA PANCHKULA 

SMO PANCHKULA 7,00,825 

TOTAL 30,96,13,162 

28 | P-01-13-2210-01-110-96-51-N-V- दि 1.86,043 
Improvement and Expansion of 
Hospital JHAJUAR 86,558 

JIND _ 

KURKSHETRA 3,76,662 
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KAITHAL  9,41,736 

NARNAUL  2,85,075 

PANCHKULA 98,560 

PANIPAT  0 

ROHTAK 0 

REWARI  9,97,022 

SONEPAT  5,28,023 

SIRSA  2,12,607 

MEWAT  9,08,490 

PRINCIPAL MEDICAL 
OFFICER AMBALA 

5,42,289 

BHIWANI 0 

FARIDABAD  0 

GURGAON  6,49,726 

CIVIL HOSPITAL 
HISAR  

4,08,512 

DIRECTOR GENERAL 
HEALTH SERVICES 
HARYANA 
PANCHKULA  

28,70,00,000 

SMO PANCHKULA 3,67,451 

TOTAL 29,71,23,922 

 

29  P-01-13-2210-01-110-97-51-N-V- 
T.B. Sanorita Other Hospitals 

AMBALA  1,03,57,245 

BHIWANI 52,07,365 

FARIDABAD  30,56,908 

FATEHABAD  6,03,647 

GURGAON  51,80,918 

HISAR  1,90,05,592 

YAMUNA NAGAR  4,09,046 

JIND  76,25,257 

KURKSHETRA 61,67,008 

KARNAL  75,15,464 

NARNAUL  60,62,498 

ROHTAK  86,87,328 

SONEPAT  
  

97,69,762 

SIRSA  41,43,252 

MEWAT  9,39,486 

TOTAL  77625776 
 

 AMBALA  5,22,66,093 

BHIWANI  7,23,06,456 

FARIDABAD  2,57,33,628 

31 P-01-13-2210-03-103-91-51-R-V- 
Continuance of P.H.Cs 

PALWAL  2,03,30,058 
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9,41,736 

NARNAUL 2,85,075 

PANCHKULA 98,560 

PANIPAT _ 

ROHTAK _ 

REWARI 9,97,022 

SONEPAT 5,28,023 

SIRSA 2,12,607 

MEWAT 9,08,490 

PRINCIPAL MEDICAL 5,42,289 

OFFICER AMBALA 

BHIWANI _ 

FARIDABAD _ 

GURGAON 6,49,726 

CIVIL HOSPITAL 4,08,512 

HISAR 

DIRECTOR GENERAL 28,70,00,000 

HEALTH SERVICES 

HARYANA 

PANCHKULA 

SMO PANCHKULA 3,67,451 

TOTAL 29,71,23,922 

P-01-13-2210-01-110-97-51-N-V- | | AMBALA 1.03,57,245 
T.B. Sanorita Other Hospitals BHIWANI 52.07.365 

FARIDABAD 30,56,908 

FATEHABAD 6,03,647 

GURGAON 51,80,918 

HISAR 1,90,05,592 

YAMUNA NAGAR 4,09,046 

JIND 76,25,257 

KURKSHETRA 61,67,008 

KARNAL 75,15,464 

NARNAUL 60,62,498 

ROHTAK 86,87,328 

SONEPAT 97,69,762 

SIRSA 41,43,252 

MEWAT 9,39,486 

TOTAL 77625776 

31 P-01-13-2210-03-103-91-51-R-V- | AMBALA 5,22,66,093 

Continuance of P.H.Cs 

BHIWANI 7,23,06,456 

FARIDABAD 2,57,33,628 

PALWAL 2,03,30,058 
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FATEHABAD  4,27,12,644 

GURGAON  3,68,64,859 

HISAR  7,79,61,673 

YAMUNA NAGAR  6,23,24,837 

JHAJJAR  4,34,52,736 

JIND  6,97,83,502 

KURKSHETRA  4,41,92,919 

KARNAL  7,86,76,844 

KAITHAL  5,83,42,827 

NARNAUL  6,31,32,832 

PANCHKULA  3,24,45,770 

PANIPAT  4,90,17,066 

ROHTAK  9,28,23,320 

ROHTAK  39,27,876 

REWARI  5,52,31,304 

SONEPAT  10,14,47,713 

SIRSA  6,01,76,287 

MEWAT  2,21,29,881 

SMO PANCHKULA 77,30,929 

TOTAL 1,17,30,12,054 

 AMBALA  1,47,96,649 

BHIWANI  59,76,050 

FARIDABAD  23,64,926 

PALWAL  41,83,111 

FATEHABAD  40,92,142 

GURGAON  11,24,337 

HISAR  38,32,023 

JHAJJAR  2,48,46,580 

JIND  7,11,942 

KURKSHETRA  1,06,63,448 

KAITHAL  50,51,506 

NARNAUL  64,44,528 

PANCHKULA  94,35,314 

33 P-01-13-2210-03-103-99-51-N-V- 
Opening/Continuation of Primary 
Health Purchase of Medicine for 
P.H.Cs. 

PANIPAT  1,29,69,633 
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FATEHABAD 4,27,12,644 

GURGAON 3,68,64,859 

HISAR 7,79,61,673 

YAMUNA NAGAR 6,23,24,837 

JHAJUAR 4,34,52,736 

JIND 6,97,83,502 

KURKSHETRA 4,41,92,919 

KARNAL 7,86,76,844 

KAITHAL 5,83,42,827 

NARNAUL 6,31,32,832 

PANCHKULA 3,24,45,770 

PANIPAT 4,90,17,066 

ROHTAK 9,28,23,320 

ROHTAK 39,27,876 

REWARI 5,52,31,304 

SONEPAT 10,14,47,713 

SIRSA 6,01,76,287 

MEWAT 2,21,29,881 

SMO PANCHKULA 77,30,929 

TOTAL 1,17,30,12,054 

33 | P-01-13-2210-03-103-99-51-N-V- | AMBALA 1,47,96,649 
Opening/Continuation of Primary 

Health Purchase of Medicine for | BHIWANI 59,76,050 
P.H.Cs. 

FARIDABAD 23,64,926 

PALWAL 41,83,111 

FATEHABAD 40,92,142 

GURGAON 11,24,337 

HISAR 38,32,023 

JHAJJAR 2,48,46,580 

JIND 7,11,942 

KURKSHETRA 1,06,63,448 

KAITHAL 50,51,506 

NARNAUL 64,44,528 

PANCHKULA 9435314 

PANIPAT 1,29,69,633 
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ROHTAK  75,96,128 

REWARI  1,09,58,407 

SONEPAT  2,91,16,012 

SIRSA  96,15,654 

MEWAT  97,56,185 

DIRECTOR GENERAL 
HEALTH SERVICES 
HARYANA PANCHKULA  

34,77,50,000 

TOTAL 52,12,84,575 

AMBALA  47,81,162 

BHIWANI  1,65,79,624 

FARIDABAD  80,03,670 

PALWAL  1,08,37,885 

FATEHABAD 1,16,71,012 

GURGAON  85,89,783 

HISAR  5,02,42,240 

YAMUNA NAGAR  2,44,70,972 

JHAJJAR  1,34,28,210 

JIND  94,27,004 

KURKSHETRA  2,19,55,834 

KARNAL  1,92,98,897 

KAITHAL  2,43,07,896 

NARNAUL  88,41,924 

PANCHKULA  57,63,540 

PANIPAT  1,03,45,395 

ROHTAK  2,62,85,649 

REWARI  2,37,30,168 

SONEPAT  2,20,61,556 

SIRSA  1,17,97,744 

MEWAT  61,13,509 

34 P-01-13-2210-03-104-99-51-R-V- 
Continuace of CHC Rural 
Referred Hospitals 

TOTAL 33,85,33,674 

 AMBALA  1,22,77,004 

BHIWANI  48,64,048 

FARIDABAD  0 

35 P-01-13-2210-03-110-98-51-N-V- 
Referred Hospital (M.N.P) 

PALWAL  8,35,212 
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ROHTAK 75,96,128 

REWARI 1,09,58,407 

SONEPAT 2,91,16,012 

SIRSA 96,15,654 

MEWAT 97,656,185 

DIRECTOR GENERAL | 34,77,50,000 

HEALTH SERVICES 

HARYANA PANCHKULA 

TOTAL 52,12,84,575 

P-01-13-2210-03-104-99-51-R-V- | AMBALA 47,81,162 

Continuace of CHC  Rural 

Referred Hospitals BHIWANI 1.65,79,624 

FARIDABAD 80,03,670 

PALWAL 1,08,37,885 

FATEHABAD 1,16,71,012 

GURGAON 85,89,783 

HISAR 5,02,42,240 

YAMUNA NAGAR 2,44,70,972 

JHAJJAR 1,34,28,210 

JIND 94,27,004 

KURKSHETRA 2,19,55,834 

KARNAL 1,92,98,897 

KAITHAL 2,43,07,896 

NARNAUL 88,41,924 

PANCHKULA 57,63,540 

PANIPAT 1,03,45,395 

ROHTAK 2,62,85,649 

REWARI 2,37,30,168 

SONEPAT 2,20,61,556 

SIRSA 1,17,97,744 

MEWAT 61,13,509 

TOTAL 33,85,33,674 

35 | P-01-13-2210-03-110-98-51-N-V- | AMBALA 1,22,77,004 

Referred Hospital (M.N.P) 

BHIWANI 48,64,048 

FARIDABAD - 

PALWAL 8,35,212 
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FATEHABAD  46,56,452 

GURGAON  0 

HISAR  65,81,836 

YAMUNA NAGAR  20,81,933 

JHAJJAR  2,05,11,784 

JIND  72,69,697 

KURKSHETRA  1,40,25,226 

KARNAL 1,05,36,682 

KAITHAL  64,58,743 

NARNAUL  25,71,132 

PANCHKULA  9,55,429 

PANIPAT  60,79,327 

ROHTAK  2,49,99,557 

REWARI  0 

SONEPAT  1,54,52,636 

SIRSA  42,03,275 

MEWAT  0 

TOTAL 14,43,59,973 

 AMBALA  2,38,44,550 

BHIWANI  5,65,79,641 

FARIDABAD  1,44,44,913 

PALWAL  1,14,28,931 

FATEHABAD  2,05,88,389 

GURGAON  67,89,041 

HISAR 5,06,78,011 

YAMUNA NAGAR  95,41,318 

JHAJJAR  1,47,61,479 

JIND  2,54,76,249 

KURKSHETRA  74,95,181 

KARNAL  2,09,07,324 

KAITHAL  66,51,952 

NARNAUL  2,05,06,329 

PANCHKULA  1,24,34,940 

36 P-01-13-2210-03-110-99-51-R-V- 
Continuance of Rural Hospital 
and Dispensary 

PANIPAT  2,18,58,172 
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FATEHABAD 46,56,452 

GURGAON - 

HISAR 65,81,836 

YAMUNA NAGAR 20,81,933 

JHAJJAR 2,05,11,784 

JIND 72,69,697 

KURKSHETRA 1,40,25,226 

KARNAL 1,05,36,682 

KAITHAL 64,58,743 

NARNAUL 25,771,132 

PANCHKULA 9,565,429 

PANIPAT 60,79,327 

ROHTAK 2,49,99,557 

REWARI - 

SONEPAT 1,64,52,636 

SIRSA 42,03,275 

MEWAT - 

TOTAL 14,43,59,973 

36 | P-01-13-2210-03-110-99-51-R-V- | AMBALA 2,38,44,550 

Continuance of Rural Hospital 

and Dispensary BHIWANI 5,65,79,641 

FARIDABAD 1,44,44913 

PALWAL 1,14,28,931 

FATEHABAD 2,05,88,389 

GURGAON 67,89,041 

HISAR 5,06,78,011 

YAMUNA NAGAR 95,41,318 

JHAJJAR 1,47,61,479 

JIND 2,54,76,249 

KURKSHETRA 74,95,181 

KARNAL 2,09,07,324 

KAITHAL 66,51,952 

NARNAUL 2,05,06,329 

PANCHKULA 1,24,34,940 

PANIPAT 2,18,58,172 
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ROHTAK  1,22,91,719 

REWARI  1,03,23,386 

SONEPAT  2,49,39,545 

SIRSA  3,01,06,742 

MEWAT  45,30,886 

MLA HOSTEL CHD  1,58,01,077 

TOTAL 42,19,79,775 

 DIRECTOR GENERAL 
HEALTH SERVICES 
HARYANA PANCHKULA  

10,49,08,654 37 P-01-13-2210-03-789-97-51-N-V- 
Purchase of Medicines for 
Scheduled Castes Patients in 
Hospitals 

TOTAL 10,49,08,654 

AMBALA  10,33,000 

BHIWANI  6,48,000 

FARIDABAD  13,47,500 

PALWAL  4,48,500 

FATEHABAD  21,33,000 

GURGAON  5,92,500 

HISAR  28,57,500 

YAMUNA NAGAR  8,20,500 

JHAJJAR  70,500 

JIND  6,93,000 

KURKSHETRA  4,62,500 

KARNAL  4,83,000 

KAITHAL  12,43,500 

NARNAUL  5,26,500 

PANCHKULA  2,23,500 

PANIPAT  7,00,500 

ROHTAK  5,14,500 

REWARI  11,99,500 

SONEPAT  3,98,500 

SIRSA  6,36,000 

MEWAT  64,000 

38 P-01-13-2210-03-789-99-51-N-V- 
Jananee Suraksha Yojna for 
Schedule Caste 

TOTAL 1,70,96,000 
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ROHTAK 1,22,91,719 

REWARI 1,03,23,386 

SONEPAT 2,49,39,545 

SIRSA 3,01,06,742 

MEWAT 45,30,886 

MLA HOSTEL CHD 1,68,01,077 

TOTAL 42,19,79,775 

37 | P-01-13-2210-03-789-97-51-N-V- | DIRECTOR GENERAL | 10,49,08,654 

Purchase of Medicines for | HEALTH SERVICES 

Scheduled Castes Patients in [ HARYANA PANCHKULA 

Hospitals 

TOTAL 10,49,08,654 

38 | P-01-13-2210-03-789-99-51-N-V- | AMBALA 10,33,000 

Jananee Suraksha Yojna for 

Schedule Caste BHIWANI 6.48,000 

FARIDABAD 13,47,500 

PALWAL 4,48,500 

FATEHABAD 21,33,000 

GURGAON 5,92,500 

HISAR 28,57,500 

YAMUNA NAGAR 8,20,500 

JHAJJAR 70,500 

JIND 6,93,000 

KURKSHETRA 4,62,500 

KARNAL 4,83,000 

KAITHAL 12,43,500 

NARNAUL 5,26,500 

PANCHKULA 2,23,500 

PANIPAT 7,00,500 

ROHTAK 5,14,500 

REWARI 11,99,500 

SONEPAT 3,98,500 

SIRSA 6,36,000 

MEWAT 64,000 

TOTAL 1,70,96,000 
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AMBALA  22,43,722 

BHIWANI  63,33,539 

FARIDABAD  14,37,610 

PALWAL  21,75,579 

FATEHABAD  20,31,143 

GURGAON 38,40,158 

HISAR  92,85,178 

YAMUNA NAGAR  5,39,337 

JHAJJAR  74,75,686 

JIND  99,70,407 

KURKSHETRA  2,01,295 

KARNAL  43,28,291 

KAITHAL 37,15,895 

NARNAUL  68,30,028 

PANIPAT  58,38,323 

ROHTAK  1,17,04,356 

REWARI  14,66,351 

SONEPAT  1,37,45,691 

SIRSA  18,48,347 

MEWAT  0 

BHIWANI  7,46,604 

FARIDABAD  22,91,425 

CIVIL HOSPITAL HISAR  32,25,102 

DIRECTOR GENERAL 
HEALTH SERVICES 
HARYANA PANCHKULA  

14,19,352 

41 P-01-13-2210-06-101-58-51-R-V- 
Other Disease Control 
Programme 

TOTAL 10,26,93,419 

 AMBALA  3,00,43,555 

BHIWANI  9,51,35,426 

FARIDABAD  5,18,83,120 

PALWAL  2,03,72,295 

FATEHABAD  2,52,67,506 

GURGAON  2,83,96,802 

HISAR  7,74,61,197 

YAMUNA NAGAR  1,62,54,952 

43 P-01-13-2210-06-101-99-51-N-V- 
Malaria 

JHAJJAR  4,35,51,272 
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P-01-13-2210-06-101-58-51-R-V- | AMBALA 2243722 
Other Disease Control 

Programme BHIWANI 63,33,539 

FARIDABAD 14,37,610 

PALWAL 21,75,579 

FATEHABAD 20,31,143 

GURGAON 38,40,158 

HISAR 92,85,178 

YAMUNA NAGAR 5,39,337 

JHAJJAR 74,75,686 

JIND 99,70,407 

KURKSHETRA 2,01,295 

KARNAL 43,28,291 

KAITHAL 37,15,895 

NARNAUL 68,30,028 

PANIPAT 58,38,323 

ROHTAK 1,17,04,356 

REWARI 14,66,351 

SONEPAT 1,37,45,691 

SIRSA 18,48,347 

MEWAT - 

BHIWANI 7,46,604 

FARIDABAD 22,91,425 

CIVIL HOSPITAL HISAR 32,25,102 

DIRECTOR GENERAL | 14,19,352 

HEALTH SERVICES 
HARYANA PANCHKULA 

TOTAL 10,26,93,419 

43 | P-01-13-2210-06-101-99-51-N-V- | AMBALA 3,00,43,555 

Malaria 
BHIWANI 9,51,35,426 

FARIDABAD 5,18,83,120 

PALWAL 2,03,72,295 

FATEHABAD 2,52,67,506 

GURGAON 2,83,96,802 

HISAR 7,74,61,197 

YAMUNA NAGAR 1,62,54,952 

JHAJJAR 4,3551,272 
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JIND  7,13,25,281 

KURKSHETRA  3,03,83,542 

KARNAL  5,08,65,040 

KAITHAL  3,94,27,199 

NARNAUL  4,13,46,188 

PANCHKULA  2,66,22,072 

PANIPAT 4,73,98,272 

ROHTAK  5,81,78,573 

REWARI  4,14,74,524 

SONEPAT  5,88,16,318 

SIRSA  2,70,15,871 

MEWAT 1,47,82,013 

DD (SS) MALARIA  2,22,56,228 

DIRECTOR GENERAL 
HEALTH SERVICES 
HARYANA PANCHKULA  

1,03,74,000 

TOTAL 92,86,31,246 

50 P-02-13-2210-01-110-43-51-NV – 
Implementation of NPCDCS 
(National Programme for 
Prevention and Control of Cancer 

 No expenditure has been made because  

 DIRECTOR GENERAL 
HEALTH SERVICES 
HARYANA PANCHKULA  

2,62,76,00,000 

52 

P-02-13-2210-03-103-84-51-N-V- 
Grant-in-aid under NRHM 

TOTAL 2,62,76,00,000 

 DIRECTOR GENERAL 
HEALTH SERVICES 
HARYANA PANCHKULA  

22,79,000 53 P-03-13-2210-06-101-85-51-N-V- 
Aids Control Programme 

TOTAL 22,79,000 

56 P-01-08-4210-01-110-99 - 
Buildings 

 The amount is placed at the disposal of PWD  
(B&R). No money is distributed to any of the districs.  
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tflND 7,13,25,281 

KURKSHETRA 3,03,83,542 

KARNAL 5,08,65,040 

KAITHAL 3,94,27,199 

NARNAUL 4,13,46,188 

PANCHKULA 2,66,22,072 

PANIPAT 4,73,98,272 

ROHTAK 5,81,78,673 

REWARI 4,14,74,524 

SONEPAT 5,88,16,318 

SIRSA 2,70,15,871 

MEWAT 1,47,82,013 

DD (SS) MALARIA 2,22,56,228 

DIRECTOR GENERAL | 1,03,74,000 
HEALTH SERVICES 
HARYANA PANCHKULA 

TOTAL 92,86,31,246 

P-02-13-2210-01-110-43-51-NV — | No expenditure has been made because 

Implementation of NPCDCS 

(National Programme for 

Prevention and Control of Cancer 

P-02-13-2210-03-103-84-51-N-V- | DIRECTOR GENERAL | 2,62,76,00,000 
Grant-in-aid under NRHM HEALTH SERVICES 

HARYANA PANCHKULA 

TOTAL 2,62,76,00,000 

P-03-13-2210-06-101-85-51-N-V- | DIRECTOR GENERAL | 22,79,000 

Aids Control Programme HEALTH SERVICES 

HARYANA PANCHKULA 

TOTAL 22,79,000 

P-01-08-4210-01-110-99 -| The amount is placed at the disposal of | PWD 

Buildings (B&R). No money is distributed to any of the districs. 
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11 How many 
medicines 
have been 
purchased in 
Civil Hospital 
Palwal in the 
last two years 
with the 
details from 
where they 
have been 
purchased 
and in which 
quantity? Also 
what is the 
procedure to 
purchase the 
medicines ? 

    The detail of the medicines purchased in Civil Hospital Palwal for the 
last two years is as under :- 

From 01-01-2015 to 31-12-2015 

Sr. 
No. 

 Name of the Medicine Quantity Source of Purchase 

1 Acetylsalicylic acid Tablet 150 mg 280 Mangla brothers chemists 

2 Adrenaline Injection 1 mg/ml, 1:1000 
(1ml amp) 

150 Mangla brothers chemists 

3 Amikacin Injection 100 mg,/2 ml 280 Mangla brothers chemists 

4 Amikacin Injection 500 mg/2 ml 600 Mangla brothers chemists 

5 Ampicillin (sodium powder) Injection 
500 mg 

150 Mangla brothers chemists 

6 Anti Rabies vaccine (Chick-
Embryo/Verocell/Human Diploid) (ID) 
Injection 1ml. 

1276 Magla medical store 

7 Anti Rabies vaccine (Chick-
Embryo/Verocell/Human Diploid) (ID) 
Injection 1ml. 

38 Shiv kumar enterprises 

8 Anti Rabies vaccine (Chick-
Embryo/Verocell/Human Diploid) (ID) 
Injection 1ml. 

105 Mangla brothers chemists 

9 Antisnake venom (polyvalent 
solution)(Dry Powder) Injection 10 ml 
vial 

44 Goyal Medical Store 

10 Ascorbic acid Tablet 500 mg 1500 Shiv kumar enterprises 

11 Atropine (sulphate) Injection 0.5 mg/ml, 
1 ml ampoule 

2800 Mangla brothers chemists 

12 Bupivacaine (hydrochloride) For 
epidural & local anaesthesia Injection 
0.5%, 5ml amp. 

215 Mangla brothers chemists 

13 Calcium gluconate * Injection 100 
mg/ml, 10 ml amp 

500 Goyal medical store 

14 Calcium gluconate * Injection 100 
mg/ml, 10 ml amp 

800 Mangla brothers chemists 

15 Calcium salts Syrup 250 Shiv kumar enterprises 

16 Cavity Varnish , Cavity Varnish 5% 
sodium Fluoride 

6 Goyal Medical Store 

17 Cefixime  Syrup 50 mg/ 5 ml,30 ml 10 Mangla brothers chemists 

18 Cefotaxime Injection 1 gm 10 Mangla brothers chemists 

19 Chlorhexidine Mouth Wash 10 Mangla brothers chemists 

20 Ciprofloxacin (hydrochloride) Tablet 500 
mg 

9556 Goyal Medical Store 

21 Ciprofloxacin (hydrochloride) Tablet 500 
mg 

7444 Mangla brothers chemists 

22 Ciprofloxacin + Dexamethasone Eye 
Drops 0.3% + 0.1% 

250 Shiv kumar enterprises 

23 Dexamethasone (disodium) Injection 4 
mg/ml, 2ml amp. 

1010 Mangla brothers chemists 

24 Dexamethasone Tablet 0.5 mg 500 Mangla brothers chemists 

25 Diazepam Tablet Tablet 5 mg 100 Mangla brothers chemists 
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How many 
medicines 
have been 
purchased in 
Civil Hospital 
Palwal in the 
last two years 
with the 
details from 

where they 
have been 
purchased 

and in which 
quantity? Also 

what is the 
procedure to 
purchase the 
medicines ? 

The detail of the medicines purchased in Civil Hospital Palwal for the 
last two years is as under :- 

From 01-01-2015 to 31-12-2015 

m Name of the Medicine Quantity Source of Purchase 

No. 

1 Acetylsalicylic acid Tablet 150 mg 280 Mangla brothers chemists 

2 Adrenaline Injection 1 mg/ml, 1:1000 150 Mangla brothers chemists 

(1ml amp) 

3 Amikacin Injection 100 mg./2 ml 280 Mangla brothers chemists 

4 Amikacin Injection 500 mg/2 ml m Mangla brothers chemists 

5 Ampicillin (sodium powder) Injection 150 Mangla brothers chemists 

500 mg 

n Anti Rabies vaccine (Chick- 1276 Magla medical store 

Embryo/Verocell/Human Diploid) (10) 

Injection 1ml. 

7 Anti Rabies vaccine (Chick- 38 Shiv kumar enterprises 

Embryo/Verocell/Human Diploid) (10) 

Injection 1ml. 

' Anti Rabies vaccine (Chick- 105 Mangla brothers chemists 

Embryo/Verocell/Human Diploid) (10) 

Injection 1ml. 

' Antisnake venom (polyvalent 44 Goyal Medical Store 

solution)(Dry Powder) Injection 10 ml 

vial 

10 Ascorbic acid Tablet 500 mg 1500 Shiv kumar enterprises 

11 Atropine (sulphate) Injection 0.5 mg/ml, 2800 Mangla brothers chemists 
1 ml ampoule 

12 Bupivacaine (hydrochloride) For 215 Mangla brothers chemists 

epidural & local anaesthesia Injection 

0.5%, 5ml amp. 

13 Calcium gluconate * Injection 100 500 Goyal medical store 

mg/ml, 10 ml amp 

14 Calcium gluconate * Injection 100 800 Mangla brothers chemists 

mg/ml, 10 ml amp 

15 Calcium salts Syrup 250 Shiv kumar enterprises 

16 Cavity Varnish , Cavity Varnish 5% - Goyal Medical Store 

sodium Fluoride 

17 Cefixime Syrup 50 mg/ 5 ml,30 ml 10 Mangla brothers chemists 

18 Cefotaxime Injection 1 gm 10 Mangla brothers chemists 

19 Chlorhexidine Mouth Wash 10 Mangla brothers chemists 

20 Ciprofloxacin (hydrochloride) Tablet 500 9556 Goyal Medical Store 

mg 

21 Ciprofloxacin (hydrochloride) Tablet 500 7444 Mangla brothers chemists 

mg 

22 Ciprofloxacin + Dexamethasone Eye 250 Shiv kumar enterprises 

Drops 0.3% + 0.1% 

23 Dexamethasone (disodium) Injection 4 1010 Mangla brothers chemists 

mg/ml, 2ml amp. 

24 Dexamethasone Tablet 0.5 mg 500 Mangla brothers chemists 

25 Diazepam Tablet Tablet 5 mg 100 Mangla brothers chemists 
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26 Diclofenac + Paracetamol Tablet 
50mg+325mg 

150000 Mangla brothers chemists 

27 Diclofenac (sodium) Injection 25 mg/ml 
,3ml amp. 

500 Mangla brothers chemists 

28 Diclofenac (sodium) Tablet 50 mg 101600 Mangla brothers chemists 

29 Disodium Hydrogen Citrate Suspension 
1.38 gm/100 ml 

160 Shiv kumar enterprises 

30 Disposable Insulin syringe 17680 Mangla brothers chemists 

31 Disposable syringes 1 ml (26 G) 5500 Mangla brothers chemists 

32 Dopamine (hydrochloride) Injection 40 
mg/ ml in 5-ml Ampoule 

30 Mangla brothers chemists 

33 ECG electrodes (Disposable kit) 180 Shiv kumar enterprises 

34 Endotrocheal Tube 7 10 Mangla brothers chemists 

35 Endotrocheal Tube 7 5 Shiv kumar enterprises 

36 Endotrocheal Tube 8 10 Mangla brothers chemists 

37 Ethamsylate Tablet 250 mg 100 Mangla brothers chemists 

38 Etophylline + Theophylline Injection 
169.4 mg + 56.6 mg/2 ml 

600 Mangla brothers chemists 

39 Ferrous salt (Iron sorbitol citric acid 
complex) Injection 100 mg/ml 

50 Shiv kumar enterprises 

40 Ferrous salt + folic acid      Syrup 
Equivalent to 100 mg iron + 500 mcg 
folic acid / 5 ml 

250 Mangla brothers chemists 

41 Flunarazine Tablet 10 mg 100 Mangla brothers chemists 

42 Formalin Solution 400 ml 29 Mangla brothers chemists 

43 Furosemide Injection 10 mg/ml 2-ml 
ampoule 

100 Mangla brothers chemists 

44 Furosemide Tablet 40 mg 495 Mangla brothers chemists 

45 Glucose/dextrose (solution) Injectable 
10% isotonic   

225 Mangla brothers chemists 

46 H-Files , Size-15-40 , Length :-21 mm, 
Should have rubber stopper 

30 Goyal Medical Store 

47 Halothane Inhalation 3% to 5% in 
oxygen/Nitrous Oxide. Maint 0.5-1% 
(250ml) 

1 Shiv kumar enterprises 

48 Hydrocortisone (sodium succinate 
powder) Injection 100 mg vial 

100 Mangla brothers chemists 

49 Hydrocortisone (sodium succinate 
powder) Injection 100 mg vial 

50 Shiv kumar enterprises 

50 Hydrogen Peroxide Solution 6% 50 Mangla brothers chemists 

51 Ibuprofen Tablet 400 mg 495 Mangla brothers chemists 

52 Isolyte P Injection 400 Mangla brothers chemists 

53 Isopropyl alcohol based handwash 
Solution 400 ml 

12 Mangla brothers chemists 
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26 Diclofenac + Paracetamol Tablet 150000 Mangla brothers chemists 
50mg+325mg 

27 Diclofenac (sodium) Injection 25 mg/ml 500 Mangla brothers chemists 

3ml amp. 

28 Diclofenac (sodium) Tablet 50 mg 101600 Mangla brothers chemists 

29 Disodium Hydrogen Citrate Suspension 160 Shiv kumar enterprises 

1.38 gm/100 ml 

30 Disposable Insulin syringe 17680 Mangla brothers chemists 

31 Disposable syringes 1 ml (26 G) 5500 Mangla brothers chemists 

32 Dopamine (hydrochloride) Injection 40 30 Mangla brothers chemists 

mg/ ml in 5-ml Ampoule 

33 ECG electrodes (Disposable kit) 180 Shiv kumar enterprises 

34 Endotrocheal Tube 7 10 Mangla brothers chemists 

35 Endotrocheal Tube 7 5 Shiv kumar enterprises 

36 Endotrocheal Tube 8 10 Mangla brothers chemists 

37 Ethamsylate Tablet 250 mg 100 Mangla brothers chemists 

38 Etophylline + Theophylline Injection “ Mangla brothers chemists 

169.4 mg + 56.6 mg/2 ml 

39 Ferrous salt (Iron sorbitol citric acid 50 Shiv kumar enterprises 

complex) Injection 100 mg/ml 

40 Ferrous salt + folicacid ~ Syrup 250 Mangla brothers chemists 

Equivalent to 100 mg iron + 500 mcg 

folic acid / 5 ml 

41 Flunarazine Tablet 10 mg 100 Mangla brothers chemists 

42 Formalin Solution 400 ml 29 Mangla brothers chemists 

43 Furosemide Injection 10 mg/ml 2-ml 100 Mangla brothers chemists 

ampoule 

44 Furosemide Tablet 40 mg 495 Mangla brothers chemists 

45 Glucose/dextrose (solution) Injectable 225 Mangla brothers chemists 

10% isotonic 

46 H-Files , Size-15-40, Length :-21 mm, 30 Goyal Medical Store 

Should have rubber stopper 

47 Halothane Inhalation 3% to 5% in 1 Shiv kumar enterprises 

oxygen/Nitrous Oxide. Maint 0.5-1% 
(250ml) 

48 Hydrocortisone (sodium succinate 100 Mangla brothers chemists 

powder) Injection 100 mg vial 

49 Hydrocortisone (sodium succinate 50 Shiv kumar enterprises 

powder) Injection 100 mg vial 

50 Hydrogen Peroxide Solution 6% 50 Mangla brothers chemists 

51 Ibuprofen Tablet 400 mg 495 Mangla brothers chemists 

52 Isolyte P Injection 400 Mangla brothers chemists 

53 Isopropyl alcohol based handwash 12 Mangla brothers chemists 

Solution 400 ml 
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54 Isopropyl alcohol based handwash 
Solution 400 ml 

8 B.R.SCIENTIFIC&CHEMICALS 

55 K-Files - Size- 15-40 , Length:-21 mm , 
Should have rubber stopper 

30 Goyal Medical Store 

56 Ketamine (as hydrochloride) Injection 
50 mg /ml,10 ml vial 

10 AHUJA PHARMACEUTICAL 

57 Labetolol Injection 20 gm 120 Mangla brothers chemists 

58 Labetolol Tablet 100 mg 370 Mangla brothers chemists 

59 Lactulose Suspension 10 mg/15 ml 10 Mangla brothers chemists 

60 Lignocaine Hydrochloride + Adrenaline 
Injection 2% + Adrenaline 
1:80,000,30ml vial 

220 Shiv kumar enterprises 

61 Lignocaine Hydrochloride + Adrenaline 
Injection 2% + Adrenaline 1:80,000 
,30ml vial 

535 Mangla brothers chemists 

62 Lorazepam Injection 2 mg/ml, 2ml amp. 20 Mangla brothers chemists 

63 Magnesium sulphate Injection 
500mg/ml,1 ml ampoule 

50 Mangla brothers chemists 

64 Medical X-Ray Films(1x50) 10"x12" 2750 Shiv kumar enterprises 

65 Medical X-Ray Films(1x50) 12"x15" 1350 Shiv kumar enterprises 

66 Medical X-Ray Films(1x50) 8'"x10" 1150 Edu-made solutions 

67 Medical X-Ray Films(1x50) 8'"x10" 2550 Shiv kumar enterprises 

68 Medical X-Ray Films(1x50) 8'"x10" 500 Mangla brothers chemists 

69 Medroxyprogesterone acetate Tablet 10 
mg 

500 Mangla brothers chemists 

70 Menadion Sodium Bisulphite (Vitamin 
K) Injection 10 mg/ml, 1 ml ampoule 

850 Mangla brothers chemists 

71 Mephenamic Acid + Dicyclomine Tablet 
500 mg +20 mg 

8000 Shiv kumar enterprises 

72 Mercury - Should have minor Polish be 
dust free. 

5 Goyal Medical Store 

73 Misoprostol Tablet 200 mcg 200 Goyal Medical Store 

74 Moxifloxacin Eye Drops 0.5% w/v, 5 ml 10 Mangla brothers chemists 

75 Multi Vitamin Syrup Each 5 ml to 
contain; Vit A 2500IU, Cholecalciferol 
200IU, Thiamine 2mg, Reboflavine 
1mg, Pyridoxine 1mg, Nicotinaminde 
15mg, Ascorbic Acid 50mg ,D-
Panthenol 2.5mg, Cyanocobalamin 

250 Mangla brothers chemists 

76 Nifedipine Capsule(Sublingual) 5 mg 150 Mangla brothers chemists 

77 Oral rehydration salts (for solution) 
Powder As per IP 

2000 Shiv kumar enterprises 

78 Paracetamol Injection 150 mg/ml, 2 ml 
amp. 

700 Mangla brothers chemists 

79 Paracetamol Tablet 500 mg 192000 Shiv kumar enterprises 

80 Paracetamol Tablet 500 mg 50000 Mangla brothers chemists 

81 Pentazocine lactate Injection 30 mg/ml, 
1 ml amp. 

433 Mangla brothers chemists 
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54 Isopropyl alcohol based handwash - B.R.SCIENTIFIC&CHEMICAL$ 
Solution 400 ml 

55 K-Files - Size- 15-40 , Length:-21 mm , 30 Goyal Medical Store 

Should have rubber stopper 

56 Ketamine (as hydrochloride) Injection 10 AHUJA PHARMACEUTICAL 

50 mg /ml,10 ml vial 

57 Labetolol Injection 20 gm 120 Mangla brothers chemists 

58 Labetolol Tablet 100 mg 370 Mangla brothers chemists 

59 Lactulose Suspension 10 mg/15 ml 10 Mangla brothers chemists 

H Lignocaine Hydrochloride + Adrenaline 220 Shiv kumar enterprises 

Injection 2% + Adrenaline 

1:80,000,30ml vial 

61 Lignocaine Hydrochloride + Adrenaline 535 Mangla brothers chemists 

Injection 2% + Adrenaline 1:80,000 

,30ml vial 

62 Lorazepam Injection 2 mg/ml, 2ml amp. 20 Mangla brothers chemists 

63 Magnesium sulphate Injection 50 Mangla brothers chemists 
500mg/ml,1 ml ampoule 

64 Medical X-Ray Films(1x50) 10"x 12" 2750 Shiv kumar enterprises 

65 Medical X-Ray Films(1x50) 12"x 15" 1350 Shiv kumar enterprises 

m Medical X-Ray Films(1x50) 8"x10" 1150 Edu-made solutions 

67 Medical X-Ray Films(1x50) 8"x10" 2550 Shiv kumar enterprises 

m Medical X-Ray Films(1x50) 8"x10" 500 Mangla brothers chemists 

E Medroxyprogesterone acetate Tablet 10 500 Mangla brothers chemists 

mg 

70 Menadion Sodium Bisulphite (Vitamin 850 Mangla brothers chemists 

K) Injection 10 mg/ml, 1 ml ampoule 

71 Mephenamic Acid + Dicyclomine Tablet 8000 Shiv kumar enterprises 
500 mg +20 mg 

72 Mercury - Should have minor Polish be 5 Goyal Medical Store 

dust free. 

73 Misoprostol Tablet 200 mcg 200 Goyal Medical Store 

74 Moxifloxacin Eye Drops 0.5% wiv, 5 ml 10 Mangla brothers chemists 

75 Multi Vitamin Syrup Each 5 ml to 250 Mangla brothers chemists 

contain; Vit A 25001, Cholecalciferol 

20010, Thiamine 2mg, Reboflavine 

1mg, Pyridoxine 1mg, Nicotinaminde 

15mg, Ascorbic Acid 50mg ,D- 

Panthenol 2.5mg, Cyanocobalamin 

76 Nifedipine Capsule(Sublingual) 5 mg 150 Mangla brothers chemists 

77 Oral rehydration salts (for solution) 2000 Shiv kumar enterprises 

Powder As per |? 

78 Paracetamol Injection 150 mg/ml, 2 ml 700 Mangla brothers chemists 
amp. 

79 Paracetamol Tablet 500 mg 192000 Shiv kumar enterprises 

m Paracetamol Tablet 500 mg 50000 Mangla brothers chemists 

81 Pentazocine lactate Injection 30 mg/ml, 433 Mangla brothers chemists 

1 mlamp. 
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82 Phenobarbitone Injection 200 mg/ ml 200 Mangla brothers chemists 

83 Povidone iodine Scrub 7.5%, 500 ml 5 Mangla brothers chemists 

84 Propofol Injection 1% vial (10 mg/ml , 
10 ml vial) 

13 Mangla brothers chemists 

85 Ranitidine (hydrochloride) Tablet 150 
mg 

22000 Shiv kumar enterprises 

86 Ranitidine (hydrochloride) Tablet 150 
mg 

1000 Mangla brothers chemists 

87 Ranitidine Injection 25 mg/ml in 2-ml 
amp 

2750 Mangla brothers chemists 

88 Reamers files - Size-15-40 , Length :-21 
mm, Should have rubber stopper 

30 Goyal Medical Store 

89 Ringer lactate (solution) IV injectable IV 480 Shiv kumar enterprises 

90 Ryles tube 16 10 Shiv kumar enterprises 

91 Sodium Bicarbonate Injection 7.5 % 50 Mangla brothers chemists 

92 Sodium Carboxymethyl Cellulose  Eye 
Drops 0.5%w/v 

108 Mangla brothers chemists 

93 Sodium chloride (solution) Injectable 
0.9% isotonic, 100ml 

600 Mangla brothers chemists 

94 Spinal Needle 23 235 Mangla brothers chemists 

95 Sucrose (Fe Sucrose 20mg) Injection 
20 mg/ml, 5ml ampoule 

150 Shiv kumar enterprises 

96 Sucrose (Fe Sucrose 20mg) Injection 
20 mg/ml, 5ml ampoule 

50 Shiv kumar enterprises 

97 Suction Catheter (plain) non â€“toxic , 
Pyrogen free, sterile for single use only 

100 Mangla brothers chemists 

98 Surgical Blades 20 1000 Mangla brothers chemists 

99 Suture Absorbable Surgical Suture USP 
(Catgut-Chromic) 76 cm x 30 mm, size 
1, ½ Circle R.B. heavy needle 

456 Shiv kumar enterprises 

100 Suture Absorbable Surgical Suture USP 
(Synthetic) Polyglactin 910 Braided 
Coated with Triclosan Antibaterial 90 
cm x 40 mm, size -1, ½ Circle R.B. 
heavy needle 

228 Shiv kumar enterprises 

101 Suture Non-Absorbable Surgical Suture 
USP (Braided Silk Black) 76 cm x 45 
mm, size -2-0, 3/8 Circle reverse cutting 
needle 

804 Shiv kumar enterprises 

102 Tetanus vaccine Injection 0.5 ml Amp 570 Mangla brothers chemists 

103 Thiopentone (Sodium powder) Injection 
0.5 g vial 

15 Shiv kumar enterprises 

104 Tramadol Hydrochloride Injection 50 
mg/ml, 2ml amp. 

200 Mangla brothers chemists 

105 Tranexanemic Acid Injection 500 mg/5 
ml 

10 Mangla brothers chemists 

106 Urine bag 2000ml 270 Mangla brothers chemists 

107 Water for injection Injection 5ml 
ampoule 

2437 Mangla brothers chemists 
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82 Phenobarbitone Injection 200 mg/ ml 200 Mangla brothers chemists 

83 Povidone iodine Scrub 7.5%, 500 ml 5 Mangla brothers chemists 

84 Propofol Injection 1% vial (10 mg/ml , 13 Mangla brothers chemists 
10 ml vial) 

85 Ranitidine (hydrochloride) Tablet 150 22000 Shiv kumar enterprises 

mg 

E Ranitidine (hydrochloride) Tablet 150 1000 Mangla brothers chemists 

mg 

87 Ranitidine Injection 25 mg/mlin 2-ml 2750 Mangla brothers chemists 

amp 

88 Reamers files - Size-15-40 , Length :-21 30 Goyal Medical Store 
mm, Should have rubber stopper 

m Ringer lactate (solution) IV injectable IV 480 Shiv kumar enterprises 

m Ryles tube 16 10 Shiv kumar enterprises 

91 Sodium Bicarbonate Injection 7.5 % 50 Mangla brothers chemists 

92 Sodium Carboxymethyl Cellulose Eye 108 Mangla brothers chemists 

Drops 0.5%whN 

93 Sodium chloride (solution) Injectable m Mangla brothers chemists 

0.9% isotonic, 100ml 

94 Spinal Needle 23 235 Mangla brothers chemists 

95 Sucrose (Fe Sucrose 20mg) Injection 150 Shiv kumar enterprises 

20 mg/ml, 5ml ampoule 

H Sucrose (Fe Sucrose 20mg) Injection 50 Shiv kumar enterprises 

20 mg/ml, 5ml ampoule 

97 Suction Catheter (plain) non &€"toxic , 100 Mangla brothers chemists 

Pyrogen free, sterile for single use only 

m Surgical Blades 20 1000 Mangla brothers chemists 

H Suture Absorbable Surgical Suture USP 456 Shiv kumar enterprises 

(Catgut-Chromic) 76 cm x 30 mm, size 

1, % Circle R.B. heavy needle 

100 Suture Absorbable Surgical Suture USP 228 Shiv kumar enterprises 

(Synthetic) Polyglactin 910 Braided 

Coated with Triclosan Antibaterial 90 

cm x 40 mm, size -1, % Circle R.B. 

heavy needle 

101 Suture Non-Absorbable Surgical Suture 804 Shiv kumar enterprises 

USP (Braided Silk Black) 76 cm x 45 

mm, size -2-0, 3/8 Circle reverse cutting 

needle 

102 Tetanus vaccine Injection 0.5 ml Amp 570 Mangla brothers chemists 

103 Thiopentone (Sodium powder) Injection 15 Shiv kumar enterprises 

0.5 g vial 

104 Tramadol Hydrochloride Injection 50 200 Mangla brothers chemists 

mg/ml, 2ml amp. 

105 Tranexanemic Acid Injection 500 mg/5 10 Mangla brothers chemists 
mi 

106 Urine bag 2000ml 270 Mangla brothers chemists 

107 Water for injection Injection 5ml 2437 Mangla brothers chemists 

ampoule 
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From 01-01-2016 to 31-12-2016 

1 Adrenaline Injection 1 mg/ml, 1 ml 
ampoule 

260 Mangla brothers chemists 

2 Amenophylline Injection 25 mg/ ml, 10 
ml ampoule 

50 Mangla brothers chemists 

3 Amikacin Injection 125 mg/ ml, 2 ml 100 Mangla brothers chemists 

4 Amikacin Injection 250mg/ ml, 2 ml 1304 Mangla brothers chemists 

5 Anti-RHO-D Immunoglobulin(Human) 
Injection Injection 300mcg/Vial 

16 Goyal Medical Store 

6 Anti-RHO-D Immunoglobulin(Human) 
Injection Injection 300mcg/Vial 

27 Mool chand medical & gen.  
Store 

7 Atracurium besylate Injection 10 mg/ ml 20 Shiv kumar enterprises 

8 Atropine (sulphate) Injection 0.5 mg/ml, 
1 ml ampoule 

1500 Mangla brothers chemists 

9 B Urea (Birth Lot) 1ml per test 3 Mellow pharmaceutical pvt. Ltd. 

10 B Urea (Birth Lot) 1ml per test 2 Goyal Medical Store 

11 Blood Sugar (GOD- POD) 1ml per test 3 Mellow pharmaceutical pvt. Ltd. 

12 Bupivacaine Injection 0.5%, 5ml amp. 26 Mangla brothers chemists 

13 Bupivacaine (hydrochloride) For epidural 
& local anaesthesia Injection 0.5%, 5ml 
amp. 

35 Mangla brothers chemists 

14 Bupivaccine heavy 5 mg with Dextrose 
Monohydrate 80 mg/ml Injection 4 ml 
ampoule 

300 Mellow Pharmaceutical Pvt. Ltd 

15 Bupivaccine heavy 5 mg with Dextrose 
Monohydrate 80 mg/ml Injection 4 ml 
ampoule 

237 Mangla brothers chemists 

16 Calcium gluconate * Injection 100 mg/ml, 
10 ml amp 

500 Goyal Medical Store 

17 Calcium gluconate * Injection 100 mg/ml, 
10 ml amp 

550 Mangla brothers chemists 

18 Calcium salts Tablet 500 mg 1200 Mangla brothers chemists 

19 Carboprost Injection 25 mg/ml (250 
micro gm) 

10 Goyal Medical Store 

20 Carboprost Injection 25 mg/ml , 250 mcg 100 Mellow Pharmaceutical Pvt. Ltd 

21 Carboprost Injection 25 mg/ml , 250 mcg 30 Manish medicose 

22 Cefotaxime Injection 1 gm 75 Mangla brothers chemists 

23 Ceftriaxone Injection 1 g vial 1800 Mellow Pharmaceutical Pvt. Ltd 

24 Ceftriaxone Injection 1 g vial 370 Shiv kumar enterprises 

25 Ceftriaxone Injection 1 g vial 450 Mangla brothers chemists 

26 Ciprofloxacin + Dexamethasone Eye 
Drops 0.3% + 0.1% 

250 Mangla brothers chemists 

27 Ciprofloxacin Eye / Ear Drops 0.3 % 35 Mangla brothers chemists 

28 Ciprofloxacin Injection IV 2mg/ ml,  
100 ml 

300 Mellow Pharmaceutical  
Pvt. Ltd 
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From 01-01-2016 to 31-12-2016 

1 Adrenaline Injection 1 mg/ml, 1 ml 260 Mangla brothers chemists 

ampoule 

2 Amenophylline Injection 25 mg/ ml, 10 50 Mangla brothers chemists 

ml ampoule 

3 Amikacin Injection 125 mg/ ml, 2 ml 100 Mangla brothers chemists 

4 Amikacin Injection 260mg/ ml, 2 ml 1304 Mangla brothers chemists 

5 Anti-RHO-D Immunoglobulin(Human) 16 Goyal Medical Store 

Injection Injection 300mcg/Vial 

' Anti-RHO-D Immunoglobulin(Human) 27 Mool chand medical & gen. 

Injection Injection 300mcg/Vial Store 

7 Atracurium besylate Injection 10 mg/ ml 20 Shiv kumar enterprises 

- Atropine (sulphate) Injection 0.5 mg/ml, 1500 Mangla brothers chemists 

1 ml ampoule 

m B Urea (Birth Lot) 1ml per test 3 Mellow pharmaceutical pvt. Ltd. 

10 B Urea (Birth Lot) 1ml per test 2 Goyal Medical Store 

11 Blood Sugar (GOD- POD) 1ml per test 3 Mellow pharmaceutical pvt. Ltd. 

12 Bupivacaine Injection 0.5%, 5ml amp. 26 Mangla brothers chemists 

13 Bupivacaine (hydrochloride) For epidural 35 Mangla brothers chemists 

& local anaesthesia Injection 0.5%, 5ml 

amp. 

14 Bupivaccine heavy 5 mg with Dextrose 300 Mellow Pharmaceutical Pvt. Ltd 
Monohydrate 80 mg/ml Injection 4 ml 

ampoule 

15 Bupivaccine heavy 5 mg with Dextrose 237 Mangla brothers chemists 

Monohydrate 80 mg/ml Injection 4 ml 

ampoule 

16 Calcium gluconate * Injection 100 mg/ml, 500 Goyal Medical Store 

10 mlamp 

17 Calcium gluconate * Injection 100 mg/ml, 550 Mangla brothers chemists 

10 mlamp 

18 Calcium salts Tablet 500 mg 1200 Mangla brothers chemists 

19 Carboprost Injection 25 mg/ml (250 10 Goyal Medical Store 

micro gm) 

20 Carboprost Injection 25 mg/ml, 250 mcg 100 Mellow Pharmaceutical Pvt. Ltd 

21 Carboprost Injection 25 mg/ml, 250 mcg 30 Manish medicose 

22 Cefotaxime Injection 1 gm 75 Mangla brothers chemists 

23 Ceftriaxone Injection 1 g vial 1800 Mellow Pharmaceutical Pvt. Ltd 

24 Ceftriaxone Injection 1 g vial 370 Shiv kumar enterprises 

25 Ceftriaxone Injection 1 g vial 450 Mangla brothers chemists 

26 Ciprofloxacin + Dexamethasone Eye 250 Mangla brothers chemists 

Drops 0.3% + 0.1% 

27 Ciprofloxacin Eye / Ear Drops 0.3 % 35 Mangla brothers chemists 

28 Ciprofloxacin Injection IV 2mg/ ml, 300 Mellow Pharmaceutical 

100 ml Pvt. Ltd 
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29 Ciprofloxacin Ointment 0.3 % 50 Mangla brothers chemists 

30 Cotton Bandages(1 X 12 Rolls) 10 cm x 
4 mtrs 

600 Shiv kumar enterprises 

31 Cotton Bandages(1 X 12 Rolls) 10 cm x 
4 mtrs 

5700 Mangla brothers chemists 

32 Cotton Bandages(1 X 12 Rolls) 10 cm x 
4 mtrs 

660 Remedies solution 

33 Cotton Bandages(1 X 12 Rolls) 10 cm x 
4 mtrs 

1200 Mellow Pharmaceutical Pvt. Ltd 

34 Cotton Gauze Cloth(1 x 5 Than) 90 cm x 
18 mtrs 

50 Shiv kumar enterprises 

35 Cotton Gauze Cloth(1 x 5 Than) 90 cm x 
18 mtrs 

50 Mellow Pharmaceutical Pvt. Ltd 

36 Cotton Gauze Cloth(1 x 5 Than) 90 cm x 
18 mtrs 

85 Shiv kumar enterprises 

37 Cotton Gauze Cloth(1 x 5 Than) 90 cm x 
18 mtrs 

62 Mangla brothers chemists 

38 Crape Bandages BP(1 X 10 Rolls) 15 
cm X 4.5 mtrs 

48 Mangla brothers chemists 

39 Dexamethasone (disodium) Injection 4 
mg/ml, 2ml amp. 

1050 Mangla brothers chemists 

40 Dexamethasone (disodium) Injection 4 
mg/ml, 2ml amp. 

200 Shiv kumar enterprises 

41 Disposable Shoe cover 500 Shiv kumar enterprises 

42 Disposable Insulin syringe 25600 Mangla brothers chemists 

43 Disposable Surgical Gloves 6.5 1500 Mellow Pharmaceutical Pvt. Ltd 

44 Disposable Surgical Gloves 6.5 1500 Shiv kumar enterprises 

45 Disposable Surgical Gloves 7 1000 Shiv kumar enterprises 

46 Disposable Surgical Gloves 7.5 500 Mellow Pharmaceutical Pvt. Ltd 

47 Disposable syringes 2 ml, (23G) 10800 Mangla brothers chemists 

48 Disposable syringes 2 ml, (23G) 3200 Mellow Pharmaceutical Pvt. Ltd 

49 Disposable syringes 2 ml, (23G) 1600 Remedies solution 

50 Disposable syringes 5 ml, (23G) 22000 Mellow Pharmaceutical Pvt. Ltd 

51 Disposable syringes- 10 ml. With needle 500 Remedies solution 

52 Disposable syringes- 10 ml. With needle 1600 Mangla brothers chemists 

53 Dobutamine Injection 125 mg/5 ml 25 Shiv kumar enterprises 

54 ECG electrodes (Disposable kit) 58 Shiv kumar enterprises 

55 Endotrocheal Tube 2.5 for uncuffed 4 Shiv kumar enterprises 

56 Endotrocheal Tube 6.5 Non-cuffed 2 Shiv kumar enterprises 

57 Endotrocheal Tube 7 5 Shiv kumar enterprises 

58 Endotrocheal Tube 7.5 3 Shiv kumar enterprises 

59 Endotrocheal Tube 7.5 cuffed 2 Shiv kumar enterprises 

60 Endotrocheal Tube 8 3 Shiv kumar enterprises 
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29 Ciprofloxacin Ointment 0.3 % 50 Mangla brothers chemists 

30 Cotton Bandages(1 X 12 Rolls) 10 cm x m Shiv kumar enterprises 

4 mtrs 

31 Cotton Bandages(1 X 12 Rolls) 10 cm x 5700 Mangla brothers chemists 

4 mtrs 

32 Cotton Bandages(1 X 12 Rolls) 10 cm x m Remedies solution 

4 mtrs 

33 Cotton Bandages(1 X 12 Rolls) 10 cm x 1200 Mellow Pharmaceutical Pvt. Ltd 
4 mtrs 

34 Cotton Gauze Cloth(1x 5 Than) 90 cm x 50 Shiv kumar enterprises 

18 mtrs 

35 Cotton Gauze Cloth(1x 5 Than) 90 cm x 50 Mellow Pharmaceutical Pvt. Ltd 

18 mtrs 

36 Cotton Gauze Cloth(1x 5 Than) 90 cm x 85 Shiv kumar enterprises 

18 mtrs 

37 Cotton Gauze Cloth(1x 5 Than) 90 cm x 62 Mangla brothers chemists 

18 mtrs 

38 Crape Bandages BP(1 X 10 Rolls) 15 48 Mangla brothers chemists 

cm X 4.5 mtrs 

39 Dexamethasone (disodium) Injection 4 1050 Mangla brothers chemists 

mg/ml, 2ml amp. 

40 Dexamethasone (disodium) Injection 4 200 Shiv kumar enterprises 

mg/ml, 2ml amp. 

41 Disposable Shoe cover 500 Shiv kumar enterprises 

42 Disposable Insulin syringe 25600 Mangla brothers chemists 

43 Disposable Surgical Gloves 6.5 1500 Mellow Pharmaceutical Pvt. Ltd 

44 Disposable Surgical Gloves 6.5 1500 Shiv kumar enterprises 

45 Disposable Surgical Gloves 7 1000 Shiv kumar enterprises 

46 Disposable Surgical Gloves 7.5 500 Mellow Pharmaceutical Pvt. Ltd 

47 Disposable syringes 2 ml, (23G) 10800 Mangla brothers chemists 

48 Disposable syringes 2 ml, (23G) 3200 Mellow Pharmaceutical Pvt. Ltd 

49 Disposable syringes 2 ml, (23G) 1600 Remedies solution 

50 Disposable syringes 5 ml, (23G) 22000 Mellow Pharmaceutical Pvt. Ltd 

51 Disposable syringes- 10 ml. With needle 500 Remedies solution 

52 Disposable syringes- 10 ml. With needle 1600 Mangla brothers chemists 

53 Dobutamine Injection 125 mg/5 ml 25 Shiv kumar enterprises 

54 ECG electrodes (Disposable kit) 58 Shiv kumar enterprises 

55 Endotrocheal Tube 2.5 for uncuffed 4 Shiv kumar enterprises 

56 Endotrocheal Tube 6.5 Non-cuffed 2 Shiv kumar enterprises 

57 Endotrocheal Tube 7 5 Shiv kumar enterprises 

58 Endotrocheal Tube 7.5 3 Shiv kumar enterprises 

59 Endotrocheal Tube 7.5 cuffed 2 Shiv kumar enterprises 

m Endotrocheal Tube 8 3 Shiv kumar enterprises 
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61 Ferrous salt (Iron sorbitol citric acid 
complex) Injection 100 mg/ml 

25 Tulsi medical store 

62 Flurbiprofen Eye Drops 0.03% 50 Mangla brothers chemists 

63 Formalin Solution 3 Mangla brothers chemists 

64 Formalin Solution 3 Remedies solution 

65 Formalin Solution 400 ml 60 Mangla brothers chemists 

66 Furosemide Injection 10 mg/ml 2-ml 
ampoule 

240 Mangla brothers chemists 

67 Furosemide Injection 10 mg/ml 2-ml 
ampoule 

58 Shiv kumar enterprises 

68 Gentamycin (sulphate) Injection 40 mg/ 
ml, 2ml Amp. 

25 Mangla brothers chemists 

69 Glutraldehyde Solution 2 % 11 Mangla brothers chemists 

70 Glycopyrolate Injection 0.2 mg/ml (1 ml 
amp) 

50 Shiv kumar enterprises 

71 Halothane Inhalation 3% to 5% in 
oxygen/Nitrous Oxide. Maint 0.5-1% 
(250ml) 

3 Shiv kumar enterprises 

72 HDL Cholesterol (End Point) 1ml per test 2 Mellow pharmaceutical pvt. Ltd. 

73 Hydrocortisone Injection 100 mg 100 Mangla brothers chemists 

74 Hydrocortisone Injection 100 mg 335 Shiv kumar enterprises 

75 Hydrogen Peroxide Solution 6% 60 Mangla brothers chemists 

76 Hydrogen Peroxide Solution 6% 45 Shiv kumar enterprises 

77 Hydrogen Peroxide Solution 6% 10 Remedies solution 

78 I.V. Canulas 20 500 Mangla brothers chemists 

79 I.V. Canulas 20 200 Remedies solution 

80 I.V. Canulas 20 400 Shiv kumar enterprises 

81 I.V. Canulas 22 100 Remedies solution 

82 I.V. Canulas 22 300 Mangla brothers chemists 

83 I.V. Canulas 22 500 Shiv kumar enterprises 

84 Infant feeding tube 8 100 Mangla brothers chemists 

85 Isopropyl Alcohol 2 Mellow pharmaceutical pvt. Ltd. 

86 Isopropyl Alcohol 4 Shiv kumar enterprises 

87 Isosorbide dinitrate Tablet (sublingual) 5 
mg 

300 Mangla brothers chemists 

88 Labetolol Injection 20 gm 25 Mangla brothers chemists 

89 Laxative Enema Liquid 30 ml 450 Mangla brothers chemists 

90 Lignocaine Hydrochloride + Adrenaline 
Injection 2% + Adrenaline 1:80,000 
,30ml vial 

325 Mangla brothers chemists 

91 Lignocaine Hydrochloride + Adrenaline 
Injection 2% + Adrenaline 1:80,000 
,30ml vial 

50 Goyal Medical Store 

92 Lignocaine Hydrochloride + Adrenaline 
Injection 2% + Adrenaline  
1:80,000,30ml vial 

50 Shiv kumar enterprises 
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93 Lignocaine Injection 2%, 30 ml vial 450 Mangla brothers chemists 

94 Lignocaine+Adrenaline Injection (2% 
+1:80,000), 30 ml vial 

209 Mangla brothers chemists 

95 Medical X-Ray Films(1x50) 10"x12" 850 Shiv kumar enterprises 

96 Medical X-Ray Films(1x50) 8'"x10" 1200 Shiv kumar enterprises 

97 Menadion Sodium Bisulphite Injection 10 
mg/ml, 1 ml ampoule 

1000 Mangla brothers chemists 

98 Mephentermine Injection 30 mg/ml 15 Shiv kumar enterprises 

99 Metformin Tablet 500 mg 10000 Mellow Pharmaceutical Pvt. Ltd 

100 Methyl ergometrine Injection 200 mcg in 
1 ml ampoule 

360 Mangla brothers chemists 

101 Metoclopramide Injection 5 mg/ml, 2 ml 
ampoule 

1250 Mangla brothers chemists 

102 Metronidazole Injection 500 mg/ 100ml 520 Mellow Pharmaceutical Pvt. Ltd 

103 Metronidazole Injection 500 mg/ 100ml 400 Shiv kumar enterprises 

104 Midazolam Injection 1 mg/ ml 51 Shiv kumar enterprises 

105 Mifepristone Tablet 200 mg 51 GOYAL MEDICAL STORE 

106 Misoprostol Tablet 200 mcg 1548 Goyal Medical Store 

107 Neostigmine Injection 500 mcg/ ml 25 Shiv kumar enterprises 

108 Nor Adrenaline Injection 2 mg/ ml 5 Shiv kumar enterprises 

109 Normal Saline (Sodium chloride) 
Injection 0.9% isotonic, 500 ml 

666 Mellow Pharmaceutical Pvt. Ltd 

110 Normal Saline (Sodium chloride) 
Injection 0.9% isotonic, 500 ml 

75 Mangla brothers chemists 

111 Normal Saline (Sodium chloride) 
Injection 0.9% isotonic, 500 ml 

96 Shiv kumar enterprises 

112 Ondansetron Injection 2 mg/ml, 2ml 
amp. 

20 Shiv kumar enterprises 

113 Oxytocin Injection 5 IU in 1 ml ampoule 1080 Mellow Pharmaceutical Pvt. Ltd 

114 Oxytocin Injection 5 IU in 1 ml ampoule 600 Shiv kumar enterprises 

115 Pantoprazole Injection 40 mg 75 Mangla brothers chemists 

116 Pantoprazole Injection 40 mg 100 Shiv kumar enterprises 

117 Paracetamol Injection 150 mg/ml, 2 ml 
amp. 

750 Shiv kumar enterprises 

118 Pheniramine maleate Injection 22.75 
mg/ml, 2 ml 

300 Mangla brothers chemists 

119 Phenobarbitone Injection 200 mg/ ml 150 Mangla brothers chemists 

120 Phenytoin Injection 50 mg/ml 400 Mangla brothers chemists 

121 Phytomenadion Injection 1 mg/0.5 ml 
water based single dose 

300 Mellow Pharmaceutical Pvt. Ltd 

122 Plaster of Paris Bandages (1 X 10 Rolls) 
10 cm X 2.7 mtrs 

60 Shiv kumar enterprises 

123 Povidone iodine Scrub 7.5%, 500 ml 2 Mangla brothers chemists 

124 Povidone iodine Scrub 7.5%, 500 ml 12 Shiv kumar enterprises 
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125 Povidone iodine Scrub/Solution  
7.50% ,500ml 

3 Mangla brothers chemists 

126 Povidone iodine Scrub/Solution  
7.50% ,500ml 

5 Shiv kumar enterprises 

127 Propofol Injection 1% vial (10 mg/ml , 10 
ml vial) 

20 Shiv kumar enterprises 

128 Ranitidine Injection 25 mg/ml, 2 ml amp 1000 Mangla brothers chemists 

129 Ranitidine Injection 25 mg/ml, 2 ml amp 1575 Shiv kumar enterprises 

130 Ranitidine Injection 25 mg/ml, 2 ml amp 500 Mellow Pharmaceutical Pvt. Ltd 

131 Ranitidine Tablet 150 mg 6000 Mellow Pharmaceutical Pvt. Ltd 

132 Reamers files - Size-15-40 , Length :-21 
mm, Should have rubber stopper 

30 Mellow pharmaceutical pvt. Ltd. 

133 S. Triglycrides (GPO-PAP) 1ml per test 1 Mellow pharmaceutical pvt. Ltd. 

134 S. Uric Acid Kit (End Point) 1ml per test 3 Mellow pharmaceutical pvt. Ltd. 

135 S.ALP Kit (1 FCC- Kinetic) 1ml per test 2 Mellow pharmaceutical pvt. Ltd. 

136 S.Blirubin (Diazo) 1ml per test 3 Mellow pharmaceutical pvt. Ltd. 

137 S.Creatinine (JAFFES) 1ml per test 3 Mellow pharmaceutical pvt. Ltd. 

138 SGOT (IFCC Kinetic) 1ml per test 5 Mellow pharmaceutical pvt. Ltd. 

139 SGPT (IFCC Kinetic) 1ml per test 5 Mellow pharmaceutical pvt. Ltd. 

140 Silver Alloy :- Silver - 68.7 % Fineness- 
Should be fine powder of 300 mesh 
Amalgam time-Should be 45 sec. 

2 Mellow pharmaceutical pvt. Ltd. 

141 Silver Alloy :- Silver - 68.7 % Fineness- 
Should be fine powder of 300 mesh 
Amalgam time-Should be 45 sec. 

4 Mellow pharmaceutical pvt. Ltd. 

142 Silver sulfadiazine Cream 1% 8 Shiv kumar enterprises 

143 Sodium Carboxymethyl Cellulose  Eye 
Drops 0.5%w/v 

100 Mangla brothers chemists 

144 Sodium chloride (solution) Injectable 
0.9% isotonic, 100ml 

100 Mangla brothers chemists 

145 Spinal Needle 23 500 Mellow Pharmaceutical Pvt. Ltd 

146 Spinal Needle 23 125 Mangla brothers chemists 

147 Spinal Needle 23 50 Remedies solution 

148 Spinal Needle 25 100 Mellow Pharmaceutical Pvt. Ltd 

149 Spinal Needle 25 25 Mangla brothers chemists 

150 Succinyl Choline Injection 50 mg/ml 10 Mellow Pharmaceutical Pvt. Ltd 

151 Succinyl Choline Vial Injection 50 mg/ml 5 Mangla brothers chemists 

152 Sucrose (Fe Sucrose 20mg) Injection 20 
mg/ml, 5ml ampoule 

50 Tulsi medical store 

153 Suction Catheter (plain) non â€“toxic , 
Pyrogen free, sterile for single use only 

300 Mangla brothers chemists 
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154 Suture Absorbable Surgical Suture USP 
(Catgut-Chromic) 76 cm x 20 mm, size 
3-0, ½ Circle R.B. needle 

24 Shiv kumar enterprises 

155 Suture Absorbable Surgical Suture USP 
(Catgut-Chromic) 76 cm x 30 mm, size 
1, ½ Circle R.B. heavy needle 

120 P.P. Laboratories 

156 Suture Absorbable Surgical Suture USP 
(Synthetic) Polyglactin 910 Braided 
Coated with Triclosan Antibaterial 90 cm 
x 40 mm, size -1, ½ Circle R.B. heavy 
needle 

120 P.P. Laboratories 

157 Suture Non-Absorbable Surgical Suture 
USP (Braided Silk Black) 76 cm x 
26mm, size -2-0, ½ Circle R.B. oval 
needle 

60 Shiv kumar enterprises 

158 Suture Non-Absorbable Surgical Suture 
USP (Braided Silk Black) 76 cm x 45 
mm, size -2-0, 3/8 Circle reverse cutting 
needle 

60 Shiv kumar enterprises 

159 Suture Non-Absorbable Surgical Suture 
USP (Braided Silk Black) 90 cm x 
16mm, size -3-0,3/8 Circle cutting 
needle 

24 Shiv kumar enterprises 

160 Suture Non-Absorbable Surgical Suture 
USP (Polypropylene Monofilament 
suture) 60 cm x 16 mm, size -4-0, 3/8 
Circle cutting needle 

12 Shiv kumar enterprises 

161 Tetanus Toxoid Injection 0.5 ml Ampoule 675 Mangla brothers chemists 

162 Tetanus vaccine Injection 0.5 ml Amp 100 Shiv kumar enterprises 

163 Tramadol Injection 50 mg/ml, 2 ml 
ampoule 

77 Shiv kumar enterprises 

164 Tramadol Injection 50 mg/ml, 2 ml 
ampoule 

300 Mangla brothers chemists 

165 Tropicamide + Phenylepherine Eye 
Drops 0.8% + 5% 

90 Mangla brothers chemists 

166 Urine bag 2000ml 100 Mangla brothers chemists 

167 Urine bag 2000ml 50 Mellow Pharmaceutical  
Pvt. Ltd 

168 Valethemate Injection 8 mg/ml 270 Shiv kumar enterprises 

169 Valethemate Injection 8 mg/ml 120 Goyal Medical Store 

170 Water for injection 5ml ampoule 1670 Mangla brothers chemists 

The purchase of medicines was done through calling quotations.  
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 The Subject Committee raised the questionnaire during the oral 
examination of Health Department and asked to supply the information on 
the following points:- 

1. The relevant records of allotment of land to Private Hospitals on 

subsidised rates in Haryana. 

2. NABH criteria to empanel the Private Hospitals of  Haryana 

Government. 

3. Health policy for the Government Employees & pensioners Medical 

negligence Board’s norms/notifications. 

4. Latest position of doctors claiming unlawful incentive in District 

Palwal. 

5. Distict wise detail of breeding checkers (with names) in districts of 

Palwal, Gurugram, Sonepat, Sisra, Hissar and Karnal with detail of 

salary and total budget on breeding checkers. 

6. Details of dengue cases in districts of Palwal, Gurugram, Sonepat, 

Sisra, Hissar and Karnal. Under reporting of dengue cases, if any in 

above six districts aand verify the no. Of domiciliary visits in these 

districts. 

7.  Details of health institutions proposed for installing Solar System in 

different districts. 

8.  Services being provided in different de-addiction centres alongwith   

manpower. 

9. Details of Trauma Centres in the state, alongwith anyproposal for 

establishing Trauma Centre midway between Delhi and Panipat i.e. 

at Mrthal/Hassanpur. 

10. Total Budget of AIDS in FY 2016-2017 alongwith expenditure and 

components on which it occurred.  

11. Enquiry of local purchase of medicines to be conducted. 

12. The construction status of building of PHC Ahulana (Sonepat) and 

PHC Nigdu (Karnal). 

13. Condition of various hospitals in the vis a vis the initiatives 

undertaken by the department. 
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District wise detail of Domestic Breeding Checkers (DBC) deployed 
in the State during the Year 2017 
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ANNEXURE-1} 

District Wise Dengue Cases Reported during the Year 2017 
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Reply recived from Haryana Urban Development Authority (HUDA) 
Department in respect of questionnair No. 1 
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Reply recived from Haryana Urban Development Authority (HUDA) 
Department in respect of questionnair No. 1 

|—|——|Name of Urban Estata Mame of Hopital 

Dietail of allotted Hospital sites Urban Estate wise 

ifl_umum-m Sec, 44 | Fortis Heart & Multi Speczality Haspital 

Gurugram-11, हट: 51 | Arbemia Medicars Services Pyt 110, 

Gurugram-11, Sec. 38 एल. Maresh Trehan M/s Global Health नि, एवं, 

| Guragram-1I, Sec. 56 Guragrarm-1I, Sec. 56 दिए, Frabha Manchanda 

l__na-'_'w"a'rl_; Ser, 10 | कद 5. P, Yaday 
| Fardabad, Sec, से | Anshu —|Hn:vsplwl Lid, 

| हर बुर कह  फर्कनककर Soc, मै [ Fidelity Buidcon Pvt. Lud. 

| Faridabad, Sec., 214 The Blue Szpphire 

| रिवर्स, घेह्ए, 'उतड Central Hospital हि. Ressarch Cenbre 

I—ll Faridabad, Sec. 168 Matro Specialty Hospial एल. | व, 

I—I—_I Faridabiad, Sac, 64 | निघटापए इफाक्टॉसएिए, निचक्यरमिसा रिल, 1 एल, 

Faridabad, Sec, 164 Bhardwaj Welfare Trusk 

_" Fanchkula, Sac. 26 4|7 Cnas Super Speclalty Hosplal 

| Panthkula, Sec. 23 | Snak Hospitals 
| 4’:flhlwam Mot Alloted 

Hisar Not Allotted | 
| Karnal kot Allotted 

BT S — 3 1T T 
| Gurugram-1 | bt Allotted 

_'— Jagadhn | kot Allotted | 

[ Arvisala | हटा Allatted ना 

Sonipat ’—mt Allotied 
| Sirsa | हिल: Allotted 

| जानते कक Not AHDLed 
| Kurukshetra Mot Allotted 
| Kaithal ~ | Mot Allotted 

| Ronhtak [ Mot Allotted 

Bahadurga-h [ Mot Aliotted 
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" T MAKYANA URRAN DEVELOPMENT AUTHORITY 

FORM *ए' 
डिस्क fguinrinn 3 3y 
ALLOTMENT LETTER 

Estais (MTier, रे 
एस. Gargins 

रि 

नर. Fortis Heart & Mutd 

Mem o 261 datag 71 हैं" है 

कैच पर्ट्डाछीएू अ0जादतों व 115 कला प्रा = favoer of Forfis Hesn & Mali 
speciality Hempizal Mahali for setting ap of Thospsital है 8 Sector 244 Gorgaon. 

Pleass ruffer u;nrqpb‘ufiurmlelfllIHMulmjmrfl (तलब in 
Seeior 4 a1 Gurgaon. 

‘E__-m‘ :j’lfll.‘l.fl Bos: been rontitered and lind for _Imni.l.q.l s idetndle 

B, बिका, been allodied 16 तब oo मिस hold baals sa per 1 सा follosing जता 
& cowditisas and wbject ip the piovhiess of tht HARY ANA UFRREAN 
DEVELOFMENT AUTGRITY ACT 1977 fhorslsaltar refeorved हि 5 the gef] 
हां the rulen and pegitadiony dpplicable theriider aod as smyudial ही पिएं 
siene ७ (लाए: The approximate aren of the site and the fentative price of fhe 
कप arg given telrocsublect (0 dhe odjustsent in sccordamee with thie sl 
mpiiureiseel af Che Ui of dellvery of pinsisslon, 

aBotmend letter, Galling which ikl affetment बिके अए0 हैं (पका | and the 
हवा हि आजकल: पर पड एक v v पिता] e furleiied 80 autheriy & van shall 

s का el imi[ffl R, 
री 

दी एक लिकिक Ar डॉ Caanl, 2 

4 
i J“W'___I_"__—]—fln_mm Afes | FAR per 54 Amommi 

HFTH—'T. | ealeintail कफ 
- | Hmp TEFT TR '&"'—[IT‘IEH.! y A%y per फि | 

A SR - e S S cXes ATt ज 

1 Thie ot s इनक prefereatial sor special prelerentisl onr, ey 

i hm_!unhmmpflhlhmlmflmn;-r_\ 
refusad by @ registeresd ही" wishin 30 davs frop "धर dati की bone of 

L
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5, T8 i डन 

gl 1 cave अपन oeespl ihiv allumeny pheass sl yeur sooiplance Iy reglsiereil 

पच्ठा आपात with उप amownd of B, N6 wifhin 30 days fom the dode of Bswe ol 
लि. ablotment better which oguther with s बिक &f हि 1]. pabil by vos 
abenpwits your applicatien from जजों छत meoey wHll consnste उठे का 1६ 
toral हजाइवेकरे बचा price . 

& The balance amount Lo B 8295800000 of the above watstive prics of fe 

plotidte साल किक pald लि (बिदिय अधिकता withoos et withio 60 बिक from e 
पड का hase of allotment bewer or पा पिया sususl sdafmenis wit 1175 

कं iterest The फिप्का हित जन ला है wilk विज due pfter इफिक दा [नील of one yeur from 

* the dafe of alutmeit. The delay. interest @ 14% will be charged, -The 
interest an remainleg Indnilments shall acerue Tromi the date of ufler of 
prssessiog, 

Thee wbive इज are किए हा पर of Guvl, clisrpes. Thie FAR lie permbsid 
wn इक 40 इक जी be L50% s per che prevhison of the adverivcmest of हक e 

However, फिर marisosm permiscibie beight of the bulidmy shall be o0 M 
Enatcad एव 30 Mir. as méntiond in (84 sdsenbsmant. 

Thw psseashon of (न सी bs hereby affeved, 

g
 

_ 

%  Dlach instalment skoll be remitted 1क किए Kstate officer and very such 
remimance shall के sccompanied by o kiter showing e fali partdeulars of 
the site Le, the number of the plot and उनका namber 10 be Wikl (e 
फर्क जाला: periadng, I the abseuce of tese partleulars the smauat डी विशय! 
shal nos deemed (o e been received. 

T ¥.  Thcabuve price b icotaine रण Uh cuicad (hal wiy रॉक पक कर ooel o 
land swarded by the mmpitent Arbovity ssder विद, हकलाते Aoquiniiiss Lt 
shall also be paysbly proportionaiely as deterndngd by the swdoris. The 
gdditinnal prive delerimined उक 03 be padd wiisls thirty dajy of ks demamil. 

10 I the event of the breach of any other condition of irumfer the Evinse 
{HTicer may resumd (हिए land i aceerdspse with वि provison of section 17 0 

i il HUTRA जप, 

, 1l Un peyment of 100% of the tentminve pricy of the plothwiding you sl 
everae the deed al Comvesance in the proscoibed foren o हद मै masser 5 
may be directed by the Evme Officer. The charges for regivtration asi 
stamg duty will be paid by एस, 

faptt कि ली के. हक 
पका ही, ०८८ नल्टी,
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जान satedpled shill ool be wecd lar अंक काका बाएं gluer fhan ही छा tor swhisch W 
had been allofted o wevnrdonce with fhe plasd spproved iy ibe compeioni 
alatheriny, 11 कस, de छाए use the land हा the speelled purpase, iv will feveri 
i LA adong wilh the strudture. i any, 

ते फल कक Bave (o pay separately तह o oeey vonsbruction, material, trevs, 
strsctan compoesd wall puhcing s your phet कक of sllstmeii 
ul wiiich compenaation has been esseaned रब मी pold by he Autheriey, | तल 

waml Lo niake use of the some 

"Yau shall have to pay all general एक! bocal tases, rates or cesses impiil o 
बात ल55क एवं thi ४310 bulldings by the competest nuthoriy. 

जार suthority will oot be respomsible for | ऐप || किए sneven sits. 

You will have to हुक vhe sl bullding plan sanctionvd within & mond from 
चीन datif of issue of 1his [हट ned  compleie ke compricton का at lenst T5% 
of the projected कैच व up ares 24 fndicated 18 (किट projoct repord जल सजा, 
wility m s pitab-wiatha-two yrErs of (e शिव" ने हो! il wiom,  Tlhe 

project shall be camplet 

जाए nutlsority reserves करेंट all mines pad minerals whalseover in एवं aidyr 
the sudd site with है such pight and powers = may by socessary ur gipedies 

for जिंक purpsse of searching for working eiaining, remosing and mjoyieg 
tlie same of all puch Heies and dw awch कु कर्क जि 
fit, with power to carmy ot 2oy sarfbee or जड़ waditgroued working, aad w 
17. down the narfvce of all तह the फंज of the aid 3¢ बाएं b बन, pis e 
building, cosstruct lines & generally appropriste wnd b surlsce of snid 5118 
fux thie parposs of dotag all smch things snd may be conveabal oF Soroaany 
कि the चित enjoynteat of the exceptions and reservations hercln cuntaime, 
Provided that allstee shall be enfitled 10 reserve from (e जाप चला! हा. 
payment for the occupation by the sotherity of the surface sl fur पड 
damage dote 4o the इधर 07 bulldlsg छा ke sid land by बाड़ werks छा 
weorkiogs of keitieg dows 2 oy b sgroed spon bitween the auiboriny seid 
बिर Allottee or fallimg smch agrecment & shall फिर aseertainel by relorencs का 
arbitration. 

The euthority miy be s offivers ond servants ot 81 ressonabie tmes बला! b 
इतना किट masoers alter 24 boum mutice in wrating, coter 1 and upon i 
pard af (के sodd (डा baflding evected thereon किए हक purposs of pscirialaiag 
et dlse oliofiee hns dubly perlormed amd ehaerved the comibitlen o जि 
ehaorved nader the applicabile muter the sabd Ao 

Lo - Caaiil.....4
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M — 

1४ wuthority shall Bwvd (तह, power जता dutboridy @ il tdnws o b 

shrough lis 0fMcers का servants all कोट के and हरित which may be scoessiry or 
#xpeadicnt for the parpow of raforcing compliance with | or जज wibei’ of 
thve Rrvims, dondifioms aad बी ली e retover Droem vew s 
first ehurge wpop te sabd bpnd/bolhilsg e oot of doing जाए छा any sugh g0 
and things and all covtk Tncurred in coaneetliom with o in omy way rebaling b 
il एप: 

का गा का कक आग! e 
जि shaivaiver sliall be refervssd b the vole arbirnion 
हाँ 1hy Chiel Adminltritor कह any ather afffcer appiivied bt फिफिक जि न वी poi 

e _..!‘ ‘e an ककया to szch oppolniment et e arbiTasor 80 appoied W 

i 

हज: 

की 

b 

Cioyermment dervent an i affices of e suthorlty that b bad to deal with 
the matter o which 16l sliotment selates बंका पक है5िक दा कक of 1180 didtie जब 
such (averament srveel o affisor था न हा be b caprooasd Bl 
siewn on all or sy of the maiters In disguts or difference  The deciiben of 
नह sl wribbtratar siall e Gnskand biadisg on e एक चर parties, 

All payneend 51891 be miads by moans of & demmnd ही जाति payable to g है जा हि 
टिका, Haryina Urbau Developmant Authurity, Guigaps (Haryana) drasn 
a0 sy srheduled baak shusi=d a1 Gurgeon (lisrvana). 

अप epurate potice will be sent fov लिए payuest एव wearly baralment. 
Elovever thie foformeiion rogarding the lustallisents, tie anwunt, e die 

diie दइए, may b (या B कक (हा of बच्चा बह है 

The imteresd for the delayed period of inataberet due फिक्स हल कक sdtenag वि 
फर्क सजा of plot shall be charges 2 1% पक due date of lntalment s 
एक बिच day एव which the puyinent i 

हा and biluication of bod shall sel be allowed amde wis 
cirramstaboss Sooerdiagly the Eand shall continge to be golug bo il 
putbarity wotd the CaKee oosideration muscy teetther with पिला इक अली 
uibie nnsownl व 43% due (9 the बडे रिकाबिक oo norownt of vale of vach लि पा 
Lathilag ar both 45 pald. Yon skell hove बात right १0 transler by way of sale 
ही, mertgage or othervie the plovbaliding or जा ight ritle or imberest 

therels 48 (ke fall prize & paid w e’ Autborbty exespl निधि the pirior 
prermisyion of the campriea: suttanty 

The allotmest b -subjest का. the providoms of HUDA A 1077, rale & 
Hegulation Iruneed nercunder 

Ths Govi pobleies and natbonal Heslth programs ke fwmily seilars 
immunisatios, NMEF &.fluiflflflifimflflh 

Cumtd....5 

_EM‘- रन ##. Pa
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Hegneding the बचा No. XI of the.ndvertisement which coads पड sibndized 

ratesi A% of the mormal charges shall be changed Tor 30% का Tanctlvaal 

नल 19 addithon to 20% OPD free Srom the weaker sectlon of the wcien ™, 1 

न bees decided to seck opinion Trom Direstor, Heslth Services, Huryuno कक 

प्यार भा caee 8 Medichy o0 the sabjeci जब kil up aitios का छता s न पके तथा 

1he pomtrel wver फल लिपिक shall be लएलपफंका्स roegh o जला सर दू [कक of 150 किए 

रद के ६ | provide for the beikling muvimum groond crwiegs. L दिध का छज 

heihi FAR, parking srea. type of buliding के मी कु. 
specilying the use की piot. Brsides (e gowing plan the हि जि sorms guidcliae 

regariling baske requirement for lospinats 55 है be applicable. 

Shopi akall wot be allowed o be comstryeied exgepl thess apecifigath 

pruvided वक्त the gonlng plan. 

The cumponents of EDC Included ' fhe above ruees है छि tie novimal 

इस ताकि provided by HUDA o हडि secear, है any, wpeckal lafvastrncdure 

acilitses are to be provided dut to warkd dass standard ol e praject किए 

sume डी हा b chnrged extr. 

Preference shall be given to the dunsciles of Harysns 1 the rocrultiient of 

mwdicak | ol etter clais-T srafl while Aflisy the variow posts 

b thie facillthes depending upon the avallability of requishe shills 

Hrprfilfifl-nflnxd_fi_mnmm
-‘u 

%fiflmmmmm-dm Admmiaivr L 

किक b ¢ Comaintre Beard Maneziug Afaln Tesctleakag of 180 

—-w%—"m“‘“-u 
ला. ledicies Project. | Lo cam of E 

representmive from Health Duptt vhall be f2ien लि The imimin b uaril. 

imanaging the affairTancticaing of the hospial. 

LR - [W?h?/n'mm'h W
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Observations/Recommendations of the Committee:- 

1.  The Committee observed that the numbers of registered dengue 
patients in the reply of Health Department are doubtful as the actual 
numbers of patients in the state are very high in comparison of data 
supplied by the department. Also there were no pro-active steps 
being taken by the department to prevent the dengue like fogging, 
cleaning of water tank etc.  

          Therefore, the Committee recommended that the updated 
reports of dengue   patients may be supplied to the Committee 
alongwith the details of fogging and domiciliary visits of Breed 
Checkers in the State. The Committee further desired a detailed 
inquiry on the registration of dengue patients on district level 
should be carried out by the department and the report of that 
should be submit to the Committee as earliest.  

2.  The Committee discussed the worst conditions of the Malaria and 
Dengue patients in the state and observed that as per the reply 
submitted by the department there were Rs. 125 Crore were spent 
during the financial year 2016-17, for the fogging and other 
prevention activities in the state but Shri Karan Singh Dalal, Shri 
Kuldeep Sharma and Shri Balkaur Singh Kalanwali, members of the 
Committee confirmed that there were no fogging was done in their 
constituencies. 

   Therefore the Committee recommended a enquiry in this 
matter and to provide the detailed report to the Committee. 

3.  The Committee observed that the department is not prepared in 
respect of the oral examination of the Subject Committee as they 
don’t have actual facts and figures on expenditures on AIDS 
control, dengue patients, fogging details and breed checkers 
details etc asked by the Committee in their questionnaire already 
sent to Department. 

            Therefore Committee directed Principal Secretary, Health 
Department to be well prepared alongwith correct record of the 
 information asked by the Committee for next oral 
examination. 

4.  The Committee observed that as per the allotment letter of HUDA, 
the F.A.R. for mentioned for Medicity was 2.50 percent while for 
other Hospitals it was 1.50/1.75 percent which should for all the 
hospitals. 

    Therefore, the Committee recommended that Department 
should check why there was a difference in F.A.R. decided for all 
Hospitals. The report of the same should be submitted to 
Committee as earliest. 
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5.  During the oral examination of the Department the Committee 
observed that as per HUDA agreement, there should be regular 
meetings of Monitoring Committee to observe the terms and 
conditions are being followed by the private Hospitals or not. But 
there was no meeting held between year 2008 to 2016 of that 
Committee. 

   Therefore, the Committee strongly recommended that 
quarterly meeting of the Monitoring Committee under the 
Chairmanship of HUDA, the President of District Red Cross Society, 
State Officer alongwith other nominated members should be held 
on regular basis without any failure. 

6.  The Committee observed that the matter about the treatment of 
BPL/EWS patients in the private hospitals which has possession 
subsidized land from HUDA. The number of patients is very less 
who was obtaining the benefits that may be because of lack of 
awareness about free/ discounted bases treatment in those 
Hospitals in the state. 

    Therefore, the Committee recommended that there should be 
provision of awareness programmes about the HUDA’s terms and 
conditions for free/discounted treatment for BPL/EWS patients in 
the private hospitals which has possession subsidized land from 
HUDA. The Committee further recommended that both the 
Departments HUDA and Health Services should prepare the proper 
guidelines for these hospitals in this matter and monitor the 
violence of such guidelines regularly. 

7.  During the oral examination the Committee observed that as per the 
Department reply there is no doctor who had claimed the special 
incentives in district Mewat and Palwal. While department 
suspended the CMO Palwal in the same context after obtaining the 
questionnaire from the Committee and when Committee asked 
about the Mewat district they again suspended few doctors there. 
The Committee has taken a serious view in this matter as there is 
no monitoring is being done by the Health Department to check 
such cases in the State. Earlier the Committee informed the 
Department about Palwal district’s doctors who were claiming the 
special incentive illegally and Health Department suspended those 
doctors on the bases of information provided by the Committee and 
the same has been repeated in case of Mewat district. There may be 
such cases in other district as well but the Department is totally 
unaware and passive about that. 

    Therefore, the Committee strongly recommended an enquiry 
in this matter to check such cases of illegal/unlawful withdrawal of 
Government ex checkers and take strict against those doctors.   
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Higher Education Department 

 The Committee discussed its scope and functions and framed the 
following questionnaires:- 

1.  The organization of the Department and its subordinate offices,  
(The information should be shown in the form of diagram chart supported 
by short explanatory notes) 

2. The functions of the Department and its subordinate offices. 
3. Broad details on which the budget estimates for the current year are 

based, along with the budget estimates head wise. 
4. Volume of work in the Department and its subordinate offices covering 

the period of budget estimates. The budget estimates for the last four 
years head –wise may also be supplied.  

5. Scheme or projects which the Department has undertaken.(the names 
and details of the Scheme, the estimate of expenditure and period within 
which likely to be completed, yield if any, progress made to date, should 
be stated) 

6. Actual expenditure incurred under each sub-head of estimates during the 
preceding four years. 

7. Reasons for variations, if any, between the actual of the past four years 
and the current estimates. 

8. Annual Reports, if any issued by the Department on its working. 
9. Acts and Rules concerning the Department. 
10. Documents pertaining to current State’s five years plan programme 

relating to Department and their implantation. 
11. List of Government Colleges along with the total number of sanctioned, 

regular, adhoc, temporary and sanctioned posts for teaching and non-
teaching staff along with the details of no students in each Government 
college. Also student-teachers ratio in the colleges may be provided to 
the Committee. 

12. How many Principals and Vice-Principals has been charge sheeted under 
Rule-7 and 8 in the Government Colleges of the State during the last five 
years till date? And what is the status of such charge-sheets against the 
above mentioned officials in the Higher Education Department?  
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Reply recivied from the Higher Education Department :- 

I. PARTICULARS, FUNCTIONS AND DUTIES OF THE DEPARTMENT 
ARE AS UNDER:- 

A. PARTICULARS 
 Director Higher Education, Haryana is the Head of Higher Education 
Department. He is Special Secretary to Government of Haryana, Higher 
Education Department. He is of the rank of I.A.S. For his assistance at present 
there is one Additional Director Administration of the rank of H.C.S. He / She is 
Deputy Secretary to Govt. Haryana, Higher Education Department, one Joint 
Director Colleges, four Joint Directors, six Deputy Director Colleges, one Chief 
Accounts Officer, one District Attorney, two Assistant District Attorneys, two 
Assistant Director Colleges, one Registrar Education, two Accounts Officers, 
one Budget Officer, ten Superintendents, one Private Secretary, four Section 
Officers and other non- gazetted staff. There are 110 Government Colleges,  
97 Private Aided Colleges and Universities of the State, and 19 Private 
Universities under the control of the Department. 

II. THE PROCEDURE FOLLOWED IN THE DECISION MAKING 
PROCESS INCLUDING CHANNEL OF SUPERVISION AND 
ACCOUNTABILITY. 

 On receipt of fresh dak / file, the same is diarised by the receipt clerk and 
sent to the concerned branches through Heads of their branches. The Record 
Keepers of the concerned branches put up the same to branch Superintendent / 
Deputy Superintendent through Assistants and thereafter the files are routed 
through respective Branch Officer to Director Higher Education, Haryana, for 
final disposal by the competent authority. The competent authority may be 
Branch Officer, Director Higher Education or the Government as the case may 
be and the Competent Authority is accountable for the work disposed at its 
level. 

III. NORMS FOR THE DISCHARGE OF FUNCTIONS: 

 First of all the paper come s to the receipt branch of the Directorate, it is 
diarised there by the concerned receipt clerk, and marked it to the concerned 
branch officer, who in turn marks it to his branch who is to put up it for dealing to 
the concerned dealing Assistant. The dealing assistant gives his views on it and 
submits it to the head of the branch (Deputy Superintendent/Superintendent), 
who in turn checks the paper and the noting given by the dealing assistant 
about his suggestion for giving reply to the applicant. The Deputy 
Superintendent/Superintendent marks the file to the branch officer with its level 
to go for final decision. There are different authorities to take decision / finalise 
reply and same is done as per norms set up by the State Government. 
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IV. RULES, REGULATIONS, INSTRUCTIONS, MANUALS AND 
RECORDS, HELD BY HIGHER EDUCATION DEPARTMENT OR 
UNDER ITS CONTROL OR USED BY ITS EMPLOYEES FOR 
DISCHARGING ITS FUNCTIONS :- 

(i) The employees of this Department are governed by Group A, B, C & D 
Service Rules respectively Punjab CSR Volume I, Part-I, II, III, Punjab C.S.R. 
Volume.-II, P.F.R. Volumes I & II, instructions issued by the Chief Secretary  
to Govt. Haryana from time to time, Manual of instructions on service matters 
I,II,III and IV and instructions issued by Finance Department from time to time 
are also applicable to the employees of this Department. This Department does 
not administer any State or Central Act. 

 
V. STATEMENT OF THE CATEGORIES OF DOCUMENTS HELD/UNDER 
 CONTROL. 

VI. THE PARTICULARS OF ANY ARRANGEMENT THAT EXISTS FOR 
 CONSULTATION WITH, OR REPRESENTATION BY THE MEMBERS 
 OF THE PUBLIC IN RELATION TO THE FORMALATAION OF ITS 
 POLICY OR ADMINISTRATION THEREOF; 

 There is a suggestion box placed on the entrance of the Directorate near 
the reception counter for the general public. Their valuable suggestions are fully 
entertained time to time in the General Administration. The citizen can  
obtain information from 9.00 a.m. to 5.00 p.m. on all working days. In respect  
of this, notice board regarding appointment of State Public Information  
Officer has been installed at the enterance of the office i.e. Shihska Sadan, 
Sector-5, Panchkula. 

They can even meet to the officers personally for any address if needed. 

 Sh. A. Sreenivas, IAS. 

 Director Higher Education, Haryana, Panchkula. Phone : 2562029, 
 2562042 

B. Dr. Sarita Malik, HCS, Additional Director Administration 
 Phone : 2562048 

VII. STATEMENT OF BOARDS, COUNCILS, COMMITTEES AND OTHER 
 BODIES CONSISTING OF TWO OR MORE PERSONS CONSTITUTED 
 FOR THE PURPOSE OF ADVISE ETC. 

 There is no such boards, councils, committees and other bodies 
constituted for the purpose of advise and the meetings of which are open to the 
public, or the minutes of such meeting are accessible for public. 
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VIII. DETAILS OF SANCTIONED POSTS OF HIGHER EDUCATION 
 DEPARTMENT, HARYANA:- 

 OFFICE OF DIRECTOR HIGHER EDUCATION, HARYANA, 
 PANCHKULA.  

ACTING ARRANGEMENT OF THE STAFF:- 

Sr. 
No. 

Name of the Officer 
with Designation 

Scale of the Post Permanent Temporary Remarks 

1 Sh. A. Sreenivas I.A.S, 
D.H.E. 

Rs.37700-
67000+10,000 

1 -  

2. Dr. Sarita Malik 
Addl. D Admn & Addl 
Secy Higher Education 

15600-39100+6000 1 -  

3 (Vacant) 
JointDirector Colleges 

37400-67000+10,000 1 -  

4. Sh. S. P Singh, 
Joint Director-I   

37400-67000+10,000 1 -  

5 Smt. Gita Sharma, 
Joint Director-II 

37400-67000+10,000 1 -  

6. Vacant 
OSD-cum-Joint 
Director 

37400-67000+10,000 1 -  

7. Vacant, Joint Director 37400-67000+10,000 1 -  

8 JointDirector (Vacant) 37400-67000+10,000 1 -  

9 Smt. Kiran Kamboj, 
Dy. Dir. 

37400-67000+9,000 1 -  

10 Vacant 37400-67000+9,000 1 -  

11 Ms. Anjoo Sen, Dy. 
Director (On 
deputation to GCW, 
Sector-14, Panchkula) 

37400-67000+9,000 1 -  

12 Sh. Arun Joshi, 
Deputy Director Cadet 
Corps 

37400-67000+9,000 1 -  

13 (Vacant) Deputy 
Director Library 

37400-67000+9,000 1 -  

14 Sh. Sushil Sobti 
Assistant Director 
Administration 

9300-34800+5400 1 -  

15 Smt. Kamlesh Kumari, 
Registrar Education, 

9300-34800+5400 1 -  
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16 Vacant 9300-34800+4200 1 -  

17 Vacant 15600-39100+7600 1 -  

18 Sh. Harpal Singh, 
Accounts Officer 

9300-34800+5400 1 -  

19 Vacant, Accounts 
Officer 

9300-34800+5400 1 -  

20 District Attorney 15600-39100+6400 1 -  

21 Mrs.Pallavi, Asstt. 
District Attorney 

9300-34800 
+4600+200/-SP 

1   

1. Superintendent 10, - 9300-34800+4200 

2. Deputy Superintendents 39, -300-34800+3600 

3. Assistants 69 Posts- Rs. 9300-34800+3200 

4. R.O-01, ARO-02, Stat Assistant 1 Post 

5. Clerks 65 – Rs. 5200-20200+1900 

6. COMPUTER 2 POSTS- Rs. 5200-20200+1900 

7. SECTION OFFICER 07 POSTS- Rs 9300-34800+4600+100/-SP 

8. Personal Assistant 1 Post- Rs. 9300-34800+3600 

9. SR. SCALE STENOGRAPHER 1 POST- Rs. 9300-34800+3200 

10. Junior Scale stenographer 6 Post- Rs. 5200-20200+2400 

11.  Steno Typist 3 -Rs. 5200-20200+1900+100 Spl. 

12.  Auditor 1- Rs. 9300-34800+3200 

13. Jr. Auditor 2 Post- Rs. 5200-20200+2400 

14.  Drivers 5 Posts- Rs.5200-20200+2400+200spl. pay 

15.  Restore R N.Tech 2posts -Rs. 5200-20200+1900 

16.  GESTETNOR OPERATOR 1 POST- Rs. 5200-20200+1900 

17.  JAMADAR 1 POST- Rs. . 4440-7440+1300 

18.  DAFTRIES 2 POSTS- Rs. 4440-7440+1650 

19.  CHOWKIDAR 3 POSTS - Rs. 4440-7440+1300 

20.  Peon 33 posts – Rs.4440-7440+1300 

21.  SWEEPER 3 Post - Rs. 4440-7440+1300 

22.  Temporary posts- 

23.  SETTING UP OF N.S.S. CELL 
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Sr. 
No. 

Name of the 
Officer with 
Designation 

Scale of the 
Post 

Permanent Temporary Remarks 

I S.L.O. 37400-
67000+9,000 

- 1  

 Vacant      

II Assistant 
1 post 

9300-
34800+3200 

 1  

 Smt. Pritima 
Bhatia 

  -   

III Accountant 1 
Post 

9300-
34800+3200 

- 1  

 Vacant   -   

IV STAT. 
ASSISTANT 1 
Post 

Rs. 9300-
34800+3200 

 1  

1 Vacant   -   

V CLERK 1 Post Rs. 5200-
20200 +1900 

 1  

1 Sh. Ramvir      

VI Peon 1 post Rs. 4440-
7440+1300 

- 2  

  Smt. Jyoti   -   

COMPENSATION:- 
 The employees are compensated for providing service as per above pay 
scales. They are also allowed Dearness Allowance, House Rent Allowance, 
City Compensatory Allowance, Medical Allowance and other allowances as 
admissible according to Government/Finance Department instructions issued 
from time to time. 
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IX. THE BUDGET ALLOCATION, PLANS PROPOSED, EXPENDITURE 
 AND REPORTS ON DISBURSEMENTS MADE. 

 Name of the Department: Higher Education (Rs. in Lacs) 

 PLAN/NON-PLAN (Rs. In Lacs) 

 Year Budget Provision % 
Increase 
in Every 
year 

% of 
Increase 
from the 
year 2004-
05 

  Non-
Plan 

Plan Total - 
- 

2004-05 22444.50 3030.00 25474.50 - - 

2005-06 24966.37 3850.00 28816.37 13.12 13.12 

2006-07 24830.15 5050.00 29880.15 3.69 17.29 

2007-08 27034.35 11555.00 38589.35 29.15 51.48 

2008-09 27984.38 15060.00 43044.38 11.54 68.97 

2009-10 50590.69 22960.00 73550.69 70.87 188.72 

2010-11 54984.01 20854.00 75838.01 3.11 197.70 

2011-12 67992.32 21226.00 89218.32 17.64 250.23 

2012-13 71357.42 21349.00 92758.18 3.97 264.12 

2013-14 67901.52 39361.16 107263.37 15.64 321.06 

X. MANNER OF AMOUNTS ALLOCATED AND THE DETAILS OF 
 BENEFICIARI 
 There is no subsidy scheme in Higher Education Department, Haryana. 

XI. RECIPIENTS OF CONCESSIONS, PERMITS OR AUTHORISATIONS 
 GRANTED. 
 Permits of any type are not given or issued or any authorization is not 
granted by this Office but concessions such as fee concession to SC/BC 
students as well as girls students and the students belonging to economically 
weaker students are granted. 
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2010-11 54984.01 | 20854.00 75838.01 3.11 197.70 

2011-12 67992.32 | 21226.00 89218.32 17.64 250.23 

2012-13 71357.42 | 21349.00 92758.18 3.97 264.12 

2013-14 67901.52 | 39361.16 107263.37 15.64 321.06 

X. MANNER OF AMOUNTS ALLOCATED AND THE DETAILS OF 
BENEFICIARI 
There is no subsidy scheme in Higher Education Department, Haryana. 

Xl. RECIPIENTS OF CONCESSIONS, PERMITS OR AUTHORISATIONS 
GRANTED. 
Permits of any type are not given or issued or any authorization is not 

granted by this Office but concessions such as fee concession to SC/BC 
students as well as girls students and the students belonging to economically 
weaker students are granted.
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XII.  DETAILS IN RESPECT OF THE INFORMATION, AVAILABLE TO IN 
 ANELECTRONIC FORM. 

 Although there is no such arrangement provided for public in respect of 
the information available to, through Electronic form, however the department 
has started to make it available on Internet and it is hoped that in due course, it 
will be finailised. 

XIII. THE PARTICULARS OF FACILITIES AVAILABLE TO CITIZENS FOR 
 OBTAINING INFORMATION FOR PUBLIC USE : 

 The citizen can obtain information from 9.00 a.m. to 5.00 p.m. on all 
working days. In respect of this, notice board regarding appointment of  
State Public Information Officer and Assistant State Public Information Officer 
has been installed at the reception counter of the office i.e. Shiksha Sadan, 
Sector -5, Panchkula 

XIV. THE NAME, DESIGNATION AND OTHER PARTICULARS OF THE
 FIRST APPELLATE AUTHORITY (FAA), PUBLIC INFORMATION 
 OFFICER AND ASSISTANT PUBLIC INFORMATION OFFICER :- 

 Name & Designation of the Officer 

 Smt. Gita Sharma, JD-II, FAA (Coordination & RTI) and all branch officers 
as First Appellate Authority. 

 Public Information Officer: All branch Superintendents are SPIO's 

XVI. REST OF THE INFORMATION CAN BE HAD UNDER THE HARYANA 
RIGHT TO INFORMATION RULES, 2005, PUBLISHED IN HARYANA 
GOVERNMENT GAZETTE (EXTRAORDINARY), DATED THE 28TH 
OCTOBER, 2005 VIDE HARYANA GOVERNMENT, ADMINISTRATIVE 
REFORMS DEPARTMENT, NOTIFICATION NO. 5/4/2002-1 AR, DATED THE 
28TH OCTOBER, 2005, SO FAR AS, THE HIGHER EDUCATION 
DIRECTORATE, IS CONSIDERED, THE FOLLOWING OFFICERS CAN BE 
CONDUCTED BY THE PUBLIC FOR TAKING/OBTAINING THE REQUIRED 
INFORMATION :------ 

 Name & Designation of the Officer 

 Smt. Gita Sharma, JD-II, F. A. A (Coordination & RTI) and all  
branch officers as F.A.A Public Information Officer: All branch 
Superintendents are SPIO's 

DEPARTMENT OF HIGHER EDUCATION AT A GLANCE 

A. Total No. of Universities: 46 

1. UNIVERSITIES UNDER HIGHER EDUCATION DEPARTMENT – 29 

2. UNIVERSITIES UNDER TECHNICAL EDUCATION DEPARTMENT – 5 

3. UNIVERSITY UNDER AGRICULTURE DEPARTMENT – 1 
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Xill. DETAILS IN RESPECT OF THE INFORMATION, AVAILABLE TO IN 
ANELECTRONIC FORM. 

Although there is no such arrangement provided for public in respect of 
the information available to, through Electronic form, however the department 
has started to make it available on Internet and it is hoped that in due course, it 
will be finailised. 

Xlll. THE PARTICULARS OF FACILITIES AVAILABLE TO CITIZENS FOR 
OBTAINING INFORMATION FOR PUBLIC USE : 

The citizen can obtain information from 9.00 a.m. to 5.00 p.m. on all 
working days. In respect of this, notice board regarding appointment of 
State Public Information Officer and Assistant State Public Information Officer 
has been installed at the reception counter of the office i.e. Shiksha Sadan, 
Sector -5, Panchkula 

Xlv. THE NAME, DESIGNATION AND OTHER PARTICULARS OF THE 
FIRST APPELLATE AUTHORITY (FAA), PUBLIC INFORMATION 
OFFICER AND ASSISTANT PUBLIC INFORMATION OFFICER :- 

Name & Designation of the Officer 

Smt. Gita Sharma, JD-II, FAA (Coordination & RTI) and all branch officers 
as First Appellate Authority. 

Public Information Officer: All branch Superintendents are SPIO's 

XVI. REST OF THE INFORMATION CAN BE HAD UNDER THE HARYANA 
RIGHT TO INFORMATION RULES, 2005, PUBLISHED IN HARYANA 
GOVERNMENT GAZETTE (EXTRAORDINARY), DATED THE 28TH 
OCTOBER, 2005 VIDE HARYANA GOVERNMENT, ADMINISTRATIVE 
REFORMS DEPARTMENT, NOTIFICATION NO. 5/4/2002-1 AR, DATED THE 
28TH OCTOBER, 2005, SO FAR AS, THE HIGHER EDUCATION 
DIRECTORATE, IS CONSIDERED, THE FOLLOWING OFFICERS CAN BE 
CONDUCTED BY THE PUBLIC FOR TAKING/OBTAINING THE REQUIRED 
INFORMATION :---—- 

Name & Designation of the Officer 

Smt. Gita Sharma, JD-ll, F. A. A (Coordination & RTI) and all 
branch officers as F.AA Public Information Officer: All branch 
Superintendents are SPIO's 

DEPARTMENT OF HIGHER EDUCATION AT A GLANCE 

A. Total No. of Universities: 46 

1 UNIVERSITIES UNDER HIGHER EDUCATION DEPARTMENT - 29 

2. UNIVERSITIES UNDER TECHNICAL EDUCATION DEPARTMENT -5 

3 UNIVERSITY UNDER AGRICULTURE DEPARTMENT -1
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4. UNIVERSITY UNDER ANIMAL HUSBANDARY DEPARTMENT – 1 

5. UNIVERSITY UNDER MEDICAL EDUCATION DEPARTMENT – 1 

6. DEEMED TO BE UNIVERSITIES - 9 

B. PG Regional Centres =02 
C. Total No. of Colleges: 782 

1. GOVT. COLLEGES = 108 

2. GOVT. COLLEGES OF EDUCATION = 02  

3. GOVT. AIDED PRIVATE COLLEGES = 97 

4. SELF FINANCING DEGREE COLLEGES = 83 

5. SELF FINANCING B.Ed. COLLEGES = 475 

6. SELF FINANCING LAW COLLEGES = 16 

7. SELF FINANCING SPORTS COLLEGES = 01  

LIST OF GOVERNMENT COLLEGES 

Sr. 
No 

Name of College Year Sr. 
No. 

Name of College Year 

  Distt. Ambala    Distt. Karnal   

1 G.C. Ambala Cantt. 1997 56 G.C. Karnal  1976 

2 G.C. Naraingarh  1981 57 G.C.G. Karnal  1998 

3 G.C. Saha  2006 58 G.C. Gharaunda  1981 

4 G.C.G. Ambala City 2012 59 G.C. Matak Majri  2005 

 Distt. Bhiwani  60 G.C. Assandh 2014 

5. G.C.Bhiwani 1971  Distt. Kurukshetra   

6. G.C. Edu. Bhiwani 1973 61 G.C. Bherian (Pehowa) 2013 

7 G.C.G. Bhiwani  2003  Distt. Mewat   

8 G.C. Loharu  1987 62 G.C. Tauru  1989 

9 G.C. Bound Kalan  1997 63 G.C. Nagina  1981 

10 G.C. Siwani  1998 64 G.C.G. Salaheri (Nuh)  2012 

11 G.C.G. Tosham  2007 65 G.C.G. Punhana 2015 

12 G.C.G. Bawani Khera 2012  Distt. Mahendergarh   
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4. UNIVERSITY UNDER ANIMAL HUSBANDARY DEPARTMENT -1 

5. UNIVERSITY UNDER MEDICAL EDUCATION DEPARTMENT -1 

6. DEEMED TO BE UNIVERSITIES -9 

B. PG Regional Centres =02 
C. Total No. of Colleges: 782 

1. GOVT. COLLEGES =108 

2. GOVT. COLLEGES OF EDUCATION = 02 

3. GOVT. AIDED PRIVATE COLLEGES =97 

4. SELF FINANCING DEGREE COLLEGES = 83 

5. SELF FINANCING B.Ed. COLLEGES = 475 

6. SELF FINANCING LAW COLLEGES = 16 

7. SELF FINANCING SPORTS COLLEGES = 01 

LIST OF GOVERNMENT COLLEGES 

E Name of College Year E Name of College Year 
No No. 

Distt. Ambala Distt. Karnal 

- G.C. Ambala Cantt. 1997 E G.C. Karnal 1976 

- G.C. Naraingarh 1981 | 57 G.C.G. Karnal 1998 

- G.C. Saha 2006 n G.C. Gharaunda 1981 

- G.C.G. Ambala City 2012 n G.C. Matak Majri 2005 

Distt. Bhiwani “ G.C. Assandh 2014 

H G.C.Bhiwani 1971 Distt. Kurukshetra 

u G.C. Edu. Bhiwani 1973 n G.C. Bherian (Pehowa) 2013 

7 G.C.G. Bhiwani 2003 m Mewat 

u G.C. Loharu 1987 E G.C. Tauru 1989 

u G.C. Bound Kalan 1997 E G.C. Nagina 1981 

“ G.C. Siwani 1998 “ G.C.G. Salaheri (Nuh) 2012 

n G.C.G. Tosham 2007 E G.C.G. Punhana 2015 

n G.C.G. Bawani Khera 2012 Distt. Mahendergarh 
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13 G.C.G. Behal 2013 66 G.C. Mahendergarh  1971 

14 G.C.G. Badhra 2014 67 G.C.G. Mahendergarh  1997 

 Distt. Faridabad  68 G.C. Narnaul  1954 

15 G.C. Faridabad  1971 69 G.C.G. Narnaul  1988 

16 G.C.G. Faridabad  1992 70 G.C. Edu. Narnaul 1999 

17 G.C. Tigaon  1980 71 G.C. Ateli  1997 

18 G.C. Kheri Gujran 2015 72 G.C. Krishan Nagar  1997 

 Distt. Fatehabad  73 G.C. Nangal Chaudhary  1998 

19 G.C. Bhattu Kalan  1987 74 G.C.G. Satnali 2013 

20 G.C. Tohana  1980 75 G.C.G. Ateli 2015 

21 G.C.G. Bhodia Khera  1998 76 G.C.G. Nangal Chaudhary 2014 

22 G.C. Ratia  1999 77 G.C. Kanina 2014 

23 G.C.G. Ratia 2012  Distt. Panipat   

24 G.C. Bhuna 2015 78 G.C. Bapauli  2010 

 Distt. Gurgaon  79 G.C. Israna  1999 

25 D.G.C. Gurgaon  1980 80 G.C. Panipat  2008 

26 G.C.G. Sec-14 Gurgaon  1963 81 G.C.G. Madlauda 2014 

27 G.C. Sec-9 Gurgaon  2004  Distt. Panchkula   

28 G.C. Jatauli Haily Mandi  1980 82 G.C. Panchkula  1983 

29 G.C. Sidhrawali  1980 83 G.C.G. Panchkula  2007 

 Distt. Yamuna Nagar   84 G.C. Barwala  1993 

30 G.C.Chhachhrauli 2008 85 G.C. Kalka  1970 

 Distt. Hisar     Distt. Palwal   

31 G.C. Hisar  1950 86 G.C. Hodal  1980 

32 G.C.G. Hisar  2003 87 G.C. Palwal  2012 

33 G.C. Adampur  1981  Distt. Rewari   

34 G.C. Hansi  1980 88 G.C.G. Rewari  2008 
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n G.C.G. Behal 2013 E G.C. Mahendergarh 1971 

“ G.C.G. Badhra 2014 67 G.C.G. Mahendergarh 1997 

Distt. Faridabad “ G.C. Narnaul 1954 

fl G.C. Faridabad 1971 m G.C.G. Narnaul 1988 

n G.C.G. Faridabad 1992 | 70 G.C. Edu. Narnaul 1999 

17 G.C. Tigaon 1980 | 71 G.C. Ateli 1997 

n G.C. Kheri Gujran 2015 72 G.C. Krishan Nagar 1997 

Distt. Fatehabad 73 G.C. Nangal Chaudhary 1998 

n G.C. Bhattu Kalan 1987 74 G.C.G. Satnali 2013 

m G.C. Tohana 1980 | 75 G.C.G. Ateli 2015 

n G.C.G. Bhodia Khera 1998 76 G.C.G. Nangal Chaudhary 2014 

m G.C. Ratia 1999 | 77 G.C. Kanina 2014 

m G.C.G. Ratia 2012 Distt. Panipat 

n G.C. Bhuna 2015 78 G.C. Bapauli 2010 

Distt. Gurgaon 79 G.C. Israna 1999 

E D.G.C. Gurgaon 1980 m G.C. Panipat 2008 

m G.C.G. Sec-14 Gurgaon 1963 m G.C.G. Madlauda 2014 

27 G.C. Sec-9 Gurgaon 2004 Distt. Panchkula 

m G.C. Jatauli Haily Mandi 1980 m G.C. Panchkula 1983 

m G.C. Sidhrawali 1980 m G.C.G. Panchkula 2007 

Distt. Yamuna Nagar n G.C. Barwala 1993 

“ G.C.Chhachhrauli 2008 fl G.C. Kalka 1970 

m Hisar Distt. Palwal 

n G.C. Hisar 1950 m G.C. Hodal 1980 

n G.C.G. Hisar 2003 | 87 G.C. Palwal 2012 

m G.C. Adampur 1981 Distt. Rewari 

n G.C. Hansi 1980 | 88 G.C.G. Rewari 2008 
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35 G.C. Nalwa  1981 89 G.C. Bawal  1980 

36 G.C. Barwala  2008 90 G.C. Kanwali  1992 

37 G.C. Narnaund 2013 91 G.C. Nahar  1980 

 Distt. Jhajjar  92 G.C. Kharkhara  2011 

38 G.C. Jhajjar  1963 93 G.C. Kosli 2012 

39 G.C. Bahadurgarh  1970 94 G.C.G. Pali 2014 

40 G.C. Dujana  1980 95 G.C.G. Gurawara  2010 

41 G.C. Dubaldhan  1980  Distt. Rohtak   

42 G.C. Badli  2000 96 G.C.G. Rohtak  1959 

 43 G.C. Birohar  2007 97 NRS G.C. Rohtak  2007 

44 G.C. Bahu  2012 98 G.C. Meham  1987 

45 G.C Chhara 2012 99 G.C.G. Sampla  2000 

46 G.C.G. Jassaur Kheri 2014 100 G.C.G. Lakhan Majra  2008 

47 G.C Matan Hail 2014 101 G.C. Sampla 2013 

48 G.C.G. Bahadurgarh 2014 102 G.C. Jassia 2013 

 Distt. Jind   103 G.C. Mokhra 2014 

49 G.C. Jind  1960  Distt. Sonipat   

50 G.C.G. Jind  2006 104 G.C. Gohana  1981 

51 G.C. Narwana  1979 105 G.C.G. Murthal  2004 

52 G.C. Jullana  2007 106 G.C. Kharkhoda 2013 

 53 G.C. Safidon  1980  Distt. Sirsa   

54 G.C.G. Safidon 2011 107 G.C. Sirsa  1979 

 Distt. Kaithal   108 G.C. Ellenabad  2010 

55 G.C. Kaithal 2007 109 G.C. Mandi Dabwali  2007 

   110 G.C.G. Sirsa 2015 
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E G.C. Nalwa 1981 m G.C. Bawal 1980 

E G.C. Barwala 2008 “ G.C. Kanwali 1992 

37 G.C. Narnaund 2013 n G.C. Nahar 1980 

Distt. Jhajjar m G.C. Kharkhara 2011 

m G.C. Jhajjar 1963 m G.C. Kosli 2012 

n G.C. Bahadurgarh 1970 “ G.C.G. Pali 2014 

“ G.C. Dujana 1980 fl G.C.G. Gurawara 2010 

n G.C. Dubaldhan 1980 Distt. Rohtak 

n G.C. Badli 2000 m G.C.G. Rohtak 1959 

n G.C. Birohar 2007 | 97 NRS G.C. Rohtak 2007 

“ G.C. Bahu 2012 m G.C. Meham 1987 

fl G.C Chhara 2012 m G.C.G. Sampla 2000 

“ G.C.G. Jassaur Kheri 2014 m G.C.G. Lakhan Majra 2008 

47 G.C Matan Hail 2014 m G.C. Sampla 2013 

“ G.C.G. Bahadurgarh 2014 m G.C. Jassia 2013 

Distt. Jind m G.C. Mokhra 2014 

“ G.C. Jind 1960 Distt. Sonipat 

“ G.C.G. Jind 2006 m G.C. Gohana 1981 

n G.C. Narwana 1979 m G.C.G. Murthal 2004 

E G.C. Jullana 2007 m G.C. Kharkhoda 2013 

n G.C. Safidon 1980 m Sirsa 

n G.C.G. Safidon 2011 107 | G.C. Sirsa 1979 

Distt. Kaithal m G.C. Ellenabad 2010 

E G.C. Kaithal 2007 m G.C. Mandi Dabwali 2007 

m G.C.G. Sirsa 2015 
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LIST OF MALE AND FEMALE STUDENTS IN GOVT. COLLEGES 

Sr. No Name of College No. of Students Male  Female 

  Distt. Ambala    

1 G.C. Ambala Cantt. 3170 1409 1761 

2 G.C. Naraingarh  2464 1037 1427 

3 G.C. Saha  1279 681 598 

4 G.C.G. Ambala City 341 0 341 

 Distt. Bhiwani    

5. G.C.Bhiwani 5230 4297 933 

6. G.C. Edu. Bhiwani    

7 G.C.G. Bhiwani  3604 0 3604 

8 G.C. Loharu  2090 1118 972 

9 G.C. Bound Kalan  576 307 269 

10 G.C. Siwani  896 601 295 

11 G.C.G. Tosham  1355 0 1355 

12 G.C.G. Bawani Khera 647 0 647 

13 G.C.G. Behal 403 0 403 

14 G.C.G. Badhra 813 0 813 

 Distt. Faridabad    

15 G.C. Faridabad  6309 4586 1723 

16 G.C.G. Faridabad  1603 0 1603 

17 G.C. Tigaon 1637 1123 514 

18 G.C. Kheri Gujran 330 276 54 

 Distt. Fatehabad    

19 G.C. Bhattu Kalan  842 491 351 

20 G.C. Tohana  2318 1411 907 

21 G.C.G. Bhodia Khera  1811 0 1811 

22 G.C. Ratia  898 820 78 

23 G.C.G. Ratia 702 0 702 

24 G.C. Bhuna 437 153 284 

 Distt. Gurgaon    

25 D.G.C. Gurgaon  7216 5531 1685 

26 G.C.G. Sec-14 Gurgaon  7380 14 7366 
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LIST OF MALE AND FEMALE STUDENTS IN GOVT. COLLEGES 

m No Name of College No. of Students m m 

Distt. Ambala 

1 G.C. Ambala Cantt. 3170 1409 1761 

2 G.C. Naraingarh 2464 1037 1427 

3 G.C. Saha 1279 681 598 

_ G.C.G. Ambala City 341 _ 341 

Distt. Bhiwani 

5. G.C.Bhiwani 5230 4297 933 

_ G.C. Edu. Bhiwani 

7 G.C.G. Bhiwani 3604 _ 3604 

_ G.C. Loharu 2090 1118 972 

_ G.C. Bound Kalan 576 307 269 

10 G.C. Siwani 896 601 295 

11 G.C.G. Tosham 1355 _ 1355 

12 G.C.G. Bawani Khera 647 _ 647 

13 G.C.G. Behal 403 _ 403 

14 G.C.G. Badhra 813 _ 813 

Distt. Faridabad 

15 G.C. Faridabad 6309 4586 1723 

16 G.C.G. Faridabad 1603 _ 1603 

17 G.C. Tigaon 1637 1123 514 

18 G.C. Kheri Gujran 330 276 54 

Distt. Fatehabad 

19 G.C. Bhattu Kalan 842 491 351 

20 G.C. Tohana 2318 1411 907 

21 G.C.G. Bhodia Khera 1811 _ 1811 

22 G.C. Ratia 898 820 78 

23 G.C.G. Ratia 702 _ 702 

24 G.C.Bhuna 437 153 284 

Distt. Gurgaon 

25 D.G.C. Gurgaon 7216 5531 1685 

26 G.C.G. Sec-14 Gurgaon 7380 14 7366 
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27 G.C. Sec-9 Gurgaon  3119 1955 1164 

28 G.C. Jatauli Haily Mandi  1565 910 655 

29 G.C. Sidhrawali 1184 639 545 

 Distt. Yamuna Nagar    

30 G.C.Chhachhrauli 1964 1195 769 

 Distt. Hisar    

31 G.C. Hisar  5625 2660 2965 

32 G.C.G. Hisar  2023 0 2023 

33 G.C. Adampur  2826 1998 828 

34 G.C. Hansi  2181 1484 697 

35 G.C. Nalwa  642 459 183 

36 G.C. Barwala  1413 642 771 

37 G.C. Narnaund 1166 529 637 

 Distt. Jhajjar    

38 G.C. Jhajjar  2798 1699 1099 

39 G.C. Bahadurgarh  2515 2085 430 

40 G.C. Dujana     

41 G.C. Dubaldhan  299 106 193 

42 G.C. Badli  616 304 312 

43 G.C. Birohar  882 472 410 

44 G.C. Bahu  363 0 363 

45 G.C Chhara 251 186 65 

46 G.C.G. Jassaur Kheri 141 0 141 

47 G.C Matan Hail 487 172 315 

48 G.C.G. Bahadurgarh 907 0 907 

 Distt. Jind    

49 G.C. Jind 4070 2885 1185 

50 G.C.G. Jind  2750 0 2750 

51 G.C. Narwana  3316 2136 1180 

52 G.C. Jullana  831 493 338 

53 G.C. Safidon 1729 1447 282 

54 G.C.G. Safidon 997 0 997 

 Distt. Kaithal    

55 G.C. Kaithal 1062 809 253 

 Distt. Karnal    

56 G.C. Karnal 4507 2907 1600 
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27 G.C. Sec-9 Gurgaon 3119 1955 1164 

28 G.C. Jatauli Haily Mandi 1565 910 655 

29 G.C. Sidhrawali 1184 639 545 

Distt. Yamuna Nagar 

30 G.C.Chhachhrauli 1964 1195 769 

M Hisar 

31 G.C. Hisar 5625 2660 2965 

32 G.C.G. Hisar 2023 _ 2023 

33 G.C. Adampur 2826 1998 828 

34 G.C. Hansi 2181 1484 697 

35 G.C. Nalwa 642 459 183 

36 G.C. Barwala 1413 642 771 

37 G.C. Narnaund 1166 529 637 

Distt. Jhajjar 

38 G.C. Jhajjar 2798 1699 1099 

39 G.C. Bahadurgarh 2515 2085 430 

m G.C. Dujana 

41 G.C. Dubaldhan 299 106 193 

42 G.C. Badli 616 304 312 

43 G.C. Birohar 882 472 410 

m G.C.Bahu 363 _ 363 

45 G.C Chhara 251 186 65 

m G.C.G. Jassaur Kheri 141 _ 141 

47 G.C Matan Hail 487 172 315 

m G.C.G. Bahadurgarh 907 _ 907 

Distt. Jind 

m G.C.Jind 4070 2885 1185 

50 G.C.G.Jind 2750 _ 2750 

51 G.C. Narwana 3316 2136 1180 

52 G.C. Jullana 831 493 338 

53 G.C. Safidon 1729 1447 282 

54 G.C.G. Safidon 997 _ 997 

Distt. Kaithal 

55 G.C. Kaithal 1062 809 253 

Distt. Karnal 

56 G.C. Karnal 4507 2907 1600 



 
 

 

110 

57 G.C.G. Karnal 2685 0 2685 

58 G.C. Gharaunda 624 444 180 

59 G.C. Matak Majri  1312 734 578 

60 G.C. Assandh 464 318 146 

 Distt. Kurukshetra    

61 G.C. Bherian (Pehowa) 784 468 316 

 Distt. Mewat    

62 G.C. Tauru  334 231 103 

63 G.C. Nagina  828 695 133 

64 G.C.G. Salaheri (Nuh)  265 0 265 

65 G.C.G. Punhana 117 0 117 

 Distt. Mahendergarh    

66 G.C. Mahendergarh  2710 2087 623 

67 G.C.G. Mahendergarh  2122 0 2122 

68 G.C. Narnaul 4455 3544 911 

69 G.C.G. Narnaul 3837 1 3836 

70 G.C. Edu. Narnaul    

71 G.C. Ateli 2818 2038 780 

72 G.C. Krishan Nagar  960 689 271 

73 G.C. Nangal Chaudhary  1633 1329 304 

74 G.C. Satnali 1008 551 457 

75 G.C.G. Ateli 503 0 503 

76 
G.C.G. Nangal 
Chaudhary 1067 0 1067 

77 G.C. Kanina 3199 1828 1371 

 Distt. Panipat    

78 G.C. Bapauli  637 354 283 

79 G.C. Israna  749 513 236 

80 G.C. Panipat  1270 791 479 

81 G.C.G. Madlauda 664 0 664 

 Distt. Panchkula    

82 G.C. Panchkula  2540 1766 774 

83 G.C.G. Panchkula  1926 0 1926 

84 G.C. Barwala  827 418 409 
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57 G.C.G. Karnal 2685 _ 2685 

58 G.C. Gharaunda 624 _ 180 

59 G.C. Matak Majri 1312 734 578 

m G.C. Assandh _ 318 146 

Distt. Kurukshetra 

61 G.C. Bherian (Pehowa) 784 468 316 

m Mewat 

62 G.C. Tauru 334 231 103 

63 G.C. Nagina 828 695 133 

m G.C.G. Salaheri (Nuh) 265 _ 265 

65 G.C.G. Punhana 117 _ 117 

Distt. Mahendergarh 

m G.C. Mahendergarh 2710 2087 623 

67 G.C.G. Mahendergarh 2122 _ 2122 

m G.C. Narnaul 4455 3544 911 

m G.C.G. Narnaul 3837 1 3836 

70 G.C. Edu. Narnaul 

71 G.C. Ateli 2818 2038 780 

72 G.C. Krishan Nagar m 689 271 

73 G.C. Nangal Chaudhary 1633 1329 304 

74 G.C. Satnali 1008 551 457 

75 G.CG. Ateli 503 _ 503 

G.C.G. Nangal 
76 Chaudhary 1067 - 1067 

77 G.C. Kanina 3199 1828 1371 

Distt. Panipat 

78 G.C. Bapauli 637 354 283 

79 G.C.lIsrana 749 513 236 

m G.C. Panipat 1270 791 479 

81 G.C.G. Madlauda _ _ m 

Distt. Panchkula 

82 G.C. Panchkula 2540 1766 774 

83 G.C.G. Panchkula 1926 _ 1926 

m G.C. Barwala 827 418 m 



 
 

 

111 

85 G.C. Kalka  1847 806 1041 

 Distt. Palwal    

86 G.C. Hodal  921 564 357 

87 G.C. Palwal  904 625 279 

 Distt. Rewari    

88 G.C.G. Rewari 3084 0 3084 

89 G.C. Bawal  1428 816 612 

90 G.C. Kanwali 1265 694 571 

91 G.C. Nahar 1140 876 264 

92 G.C. Kharkhara 1010 605 405 

93 G.C. Kosli 1235 536 699 

94 G.C.G. Pali 217 0 217 

95 G.C.G. Gurawara  791 0 791 

 Distt. Rohtak    

96 G.C.G. Rohtak  6113 0 6113 

97 NRS G.C. Rohtak  6678 4607 2071 

98 G.C. Meham  2289 1371 918 

99 G.C.G. Sampla 1389 0 1389 

100 G.C.G. Lakhan Majra  935 0 935 

101 G.C. Sampla 237 233 4 

102 G.C. Jassia 397 250 147 

103 G.C. Mokhra 173 0 173 

 Distt. Sonipat    

104 G.C. Gohana  2493 950 1543 

105 G.C.G. Murthal 685 0 685 

106 G.C. Kharkhoda 382 315 67 

 Distt. Sirsa    

107 G.C. Sirsa  5079 4264 815 

108 G.C. Ellenabad  555 453 102 

109 G.C. Mandi Dabwali  1179 959 220 

110 G.C.G. Sirsa 1653 0 1653 

 Total 191463 90091 101372 
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 Important issues for the Vidhan Sabha Session, February 2017 

 At present, there are 29 Universities, 02 Post Graduate Regional Centres, 
110 Government Colleges, 97 Government Aided Private Colleges, 83 Self 
Financing Degree Colleges, 16 Self Financing Law Colleges, 475 Self 
Financing B.Ed Colleges and 01 Self Financing Sports College under the ambit 
of the Department of Higher Education in the State. 

 Some of the important issues are:  

1. On line admissions of students and creation of data base of 
teaching and non teaching staff in Government Colleges:  

 It was decided by the State Govt. that the admissions in all the  
courses and classes in Government Colleges in Haryana would be  
made only through on line mode so that a complete data base of all 
students is available on the click of mouse to the Principals and at the 
headquarter too. 

 On-line admission in 108 Govt. Colleges in the State has been 
successfully implemented since 2013-14.  

 Through on line admission system (OAS), total 1,91,463 students were 
admitted in 108 Govt. Colleges and an amount of Rs. 51,16,31,531 was 
collected through e-challans and on-line transactions out of which an 
amount of Rs. 2,68,43,800 was deposited on line in the receipt head of 
government treasury. 

 Further, a data base of the teaching and non teaching staff of 
Government Colleges has also been created and uploaded on the web 
portal. The transfer orders of all the members are generated and issued 
from the portal too. Besides, the process of on line submission of forms 
under all scholarship schemes has also been initiated by the department. 

 Further, the Department has initiated the process for online admissions in 
aided and self financing colleges from the next academic session. 

 
2. Acute shortage of teaching staff in Government Colleges:  
 50 new Government Colleges have been opened in the last 10 years. 

There is a workload of 6472 teachers in Government Colleges in the 
State. Only 4187 posts have been sanctioned out of which 2285 have 
been filled up. Remaining 1902 posts are lying vacant. However, an 
indent to fill up 1647 vacant posts in various subjects has been sent to 
Haryana Public Service Commission. The recommendations of HPSC are 
expected in May, 2017. 

 
3. Colleges at Bhuna, Ateli, Sirsa, Punhana and Kheri Gujran have been 

started. Government Colleges at Punhana, Ateli and Sirsa are exclusively 
Girls Colleges. 

 
4. Intially, the Extension Lecturers were being paid Rs. 200/- per  

period which was later on increased to Rs. 250/- per period. The 
maximum ceiling of Rs. 18000/- per month has also been increased to 
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Rs. 25000/- per month. As per last information sought from the Principals 
of Govt. Colleges, approximately 2800 Extension Lecturers have been 
engaged. However, this number changes from time to time on the basis 
of workload.  

5.  New Colleges: Following 22 new Govt. Colleges have been approved by 
the Government :- 

Colleges approved by the Govt.  

Total Name of Government 
College 

Amount sanctioned Foundation stone laid by 
Hon’ble C.M. on date  

1 GCW Sonipat  12.00 crore has been 
sanctioned  on 
normative basis vide No. 
1/31-16 W(2) dated 
29.12.16  

27.11.16 

2 GCW Shazadpur (Ambala) -do- 05.01.17 

3 GCW Jundla (Karnal) -do- Foundation stones of 
building of Govt Colleges at 
Sr No. 3 to 17 have already 
been laid by the Hon’ble 
C.M. on 10.02.17 through 
video conferencing  

4 G.C. Tarori (Karnal) -do- -do- 

5 GC Kurukshetra -do- -do- 

6 GC Raipur Rani 
(Panchkula)  

-do-  -do- 

7 GCW Unhani 
(Mohindergarh) 

-do- -do- 

8 GC Mohna (Faridabad) -do- -do- 

9 GC Nachauli (Faridabad) -do- -do- 

10 Govt. College, Mandkola 
(Palwal) 

-do- -do- 

11 Govt. College, Badoli 
(Palwal) 

-do- -do- 

12 Govt. College, Manesar 
(Gurugram) 

-do- -do- 

13 GC Kalanwali (Sirsa) 
 

-do- -do- 

14 G.C., Radaur 
(Yamunanagar 

-do- -do- 

15 G.C., Bilaspur (Yamuna 
Nagar)  

-do- -do- 

16 GC Rania (Sirsa) 12.00 crore to be issued  -do- 

5. 
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17 GC Chillro (Mohindergarh)  12.00 crore -do- 

18 G.C. Alewa (Jind) 12.00 crore revised 
19.48 crore  

17.11.15 

19 G.C., Cheeka (Kaithal) 12.00 crore 

revised 20.39 

27.11.15 

20 G.C., Uklana (Hisar) 12.00 crore  

revised 13.16 cr.  

 

21 G.C. Uglan (Hisar)  19.34 crore.  Foundation stone has been 
laid by the Hon’ble C.M.  

22. G.C., Barota (Sonepat) 1355.11 Lacs Inaugurated by Hon’ble 
C.M. on 11.02.2017 

LIST OF GOVT. COLLEGES AS CENTERS OF EXCELLENCE 

Sr.No. Name of the College Affiliating University 

1. Govt. College, Ambala Cantt. KUK 

2. Govt. College, Bahadurgarh MDU, Rohtak 

3. Govt. College, Bhiwani MDU, Rohtak 

 Implementation of Schemes for Quality Improvement and Human 
Resource Development 

A. Plan Schemes 

1. Empowerment of Girls Students: 

 In order to empower girls students and to bring out the latent talent of the 
girls, a scheme was started in the year 2005-06. Under this Scheme, 
Women Cells have been established in all Govt. Colleges of the State to 
organize various activities to bring awareness amonth students on 
gender related  
issues. Budget worth Rs. 100.00 lacs is sanctioned for this scheme for 
the year 2017-18. 

 The girl students having low haemoglobin are being medically tested and 
are given free Folic acid tablets under the NHRM project. 

2. Human Resource Development: 

 A scheme for the training of teachers and supporting staff was started in 
the year 2005-06. Under this scheme Seminar/Conferences/Refresher 
Courses/Orientation Courses are organized for capacity building and 
faculty development of the teachers. Lecturers also attend different 
training courses organized at HIPA Gurgaon for their capacity building. 
Budget worth Rs. 100.00 lacs has been sanctioned for this scheme for 
the year 2017-18. Cultural Programmes are also organized under this 
scheme in all the Govt. Colleges. 

114 

17 GC Chillro (Mohindergarh) 12.00 crore _ 

18 G.C. Alewa (Jind) 12.00 crore revised | 17.11.15 
19.48 crore 

19 G.C., Cheeka (Kaithal) 12.00 crore 27.11.15 

revised 20.39 

20 G.C., Uklana (Hisar) 12.00 crore 

revised 13.16 cr. 

21 G.C. Uglan (Hisar) 19.34 crore. Foundation stone has been 

laid by the Hon’ble C.M. 

22. G.C., Barota (Sonepat) 1355.11 Lacs Inaugurated by Hon’ble 
C.M. on 11.02.2017 

LIST OF GOVT. COLLEGES AS CENTERS OF EXCELLENCE 

m Name of the College Affiliating University 

1. Govt. College, Ambala Cantt. KUK 

2. Govt. College, Bahadurgarh MDU, Rohtak 

3. Govt. College, Bhiwani MDU, Rohtak 

Implementation of Schemes for Quality Improvement and Human 
Resource Development 

A. 

1. 

Plan Schemes 

Empowerment of Girls Students: 

In order to empower girls students and to bring out the latent talent of the 
girls, a scheme was started in the year 2005-06. Under this Scheme, 
Women Cells have been established in all Govt. Colleges of the State to 
organize various activities to bring awareness amonth students on 
gender related 
issues. Budget worth Rs. 100.00 lacs is sanctioned for this scheme for 
the year 2017-18. 

The girl students having low haemoglobin are being medically tested and 
are given free Folic acid tablets under the NHRM project. 

Human Resource Development: 

A scheme for the training of teachers and supporting staff was started in 
the year 2005-06. Under this scheme Seminar/Conferences/Refresher 
Courses/Orientation Courses are organized for capacity building and 
faculty development of the teachers. Lecturers also attend different 
training courses organized at HIPA Gurgaon for their capacity building. 
Budget worth Rs. 100.00 lacs has been sanctioned for this scheme for 
the year 2017-18. Cultural Programmes are also organized under this 
scheme in all the Govt. Colleges.



 
 

 

115 

3. Earn While You Learn Scheme for the student: 

 A novel scheme of “Earn While You Learn” has been drawn up whereby 
the students of colleges would be employed for various college jobs in 
laboratories, libraries and other office jobs. This scheme was started in 
the year 2005-06 for the benefit of needy students to Earn while learning 
so that they can continue the studies on their own. This scheme gives an 
opportunity to develop the spirit of work culture and confidence amongst 
the students. The Budget sanctioned for this scheme for the year 2017-
18 is 130.00 lacs. 

4. Up-gradation of Laboratories  

 A scheme was started in the year 2005-06 to modernize and upgrade the 
laboratories in Govt. Colleges. This scheme proved beneficial to all those 
students who study science subjects and other practical subjects. The 
budget worth Rs. 150.00 lacs is sanctioned for the upgradation of 
Laboratories for the year 2017-18. 

5. Assistance for Science Exhibition: 

 The scheme was started in the year 2005-06 to organize Science 
Exhibition at college, district and state level. This Scheme gives benefit to 
all those students who study Science and other practical subjects like 
Geography, Psychology, Computer Science. A budget of Rs. 50.00 lacs 
is sanctioned for the year 2017-18.  

6. Sports Promotion Scheme: 

 With a view to improve the standards of sports and to raise the 
participation of students in State/National and International Sports, a 
scheme was started in the year 2005-06. This scheme also provides help 
to the students to prepare themselves for the games at National & 
international level. Budget sanctioned for the year 2017-18 is worth Rs. 
200.00 lacs for this scheme.  

7. Educational and Excursion Tour for Girl Students in Govt. Colleges. 

 A new scheme was launched in the year 2009-10 for the excursion of Girl 
students. Girl students of the Govt. Colleges go for excursion/ 
educational/historical tour and visit various prominent places of historical 
and cultural interest. This enhances their awareness and knowledge 
about State/ Nation. A budget of Rs. 50.00 lacs is sanctioned for the year 
2017-18.  

 8. Educational and Excursion Tour for Boy Students in Govt. Colleges. 

 A new scheme was launched in the year 2009-10 for the excursion of 
students. Boy students of the Govt. Colleges go for excursion/ 
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educational/historical tour to visit various prominent places of historical 
and cultural interest. This enhances their awareness and knowledge 
about State/ Nation. A budget of Rs. 50.00 lacs is sanctioned for the year 
2017-18.  

9. Setting up of Placement Cells in Govt. Colleges:- 

 Under this scheme, Placement Cells have been constituted in all the 
Govt. Colleges under the supervision of the Principal and senior most 
lecturers of the college. Budget worth Rs.120.00 lac has been allotted for 
the year 2017-18. 04 Government sponsored Placement fairs are 
organized in February /March every year at four division level 
Government colleges of the State for final year students. Placement fairs 
are prefixed with training programme of 4-5 days on personality 
development, preparation for interview, communication skills, etiquettes 
etc. 

10. Setting up of Legal Literacy Cells 

 On the directions of Haryana State Legal Services Authority Legal literacy 
cells have been established in all Govt. Colleges of the state since 2009. 
State level annuals functions are organised under HSLSA and Education 
department. Budget worth Rs. 4.42 lac has been allotted to 25 colleges 
for the year 2016-17. 

 PROMOTION OF NCC ACTIVITIES 

 NCC is the largest uniformed youth organization of its kind in the world 
with the authorized strength of 15 Lakh cadets at National level. At present 
more than 34000 cadets are enrolled in universities, colleges and schools in 
Haryana. It is through this organization that efforts are made to channelize the 
tremendous power and potential of the youth in the right direction so that these 
builders of the nation are able to shoulder responsibilities in each walk of 
life.The National Cadet Corps (NCC) is playing a vital role in preparing our 
youth in becoming responsible Indian Citizens and it provides an opportunity for 
our youth to channelize their energies in creative manner inculcation the much 
needed qualities of discipline and commitment. 

1. 32 NCC Cadets participated in the RD Prade and PM’s Rally on the 26th 
January Republic Day, 2017. All cadets have been provided one 
Commendation Certificate, Momento and Rs. 16,000/- in cash. 

2. Various allowances of Associate NCC Officers have been increased and 
will be effective from 1st April, 2017.  

3. A ‘Special NCC Cadets Incentive Scheme, Govt. of Haryana – NCC 
Cadet Protsahn Yojana’ has been started. Under the scheme, the cadets 
who receive interview calls from SSB are facilitated with 14 days free 
training, boarding and lodging by the State Government. NCC cadets 
have also started getting benefit under the scheme 

10. 
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4. To establish a NCC academy in Govt. College, Gharunda (Karnal), 
approval has been accorded by the Hon’ble Chief Minister, Haryana and 
the foundation stone will be laid in near future. 

5. Budget provided to various NCC units as per detail given below:- 

Sr. No. Year Amount allotted  

1. 2016-17 16,52,10,000/- Non Plan Budget 

2. 2016-17 73,50,000/- Plan Budget 

3rd Girls Bn. NCC, Hisar. 

Budget Provision for the year 2017-18 

Head 99 
(Recurring) 

Head 98 

(Recurring) 

Scheme Head 91 

 (Non-Recurring) 

169320000 19500000 12600000 

LIST OF NCC ESTABLISHMENTS  

S. No. 
Battalion Name 

Enrolment of NCC 
Cadets  

 GP. HQ. Rohtak. - 

1 1 Har. Bn. Rohtak.  2497 

2 1 Har Bn. Naval Unit Faridabad. 1000 

3 1 Har. Air Sqn NCC Hisar. 800 

4 1 Har Girls Bn. A/Cantt. 1319 

5 2 Har Girls Bn. NCC Rohtak. 1650 

6 2 Har Air Sqn. NCC Karnal. 1050 

7 2 Har Bn. NCC A/Cantt. 2346 

8 3 Har Bn. NCC Hisar. 1932 

9 5 Har Bn. NCC Gurgaon. 2444 

10 7 Har Bn NCC Karnal. 1913 

11 8 Har Bn NCC Rewari. 2198 

12 10 Har Bn NCC Kurukshetra. 2483 

13 11 .Har Bn NCC Bhiwani. 3260 
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14 12 Har Bn NCC Sonepat. 2183 

15 14 Har Bn NCC Jagadhari (YNR). 1799 

16 15.Har Bn NCC Jind. 1719 

17 1. Har Bn. NCC Narnaul. 2363 

18 Sainik School Kunjpura. 550 

19 1 Har R & V Sqn. NCC Hisar. 200 

 GP. HQ. A/Cantt. - 

20 3rd Girls Battalion NCC, Hisar 1040 

23 Sainik School, Rewari 250 

 Total 34996 

SCHOLARSHIP SCHEMES 

1. POST MATRIC SCHOLARSHIP TO THE STUDENTS BELONGING TO 
 SCHEDULED CASTES AND SCHEDULED TRIBES 

 The scheme was instituted by the Govt. of India to provide financial 
assistance to the SC/ST students studying at post matriculation stage to enable 
them to complete their education. The students whose parents/guardians 
annual income is Rs. 2.50 lac or below are given scholarships in the range of 
Rs. 300/- p.m. to Rs. 820/- p.m. including reimbursement of maintenance 
allowance, tuition fee, exam fee and other fund.  

Note:-  Now the scheme has been revised by Govt. of India w.e.f 13.05.2013 
  as per given below:- 

1. Income Ceiling increased to Rs. 2.50 lacs. 

2. Rate of Stipend is as under:- 

  UG  PG  

Day 
Scholar 

Rs. 300/- p.m. for 10 months 
for fresh for 12 months for 
renewal 

Rs. 530/- p.m. for 10 months for 
fresh for 12 months for renewal 

Hosteller Rs. 570- p.m. for 10 months 
for fresh for 12 months for 
renewal 

Rs. 820/- p.m. for 10 months for 
fresh for 12 months for renewal 
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14 12 Har Bn NCC Sonepat. 2183 

15 14 Har Bn NCC Jagadhari (YNR). 1799 

16 15.Har Bn NCC Jind. 1719 
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The scheme was instituted by the Govt. of India to provide financial 
assistance to the SC/ST students studying at post matriculation stage to enable 
them to complete their education. The students whose parents/guardians 
annual income is Rs. 2.50 lac or below are given scholarships in the range of 
Rs. 300/- p.m. to Rs. 820/- p.m. including reimbursement of maintenance 
allowance, tuition fee, exam fee and other fund. 

Note:- Now the scheme has been revised by Govt. of India w.e.f 13.05.2013 
as per given below:- 

1. Income Ceiling increased 10 Rs. 2.50 lacs. 
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UG _ 

Day 
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Rs. 300/- p.m. for 10 months 
for fresh for 12 months for 

renewal 

Rs. 530/- p.m. for 10 months for 
fresh for 12 months for renewal 

Hosteller Rs. 570- p.m. for 10 months 
for fresh for 12 months for 

renewal 

Rs. 820/- p.m. for 10 months for 
fresh for 12 months for renewal 
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Following Institutions are covered under this scheme:-  

1. Non- Govt. Aided Colleges. 

2. Self-Financing Degree Colleges. 

3. Govt. B.Ed Colleges. 

4. Non-Govt.-Aided B.Ed Colleges. 

5. M.A, M.Sc/M.Com of Universities. (Non-Professional Courses). 

Year Budget Allocated Expenditure No. of 
Beneficiaries 

2005-2006 41474000 41474000 14750 

2006-2007 51000000 51000000 15910 

2007-2008 50000000 50000000 13960 

2008-2009 62400000 62400000 16771 

2009-2010 55000000   55000000 10428 

2010-2011   45000000 45000000 10447 

2011-2012 172820000  52743459 11784 

2012-2013 118900000 118900000 12703 

2013-2014 246669000 242230877 19629 

     2014-2015 120000000 119577428 11952 

     2015-2016 273400000 273400000 31531 

2016-2017 200000000 100000000  5882 

2017-2018 Budget still 
awaited 

- - 

Total 1436663000  1211725764 175747 

2 POST MATRIC SCHOLARSHIP FOR WELFARE OF BACKWARD 
 CLASSES 

 The Scheme was instituted by the Govt of India to promote education 
among students of Haryana domicile belonging to Backward Classes. This 
scheme provides stipend and reimbursement of tuition fee and examination fee 
to those BC students whose parent’s/guardian’s annual income from all sources 
is Rs. 1,00,000/- at present as per the guidelines of the social welfare 
department the eligible students are given only maintenance allowance. 
Following institutions are being covered under this scheme:- 
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2 POST MATRIC SCHOLARSHIP 
CLASSES 

The Scheme was instituted by the Gowvt of India to promote education 
among students of Haryana domicile belonging to Backward Classes. This 
scheme provides stipend and reimbursement of tuition fee and examination fee 
to those BC students whose parent’s/guardian’s annual income from all sources 
is Rs. 1,00,000/- at present as per the guidelines of the social welfare 
department the eligible students are given only maintenance allowance. 

FOR WELFARE OF BACKWARD 

Following institutions are being covered under this scheme:- 
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Only maintenance allowance as per rates given below:- 

  UG  PG  

Day 
Scholar 

Rs. 210/- p.m. for 10 months 
for fresh for 12 months for 
renewal 

Rs. 335/- p.m. for 10 months 
for fresh for 12 months for 
renewal 

Hosteller Rs. 400- p.m. for 10 months 
for fresh for 12 months for 
renewal 

Rs. 510- p.m. for 10 months for 
fresh for 12 months for renewal 

 The following Categories in OBC’s are eligible to get their full stipend  
as per Sc Students vide order no. T-3/2015/12434-55 dated 22.6.2015 w.e.f 
2015-16. 

1. All girls/ female children of the OBC families living below the poverty line. 

 (BPL Scheme OBC Students) 

2. Children of widows of OBC category. 

3. Destitute/ Orphan children of other Backward Classes. 

1. Govt. Colleges. 

2. Non- Govt. Aided Colleges. 

3. Self-Financing Degree Colleges. 

4. M.A. M.Sc./M.Com. of Unversities.(Non-Professional Courses). 

Year Budget 
Allocated 

Expenditure No. of Bene. 
Students  

2005-2006 16500000 16500000 15426 

2006-2007 34000000 34000000 32592 

2007-2008 6004450 6004450 6557 

2008-2009 21744000 21744000 19655 

2009-2010 31800000 25555019 21548 

2010-2011  26000000 26000000 23182 

2011-2012 41099000 40005195 33677 

2012-2013 76570000 76570000 30244 

2013-2014 85000000 85000000 37338 

2014-2015 60000000 23610057  5905 

2015-2016 117390000 117390000 46521 

2016-2017 40000000 35319196 14523 

2017-2018 Yet to be 
received 

- - 

Total   556107450 507697917 287168 
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3. CONSOLIDATED STIPEND SCHEME FOR THE WELFARE OF 
 SCHEDULED CASTE STUDENTS PURSUING HIGHER EDUCATION 
 IN GOVT. COLLEGES OF HARYANA.  

 The scheme was introduced by the Govt. of Haryana in the year 2008-09. 
Under this scheme a stipend of Rs. 1000/- P.M for twelve months and an 
additional amount of Rs. 500/- P.M for twelve months to those S.C Students 
who are availing hostel facility has been given through electronic transaction. 
The Nodal Officer and staff will be paid honorarium at the time of transfer  
of amount to the Accounts of students four times in a year maximum of  
Rs. 4000/- and 2000/- respectively. The scheme covers only the students in 
Govt. College of Haryana. 

Year Budget Allocated Budget Alloted No. of 
Beneficiaries 
Students  

2008-2009 200250000  190838500 15794 

2009-2010 277308000 276468000 22927 

2010-2011  325300000 319512500 26621 

2011-2012 356000000 296727000 29938 

2012-2013 480000000 450090400 35218 

2013-2014 420000000 128562000 37238 

2014-2015 800000000 442101800 40215 

2015-2016 700000000 673274000 56106 

2016-2017 600000000     248102000 40521 

2017-2018 600000000 Nil Nil 

Total 4758858000 3025676200 304578 

4. PROVIDING BOOKS TO SC STUDENTS OF GOVT. COLLEGES. 

 In the year 2008-09 the Govt. of Haryana introduced this scheme for the 
welfare of SC students. Under this scheme an amount of Rs. 2000/- P.A. for 
purchasing books, is given to the deserving SC students. The payment has 
been made through electronic transaction. The scheme covers only the 
students in Govt. College of Haryana. 
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Year Budget Allocated Budget Alloted No. of Beneficiaries 
Students  

2008-2009 33000000 31942000 15794 
2009-2010 46000000 45970000 22927 
2010-2011  55500000 54120000 27060 
2011-2012 60000000 57950000 29932 
2012-2013 70000000 67261500 35000 
2013-2014 80000000 33080000 30936 
2014-2015 90000000 69757500 35000 
2015-2016 100000000 90796500 39830 
2016-2017 100000000 80884000 40513 
2017-2018 100000000 Nil Nil 
Total 644500000 531761500 276992 

5. A SCHEME INTRODUCED BY THE HARYANA GOVT. FOR MERIT 
 SCHOLARSHIP TO UNDER GRADUATE GIRL STUDENTS. 

 The State Government introduced this Scheme on plan side during the 
financial year 2005-06. The main objective of the scheme is to enable 
meritorious girl students of Haryana to pursue higher education. It has been 
instituted in order to attain the national goal in making all our efforts to provide 
good education and bringing women in the mainstream of the society. The 10 
topper girl students who after passing 10+2 class with at least 60% marks are 
studying in any Govt. institution pursuing general degree courses are awarded 
under the scheme. The amount of the scholarship awarded has been Rs. 3000/- 
per college per student annually. This scheme is renewed upto TDC III. 

Year Budget Allocated Expenditure No. of Beneficiaries 
Students 

2006-2007 3600000 2385000 795 

2007-2008 5500000 3717000 1236 

2008-2009 5500000 4116000 1372 

2009-2010 5500000 3846000 1497 

2010-2011  4500000 3582000 1189 

2011-2012 5000000 4167000 1389 

2012-2013 4700000 4700000 1419 

2013-2014 5100000 4386000 1462 

2014-2015 6500000 5886000 1962 

2015-2016 6800000 4065000 1347 

2016-2017 6800000 4425000 1475 

2017-2018 7000000  Nil  Nil 

Total 66500000 45275000 15143 
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6 HARYANA STATE (MERITORIOUS INCENTIVE SCHEME) 
 SCHOLARSHIP SCHEME 

 The State Government has introduced a scheme on plan side during the 
financial year 2005-06. The main objective of the scheme is to encourage 
excellence in academics and overall development of the students. Under the 
scheme the male students (general category), female students (general 
category) and both male and female students (S.C. category) are given fixed 
annual scholarship based on their position/performance in Annual University 
Examination, in both graduate and post graduate classes at college level. The 
students who stand first in the Merit have been given Rs. 5000/- p.a., Second 
Rs. 3000/- p.a. Third 2000/- p.a. The scheme is only for Govt. Colleges.  

Year Budget 
Allocated 

Expenditure No. of Bene. 
Students 

2006-2007 7500000 4177200 1238 

2007-2008 7500000 3556000 939 

2008-2009 7500000 5759130 1562 

2009-2010 7500000 6799000 1548 

2010-2011  5750000 5391000 1377 

2011-2012 5800000 5275000 2300 

2012-2013 5800000 5800000 1743 

2013-2014 6000000 5402000 1842 

2014-2015 6200000 6115000 2029 

2015-2016 6200000 6200000 1860 

2016-2017 8200000     7478000 2500 

2017-2018 8500000 Nil Nil 

Total 82450000 61952330 18938 

7. HARYANA STATE MERITORIOUS INCENTIVE SCHEME FOR THE 
 STUDENTS WHO ATTAIN MERIT POSITION IN CBSE ANNUAL 
 EXAMS. 

 The objective of the Scheme is to encourage the Meritorious Students 
who attain Top position in CBSE annual exams, by giving them a substantial 
amount as a motivating incentive. It has been instituted by Govt. of Haryana in 
order to encourage excellence in academics and overall development of the 
students. Under this Scheme two students (one boy & one girl student) are 
given annual Incentive based on their Merit position/performance in Haryana 
State in annual examination of 10th and 12th of CBSE every year. Under this 
scheme the topers (1 Girl and 1 Boy) of 10th and 12th are awarded the actual 
fees paid by him /her upto Rs. 25000/- and Rs. 1,00,000/- p.a. respectively. It is 
also a renewal scheme. 
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Year Budget 
Allocated 

Expenditure No. of Beneficiaries 
Students  

2008-2009 250000 250000 4 

2009-2010 250000 154495 8 

2010-2011 350000 350000 12 

2011-2012 650000 464996 17 

2012-2013 650000 650000 14 

2013-2014 1000000 1000000 29 

2014-2015 985000 712099 11 

2015-2016 1500000 700000 10 

2016-2017 2000000 365000 5 

2017-2018 2000000 Nil Nil 

Total 9635000   4646590 110 

8. STIPEND SCHEME FOR THE WELFARE OF GRAND CHILDREN OF 
 FREEDOM FIGHTERS.  

 In this scheme Rs.2000/- P.A. for books and a stipend of Rs. 1000/- per 
month for twelve months are given to all such students. This scheme covers the 
students of Govt./ Non-Govt. Aided Colleges of Haryana.  

Year Budget 
Allocated 

Budget Alloted No. of Beneficiaries  

2009-2010 1750000 1750000 146 

2010-2011 1750000 1750000 138 

2011-2012 2000000 1902000 176 

2012-2013 2000000 2000000 137 

2013-2014 2500000 2380900 222 

2014-2015 3200000 2200000 351 

2015-2016 2500000 2500000 209 

2016-2017 5000000 3740000 284 

2017-2018 5000000 Nil Nil 

Total 25700000 18222900 1663 
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Year Budget Expenditure No. of Beneficiaries 
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2010-2011 | 350000 350000 12 

2011-2012 | 650000 464996 17 

2012-2013 | 650000 650000 14 

2013-2014 | 1000000 1000000 29 

2014-2015 | 985000 712099 11 

2015-2016 | 1500000 700000 10 

2016-2017 | 2000000 365000 5 

2017-2018 | 2000000 Nil Nil 

Total 9635000 4646590 _ 

8. STIPEND SCHEME FOR THE WELFARE OF GRAND CHILDREN OF 
FREEDOM FIGHTERS. 
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students of Govt./ Non-Govt. Aided Colleges of Haryana. 
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2010-2011 | 1750000 1750000 138 

2011-2012 | 2000000 1902000 176 

2012-2013 | 2000000 2000000 137 

2013-2014 | 2500000 2380900 222 

2014-2015 | 3200000 2200000 351 
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9. STATE MERIT SCHOLARSHIP 

  The Govt of Haryana has introduced this scheme to motivate the 
meritorious students of Haryana. This scheme provides an award to the 
students of Govt./Non-Govt. Colleges on the basis of Board/University merit. 
Detail of Rate of scholarship is as under:- 

 At Graduate level   300/- per month for the whole year  

 At Postgraduate level  450/- per month for the whole year 

 This scheme has benefited 500 students on the basis of 10+2 
examination and 205 students on the basis of TDC-III university examination. 
This is a renewal scheme. 

Year Budget Allocated Expenditure No. of Beneficiaries 
Students  

2005-2006 1797000 1553400 1506 

2006-2007 1797000 1531200 1438 

2007-2008 8451000 5553000 1853 

2008-2009 9621000 6223800 2040 

2009-2010 7101000 4568400 1108 

2010-2011 7100000 4892400 1192 

2011-2012 7100000 5041800 1207 

2012-2013 5300000 5200400 1266 

2013-2014 5500000 4300000 1017 

2014-2015 6000000 4300000 1067 

2015-2016 6000000 817200 209 

2016-2017 500000 676000 177 

2017-2018 5500000 Nil Nil 

Total 71767000 44657600 14080 

10. LOWER INCOME GROUP (NON-PLAN) 

 This scheme was formulated by the state Govt with the aim of reaching 
out to the economically weaker sections of the society i.e. low income group 
students who without the financial support provided by the Government would 
not be in a position to pursue higher studies. The students whose 
parents/guardian’s annual income limit is Rs. 12,000/- or less than it are 
covered in this scheme. Under this scheme a stipend of Rs. 27/- P.M., Tuition 
Fees, Exam Fees and other funds is given to the students.  
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Year Budget 
Allocated 

Expenditure No. of Beneficiaries 
Students  

2005-2006 230000 230000 172 

2006-2007 230000 230000 172  

2007-2008 480000 480000 343 

2008-2009 500000 497586 335 

2009-2010 500000 261646 119 

2010-2011 500000 463484 200 

2011-2012 500000 471148 145 

2012-2013 700000 540990 158 

2013-2014 500000 257276 95 

2014-2015 500000 316076 83 

2015-2016 500000 350000 24 

2016-2017 500000 Nil Nil 

2017-2018 500000 Nil Nil 

Total 6140000 4098206 1846 

11. POST MATRIC SCHOLARSHIP FOR STUDENTS BELONGING TO 
 THE MINORITY COMMUNITIES. 

 The objective of this scheme is to award scholarship to meritorious 
students belonging to economically weaker sections of the Minority 
Communities, so as to provide better opportunity for Higher Education and 
enhance their employability. The scholarship is awarded to the concerned 
students for studies in India in a Govt. or Private Higher Secondary 
School/College/University. It also covers technical and vocational courses in 
ITI/ITC and NCVTs. 

 The Scholarship is awarded to the students securing 50% or above 
marks in previous final examination and whose parents/guardian’s income does 
not exceed 2 lacs. 30% of the scholarships are earmarked for girls students. 

 Rate of Scholarship: AT UG/PG level (For Courses other than technical 
and professional) Rs.300/-p.m. (Day Scholar) and Rs. 570/- for Hostlers. 
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Year Budget Expenditure No. of Beneficiaries 
Allocated Students 

2005-2006 230000 230000 172 

2006-2007 230000 230000 172 

2007-2008 480000 480000 343 

2008-2009 500000 497586 335 

2009-2010 500000 261646 119 

2010-2011 500000 463484 200 

2011-2012 500000 471148 145 

2012-2013 700000 540990 158 

2013-2014 500000 257276 95 

2014-2015 500000 316076 83 

2015-2016 500000 350000 24 

2016-2017 500000 Nil Nil 

2017-2018 500000 Nil Nil 

Total 6140000 4098206 1846 
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Year Budget 
Allocated  

Expenditure No. of 
Beneficiaries 

2010-2011 3837841 3837841 871 

2011-2012 1842813 1842813 346 

2012-2013 4425788 4425788 785 

Total 10106442 10106442 2002 

12. Merit-Cum-Means Scholarship for Minority Communities Students. 

 The objective of this scheme is to provide financial assistance to the poor 
and meritorious students belonging to minority communities to enable to pursue 
professional and technical courses. 

 Under this scheme 257 students belonging to Minority Communities of 
Haryana, who get admission in technical/Professional courses and where 
parents/ guardian annual income in not exceeding Rs. 2.50 lakh are given 
scholarship @ shown below. 

Year Budget Allocated Expenditure No. of 
Beneficiaries 

2010-2011 749796 749796 30 

2011-2012 512697 512697 24 

2012-2013 450507 450507 18 

2013-2014 255723 255723 10 

Total 1968723 1968723 82 

NATIONAL SERVICE SCHEME 

 From very beginning, Haryana is the founder state to implement the NSS 
programme since its inception in 1969. Kurukshetra University Kurukshetra was 
one among the 37 universities of India to implement NSS. Since then, our state 
achieved remarkable achievements in the field of NSS programmes and 
activities.  

 At present, Haryana State NSS Cell has 1051 Grant-in-Aid Units and 
more than 200 Self Finance Units comprising approximately 1,25,000 
volunteers. Out of 1051 grant in aid units, 438 units are allotted to 
Colleges/Universities and 613 units are allotted to +2 schools. 
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 Our Volunteers organize regular as well special camps funded by the 
Government of India, and are usually located in a rural area or a city based 
slum. The volunteers are involved in activities such as: Cleaning, aforestation, 
Stage shows or a procession creating awareness regarding social problems, 
education and cleanliness. Health Camps, Blood Donation Camps, Traffic 
Awareness Programmes are also organized. Now since the last three years, our 
volunteers have been working on the vital social issue, ‘Beti Bachao- Beti 
Padhao’. After the declaration of demonetisation, role of NSS volunteers 
increased manifold to implement the policies and to aware the masses 
regarding the benefits of cashless transaction. This year, it has been decided 
that the theme for NSS Seven Day Special Camp will be ‘Promotion of 
Cashless Transactions in Haryana’ 

 This year, Our 02 volunteers have been honoured with prestigious NSS 
Indira Gandhi Award at Rastrapati Bhawan on 19th November, 2017 and 08 
NSS volunteers and 01 NSS Programme Officer have represented the State in 
R.D. Parade, 2017. 42 NSS Volunteers and 3 Programme Officers participated 
in National Integration Camps organized at Jaipur, Agra and Baddi. Further, 30 
Volunteers and 2 Programme Officers also attended Adventure Camps at 
Narkanda and Manali in Himachal Pradesh. This year, our State organized 
National Youth Festival at Rohtak in which 40 NSS Volunteers and 12 
Programme Officers participated.  

ESTABLISHMENT OF PUBLIC LIBRARIES 

 Provision of Public Libraries upto Sub Division and Block Level is to be 
taken up in a phased manner under the purview of “Haryana Public Libraries 
Act, 1989.” At present, besides 108 Libraries of Govt. Colleges, there is One 
State Central Library, 19 Distt. Libraries and 7 Sub Divisional Libraries 
functioning smoothly in the State. The State of Haryana is the 4th State in the 
North Zone to implement the Library Act known as “Haryana Public Library Act, 
1989”, in order to provide the library facilities to the general public throughout 
the State.For the year 2015-16, provision of Rs. 75.00 Lac has made for the 
strengthening of the library services for the 27 Public Libraries has made. Rs. 
45.00 Lac will be provided by Raja Ram Mohan Rai foundation, Kolkata and Rs. 
30.00 Lac will be provided by State Govt. as matching amount in the ratio of 
60:40. Besides this Rs. 17,000/- grant has been provided to Dwarka Dass 
Library, Chandigarh and Rs. 14,000/- grant to Gandhi Samarak Nidhi, 
Chandigarh. In this way total amount of Rs. 30,31,000/- has been provided for 
the strengthening of public libraries by the Haryana Govt.  
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Observations/Recomendations of the Committee 

1. The Committee observed that reply to questionnaire provided by the 
Department is not prepared well as it doesn’t have indexing/flagging 
& paging. Also the reply has provided on the same day of the 
meeting scheduled for oral examination. 

  Therefore, the Committee recommended that a proper reply with     
indexing/flagging, paging and question wise details should be 
provided by the Department well in advance so that Committee can 
review the same before oral examination. 

2.  The Committee observed that there is no provision for the study of 
foreign languages in the state. 

  Therefore, the Committee recommended that department 
should      take the necessary steps for the study of foreign 
languages in the state. 

3. The Committee observed that students which have 60-65% or 70% 
marks are unable to take the admissions because of very high cut-
off list for admissions in   the colleges. 

  Therefore, the Committee recommended that department 
should make the provision for the students who had less marks, can 
also take the admissions in the colleges. 

4. The Committee also recommended that a master plan of Higher 
Education in state should be prepared by the department which may 
include requirement of colleges in the state according to distance, 
population etc. The Committee further recommended that the above 
said master plasn should be provided to the committee to review. 
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School Education Department 

 The Committee discussed its scope and functions and framed the 
following questionnaires:- 

1. How many orders/ notification/ circulars are being issued by the 
Department In past 3 years to regulate the working of Private schools according 
to rules and acts of School Education?  

2. How Many minorities’ schools are running in the State and what is their 
student’s strength? Is there any percentage fixed by the Department for the 
admission of minority students in such Schools and for what kind of facility / 
relaxation is being provided by the Department. The details report should be 
provided to the committee along with the -difference between normal and 
Minority School. 

3. Students which already passed the admission exam and recommended 
by the Department also but they still not got the admission. How many 
complaints are being registered in this matter and what all are the action taken 
by the Department on those complaints. The complete detail with current status 
be supplied to the Committee.  

4. List of unrecognized Schools and the complaints against them with the 
action taken report may be supplied.  

5. There are lots of play school are running in the state. What is the control / 
Policy on play schools in the states? Is there any permission/ affiliation required 
from the department?  

6. Form 6A is mandatory to provide by 31st December list of the schools 
who have not provided Form 6A with the details of action be provided to the 
committee?  

7. Is department verified the Form 6A provided by the schools and what all 
are the actions taken on those schools where violation has been noticed.  

8. Why NCERT books are not being provided in private schools and what 
action has been taken by the Department to ensure the availability of NCERT 
books in all the private schools in the state, so that similar syllabus should be 
maintained in the state. 

9. Is the Private schools are running on the basis of no-profit no-loss? What 
are the department directions in this matter or is there any decision by Hon'ble 
High Court or Supreme Court. These details should be provided to the 
Committee. Also schools management can use their money in their other work 
apart from education?  

10. Private schools are keep on changing their school uniforms for their own 
benefit. Are there any departmental Directions in this matter? if yes copy may 
be provided to the committee I if no what are the reasons of that and when 
department should issued directions to private schools for not change their 
uniform design/ colour before 5 years.  
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11. What is department policy on the fee structure of the Private school i.e 
Admission Fee, prospectus Fee, Tuition fees and Annual Fees etc.? Is there 
any minimum or maximum limit defined by the Department for the fees charged 
by the Private schools? Can they increase the fees at their own level and 
when?  

12. Is Fee and Fund regulatory Committee (FFRC) is in existence? if Yes, the 
details of the member of the Committee along with the decision and orders 
passed by them should be provided to the Committee.  

13. Is the private schools are taking any other fund apart from Red Cross 
fund, child welfare fund, and sports fund from the students? If yes, what are the 
actions taken by the department against those schools?  

14. Is there any directions issued by the department on the transport charges 
taken by the Private schools? If yes, the copy of the same may be provided to 
the committee. If no, what is department's next course of action in this matter?  

15. Is there any provision to include people from parents association in the 
School management committee? If no, what is department's next course of 
action in this matter?  

16. The private schools who had taken the land on discounted prices from 
the Govt. could increase their fees without permission from the Government?  

17. Is there any complaint received by the Department against the private or 
aided schools which do not provide receipt of any kind of fees/charges being 
received from students? For how many yeru:s the affiliation to the Private 
schools is provided initially? And what is their renewal policy and for how many 
years.  

18. For how many years the affiliation to the Private schools is provided 
initially? And what is their renewal policy and for how many years.  

19. What are the steps taken by the department to provide the nearby 
stations/home town station to the newly joined JBT Teachers?  

20. Is the department satisfied about the working of private schools in the 
State? Details of the lapse noticed by the Department m that should be 
provided to the committee 

21. Whether there is any proposal with the department regarding renovation/ 
Construction of the Sanskriti Model School, Gannaur (Sonepat). What action 
has been taken by the department till now in this regard?  

22. What steps have been taken by the Department to implement Rule  
134A and the details of complaints against the schools which did not implement 
this Rule? Latest position of the complaints be provided to the Committee.  
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23. Is there any language awareness programming run by the department to 
make people aware about the importance of all the languages as most of the 
people are affected byEnglish Phobia?  

24. What are the benefits of Mid-Day Meal? Whether it is actually required in 
our State? What are the alternates of this scheme?  

25. What action is being taken by the department to promote the NCC, NSS, 
Scouts & Guide and moral education? 

26. The details of Director/officers of Head office who have visited the school 
to take skill tests in process of improving the standard of education and check 
the basic the facilities and amenities to be provided to the students of the 
private and Government schools alongwith the complaints filed against the 
schools where violation has been noticed with their current status, be provided 
to the Committee 

27. What are the norms to upgrade any Government School in the State? 

28. Is there any road map or master plan prepared by the department to 
establish the science labs in the schools? Details of schools which have already 
established sciences labs also be sent to the Committee? 

29. Is there any programme run by the department to enhance the skills of 
the teachers in the State?  

30. Is there any provision to reconstruct/ renovate the building of Government 
primary, Tavru, Mewat, Govt. High School Sukhpura Chownk, Rohtak and 
boundary wall Kherla Government School? If yes, till when this work will be 
completed by the Department?  

31. How many District Elementary Education Officers, District Education 
Officers, Block Education Officers have been charge sheeted under Rule 7 & 8 
in the Elementary Education Department and School Education Department in 
the state during last five years? What is the action taken by the department and 
details of pending cases may be provided to the Committee with complete 
details.  

32. Generally all the Government surveys like population, health programme 
of medicine distribution; election duty etc. is being carried out by the teachers in 
state time to time and due to that education of students is being affected. Is 
there any or plan to remove / avoid these burdens from the teachers so that 
education of their respective students may not be affected.  

33. The committee would like to know whether there is any proposal with the 
department to start Primary School in Village Tappa of Hasanpur Block in 
District Palwal? The Committee would also like to know if there is any proposal 
for renovation of the building and retaining wall of Govt. Middle School in' 
Kithwari, District Palwal? 

132 

23. Is there any language awareness programming run by the department to 
make people aware about the importance of all the languages as most of the 
people are affected byEnglish Phobia? 

24. What are the benefits of Mid-Day Meal? Whether it is actually required in 
our State? What are the alternates of this scheme? 

25.  What action is being taken by the department to promote the NCC, NSS, 
Scouts & Guide and moral education? 

26. The details of Director/officers of Head office who have visited the school 
to take skill tests in process of improving the standard of education and check 
the basic the facilities and amenities to be provided to the students of the 
private and Government schools alongwith the complaints filed against the 
schools where violation has been noticed with their current status, be provided 
to the Committee 

27. What are the norms to upgrade any Government School in the State? 

28. Is there any road map or master plan prepared by the department to 
establish the science labs in the schools? Details of schools which have already 
established sciences labs also be sent to the Committee? 

29. Is there any programme run by the department to enhance the skills of 
the teachers in the State? 

30. Isthere any provision to reconstruct/ renovate the building of Government 
primary, Tavru, Mewat, Govt. High School Sukhpura Chownk, Rohtak and 
boundary wall Kherla Government School? | yes, till when this work will be 
completed by the Department? 

31. How many District Elementary Education Officers, District Education 
Officers, Block Education Officers have been charge sheeted under Rule 7 & 8 
in the Elementary Education Department and School Education Department in 
the state during last five years? What is the action taken by the department and 
details of pending cases may be provided to the Committee with complete 
details. 

32. Generally all the Government surveys like population, health programme 
of medicine distribution; election duty etc. is being carried out by the teachers in 
state time to time and due to that education of students is being affected. 15 
there any or plan to remove / avoid these burdens from the teachers so that 
education of their respective students may not be affected. 

33. The committee would like 10 know whether there is any proposal with the 
department to start Primary School in Village Tappa of Hasanpur Block in 
District Palwal? The Committee would also like to know if there is any proposal 
for renovation of the building and retaining wall of Govt. Middle School in' 
Kithwari, District Palwal?



 
 

 

133 

34. The committee would like to know whether there was any proposal to 
construct the Aarohi School in Village Gudhpura, Block Prithla, District . Palwal? 
If so, why this school has not been established? Whether it is true that the 
above said school land has been provided for the building of Jawahar avodaya 
School?  

35. What is the status of Biometrics System in schools of the Haryana State? 

36. The Committee would like to know whether there is any proposal with the 
department to start the Primary School in Village Tappa of Hasanpur Block in 
district Palwal ? The Committee would also like to know if there is any proposal 
for renovation of building and retaining wall of Govt. Middle School in Kithwari, 
District Palwal? 
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Reply received from the Department of School Education: - 

Sr. No. Question Answer 

1 How many orders/ 
notification/ circulars are 
being issued by the 
Department In past 3 
years to regulate the 
working of Private 
schools according to 
rules and acts of School 
Education  

The photocopy of the 
amendment/Notifications in Haryana 
School Education Rules-2003 notified 
in the year 2013-14 is attached as 
Annexure `A`. 
 
Note – The annexure `A` provided 
by the department is reviewed by 
the Committee in its meeting and 
kept in the record of the Committee. 

2. How Many minorities’ 
schools are  
running in the State and 
what is their student’s 
strength? Is there any 
percentage fixed by the 
Department for the 
admission of minority 
students in such Schools 
and for what kind of 
facility / relaxation is 
being provided by the 
Department. The details 
report should be provided 
to the committee along 
with the -difference 
between normal and 
Minority School. 

As per the report received from the 
District Education Officers in the State, 
nearly 62 Minority Schools are running 
in' the State in which 35498 students 
are studying. As per Departmental 
norms, it is mandatory that 50 students 
of that particular minority are admitted 
in the school. These schools will not be 
bound to admit students under Rule 
134-A.  
 

3. Students which already 
passed the admission 
exam and recommended 
by the Department also 
but they still not got the 
admission. How many 
complaints are being 
registered in this matter 
and what all are the 
action taken by the 
Department on those 
complaints. The complete 
detail with current status 
be supplied to the 
Committee.  

The Department conducts examination 
every year for admission of meritorious 
students belonging to EWS /BPL 
categories under Rule 134-A. The 
complaints received in this regard are 
decided by the Department as well as 
the District Level Committees on 
priority basis as per rules/instructions. 
At present, no such compliant is 
pending in the Department.  
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being issued by the | School Education Rules-2003 notified 
Department In past 3 |in the year 2013-14 is attached as 
years to regulate the | Annexure A’. 
working of Private 

schools according to | Note — The annexure 2 provided 
rules and acts of School | py the department is reviewed by 
Education the Committee in its meeting and 

kept in the record of the Committee. 

2. How Many minorities’ | As per the report received from the 
schools are | District Education Officers in the State, 
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strength? Is there any | are studying. As per Departmental 
percentage fixed by the | norms, it is mandatory that 50 students 
Department for  the | of that particular minority are admitted 
admission of minority | inthe school. These schools will not be 
students in such Schools | bound to admit students under Rule 
and for what kind of | 134-A. 
facility / relaxation 5 
being provided by the 
Department. The details 
report should be provided 
to the committee along 
with  the  -difference 
between normal and 
Minority School. 

3. Students which already | The Department conducts examination 
passed the admission 
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by the Department also 
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Department on those 
complaints. The complete 
detail with current status 
be supplied to the 
Committee. 
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4. List of unrecognized 
Schools and the 
complaints against them 
with the action taken 
report may be supplied.  

 

No such information is readily available 
at the Directorate. On receiving a 
notice from Hon'ble High Court in CWP 
(PIL No. 4449 of 2017 - Ranjan 
Lakhanpal V / s State of Haryana & 
others, all the District Education 
Officers have been directed to supply 
the list of such schools. After the 
receipt of the information, the same will 
be supplied immediately. However, ill 
such cases the District Education 
Officers concerned will be directed to 
initiate action in accordance with rules. 

5. There are lots of play 
school are running in the 
state. What is the control 
/ Policy on play schools 
in the states? Is there 
any permission/ affiliation 
required from the 
department?  

 

At present, there is no provision in the 
existing rules for grant of 
permission/recognition to establish a 
play school in the State of Haryana. 
However, as per Rule-3 of 'Haryana 
School Education Rules, 2003' notified 
on 30th April, 2003, no school in the 
State can function, establish or start 
classes without the prior approval of 
the Director.  

6. Form 6A is mandatory to 
provide by 31stDecember 
list of the schools who 
have not provided Form 
6A with the details of 
action be provided to the 
committee?  

 

As per Rule 158 (2) of Haryana School 
Education Rules-2003, it is mandatory 
for the Manager of every recognized 
school to submit the detail of the 
minimum facilities provided and the 
maximum fee charged in Form VI with 
the Department before the 
commencement in each academic 
session.  

7. Is department verified the 
Form 6A provided by the 
schools and what all  
are the actions taken on 
those schools where 
violation has been 
noticed.  

In case of violation, the private 
recognized schools are issued show 
cause notices for withdrawal I 
suspension of their NOC I recognition 
after affording an opportunity to explain 
their position. 
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8. Why NCERT books are 
not being provided in 
private schools and what 
action has been taken by 
the Department to ensure 
the availability of NCERT 
books in all the private 
schools in the state, so 
that similar syllabus 
should be maintained in 
the state. 

In this regard, the provision of Rule 9 
and 10 of Haryana School Education 
Rules-003 are reproduced as under:-  
9.(1) The courses of study in primary 
andmiddle stages shall be such as 
may be specified or recommended by 
the Director in consultation with the 
Curriculum Committee 
9. (2) The courses of studies for the 
secondary stage and senior secondary 
stage shall be such as may be 
specified or recommended by the 
Affiliating Board.  
9. (3) The· Director or Affiliating Board 
as the case may be, shall, while 
specifying the syllabi (for the primary, 
middle, secondary and senior 
secondary stage),shall decide about 
the contents to be laid down. However, 
recognized un-aided schools may 
adopt any textbooks bases upon such 
contents.  

9. Is the Private schools are 
running on the basis of 
no-profit no-loss? What 
are the department 
directions in this matter 
or is there any decision 
by Hon'ble High Court or 
Supreme Court. These 
details should be 
provided to the 
Committee. Also schools 
management can use 
their money in their other 
work apart from 
education?  

The fee structure of the schools varies 
from school to school. The fees are 
fixed by the concerned school on the 
basis of facilities provided by it to the 
students. The judgment passed ill 
CWP No. 20545 of 2009 by the Hon 
'ble High Court in this regard is 
attached as Annexure 'B'.  
 

10. Private schools are keep 
on changing their school 
uniforms for their own 
benefit. Are there any 
departmental Directions 
in this matter? if yes copy 
may be provided to the 
committee I if no what 
are the reasons of that 

In 'Haryana School Education Rules, 
`2003', there IS no provision to issue 
guidelines to un-aided Private Schools'  
regulating school uniforms.  
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and when department 
should issued directions 
to private schools for not 
change their uniform 
design/ colour before 5 
years.  

11. What is department 
policy on the fee 
structure of the Private 
school i.e Admission Fee, 
Prospectus Fee, Tuition 
fees and Annual Fees 
etc.? Is there any 
minimum or maximum  
limit defmed by the 
Department for the fees 
charged by the Private 
schools? Can they 
increase the fees at their 
own level and when?  

There is no limit for fee prescribed in 
the rules. However, the funds to be 
levied by the unaided private schools 
have been mentioned in Rule 158 of 
'Haryana School Education Rules-
2003' (copy attached).  
 

12. Is Fee and Fund 
regulatory Committee 
(FFRC) is in existence? if 
Yes, the details of the 
member of the 
Committee along with the 
decision and orders 
passed by them should 
be provided to the 
Committee.  

Yes, as per Rule 158 A of the rules, a  
committee known as Fee and Funds  
Regulatory Committee (FFRC) has 
been constituted under the 
Chairmanship of Divisional 
Commissioner. The District Education 
Officer / District Elementary Education 
Officer concerned have been  
made as Ex. Officio member and 
retired Account Officer/Chartered 
Accountant as its member (copy 
attached).  

13. Is the private schools are 
taking any other fund 
apart from Red Cross  
fund, child welfare fund, 
and sports fund from the 
students? If yes, what  
are the actions taken by 
the department against 
those schools?  

 

The fees to be levied by the un-aided 
private schools have been mentioned 
in Rule 158 of 'Haryana School 
Education Rules-2003' (copy 
attached). However, as per Rule 160, it 
is provided that recognized schools 
shall not charge any fund from 
students except Red Cross Fund, 
Child Welfare Fund and Sports Fund. 
The appropriate action for withdrawal 
of recognition of the defaulting school 
is taken on the recommendation of 
FFRC.  
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14. Is there any directions 
issued by the department 
on the transport charges 
taken by the Private 
schools? If yes, the copy 
of the same may be 
provided to the 
committee. If no, what is 
department's next course 
of action in this matter?  

This item do not relate to School 
Education Department Haryana. 

15. Is there any provision to 
include people from 
parents association in the 
School management 
committee? If no, what is 
department's next course 
of action in this matter?  

Yes, as per rule 32 of the Rules-2003, 
one parent, who is a member of the 
Parent Teacher Association of the 
school, constituted m accordance with 
such instruction as may be issued by 
the Director, and is elected by that 
association.  

16. The private schools who 
had taken the land on 
discounted prices from  
the Govt. could increase 
their fees without 
permission from the  
Government?  

 

There is no specific rule for increase of 
fee in case of Private Schools who 
have taken' land from the Government 
on discounted rates. No limit for fee 
has been prescribed in the rules. 
However, the funds to be levied by the 
unaided private schools have been 
mentioned in Rule 158 of 'Haryana 
School Education Rules-2003'.  

17. Is there any complaint 
received by the 
Department against the 
private or aided schools 
which do not provide 
receipt of any kind of 
fees/charges being 
received from students? 
For how many yeru:s the 
affiliation to the Private 
schools is provided 
initially? And what is their 
renewal policy and for 
how many years.  

Such type of complaints are heard and  
decided by the Fee and Funds 
Regulatory Committee (FFRC) and 
appropriate action is taken against the 
defaulting school on the 
recommendation of FFRC.  
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18. 

 

For how many years the 
affiliation to the Private 
schools is provided  
initially? And what is their 
renewal policy and for 
how many years.  

As per Rule-39 of the Rules-2003 
amended in 2004, the recognition 
granted to schools affiliated to any 
Board shall be reviewed after every ten 
years. 

19. What are the steps taken 
by the department to 
provide the nearby 
stations/home town 
station to the newly 
joined JBT Teachers? 

 

The whole matter of recruitment of 
these teachers is under consideration 
of Hon'ble High Court in LPA No. 
686/2016 Pardeep Kumar Vs. State of 
Haryana. Due to pending of LPA No. 
686/2016, it is not final whether first list 
or combined merit list of first and 
second list will prevail. So the whole 
matter is prejudice and subject to the 
final decision of LPA No. 686/2016.  
So at this stage permanent allotment 
of districts and schools to these 
candidates is not possible. Out of 
12732 selected candidates of both 
lists, total 7476 (Rest of Haryana) and 
954 (Mewat) candidates have been 
issued appointments. 6348 candidates 
belong to the First selection list and 
1128 candidates belong to second list. 
Allotment of districts to 6348 
candidates was done by HSSC as per 
their merit and allotment of districts to 
1128 candidates of second list was 
done by Director Elementary 
Education Haryana on provisional 
basis. Allotments of schools were done 
by concerned DEEOs through 
counseling. 

20. Is the department 
satisfied about the 
working of private 
schools in the State? 
Details of the lapse 
noticed by the 
Department m that 
should be provided to the 
committee. 

Yes, however appropriate action in 
accordance with rules is taken against 
the defaulting schools on the receipt of 
complaint regarding non-compliance of 
any of the ondition of the recognition.  
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21. Whether there is any 
proposal with the 
department regarding 
rnovation/ Construction of 
the Sanskriti Model 
School, Gannaur 
(Sonepat). What action 
has been taken by the 
department till now in this 
regard?  

This issue relates to State Project 
Director Sarv Shiksha Abhiyan 
Haryana. The SPD /SSA, has 
intimated that total cost of construction 
for this work is 14.12 Cr. approximately 
out of which 3.00 crore can be 
provided by the School Education 
Department and the balance amount is 
to be shared between HSAMB 
Department (Rs.4.25 Cr.) and Labour 
Department Haryana (Rs.6.87 Cr.). All 
the concerned departments have been 
requested by the SPD/SSA to provide 
funds.  

22. What steps have been 
taken by the Department 
to implement Rule 134A 
and the details of 
complaints against the 
schools which did not 
implement this Rule? 
Latest position of the 
complaints be provided to 
the Committee.  

A schedule of admission under Rule- 
134-A is issued by the Department in 
the month of January. The school 
which does not follow Rule 134-A are 
issued show cause notice by the 
Director for withdrawal/ suspension of 
their recognition/NOC.  
 

23. Is there any language 
awareness programming 
run by the department to 
make people aware 
about the importance of 
all the languages as most 
of the people are affected 
byEnglish Phobia?  

At present no such programme has 
been finalised for the promotion of 
English language although the 
proposal is in pipeline. 

24 What are the benefits of 
Mid-Day Meal? Whether 
it is actually required in 
our State? What are the 
alternates of this 
scheme?  
 

It is pointed out that population growth 
rate is decreasing and the number of 
Private Schools is increasing every 
year. A trend is also in the minds of the 
peoples of Haryana among the parents 
to get admitted their wards in Private 
Schools. The quality of education in 
Govt. Schools has decreased due to 
implementation of RTE as there is 
provision of taking exams & failingthe 
students whereas there is no provision 
in the Private Schools. Now in Govt. 
Schools it has been decided not to fail 
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any children up to 1st to 8th class so 
that enrolment of children may be 
increased. It is also pointed out that to 
increase the enrolment in Govt. 
Schools of children thirteen recipes of 
cooked food viz Mithi Kheer, Vegetable 
Pulao, Nutritious Khichri, RajmahRice, 
curry Pakora and Rice and seasonal 
vegetable, Atta Halwa and Black 
Chana, Roti & Dal Ghiya/Kaddu, 
Sweet Porridge, Wheat-Soya Puri and 
vegetable, Nutritious Porridge and 
Sweet Purra have been provided to the 
children. Further some welfare/ 
Incentive schemes namely providing of 
Monthly' Stipend/Scholarship to 
SC/BC-A & BPL Students Studying in 
1st to 8th Classes, one-time cash 
award scheme for SC students, 
providing of free bicycles to SC 
students and other Beneficiary 
Oriented Scheme are running m 
Elementary Education. The students 
belonging to poor categories gets 
above benefits while studying whereas 
above benefits are not giving the 
categories of poor students in private 
Schools. To maintain status of poor 
students, it is necessary to run such 
type of scheme i.e. Mid-Day Meal 
Scheme in our Country. Therefore, 
most of the population of people feels 
in Haryana State that the said scheme 
IS actually required in our: State. Most 
of the people of Haryana State feels it 
is the best scheme in the State to 
boost up the status/moral of poor 
people in the State. It is further pointed 
out that the Hon 'ble Supreme Court of 
India dated 11.02.2002 has given 
directions that there has been full 
compliance for, implementation of the 
Mid-Day Meal Scheme. However, if 
any of the States gives a specific 
instance of non-compliance, the Union 
of India will do the needful within the 

141 

any children up to 1st to 8th class so 
that enrolment of children may be 
increased. It is also pointed out that to 
increase the enrolment in Govt. 
Schools of children thirteen recipes of 
cooked food viz Mithi Kheer, Vegetable 
Pulao, Nutritious Khichri, RajmahRice, 

curry Pakora and Rice and seasonal 
vegetable, Atta Halwa and Black 
Chana, Roti & Dal Ghiya/Kaddu, 

Sweet Porridge, Wheat-Soya Puri and 
vegetable, Nutritious Porridge and 
Sweet Purra have been provided to the 
children.  Further some welfare/ 
Incentive schemes namely providing of 
Monthly' Stipend/Scholarship to 
SC/BC-A & BPL Students Studying in 
1st to 8th Classes, one-time cash 

award scheme for SC students, 

providing of free bicycles to SC 
students and other Beneficiary 
Oriented Scheme are running m 
Elementary Education. The students 
belonging to poor categories gets 
above benefits while studying whereas 
above benefits are not giving the 
categories of poor students in private 
Schools. To maintain status of poor 
students, it is necessary to run such 
type of scheme ie. Mid-Day Meal 
Scheme in our Country. Therefore, 
most of the population of people feels 
in Haryana State that the said scheme 
IS actually required in our: State. Most 
of the people of Haryana State feels it 
is the best scheme in the State to 
boost up the status/moral of poor 
people in the State. It is further pointed 
out that the Hon 'ble Supreme Court of 
India dated 11.02.2002 has given 
directions that there has been full 
compliance for, implementation of the 
Mid-Day Meal Scheme. However, if 
any of the States gives a specific 
instance of non-compliance, the Union 
of India will do the needful within the 



 
 

 

142 

framework of the Scheme. It has 
further been directed by the Supreme 
Court ofIndia that the State 
Government/Union territories to 
implement the Mid-Day Meal Scheme. 
Therefore, the said scheme is 
necessary in the state of Haryana so 
that the compliance of the Supreme 
Court of India orders may be made. 
Hence the office feels that there is no 
other alternate of this Scheme. 

25. What action is being 
taken by the department 
to promote the NCC, 
NSS, Scouts & Guide 
and moral education? 

The purpose of Scouts and Guides 
Movement IS to contribute to the 
development of young people youth 
(Boys & Girls of 05 to 25 years. of age) 
in achieving their full physical, 
intellectual, social, emotional and 
spiritual potentials as individuals, as 
responsible citizens and as members 
of local, national and international 
communities through a value Scouts 
and Guides Programme in Schools 
The purpose of Scouts and Guides 
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(Boys & Girls of 05 to 25 years. of age) 
in achieving their full physical, 
intellectual, social, emotional and 
spiritual potentials as individuals, as 
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of local, national and international 
communities through a value based 
and character building training. It 
teaches the youth to respect such 
values as mutual tolerance, helping 
others, eco- friendliness and World 
Brotherhood through a well-defined 
system of training activities and 
camps, rallies, standard judging 
camps, blood donation camps, camp 
fire, all faiths prayer, service camps, 
adventure and trekking camps, 
jamborees, jamborettes, camporees 
etc. The total number of beneficiaries 
(students of various schools) in the 
State is more than 10 Lac. The 
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Department of School Education 
Haryana has been providing financial 
support to run these activities and 
training programmes for the vital 
benefit of school children (Boys & Girls 
of 05 to 18 years of age mainly the 
students of I to XII classes). The 
budget to the tune of Rs. 355.00 Lac 
on non-recurring side was allocated 
under this programme during the year 
2016-17 out of which the amount of 
Rs. 177.50 Lac was provided to the 
'Bharat Scouts and Guides' and the 
same amount to the 'Hindustan Scouts 
and Guides' for the execution of this 
programme in the State during the 
year 2016-17. The budget to the tune 
of Rs. 355.00 Lac on non-recurring 
side has also been allocated for the 
year 2017-18 which is to be equally 
distributed between the Bharat Scouts 
& Guides and Hindustan Scouts & 
Guides in the State as per the norms 
laid down by the Finance Department. 
The Directorate of Secondary 
Education Haryana monitors these 
activities organized time to time. In 
addition to the above, an amount of 
Rs. 70.00 Lac is to be provided to the 
Haryana State Bharat Scouts & Guides 
Association in connection with the 
holding of District Level Scouts and 
Guides Rallies in which more than 
11000 students have successfully 
participated under Swarna Jayanti 
Celebrations. Presently, more than 10 
Lac students of classes I to XII are 
involved in various training 
programmes and activities at various 
level. The participation of the students 
from Haryana in Scouting and Guiding 
at National Level is 14 against our 
population of around, 2. Haryana State 
has bagged 17 National Awards for 
excellence in various Scouts & Guides 
activities during the year 2016-17 
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which is the highest number of awards 
won by a State. NCC and NSS 
Programmes in Schools The NCC 
Programme and NSS Programme in 
colleges as well as in schools are 
being executed by the Directorate of 
Higher' Education Haryana directly. 

26. The details of Director/ 
officers of Head office 
who have visited the 
school to take skill tests 
in process of improving 
the standard of education 
and check the basic the 
facilities and amenities to 
be provided to the 
students of the private 
and Government schools 
alongwith the complaints 
filed against the schools 
where violation has been 
noticed with their current 
status, be provided to  
the Committee 

The special monitoring of schools was 
started from December 2016. Various 
officers starting from ACSSE upto the 
level of Assistant Director visited the 
schools. All the visits were scheduled 
for Fridays and Saturday and the main 
objective of the visit was to observe 
the implementation of catch-up 
programme. The catch-up program 
was about assessing the' attainment of 
skills acquired by the students in a 
grade after completing the session and 
making special efforts to fulfill the gap, 
if any revealed during the assessment. 
The monitoring of other activities / 
amenities was the secondary objective 
of these very visits. The detail of 
officers along with date and schools 
visited is attached at Annexure 'C'. As 
the main objective of the monitoring 
was to provide academic support and 
guidance; no action was taken against 
any school during these particular 
visits. 

27. What are the norms to 
upgrade any Government 
School in the State 

The copy of the norms of up gradation 
of schools is annexed as  
Annexure 'D'.  

28. Is there any road map or 
master plan prepared by 
the department to 
establish the science labs 
in the schools? Details of 
schools which have 
already established 
sciences labs also be 
sent to the Committee 

The Government of India has 
approved 1367 Science labs from the 
year 2011-12 to 2017-18 under 
Rashtriya Madhyamik Shiksha  
Abhiyan (RMSA). The list of the 
schools in which Science Labs have 
been approved is enclosed as 
Annexure 'E'.  
Note – The annexure `E` provided 
by the department is reviewed by 
the Committee in its meeting and 
kept in the record of the Committee. 
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29. Is there any programme 
run by the department to 
enhance the skills of  
the teachers in the State?  

 

1. Capacity building program:- This 
programme is being run to impart in- 
service training to the various 
categories of teaching faculties i.e. 
Principals, Headmasters, PGT's, 
Masters etc. A fund to the tune of  
Rs. 60,00,000 is provided by the State 
Govt. This program IS executed by 
State Council of Educational Research 
& Training (SCERT) Gurugram (State 
Nodal Agency) for Teacher Training 
Programs.  

2.  In  Service Teacher Training 
Programme:- In Service Teacher 
Training to the teachers of various 
cadre i.e. Masters, C&V and JBTs etc. 
is given under SSA and RMSA. This 
programme is run under Centre: State 
share scheme (60:40). Every year 
more than 15,000 teachers of various 
categories are given training.  

3. Induction Training Programme:- 
This programme is run by State for the 
newly selected teachers. Newly 
selected teachers are given an 
induction training to equip them about 
the functioning of schools and to 
handle the various; programmes run 
by State in the Schools.  

30. Is  there  any 
provision to reconstruct/ 
renovate the building of 
Government primary, 
Tavru, Mewat, Govt. High 
School Sukhpura 
Chownk, Rohtak and 
boundary wall Kherla 
Government School? If 
yes, till when this work 
will be completed by the 
Department?  
 

1. As per report of State Project 
Director Haryana Panchkula there are 
295 students in Government Primary 
School, Tavru, Mewat and for these 
students 6 classrooms are available 
and there is a requirement of 3 more 
rooms. However, due to non-
availability of space in the' school, it is 
not possible to even construct one 
classroom. Therefore no construction 
activity can be carried out.  
2. At present, there is no proposal 
under consideration of the Department 
for repair / construction of Govt. High 
School Sukhpura Chownk, Rohtak. 
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3. As per report received from District 
Education Officer Gurugram and Block 
Education Officer Kherla, there is no 
need for construction/repair ill GSSS 
KherIa Government School. 

31. How many District 
Elementary Education 
Officers, District 
Education Officers, Block 
Education Officers have 
been charge sheeted 
under Rule 7 & 8 in the 
Elementary Education 
Department and School 
Education Department in 
the state during last five 
years? What is the action 
taken by the department 
and details of pending 
cases may be provided to 
the Committee with 
complete details.  

The list is enclosed as Annexure 'F'.  
 

32. Generally all the 
Government surveys like 
population, health 
programme of medicine 
distribution; election duty 
etc. is being carried out 
by the teachers in state 
time to time and due to 
that education of 
students is being 
affected. Is there any or 
plan to remove / avoid 
these burdens from the 
teachers so that 
education of their 
respective students may 
not be affected.  

The instruction issued in this regard 
are enclosed as Annexure 'G' 

33. The committee would like 
to know whether there is 
any proposal with the 
department to start 
Primary School in Village 
Tappa of Hasanpur Block 

This information relates to Director 
Elementary Education Haryana. 
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in District Palwal? The 
Committee would also 
like to know if there is 
any proposal for 
renovation of the building 
and retaining wall of 
Govt. Middle School in' 
Kithwari, District Palwal? 

34. The committee would like 
to know whether there 
was any proposal to  
construct the Aarohi 
School in Village 
Gudhpura, Block Prithla, 
District. Palwal? If so, 
why this school has not 
been established? 
Whether it is true that the 
above said school land 
has been provided for the 
building of Jawahar 
avodaya School?  

There is no village riamed Gudhpura in 
Block Prithla, District Palwal. Actually, 
as' narrated by DEO, Palwal 
telephonically on 19.01.2018, the 
name of the village is Gadpuri and 
Aarohi Model School is already 
functioning in the village. The Gram 
Panchayat Village. Rasulpur has given 
25 acres• of land for Jawahar 
Navodaya Vidyalaya, at present there 
is no building of the school, therefore, 
the classes of 36 students of Jawahar 
Navodaya Vidyalaya are being held in 
the building of Aarohi Model School. 

35. What is the status of 
Biometrics System in 
schools of the. Haryana  

State? 

The information is enclosed as 
Annexure ‘H'.  

 

36. The Committee would 
like to know whether 
there is any proposal with 
the department to start 
the Primary School in 
Village Tappa of 
Hasanpur Block in district 
Palwal? 

      The Committee would 
also like to know if there 
is any proposal for 
renovation of building 
and retaining wall of 
Govt. Middle School in 
Kithwari, District Palwal? 

 

As per the report of the District 
Elementary Educatuion Officer Palwal, 
no proposal was sent for the opening 
of primary school in Tappa Village of 
Hasanpur. 

As per the report of the District 
Elementary Educatuion Officer Palwal 
on 19.01.2018 the Govt. Middle School 
Kithwari, district Palwal renovation 
work will be done and the estimate of 
amount of Rs. 1388000/- on 
03.01.2018 has been recivied in the 
office of Director. The grant will be 
released very soon.  
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fees withosi the prior sanctlon of the Dilrectornts of Eduostion and shiafl follow the 

provisions of the Delhi School Eduoation AciFules, 1973 and othar Instrecions, 

Bduesilon. Agl, 1995 and Haryuna School Bduestion Rides, 2003 for regulsting 

sducation, DM, in the Stade of Pusjeh; thare it 0o such legislation. Howeves, ibe 

schools ard affilased chbwr with the CBSE or with the Posfab School Bdnostion 

Board (PEEB). [ wes submbited thai no priveie schoel can afford 0 offe’ 

education withous belng affillaied with any of the Bducsilon Bosnds,  Chopter 2 of 

CBEE Bye Lava contalne norms एवं affiliathin of the schoolt. Regarding finandial 

छठ एक ol किक schodl, it 2 provided that the schesl mist have sufficlent frsnelsl 

Iull.'uluirnlfiflin%.. The souros धक्का: be permanent हि. 

matucs which sheuld caler धठ तक कॉप्य व, & ressonable pereised of efficlency, payment 

ol salary bo tenabers and other sindT af par with the comresponding categories in ihe 

State Covenmant schools and 1o andertsls development of the sohool Meilitiae 

Mo part of ibe income of e instittien can be diveried 1 a0y lndividesl and 

savings, साला, alssll be Rother utilized for promoting (फिल sthool. The seeounts are 

required 00 be sndited by & Chartared Accountanl and proper sintamests .of 

actouss are required बस be meidatelingd and solmdited o the Boand every yoer. The 

कि sheuld bo in conumensarate with the. facilldes provided by the 

instinnicn and usder the “heads® presoribed by the Bdeosthon Depertment of the 

Stme. Mo capitstion fe'doasiions for geiing admisiion किए scboohs can be chasped
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Cuel o, POE4S बा JOO बह, 5 

For हज the fes siructurs, following samsidarstions are बे b kept in mind: 

{c) The isfiestructure sod fusilides svailable; 

{d)  Ivesoment mads, saliries peid w0 teschers and हाजी 

{e) Folue plans for expansicn ssdior betiorment of institution sbject 1o 

twa restrlations, iz, non-profiiesring and nan-charging of capitation 

foon, 

Tho majority view thersafior applied thw aforessid principies in 

the comtent of 1973 Act जवानों Rubes framed thersunder, Tt was eophasized 

tha Ruls 175 Indlomes the socrusl of incoms and Rule 177 Indicates 

usitization of that ineoms snd answersd to the firs qusstion by holding dat 

the Dreceor of Edveation wis authorized to regulste fees snd other charges 

b prevent commerolalizstion of cdwoatlons]l leatinses i the Followiog 

ML Ly Therafore, resding sscilos 18(4) with 
mules 173, 178, 174, 175 and 177 वी. व. | ही की... 

LT} on ihe other hand, it is cloar कु ihe As, the 

Ueder potifon 1TED: e scheal has 0 formish o fall 

statensent of fass In advance before the commenoement of 
the हम लोक दा. sesslon. Foading section [T with sooton 

पकीबुज फैन] of the Act and the raley gquoted above, it 18 cleor 

that ths Diragior has the to regulsts the fees under seciion 

79. What follows from the above smid 18 that fresdon 18 to be given to the 

schools इठ fhr tholr foss suctare as fBxstion thoreof depends wpon the 
infrastrocture and facilities wvailable in the schools, lmvemsmsts made and silasies 

paid o the .. हू. हा. - a3 well os the fiture plans fior expanshon andéor 

betierment of insiston. Obriously, thers canmet be any eniformity in afl the
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EINP धक, उपज, of B0 gl L 7] 

schools In reapenl of aforossld paremeters. Vardous scheals in thelr repllss have 

hilghtighted snd hoosted sboat the high quality of infrastnectiere which has besn 

%#E.fl?rflf!flnfli%?ifli#? 

Oiramemer Behool, Maledootln, Thin, the निशा poskilan whiah cannot be denbed i 

I;I:!.ilqirllll.-!l-lllli-fi 

पा ला लक be given fresdem to fix e own fem siroetere Gking into 

comssicrntion fhe nesd o penerate fands to लि instltolon and o previde 

il ey घबगस्वनियवका' दि W Baenefits. af the students, 

f [ E?!I.E!niifiqfl.ultlflln!:i% 

principles that the schiools snnnod indolgs ला, prefitserng ard they connot charge 

eapitation fies higher, (horcibes, he foss fixstion s sobject o B afbecashd e 

rastricflons. 1t [a s to be ensared लिया the fessTunds collecisd by the Bdhonls 

from pacesits/teativers e not iransfecred fram the schoa] flands o the sodkety or the 

wnt which s soch schools of scy other [militethoos. Hett agein, hovwrn, e 

recognized unalded schooks mee entitled 1o set up Developmient Faid Account and 

fiar ihis parposs they can charge fram the students but wuch & chatge do ot चोरी 

S0 of e arsual puition सना... The position In this hehall s summarized by Delhi 

High Court ln its Judgment dated 1Z2.08.2011 in Deihi Abhibhavak Mehssangh 

EE.FEEE:EE? 

=T With this, we revert becl o the issuses On Merdie: 

The clens legnd position which amerges from the eambinesd 

reading of the Judpments of the Suprems Cowrt, direcily on 

e fmeae of revinlng toiton s by Deihi schools under the 

Dl Edccation Act, and slresdy steied In detall abowe, 
demonetrades thal e schesls ot indulgs s 

sommarcialEsation of education which would mean that the 

fss wiructurs लिखने o be kept within bound हक नह io avold 

prafteering. Al s same G, “resconalis surpiud® e 

pormissble &5 fund in the fers of sach strphas may Le
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EAEE «छत: oo द1८, S o £ 

required ke develogrent of various scllviles In ihe schosis 
o the banellt of shudenis thooseives, The golding princpls, _ _ 

hu—mu-mmhmhhfllm-umfl 

such inetitation की का be imlen 0 sokling 

commarclalisstion of sdoteton®, The sutonoemy of the 

schools एक, be खा कद एक्स, By gving first dght ©o such schools 

10 Increase the fee. At the saswe ime, quaniiiom of fee; bo-be 
changed by unmided sohocls is siject 1o regalation by the 
Dol which की specifically confarred Wpon the DOE by 

wirtue of Boction 17(3) of 1973 Act, This is specificalty held 
by the Bupreme Ot i Modern की की - and 
Action Oammities DPhoslkled Privote Bohodls and Anr, 

m,uw—n.mumwmnhmu 

schools io बीज, thelr fod and for incresse the same which right 

B sonforeed upon the schools as recogmised In TRA Pof 
fmapra) The Dol ean step in and iutarfors if hiks in foe by o 
partbmiler achool [s found to b ceesalve and percaived as 

“clulging i profigering”. £ would एल & prodedure to फिट 

Tesarted (0 reidnety 

g1, The लाउफड quastion |z while giving fesdom o the schools to-Ax their 

own fees structone, how 07 ensure thal (hess sthools am oot indulging  in 

profiteering/commercializstion of educstion and are slse not diverting: funds 

throasgh onssthorized channels. In Defli Abhibbavak Mabssaneh उलट (suprs), 

Dl High Coun cxpresed the view the there wes 5 ood For establishing = 

permanent Regulatory Body/mechanism, the rationsls whereof | given in pares 

Ma. 72 and 81, already extracied abovie 

22 .. Mo deoubt in the तीज प्रेस cases befbea us, हेड per the replies Tied by the 

officks] respondénts themselves, most of the schoots are Aflling the requinements 

mmqmummmm“hmfllmnrm 

ikt thews s handly any axamination of thess reconds which उतर: simply dumgped by 

the schoohs with the BoardsRegulsiory Authoritics snd keop bying fhere in their 

_flmmumuu_fiu‘muupfl'_mn
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EWE Mo 20345 of 2003 कांड, n a4 

enmura that inorease in (he fem undarisken by & particular schiol 19 Justified हाजी 

necinlised by, other circumatanees हिट iiersase in expenditure of beaspse oft 

devabapmental sctivithes pooded उससे! docs B0t result into profisesring. It b &6 1o 

buufudfli-t_llh-_‘_mflm:km not_diverted slsewhere. However, thers कि no 

mechanism for checking the same. In a situstion हि this, we are of the opinien 

पीला the States of Punjsb and Harysna-as well बा Unfon Territory, Chandigarh 

Seates of Penjab, Haryana as well as Usion Teeritory, Chandigarh to examine the 

muflmmm-mmu%mm.“ 
[ वे कक | ह | . e o g ST 

सुर निया का that is done बा in order हि sort out the e 
w_r न LRI 

s o ‘whether the hiks in सिख by The schools 19 proper or not, we would ik o 

“follow the same path as doae by the High Coant of Delhl, nameky, sstring up i, 

Cosunittes with the task to go लि the accounts of the Schools and fiod oot dif 

reascnabloness of inareass in fees by the schools. Accordingly, we appoint thros 

commitees, ane 04 for the Stam of Punjab, विकास of Haryass and Unich 
Tesvitory, Chandipuet, with the follrwing constitutionsl membsors:- 

FORSTATE OF PUNIAR- 

शो व आई बे Clhalrperson 

गए i Chartered Accountant बैफ be aominsied by the Chairperson of the 
m' 4 

¥, नाक Member from the fisld :of Bdvontion preflrably & कोच 

teacher/officer एव emingmes 1o be nominated by tha Dinsctor af Poblic 

School Education Board.
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. [4 : 
जौ  फि 

हक बाद छा सह 5 लि6- 
दुकेए दर ol W L) 

P il Haattda M. Jeatlos Kiran Ansnd Tall (Tedd)s Chadrperson 
Fa . Ll SN S . 2 

" O Chiartersd Asecuntent tn be nembnated by the Chalrpersea of the 
बकाया: का 

- ..fl- - g B 

i) एक Member froq fhe_feld of Bduogtion profodly a retired 

बह फिट of emingnce (0 ba nominated by the Divectar of Publia 
vl मन R f 

School Edecation Boand, 
TG न टन sl 

१... FORUNION TERRITORY CHANDICARH-- 
._‘_ a ¥ ! i 

= i .EEE.EEE?P.EH&..E; 

Jm.h B एफ Charterad Asecaminnt to फि noeminsted by the Chairparava of the 

J T e | था 
) One Mamber fwim the fisdd of Bdeoation prefcsbly » retired 

I%.H.EEEEEE?E.AE*_ 

Sehoal Eduwaiion Board, U T. Chandigash, 

The fee of फिर Chadrpersca(s) shall o Ra. 25,000/~ per vitling and (hat 
l.lilu.l._-.flu-nlnl.ll. The sabd fon sbull be shosed by the 

हल in the respective सिल्क, In adeftion to फिट aforssndd फिर, the Commitien(s) 

डी 850: be rolmbrrmed fhe करवाए of clecioal and ather spensss. They shall कक 

b ravidsd subtable plncaoffios for unitartaking the sk asslgiod: 

fllfl!ill[nii.ilii 

2., o अस्सी voconds e by हुक by the Boasd: 10 the Commitee. i additien off 

i
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CWP Ho. 205488 of 2000 मोड, ‘ I B 

e achools shall also veader लि coopecition 10 tho Commitien(s) by scbreitting th 

Accomt and othek necestiry informmtion demanded by the Committes(s) Th 

कि by the Coomiel) sl g cenvie 0 63 
scademic year 20)2-13. Likewiss, for the scademic .Mfl%“fltm."’ 

achwools thall hive the fight vo Sx their foss stracture, thay will haoes (लि fustify फिट 

smne by producing necestary material befiore the Commines(s). The Commition(s) 

shall be entifled to speciflcally lock into the aspacts 25 to how much fees inerease 

waz reculred by esch Individual school on the aximination of repords and acoounts 

efc..af these schools and king inte comideratien the flmds svallsble e, ot the 

disposal of the schools. While dolng s exercise, Jt shall kesep के rond the 

h‘hfit____‘__‘hd‘dflnhhhpmfimhuflnflnl case (supra) & well 

इन et e 
by us in this judgment. Mezdless to mandion In case it js found that the fees hiked 

hrflumhmhm”_mflmnumflfln-flMflMMhfimnhm 

Mnm'_mwmm = 

Al लक wirit potiions stand ठीक एक of in terams of directionz given 
A L ) = 

09.042013 (RAKESH KUMAR JAIN} 
S JUDGE |
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Annexure C 

P g i [e— 

कु GOVERNEERT 0 Hamrdapha | बरिजाना कललल: 

Directorate School Educaton 

विद्यालय शिक्षा निदेशालय 
EfL: छाती ॥ Sech e, e लगग & Fessbiads, R ey T*m?-”_lm 

दे काजल: i ey पीके पर - et O] P « दब T s 
ब- सच sl जलाकर दापार्फेज्तजविय कह घन ssa ० उप रा काणान sobeoleducktiontaryan go. छिप 

Revlaed Bohedals 

सच्चे के i Fey B बॉ्िकोरी, 
T गीसिकू Ry il 
TR जहा, 
खण्द B aiteredy एवं लय, पीलिया खिला el | 

शादी R 1007-16 2.30 जे) 
विकांक-- 13.13216 

विलय विलाकि 16:8.2ल नो होने वाले उंजफीय शिकातयों को पर्कीकण पूरे विनाकि 
का छ-फ्गक को 'शिंलालखें में होने Wl Dol याद दी संकलीकन बारे | 

सपरोत्त विक्रय :यो स्वर A की ol किया लता है कि निदेशालप से जानें 
के sl वास, Pl सके बल मिल जम हे जिसमें सचिन दिनाक 
गधलटाबि यों g दिन विशाल T किन पूर्व विनाकिं 17:42 28 को Rt होते 

बाली साफ Activities W7 RN | j 
List of the Baliools-djtad by oificers fom Divecterats 

सैव मैं; 

Namie /Dasipmation | 
[ 

m 

Eh. ML, Eoouelllc, LAS, 

E‘E’! fl 

TEE - 

EE
L 

.
.
5
:
0
9
1
'
:
'
?
!
-
:
"
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= आपसे e हैं हि पक्ष विधालयें के Wi को अधिकारीगण @ 
कार्यक्रम की o चूनना चना लाते o करता दी जाने ताकि B हज की i व हो। 
s o वीलिस o सबिकारँ, फापाय डाइट, s पिया अधिकती, i हितों को जिला 

किया! अधिकारी की vy में बैतक़ = v सूची में भे विंदधालगों का चलन करने 
s का पर उाबी एक weleaRaemsion % फैस 59 g करें। o 
जिले की एक B संमेकिंत मेक s किया अधिकारी कार्याजाड सै किन को अग्रेकिति की 
R 

मद सर 

चूक Py e S 
o दे की WP पंचकूला 

पृष्लांशन . सक आपकी 3 ४ व . जिला, छ12आफकक ! 
33
31
38
32
 

et
 

;fi
- 

बज
े 

अतिरिक i हसत जता et शिक्षा 

“लता: Mt o 
_.H.nil P 

' s शो, e निदेशक | 
रा 

पिंक 
ok P i फिंकाः v 

हमिंयाणां फंबबूलों 

i 1 
N
 

] 

L 

@ ~ i e m— ®
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Mol Ml लानत | B i P, 

tb DOVEPRBELET OF HUATALL [ R A fih 

Directorate School Education 

T T e ———T—— घी की जता ४: - पे नाथ, हि की T T 
न ला ना का कु e g गज g 

कला ऊतीं: क्चीअन उदय ललित न ईिया साब्य पे पक - 
न कक कर, कक ला या कक कक दे कक, 

Revised Behednls 

e के सभी फिला किंहा अधिकारी, 
जिता' पीफिक o अधियकाती, 
प्रयाग धो 5, 

खण्ड e अपिरुती एप e मौलिक My bt 
बाली Tt 272016 ACD हुआ) 
P i 12300 

e विनाकि छोर काका को ) ot mdln Bl के कवियन का शिव 
पतन को. विदा मैं ने वाली लक Activisies के अंवलेगन W1 
चप्दज्त लिंग को सन्दर्ष थे जाज्तों मुर्षित किसे जाल है कि P से काने 

बाते उषिलास्वों कु निनसिकित fiomsd का oo o कंस हैं, Dot sl Rl 

o 123ee को g B फिप्लर्यो का कॉब्रिसनं o3 पूर्व शिवेक 17.0:आव, को Sl में bt 
बाली शान लास् का के उेललोगन T | 

List of the Schooks opted by offisers from Dlrestosets 

W, 

hmmn"“--"mm-.---.-n.m 

m-w----‘ W-’-'- 

बदन 3 -y सु कन्नन--- 
कि, Siifecter पर. b 2008 m 

m 
कार्योकाप की पूर्ण W समय पते Ty करा दी ol il e बलि की aRfe न हो। 
We- पिता v मिस सिकाए, wod दाएंट, wes शिता skl v जिले को e 

किया afterd की o हैं मैउक कर v o में जो विश सो R o 
B 14126 तथ pesdamieellbrodemnloon T W g भूवित करें। एक 
जिले की एक ही it ऐप BT लिंक ol कांरवालण मे विभाग को e o 
=R i 

i 
"
ह
ज
 

लि 
it निर्देशक बष्यमिक v 

हमैपाना फंकला 

L 

@m —-:_-mm‘;-h“.a“ लिपि थक पाए 10) 1
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i 
g पर््विज्ना निर्देशक, हरियाणा स्कूल पिशा ohdoen पीषद 

'निदेशका प्रश्न 1 एवं | o R 
निडेशक 

निवितिक | लिन धर ्यू 

1 

da 
निदेशक i P हर्यिणा, 

मैन o A 
सरय, T निदेशक । 

1
3
 

1 
1 

mmmmmflmmu. 
m
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o
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हे 

o
 

owl 
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s Wfl- ’ 
¥ Mites wrdvw कैद 
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T e e ¢ T B P 

) DOVERMSERT एव HAKT AN, [ o T ifl 

b Directorate School Education 

बम S e S S, Parciis, Aeyrrs TRV उन - पे WFTE-EERRN Fa 08T TOormEr ey 
v o o, 1 e PO e e B e i ) . e 

’ wmal: pdmetomdaryhrpipmadl.oom - stta) 

Lol 
v यो ol जिसा o सम्ितरी, 
चहल ife शिक्षा अधिकारी, 
प्रेघानावार [HETS, 
चप्द शिक्षा अधिकारी v खण्ठ मौलिल S अधिकारी | 

) ज्मांश:- 1727-2016 ACD [व] 
RS- 15002017 

िवय- विनांक oo को होगे पाते ool ol के vl o दिनांक 
i का, की विालवों में होने वाली Serful Activises W अवलोकन ATk 

चफॉक्त निवय के et मे आपको e शिया जाता है कि शि्ेशालय सै आते 
पाक A o निम्नलिखित किला का चयन किया गखा हैं, लिखने लधिकीनन e 
कपल आग को g दि el का sy सनेंगें एव दिवाक ला आ।ा को R मे होने 
वाली Jopilal 2.मा'ला।हड कर SRR करेंगे [ 

List of the Babools opted by offiesrs from Direotorats 

A e L S5 e 
जि... Teirqerded [3evonsngy) Mfll_,-‘ 

E पी B 6, Pt व il . Tl PSR S o s e n"-'
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सता आप apis है कि उप्चेकत मिधालयों के पुलिस को अधिका्ीनन की 
ke A पूर्व सुचना समय W e wen दी नह लाकि किसी लात o s न हो। 
नोट. जिला 'बीतिक vy अधिकारी, प्राचार्य जर्वट, vy शिव अधिकारी, i फिलें o जिला 

जिला अधिकारी o फष्यकओ में बैठक कर उककब्य सूची मैं से वितालयों को चयन उसी 

'फिनॉकि oy जाग 309 बनें एक उपकरण नितिन, T मेंता बाज 
i करें। एक जिले की एक ही समेक्रित i फिला शिज्ञ कफ 
बने झावित की चाएं। 

गुर: शवित्तठा माप्यणिक S 
R फंसा 

चूष्तांकन क्रमांक समः न का 
इकाल कक पति निनसिसित को सुना एवं e है- 

4. जि संचिय भावनीय अतिरिक्त बुर साख, विधारग शिवा हरियाणा, aodme 
2 mmmm_fimmmmm| 
a दि fin) 
4. Py wit wicies निदेशक | छा 11 किक] o 
o विधि सबिय, vy निदेशक 1 ॥| एवं 11 (il 1 
B Muflr‘r«mmu 
7. खिल i, श्रन्मावक निर्देशक | 
el सती लिहन, उप सिक्का | 
ही फ़फ़ागवान छट्छ़, ठप निदेशक | 

जी 
wh शिटरर, ज्याज भिंड, निकट 
L] 

)L अब. g s ey W e o e o 1 o 25000 @: i
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il . Bl , लिवट लिन Harymi T Wl 
™ :flhn"hl——mflmflfl- ea i ) R a 

P DETs, 
एप्स fiwn wian®t एवं सत्य पीलिया शिक्षा v 

पारी W= 1 ग्रॉनजा। 6 ACD{%) 
| 

fore~ “‘-‘# किकसमी में आता Pasbeok & v 7l R 
ool wflflmmiflflfll 
चपरोका foen & सन्दर्भ मैं छापको ft किया जाता है कि निशान & खाने काले 

कतिलारियों g निम्मसिखित विलय या चना किया जया है, Aol el शिव = जय 
जी 

Raviced List of this विद खाल ऊ flfiw-&nmmqu 
i Duatw b IT.055017 
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“ के, | Smit. Jyot] सेलिन TR.06, G017 
By. Dlirectar, BOERT 9708, 2017 

“- %_« Sl Degn) 8,05, 3017 
BCERT dhurs e [ 212 

“ Bh_ 8.5 Bindhu Q6,05 2007 
052017 

“— m_‘l_ नि 35,05.20017 
¥ 

&= m._--.w‘*""""“”M.-..fl‘""”' 
¥ 27,0 5 T 

fl D, Umninh fl-.- M 83:35: 
Progpramm Difioar 05. 1] 

“ Bh_ Ajay Hamar 26.05.2017 
Prograen Offlesr 27052017 

E. छा. Dilbag Siegh 26.06.30L7 

H D, H:rundn'hl--':-”- iT 
Program Officer AT.083007 

fl पिच Amanprest Ko T6.05.2017 

fl हि, Poonmm Barout ; 
ST06. 3017 

“.- E'EE_-.----.“'_.””“'“ .06, 01T 

an Ieln. Besal पैक, 200 
ey BT अप BT 

“ IE‘I'I"_;'_ D608, 2017 
27063017 

“.r' m o 06, 30T 
P सिनिटिसर 27:05. 2017. 

उत्तः सपनों शानुसिध हैं कि उपरोक्त विद्यालयों के मु्धिंगा को अभिकारीगण: के कार्यक्र 
की पूर्व दरय बन सर नाव सका दे नल लक रिता बल तल भरत ने डे। 
i -मौलिंक शिा sl wnfe, Wy शिक्षा अधिकारी, 'सम्यन्धित जिले को जिंक 

शिक्षा अधिकारी की ssemarey में शतक सु से से Tl का 'चयन कर्त्कें दिनांव 
सन एन न ज्यव्यि बन कनाडा पर मेल oW यार 
फिच्यालकों के चयन में शागिण क्षेत्र को विचालको को प्राथमिकता दी जाएं। एक मिलें दर 
Wi मैल जिला निंक्षा खंधिकानी कार्यालय ¥ विभाग को अधेधित की जाएं। 

Y शैवाणिक 
e निदेशक माध्यपिंक शिक्षा 

YA क्रमांक समः दिनांक, 52007 
कुसकी एक प्रेति निम्नलिखित को सूचनार्थ w छावशयंक प्रेषित & 

कक अत खतिरिका मुख्य 'सचिय, विद्यालय शिक्षा हर्विणा, चण्डीगढ़ | 
माध्यमिक शिक्षा हरियाणा, पंचमूला | 

निदेशक प्रत्वसन (sl i) | 
हज अधि अतिरिक्त निदेशक थी) (लिंक भी 

श्र निदेशक [ M 114 लिंक | 
सव-सिदेशक | 
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5
2
3
5
2
5
2
 

|| 

भी सुरेश कु, 'छप-नि्देशक | बा e 
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" ol H पर, e 7 AT 0 R TN ¢ है (एवं s ' 
कल पाल ही। édessoonilnrykryEgmallcom www. achoole dwoataharyam.gov.in 

o मैं, 

:यावी। - 1006 ACTD (] 5] 

दिनकि 200072007 
T, विनाक 21 wqomd पो' सनी विद्यालकों- में Sidil Passboek’, ‘Green School 

Progran® तथा "दफ्तफं कार्यक्रग' v विवाक 22 जुलाई को R में होने वाली 
Soxfisl Acirvities W अवेलॉकिस बारें 1 

जन अनिल लगा कक के हर लेकत जे आवक सेनगर सा जलन जता की 
भूत R el नें. “मो Prisbosk”, O School Progees™ TR "दस्तक i fe 
हटा सवा & शिव्न्नषों मैं होने बाली 1: सन्त का SuEben ol 

कि फफान दम अा- फ्ब्प्ठ नधन्नानन्न Discricl रुके | 

गा कं e TS & — 
L 22072007 | डिक हि Durmna Armbialn 
% "| काघ 8.8. Phulia, 1A Z1.07.201 e 

W/EPD 0T लात 7 समझे - हंखि1| Rohiak 

* | झस्ा समन 257 3017 | 609 दि जान | 
3 S, e निया T e थे 

|| wypsm जाए. BOTT | QSR YVarmianigar i 
T1.07, 3017 | ठेका तू (3458 Baecpat 

Al Diiwotor TOTIOET | D Farmana (S5 
e Vi का तक 3077 | G681 Kharsdk कप, Bl 
पटक S 07 01T | ChOEES किक; हि. [331) 

¥ | उनन: Vardana (<] के =0 जज लपागान पर | 
ही न कि टाई ना e 30 Punchina (1523 

Suwd R iy रु B0, 301 T il 
Dregier BCERT 2007 2017 | (कक Khande (59t] 

“ कि. पमाज्यद्ध ला रजलाड 
Jatnt Tirsater 23,07.2007 | कमल Klafa gt [8677] Jind 

i il Ptk | e GEAR Modal Town Bimri1280§ 
हक FLOT 200 

o Deivsptar /s AR SAOT 20LY | A0S Massnpas | 

1 =3 कि 1,07, 9017 T Femarh | 
Ty, Dirwctar O R IR जोर जा 7 लिस्ाएरन 

3 | B उल्नण Chowdlsary | 2107 2007 तो I 
iy, Drireetor, BOERT F2.0T. 2007 | GASE Kot |1055) Patws] 

14 | BmL. लि Catn Vi T a7 | MRS Mahendargart S 100) 
! Dy Dirnotor, BOCERT F2.07.3017 | OSES sl (जप पफ्रगा) 

. | जमा Shaahl Buaidlbrear 'काएत G017 | GRS Ladws 407 Keakaietn 
Asmtatsnt THrookoy पद गा, F007 | GOREN Ladwn [जग जा Karukshein 

हि डक Tinnd Kishore Yarms, 1075007 | GHES Ragursn (13001 Jied गा 
Aaxtt, Direetor LAcsdemis 32073017 
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I7. | हक, 3.8 Sendku ड1.:97 3017 | 0SS 5] Paridabesd 
BCERT Gurapram 9% 072017 | G583 Ealan {587 

fl Sharma, ; 7 it 
Assit. Disector (Secondaryl | 22.07.3017 | 0858 UchnSmina{1923) Karnal 

खत: आपसे अनुरोध हैं कि weds वियालगो @ मुखिया को अधिकारीयण के कार्रक्रय 
मी हक कर कह कल काका 3 मार लक गन एक मल T 
L= मौलिक Fr अधिकारी, प्रायार्य रूट, खण्ठ R सम्बंधित जिले के जि 

शिक्षा अधिकी की अध्यक्षता में S कर तपलब्ध चूची में O विद्यात्रयों का 'बयन करी पिन 
पर मेल ठास 'सूवित का या खबरे तब 

कक i वी लाए। एक छिले की एक 
समेकिस मेल R b अधिकारी सार्यासव से विधान को अगरेकित डी जाए! 
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कला लि oduneeosdarybrydpmall.come - ke 

e ' 
L 
1. जिला किया aomnl, 
2 जिक्र पौसिक fom sl 
4 = DETs, 
o fem अधिकारी, 
s शाज्चा पैक किक सधियरती । 
बारी - 1/07-0816 ACD ) 
विनांक- 10002008 

) 2 s = R o = vadlts निशालओं में e दीनदयाल Tommg की o 
vl पा कयारित पर्वचि्ण यरें! 

ol विषय @ ह्तन्दर्म में लेख हैं कि विभाग से निमलिखित अधिकारीगण st 
उजागर को o विदालयों में पंडित मीनदयाला घपाम्काय के जन्म त्तताब्दी को सपलक्य मैं 

तक 

फिद्धातों, सिदापचत फा el डॉ b 
e मै पपउद 5kl Passbook, Momthly Amessment Test (MAT) उत्तर का ककया 

- 

“ 

न 1230 से 1230 था fl Satunday कं R गठिविषियों का A | 
U फर प्रानोतरस WA का ) | | 
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sty किए o वाले कार्यक्रमों से सवाखित fe— 

अनुरोध है कि छ़फ्टेकत विघालयों के मुक्िया की अधिकारीगन के w 
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= D जलन Seciar E Parchisi, Harns TH108 (| - Tek Fan. B AFE- MG 
*hmhywmwmhq—w हा ey e 

#mul; sdomoonduryhreggmall.eom - अधिक! www.achoolodoostimberyams gordn 

जैवा पं, 
1211 सन 
1, जिला e, 
3. जिजना मौलिक B हधिकारी, 

T ह़म्बंका- गाव एव 
विनेकिन 23. 

किया डिनौक 27 वे 28 s उठा केो पातशीव किलालगों में dufee e बारें | 

wda विश के संदर्भ में o हैं कि विमान मे निम्नलिखित अधिकारौकग ety 
सा % 28 g 2007 को छनकीद विदालयों में निम्न बारे e करषिलिण - 

1. v के ol i oftem 
मै... Skill Proskook and Roatus op घि फिट 2017 
3, RTE sl Pyl डी वर्षी का Pl करना। 

4 Joyil Baunday 
5 Adulescenss Bducation Fregramms 
& हरियांगों स्वर्ण ज़ियशती प्रश्वीतिती की Sl करना। 
v, मॉदल संस्वृति कि्यासर्स की स्थिति का निरीक्षण 

EEEED Desigmation | Districtischool To Be Vised 
1. [ 5h. ¥, 5. Fleod | जज Bilrector (Secondary} | GMEEE, Secior-43, Gursgn 
(2 [जाए Samwanak Singh [ A, Director (Blemeniary} | GM 85 Bamm, Ambels 
T | Sl Vemdana Disodl तअ Drector (Blemeniary] | G555, Sector-20, Panchk 
3 |ShViemder Chandhary | हम Director (Sotondary] | GMESS, Tunilabad, हनन 
(% जि FahPmessd | o Dimectoc (Adwe T तक 5.8, मनन, Facnal 
(6 | Smi Eanemages | Dieeowe, SCERT | हजार 
के क्लिक Semgwan | boimi Director {(Elomeneary) | bishosdecgar 
जिला Dilbag Singh न Blrector (Blomenery) | B 
जूक. मद लक | Mot Divsctor (Blememtary] | Hisar 
(10, | m.n..--.--.-' Ty, Dhirwcior तुला 

(11, | B Jogiedir Hoods T 
[TL |Gk GaviriSiag | Dy Dieowy | B 
(15, | Gk, Prowa Latn Yidiw Ty, Dhveciin, SCER | 
14, |GmiFoopaSainl [ Ascewilieolr | Seepal 
15 हिट UmlRchilln | Ao Diveckn Panip 

T | जिया Diwocior | ¥ nesmmnagr 
17, | 5 Noand Klshare Woema Asstant Tirocior (Aed) | Feodabad 
“ “x'.-...‘- जमा Dievcins Talual _ 
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सतत. आपत्ते अगुरोध है. कि तफ्तेकत विद्यातयों के gt को अधिकमीगण 
की जा न लत कल कला के जग कक कि तक पक नहों। 

प्र दिनाक आप आग तक भेजने की कृपा करें। 

e % i जिलों में स्वर्ण ज़यनी पफ़ानोससी प्रतियोगिता का आशेजन हो रहा B 
आपकं जिले मैं पर्यवेश्षण जैतु आने बाते अधिकारी को ज़िला स्तरीश प्रश्नोत्तरी प्रतियोगिता का e 
भी अवश्य करवाया जाए | 

पृष्तांकन क्रबांक W डिगाँक, 26.0 खा 
e एक प्रति निनमिखित को 'सुक्तगांव एन आवश्यक केतु प्रेक्ति हैं 

e सकिवु W कतिरिक्त कल किए विदालय शिक्षा हरियाणा, 'घग्डीगढ़ | 
सहायक Wi . परियोजना हरियाणा, 
निजी सचिव खननीय निर्देशक माध्यमिक By हरियाणा, पंचकूला | 
निजी e, खननीय निर्देशक मौलिक शिक्षा st T 
निजी सचिव, अतिरिका निवेशक फ़्शासन (सैकंण्डरी शिवा | 
निजी सचिय, अतिरिका निदेशक | एवं 1| ity शिल्ला/| | 
निवेशक, एसा0सीएई)कमाटीएं TR 
निजी सचिव, संयुक्त निर्दे्क प्रस्न्सन | एवं ॥ (तैकंण्टरी शिंक्ष | 

थे. vl सचिव, निदेशक L | एवं 111 (e शिक्षा | 
R ज्योति - | 
किक जीन हक -t | 
12 PRl T, उप-निदेशक | 
13. श्रीमेक्री 1 लता A, 'उप-निवेशक, एसएसीएईसासारीए | 
14 At 'लपा सैनी, सहायक P 
1%, औपती 'उर्गिल्र संहिल््ला, सहायक निंतेशक | 
16. शरीनती wfir काहावक निदेशक | 

17. मी अनित्र न फधवक विदेशदा। 
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Annexure D 
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फिविलाइक पिंक, रे है दे-यडि। 3 हेड 00 
- एक, बरस वा, the 28-62-oelT 

Bulsjsett=  Wevislon of norms for o flfl!.tfi!iiiilfl.flh 
._.rn-_r:nn_a.._.._.!l__r._ HE:!IEI:EE:IE:HE!II.-E 

Behoal LIRS पिक्सल कीिजाजिन स्सं: 
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Annexure H 
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Observations/Recommendations of the Committee:- 

1. The Committee observed that there are huge amount of state budget 
expenditure is being done on the improvement of school education 
but still the conditions of the education system in the government 
schools is not statisfactory. Gennarlly, the parents do not wants 
their admission of their childrens in Govt. Schools. But in the 
neibour states/union territories the scenario of the education 
system in Govt. schools are totally dirrent. There are entrances 
exams are being conducted to get the admission in Govt. schools.  

        Therefore, the Committee recommended that Department 
should study the education system of Delhi and Chandigarh and 
prepare a detailed report with the facts, what they are doing better in 
their Govt. Schools for such a good education system and people 
are ready to get admission of thier childerens in the Govt schools of 
U.T.  

2. The Committee observed the violations of Rule 134A in the state and 
therefore, the Committee recommended that Department should a 
regular monitoring system for the implementation of Rule 134 A in 
the state and strict action should be taken against the defaulters. 

3. The Committee observed that there are many schools in the states 
who have not submitted their Form 6A and there were no action was 
taken by the department in this regard even after the 
recommendation of the Committee in its Second Report presented 
in the House in 10th March 2017. 

   Therefore, the Committee desired to know the reasons for the 
violation recommendation of the Second report of the Committee. 

4. The Committee different private schools have different books which 
they are being sold by their agents instead of NCERT books. 

          Therfore, the Committee recommended that Department should 
enforce the National Education Policy to adopt the NCERT books in 
the private schools. 

5. The Committee observed that private schools are keep on chaging 
their school uniforms on year to year or session basis and parents 
are bound to purchase those uniforms. 

   The Committee recommended that Department shouls add a 
clause in the rules with the condition of not to change the uniform 
atleast 5 years time period. 
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6. The Committee observed that there is no meetings of Fees and 
Funds Regulatory Committee (FFRC) are being held in the state to 
regulize the fees structures of the private schools in the state. 

           Therefore the Committee strongly recommended the regular 
meetings of FFRC committee should be held in the state under  
the Chairmanship Hon`ble retd. judge as per the directions of Hon`ble 
High Court, Delhi. 
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